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LOK SABHA

Thursday, May 27, 1971(
Jyaistha 6, 1893 (Saka)

The Lok Sabha met at Eleven
of the Clock.

{MR. SPEAKER in the Chair]

RI : DESIGNATIONS OF MINISTERS
AND MINISTRIES

MR, SPFAKER : Shri Bhauta.

SHR! B. S BHAURA :91,

o fiy W LTy WERT, Al
qI F1 FE AT AL, TE G YR
uF @17 FE & faw ISR ww gk
o THo Fo F YATAY ¥ Fgr 91, IAET
gfrz & o go wgafr &t A o fawfer
¢ afad) & Ar & wrweq §, g &Y &
&t @y go B AF A0 § g7 afradw
i gar §—ag AT AW F AEI ]
wrt aF Ay w1 ey & usgafy, S
qur, TS FA1, §TE, T |9 9 99 avg
Far oqr @ Fwaw ¥ @rd
TIHIT @ i) & At £ [ 9y
3 o reawr ¥ araey § o fawha
fraeht §, & Towr Wy Py w3 TR
g & wgm wmar g fw fiy vl
writ # §t A, afew ow Tz & ot S+l
R o Wiy & off S & 9 waw) g
Faswgary ) ¥ sER N W Aaw
$ for aard ¥ wgar a1 fF SR
wierdl & arw qw a<g ¥ wed, AfpA TR ¥
Y a4y gw AT fate oY S wngd §—
Wequr § o gu g Taer qafed

g fadty A fFqr @ A Sw a%
Tegfy A faafg &R N §H Y, qw T
@t & %t qftadw Sw-awr A A
fear I —ag q37 FRAgT & 1

§® AAAT 75 A Py —

ot e fagrdt wrndd : sreaer wEiew,
% Wt o ercdiwewr wwar ...

weay WG ;. IAAY AT F W
CEl

=t waw fogrd woddy : wfr oz
wwer 9ot &, wAfor & e wngarn ¢
5 7 ot ofasT gar &, dmew garr &,
ag s faar § av avdT d twar g ?

AW ARG AT IEA T 9T,

0t yew fapdt mdd - e
FET ar !

weawr wgvew . s dfer gé B,

ot wew fagod wraday : Afer ¥
ag FEeT T g vy, A THT A1 ..o
s frrz ¥ s g &1 g gz whe
7& #v o v ami AR § araw fafreee
fomr sar 2, wgr sam ey fomr g
TR A7 |y Ty ¥ @ oow
AW AT FTATAT, TAE AT NE-AT
# gfcwda gar | gok o umwe Ho &
fat ¥ 3w q< amafey &Y | wETT Ao o
¥ ux 5% gord, A% ag qu gar av e
™ qug W feefa §, ag vt @t o
oF S TR ST qrr-de Wy Aty
dfergR o d fy g Aw ¥
&t afead® w2 fRar ot ag qferda WY



3 Oral Answers

o qHo Fo 1A 1 APLE AL FT H
¥ 9T aF el w1 g ARG Ay
agl foar wnar, g afcada &3 foar o
asar g+ ¥ ow d@darfas g 9 @
g—w wy @ qfedae s A
araw ¥ wadt §, AfeT 99 AT F Fraw
@& gy oY Aeryd fopar v @, 78 wdqy §
AT &9 § 7 NG-AWT F IFRT 7 ALY
AT 9rfge an )

SHRI INDRAJIT GUPTA : If the
agreement that was reached in the meecting
is to be discussed here, I would like to say
something because I do not think Shri
Vajpayee is correct.. (Interruption),

SOME HON. MEMBERS rose—

SHRI JYOTIRMOY BOSU : Compli-
cations are being created.

MR, SPEAKER : 1 will collect
relevant information...(Interruption)

the

SHRI INDRAJIT GUPTA : Let us get
it clarified.

MR. SPEAKER : Question Hour is not
the proper time to raise this question.

it Trady fag : woug AdET, ag S &
f &7 auq 99% foq argw 78 &, T
ACH! TF (oF JUT A THE FIA
wrfgy, @ife oY qut a9 @A &
sar wrgar ¢ f6 o Tegaf w1 s
waw §, a¢ g qfeadT ¥4t fvar war ?

weqw WEAT - TEH R H AY FEr
& v wa 3w 3%

ORAL ANSWERS TO QUESTIONS

Uniform Price for Foodgralng
+

SHRI B. S. BHAURA :
SHRIR. V. BADE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

*o1.
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(a) whether the Agricultural Pricos
Commission wanted uniform price tor food-
grains, especially wheat ; and

(b) whether  Government would
announce the prices only after consulting
the Chief Ministers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
The Agricultural Prices Commission recom-
mended a uniform price of Rs, 68.00 per
quintal for indigenous red wheat and Rs.
74.00 per quintal for all other varieties of
wheat for 1971-72 marketing season.

(b) After obtaining the views of the
Chief Ministers, Government have fixed the
procurement prices of all varieties of wheat
excepting the indigenous red wheat at Rs.
76 00 per quintal. The procurement price of
indigenous red wheat have been fixed between
Rs. 7100 and Rs. 74 00 on the basis of the
proposals received from the State Govern-
ments Most of the State Governments were
not in favour of reducing the procurement
prices as suggested by the Agricultural
Prices Commission,

SHRI B. S. BHAURA : I want to know
whether it is a fact that the Government had
rejected the recommendations of the Agri-
cultural Prices Commission under pressure
of big land owners and landlords and, if not,
1 want to know under what conditions, under
what grounds, the Government had rejected
the recommendations of the Agricultural
Prices Commission when the Commission
had recommended a reduction in the prices
of wheat. Why had the Government not
accepted that recommendation ?

SHRI ANNASAHEB P. SHINDE : The
insinuation made by the hon. Member is
not correct. The normal procedure is that
after receiving the Report of the Agricultural
Prices Commission, we discuss it in the
Chief Ministers' Conference and, in consul-
tation with the Chief Ministers, some price
is suggested. Now, this time, there was a lot
of discussion among the Chief Ministers anad
a consensus emerged that the same price
which was being paid to the farmers last
yoar should be maintained. The Agriculturat
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Prices Commission had suggested only a
maiginal reduction of Rs. 2/-. That was not
accepted by the Chicf Ministers. It was not
done under any pressure because the argu-
ment of the Chief Ministers was that the
cost of production has also gone up and
that it will not be in the interest of produc-
tion since we have yet to become self-
sufficient and that in the interest of national
economiy, the same procurement price should
be maintained as last year.

ot Ao flo qF  Wew gAW H Fgm
o g A g, DA owww & g
any ARW WEHIE A Aol famleg 2 o
f gy Frud gz & oy 20 w0, Afery
¥ far 76 o o7 F & fair 10 o Y
g & oA AT § e ood Qi H
AR gy far feorr g 7

SHRI ANNASAHEB P. SHINDE :
Theie asc many varicties of wheat hke any
other foodgrains. As faras superior variety
wheat is concerned, we have not fixed any
price. That fetches a higher price than Rs.
76/- per quintal m the market and, therefore,
that can be sold by the farmer at any price
above Rs. 76/-. 1n addition the only price
has been fixed in the case of indigenous red
variety wheat which is between Rs 71/- and
Rs, 74/-,

oY 3To Wo FF : ITUM AN, W
N F AT o A wrar &1 & gaAv
qrgar ¢ 5 T QN TR FEAgAR FT
Y eqrr <@ a1 a7 74 7

SHRI ANNASAHEB P. SHINDE : The
consutner interest has been taken very much
int> consideration. We purchase at Rs. 76/~
and issue at Rs, 78/- all over the country.
Our cost price is much higher if we take into
consideration mandi charges, freight charges,
cte. It will come to Rs. 94/-. But we issue
the same wheat at Rs, 78/-.

SHRIR. V., SWAMINATHAN : May 1
hnow from the hon, Minister whether the
Agricultural Prices Commission while sug-
gesting the uniform price for foodgrains have
suggested any unifoym price for rice and, if
80, what is the rate fixed.
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SHRI ANNASAHEB P. SHINDE : This
is regarding wheat prices, We get separate
reports from the Agricultural Prices Com-
mission about khaiif cereals including rice.
That is also discussed with the Chief
Ministers. I can Jay on the Table of the
House a statement showing the prices which
have bcen fixed for rice on the basis of the
recommendations of the Commission and on
the basis of thc advice of the Chief
Ministers.

SHRI R. V. SWAMINATHAN : You
have no idca about rice ?

SHRI ANNASAHEB P. SHINDE :1
have the idea. But the broad structure varies
from State to State. It is between Rs. 74/-
to Rs. 90/ per quintal. It varies from State
to State. It is not uniform.

SHRI B, S. MURTHY : Is the Minister
aware that the cost of production varies
from arca to area ard also from State to
State ? In that context, how is it that the
Commission was able to arrive at a uniform
rate of foodgrains for the whole country ?

SHRI ANNASAHEB P. SHINDE : It
is in the interest of national food economy
that some broad pattern, uniform pattern is
evolved as far as the price structure is con-
cerned so that the interest of the producers
and consumers are fully protected. There is
also one long-term aspect of the problem
which has to be taken into consideration.
Even from the point of view of land use and
crop pattern it is desirable that that crop
should be encouraged which gives the
maximum income to the farmer. Naturally
this broad, uniform pattern of prices will
help proper land dues and crop paitern in
the long run.

SHRI JYOTIRMQY BOSU : The
rising prices is a matter which is worrying
all of us, in West Bengal. Could you tell us
what steps you propose to take to narrow
down the regional disparities in the prices of
essential foodgrains that exist in the country
today ?

MR. SPEAKER :
‘Procurement”...

This i about
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SHRI JYOTIRMOY BOSU : He is
almost a mobile encyclopaedia in agricultural
matters...

MR. SPEAKER : For me, the question
must be rclevant.

SHRI JYOTIRMOY BOSU : The
position in West Bengal is alarming A kilo
of rice in West Bengal today costs Rs, 3-50
whereas in the neighbouring State of Andhra
Pradesh, paddy is available at Rs. 40 per
quintal. That is why I want the Minister to
tell us the position.

MR. SPEAKER : The question is about
procurement price. 1 am sorry. You think
of another question in the meanwhile.

SHRI M. RAM GOPAL RFDDY :
Cost of production has gone up. In spite of
that he is giving the rate of last year only.
Cost of production goes up. If 1t 1s not paid
in proportion to cost of production, yield
will go down. What is the explanation of the
Minister for this ?

SHRI ANNASAHEB P. SHINDE : As
an intelligent Member, the hon, Member
should know that there has been some
marginal rise in cost of production. But
there has been also increase in productivity.
The whole society has some share tn the
rising productivity, because there 15 invest-
ment of public exchequer in research and
infra-structure which helps to increase pro-
duction and contribution by society as a
whole. As a result of increasing productivity
the society is entitled to have its share.

Meeting of Central Trade Union Orga-
sisations to Evolve Labour Policy

4

%92, SHRI BHOGENDRA JHA:
SHRI NIHAR LASKAR :

Wil the Minister of LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state @

(a) whether Government have called all
Central Trade Union Organisations to 2
meeting in order to evolve a better labour

policy ; and
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(b) if so, the outcome of the meeting ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRALAYA MEN UP MANTRI
SHRI BALGOVIND VERMA) : (a) Yes,
Sit,

(b) Although there was some divergence
of views, there was near unanimity on what
weie the essential problems demanding
solution and also a broad measure of agree-
ment on the lines along which solutions
could be found.

o Wiex WY : s W, wR o
q edY wrar ¥ oo faar § Y AR W
A Tez 7Y 2, WA ) ond ol mirz @1
& ook afrg 7 agar g ore w1 fe
fam #aTmr T ww weRew fawed
geATS g1 2, oradArg gYAT & wWy oW
o ag Wt § fF To 9w AueT Uy ] faasr
AATY § T1E w7 A7 & AV ;@ wifew
& AR guEAr ¥ O &7 AR Rl
goFEt & WY gqgt afaw @1 gad g §
AT ATRET T 9 3 R AW IAH A
arg WY 78 T § T geas o 1Y §
ouawrd. . eafsg & wwer aSgaEr §
Fa1 afad ey 1 gy & aregar
% fa% & o waww F1 frow eI &Y
TR & ar wg forad e ax gfvaAt
&Y ATt & ol ?

T g foaey 99t gn & R
F@ ¢, fagaz wux afg § w50 gem
o g § ot ag 7 fr sam F sfe
N FIERT AT JIEAT AT A N
afafrdt & e se Qe & fog oy
aTETd grww § IR gl A Sawy e
F AN N gEw gey A A 7
SR faed s g & gag § wfrw
ga% ¥ 39 s o€ w1 Afew afry
T § I guwraw § W 8, 59
frd mduafat & grot & ar off § e
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aft we o g ¥ frder gziar aar
§- tu ey ¥ wriMhgE & @ f—ar
a3 agwa &1 afonn frse g s
gad avs smar o g wf 4 forr
gy QU FeEET 4y | oA feafy W
o g IyE o faEr sqgig &
gary afafaay § wagd ¥ sfafafaa) v
ufarda foar al@— g Nfg 9T T
q5% & fofr farx & arad ?

THF MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVYAS MANTRI) (SHRI R. K
KHADILKAR) : The hon. Member has put
two questions The first is regai ding recogni-
tion of unions He s well aware that the con-
ference of tiade union leaders was convened
with a view to find out a common approach
to the question of recognition and bargaining
by them. There was divergence of views on
whether it should bec by a ballot, as the hon.
Member would like to have it, or by the
present method of verification. In order to
get further clarification from all parties
concerned, the labour leaders are discussing
this matter among themselves, and | hope
that they will reach some unanimous con-
clusions. For, as the hon Member knows,
before we take final decisions at the (ripartite
mecting, if we get some unanimity, then
consensus is possible, on the basis of which
Government could take a  decision
ultimately,

Regarding the Prabandhak Committec, I
think the hon. Member is referring to
management. I have already madeit clear
that Government have taken a decision
regarding giving representation to the union
representatives, excluding a few crucial indus-
tries like defenoe and others and we would
Itke 10 give them representation...

SHRI S. M. BANERJEE : I have got a
letter from Shri Jagjivan Ram, the Minister
of Defence on this matter. 1 do not know
how the hon, Member is saying this ..

SHRI R. K. KHADILKAR : The only
question is how it is to be given So far as
the nationaliscd banks are concerned, there
is a statutory provision and action is being

JYAISTHA €, 1893 (SAKA)
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taken. In other places, we shall bave to give
some further thought regarding represen-
tation, because the questions of recognition
of a union and the bargaining agent are
interlinked with appointing some represen-
tative from the {rade union to sit on the
board of management, but it is being done.

& WA W e wEET,
7qe AT T § wFIg I FER A TB
M AYE %1 uee g frar ar fF
gearen 9v A%, gfew sar & qrd, aw
a% g @ W@ &, AT oy gw
A 3T R Y f5 o Y
@ W § Navama F gq ¥ afg
GG T S i O
U Fva & folt &are @ fF qewry, a
¥ o) feafy § s gsaeit v s
Nradeny FfoF fra @ & ? ar
go § TN F g gay g wugd A7
35 faT #Y geats gt ot ww A=A A
yfre g @ft AR 3 el gears ay
grfam & foar + 59 gy ¥ 8 agey
q gz yreEmew fgar 9T Bro 9w S &
faars 1§ qwarms sdad 78
sy SfET Far we S @Y 9 guAr
fae & fF agt aT 7% iy 9% AT
Fragifear 9 Wy § 9% fr &5 ¥ afqg
¢ oty fireoarfeai g€ 2. ...

MR. SPEAKER : The hon. Member is
asking for factual information on a specific
matter. But the question is of a general
nature. The main question is about evolving
of a better labour policy...

St AYex | ¥ aewTe Y ag aror
feormr agar § & @ 399 w1 qew

g e @ 6T q3T w1 A gar @
AT |

WAW WRAT : ATYA TE WAE
¥iva gt a7 |

sht Wi Y : F9T w7 qER &Y
AT, WA B W arg ¥y arer
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et Ha § & wg @ F—amr
fwar & frwrar q@qm arfa gam § 797
o grar fear o7 e fAwrAT 9Far)
A a0 & A § S W@ S A7 IEE
GG WXATC FIH T7 @Y § 47 6 7

yoaw WP A g F fen

qom § qATS IH

He should table a separate question on
Barauni and not nux it up with this gencral
question...1f the Minister 1s very keen to
answer and the Member 1s very keen to put
it, what can the Spcakcr do

SHRI R, K. KHADILKAR : The fiist
part of the question conceins banning strihes,
There is no question of imposing a legal
ban, but attempts are betng made to create
conditions under which stnikes will not take
place, because wc want to bring about a
period of strike-Nce cconomy for at least a
few years more.

As for the sccond part of the question,
though it is not relevant, as the Speake
has pointed out, I would request him to get
in touch with me later.

SHRI NIHAR LASKAR : The intruston
of poltics into industrial disputes has
vitiated the atmosphete of industiial relations,
1 would like to know whether this subject
cropped up in the discussions and, if so,
whether any conclusion was reached against
the intrusion of politics into  industrial
relations

SHRI R. K, KHADILKAR : It is very
difficult in the trade unwon field to clinunate
politics altogether. At the same time, cfforts
arc being made to sce that in .he final
analysis politics does not delermine the
course of action the trade unions are sup-
posed to take. Thercfore, although there are
divisions, 1 would like to assure the hon.
member that the attempt is at cffecting unity
and as far as p ssible, reducing the atea of
disagrecment and biinging all the unions,
whatever be their political afliliations,
together for the common purpose,

SHRI BISWANARAYAN SHASTRI :
Was the subject ‘one union in one industry

MAY 27, 1971
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discussed, and if 50, what were the opinions
cxpressed 7

SHRI R K. KHADILKAR : One
industiy-one union is a most desirable thing,
but m the present context it is not very
feasible because conditions are not so con-
ducive to that ; there is division and
fragmentation in the working class life
because of various umions which prove
ultimately defrimental to the interests of the
wotkers.  So an attempt is being made to
scc that the dominant union associates the
other minority sections with them so that
they negotiate with a type of composite
representative character.

off goH 9 swATd § SOH RIETH
A qAArT 447 & sAar |angar g s S
5 w57 gatq =" Alr Faifea s &
fan &t Fifns @redl A §2% F O
H AT AT g wAFI {F T A0AY 4¢
FRET ¥ fRar @ AT § A g qiEd
a7 fadrr 4 gar aNfs 37 9T goamfa
off At 77 47 A 17 & a9 qv faog g
AT § o Tl o @ vedt § o
frfmizadigar ) & g amm wg
arar et § 5 o awErd g, )
FIFE IO AT 9 AT IO &
g & a1y sfaw ferfa & awra
FFW T A A I wTEA T AT
TH ara &t 497 gf o fr onefas feafa &
TE AT F FOTY WY IAT qE
T @ § U INAT &1 =xifaed 3T I
§ i wagd AW Ay fan wre afr ag
FF Am A% A g ara a7 fur
frat mar & fF fom oot & oo
frar mar @ 3% e WAl & s
RAZT At A F=A HA § 77 g AN
T 0T 3T AR A W N 4w A
g g’

SHRI R. K. KHADILKAR : As for the
first question regarding the conference, hu
must have seen from the papers that a major
decision was taken but a final decision was
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not taken regarding the selection of a
bargaining agent. Until we reach a final
decision on this, no further progress is
possib'e, But T must say from the temper
and tone of the debate and the final con-
clusions and response shown by the trade
union lcadership that we will arrive at a
decision acceptable o all concerned regarding
the bargaining agent. That will put an end
{o that problem.

Regarding closure and other matters,
1 have made a mention of it. There were a
number of closures, not always because of
the fault [ the trade unions or workers
but because of fraud and other things. We
ate examining that issue,

«ft gea ar vong - A T i
& 7g ft qo ar P fa7 g A sufaw
frafa gera § & w0® wrvor a7 9T @
THREA R AT T oam & fao
frare sz 7@ & fr o0& g 1 rafaea
3T AW | BA g Awgd 41 2 faur
AT | AGE I AN T wAFY wSA
O &1 wifew aqr fzar s s Tg
aF & 9% aF N g fav sa §
AAAET A F T AAI F FA
X 7 & 3gr 9T AAGY Y FEAr A N
s e gv Y #18 faare fpar mar & 7

SHRI R. K. KHADILKAR : There are
closures and some industries are in the red,
but even then, in textile mills we have taken
sieps so far as sick mills are concerned to
take them over. No decision has been taken
on the question whether they should be

banded over to the workers to be run by
them,

SHRI 8. M. BANERIJEE : A declara-
tion signed by all the trade union centres and
various federations was handed over to the
hon. Minister at the time of the conference
on 20th of this month, where they have
said that there should be no wage freeze and
no ban on strikes, and in case these two
things are not accepted by the Government,
the trade unions will not co-operate. 1 want
1o know whether Government have taken a
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final decislon not to
{reeze or ban on strikes,

impose any wage

SHR1 R. K. KHADILKAR : 1 have
seen the declaration to which the hon.
Member js also a signatory. That declaration
is a sort of thesis giving the picture of our
economy and what should be done, but we
ate functioning in a certain socio-economic
complex and we are bound by democratic
methods, and therc are certain limitations.
That point I have made clear. Regarding
the question of wage freeze and ban on
strikes, nobody has raised that question at
all. There is no question of wage freeze
anywhere even mentioned, nor is there any
question of banning strikes, but we want to
create conditions where there would not be
any strike and where wages would be linked
more to productivity. That is onr effort.

SHRI RAJA KULKARNI : Has the
Government decided to scrap the existing
machinery of conciliation and arbitration
under the Industiial Disputes Act, and if
s0, is the Government thinking of brnging
fooward any new legilation to enforce
it ?

SHRI R. K. KHADILKAR : Nathing
has been decided on this point. There was
a certain amount of commion giound regar-
ding collective bargaining and conciliation,
but the main point of difference is what
should be the settlement machinery. On
that there was no unanimity. But on one
point ultimately a certain amount of common
ground was discovered, that is that we should
have some machinery to settle disputes, and
Government should not abdicate its position
in such a situation.

SHRI DINCN BHATTACHARYYA :
Just now the Minister said that the final
decision will be taken by the Gavernment
after a consensus is arrived at regarding the
bargaining agency and the question of recog-
nition, and that in the meantime the existing
system will continue. Whatis the existiog
system and what steps did Government take
before sending this year the labour represen-
tative to the JLO in which the Minister also
participated ?

SHRI R, K. KHADILKAR ; S0 far
8s the machinery is concerned, the present
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machinery has vepresentatives of the trade
union leaders,

SHRI DINEN BHATTACHARYYA :
What is the machinery to determine the
representative character ?

SHRI R. K. KHADILKAR : Verification
is the machinery. In 1968, if I mistake not,
verification had taken place and in the
current year we shall have the second
verification.  Verification will be done to
determine the representative character. 1

know the breakaway (Interruptions). The
trade union leaders know it very well.
MR. SPEAKER : When you put a

question, you should try to be as concisc and
briel as possible. The question may be
linked with previous parts if you want ; they
may be linked together but it must be one
single question. The Minister should also
avoid giving long replies.

SHRI R K. KHADILKAR : There are
four questions in one question,

MR. SPEAKER : Much depends on
you also ; if you give a long reply it becomes
more difficult for you. We go to the next
question.

Closure of CoBlieries in Asansol Conl Belt

%93 SHRI B. K. MODAK : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(8) whether the attention of Govein-
ment has been drawn to the large-scale
closure of collieries in Asansol Coal belt
during the last one year ;

(b) the total number of collieries closed
down from 1970 upto date ;

(c) the total number of employces ren-
dered jobless due to the same ; and

(d) the action Government propose to
take to reopen these collieries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
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MANTRALAYA ME UP MANTRI) (SHRI
BALGOVIND VERMAY): (a) and (b). Atten-
tion of the Government has been drawn to
the closure of 15 collieries out of about
200 collieries in the Asansol Coa!l belt,

(c) 8000 approximately.

(d) Out of these 15 collieries, 5 collieries
were got re-opened due to the persuasive
cfforts made by the Officers of the Central
Industrial Relations Machinery and one by
bi-partite scttlement,

SHRI B. K. MODAK : 1t is evident
fiom the reply of the hon. Minister that
there has been widespread closure of
collieries 1n the Asansol belt. What are
the reasons for the closure of the collieries
and what steps have the Government taken
to open the collieries which are still closed ?

SHRI BALGOVIND VFRMA : Out of
200 about 15 collieries were closed and
out of them five had been rcopencd. There
are many causes for the closure : serious
nuning difficulties, financial losses, exhaus-
tion of the coal, etc. Under the circums-
tances we cannot compel the closed collieries
to start again Efforts are being made to
find out whether they could be opened or
not but we cannot conipel them,

SHRI B. K. MODAK : What steps have
the Government taken to se¢ that proper
compensation  or retrenchment benefit s
given to the miners of the closed mines by
the managemcnt ?

SHRI BALGOVIND VERMA : Under
the Industrial Disputes Act there is provision
that if @ worker has worked for more than
a year in an undertaking, subject to the
provisions of sub-section (2) he is eniitled
to notice and compensation in accordance
with the provisions of section 25 (f) of the
Act. If a worker is retrenched under
section 25 (f) he wili get one month's notice
and wages as a condition of retrenchment. So,
when there is retrenchment, then these
sections apply. But when the collieries have
been closed, then we cannot compel them
to make any payment as a condition
precedent.
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SEVERAL HON., MEMBERS rose -~

MR. SPEAKER : I will call one by one,
sitde by side.

SHRI S. R. DAMANI rose—

MR.
interested ?

SPEAKER : How are you

SHRI S. R. DAMANTI : I am very much
interested.

SHRI H. K, L. BHAGAT : What is
the total annual output of coal from those
collieries and to what extent has this adver-
sely affected the coal supply in this
country ?

SHRI BALGOVIND VERMA : This
dacs not arise out of the question. Separate
notice may be given. (Interruption)

SEVERAL HON, MEMBERS rose—

MR. SPEAKER : Did you give the
reply to that question ?

SHRI BALGOVIND VERMA : Yeg,
Sie 1 have said that it does not arise and
that a separate question may be tabled for
that. (Interruption)

MR. SPEAKER : I have seen the ques-
tion again, This is regarding the closure
of collieries.

ot adox ware R : WIT Y av
aér ag faoig o AT wifgh y weay
faftees qu s ar oma FW ! T Ow
Taeqr wr qeer e ag sk v w0y
I AN e ¥ 9y g W A
Bt o war w3 &, e g wwE
Tefirr ax & afte fafrex ¥ f oy
T A dar, vz HE Adi ¥

MR. SPEAKER : I am sorty you are
2o irrclovent, 1 am sorry § cannot aliow
that question, Whis is nat within the scope
of this question,
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SHRI S. R, DAMANI: May I know
from the hon. Minister whether it is a fact
that much stock of coal has accurulated at
the pit-heads and are piling up, and, on
the other hand, the factories are suffer-
ing on account of the non-availability of
coal and that in certain cases the stock of
coal in the consumer industries is enough
for only two or three days ? If so, may
I know from the hon. Minister whether
any steps arc being taken to remedy the
situation, and-

MR. SPEAKER : You are completely
lost in your question. May 1 request you
to sit down ?7 I sometimes have to bea
little lenient to the new Members, but what
about you? You are completely lost in
your question. Ask a direct question,

SHRI S.R. DAMANI: I am putting
a direct question. Js it not a fact that the
accumulation is due 1o wagon shortage and
the industries are not getting sufficient coal
for their requirements ? May [ know
whether the Mumnister is aware of this and
what steps are the Government going to
take to remedy the situation ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : The hon. Member is
nght in saying—

MR SPEAKER : It is only between
you two. I have not been able to follow his
question,

SHRI R. K. KHADILKAR : —because,
the coal movement depends on the wagon
movement, and therc is a serious botileneck.
On this point, 1 would advise the hon.
Member to address his question to the
Minister concerned, namely, the Railway
Minister. Regarding the second pari, the
closure is not due to the wagon shortage ;
the reasons are stated here, as my colleague
has stated.

It is becawse of certain other reasoms
that these 15 collieries are closed.

DR. RANEN SEN : When the Mini-
ster says that due to mismanagsment of
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financial loss some oolieries have been
closed, may 1 know whether Government
have made any serious study of this question
and not simply taken the information doled
out by the companies ? It is known to us
that many companies refuse to pay bonus
and other dues and they have closed the
collieries to deprive the workers of their
jegitimate dues.

SHRI R. K. KHADILKAR : We have
made a study. 1 am prepared to give colliery
by colliery the reasons for closure, but that
will be a long exercisc. But I certainly agree
that in some cascs there is an element
of bypassing the present obligation as far as
prssible.

SHRI R. N. SHARMA : About section
25F of the Industrial Disputes Act, the
minister said closure is not retrenchment,
whereas it has dlways been treated as
retrenchment. How does he come to the
conclusion that closure is not retrenchment
of workers ?

SHRI R. K. KHADILKAR : On the
question of retrenchment, it is obligatory on
the employer to give notice and make pay-
ment, But on the question of closure,
though it is obligatory, it is difficult to give
notice. That is the distinction, (Interruption)

MR, SPEAKER : Next question,

nd for Increase in Supply of Boiled
Dyms Rice to Kerala

*94. SHRI C. JANARDHANAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to siate :

(8) whether there was any demand
from Kerala Government to increase the
supply of boiled rice to that State ; and

(b) if =0, the reaction of Goverament
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (e) and
(b). The Governmentof Kerala have, from
time to time, been demanding sopply of as
much guantity of coarse boiled rice for public
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distribution in the State as possible. While
Kerala is being given a substantial skare
of the coarse boiled rice available in the
Central pool, the availability of coarss
boiled tice and even of boiled rice of medium
and fine varicties being limited, it is not
possible to make the entire supply to Kerala
in the shape of boiled rice. Supply of raw
rice against part of their requirement is
inescapable.

SHRI C. JANARDHANAN : Time and
again, we, the Kerala members are raising
this question of boiled rice in this House,
In the last Lok Sabha also we asked a
question and almost ihie same answer was
given. When we hear such answers the
people of Kerala are forced to think that
the Central Goveinment are treating us
with callousness Anyway, we are not
asking for the entire amount of coarse
boiled 11ce, We are used to such rice. Now
it is the monsoon sea<on there and within
a few days, the whole coastal region will be
flooded and if you give raw rice to those
aieas, surely cholera will break out there
and this Government will have to spend
more to check the cholera. Under these
circumstances, will the minister reconsider
the matter and send some more boiled rice
to Kerala ?

SHR1 ANNASAHEB P. SHINDE : The
position of supply of rice in the country
as a whole including Kerala is very easy.
The difficulty is about boiled rice, Even
there we are doing whatever is possible. Qut
of the total coarse boiled rice available
27,000 tons weie given to West Bengal and
2,27,000 tons to Kerala. So the maximum
that is possible to being given to Kerala,
Therefore T do not know why the bom.
Member s complaining, The other types
of rice are easily available in the country and
even the Kerala depots are full with rice,
There is limitation only on the supply of
boiled rice.

SHRI C. JANARDHANAN : 1 was
referring to boiled rice and net 0 same
other varieties of rice. If the position of
the Central Government is so diffcult on
this issue will ¢he government sonsider the
repeated demand of the Kerala Qovemsunt
to supply rics from Andhra to Kersla theough
the FC1?
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SHRI ANNASAHEB P, SHINDE : The
FCI is looking into 1t and the maximum
possible heip will be given by us.

SHRI SHANKARRAO SAVANT
Which are the areas which demand boiled

rice ?

SHRI ANNASAHEB P. SHINDE
Kerala and West Bengal.

iy S Wt - sramfas awt §
qor wreead H, fadowr fage &, wd
AT A N wme w1 gfF af=N A e
q7HTT a3 qreAEA gM fwogEd e
ger-gfg A& guft ?

weagt ARNIT I T Ad1 LS &
g
st raT AW TS AT g

aTEAAS B g SR H W waAd §
& &1 F1 g drETmA A Br gea-
afg 7dy vt

SHRI P. R. SHENOY : May 1 know
whether the artificial scarcity of boiled and
other rice in Kcrala and some parts of
Mysore cannot be removed by abolishing
the present zonal system and creating one
single zone for the whole of South India ?

SHRI ANNASAHEB P. SHINDE :
I do not think a solution is so easy.

SHRI VAYALAR RAVI : The Food
Corporation of India 1s supplying very bad
quality rice at 20 per cent above the market
rate, It is very bad quality rice and I
wish 1 could produce it bere to show how
really bad it is. Why is it that such rice
is suppled at such high prices 7 Will the
government euquire into the reasons ? Is
it note fact that the burepucrats of FCI
are corrupt and that is why this is
happening ?

+ SHRI ANNASAHEB P. SHINDE
There is no shortage of rice in Kerala. In
fact, oven the macket avaifability is‘casy.
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I there are any specific cases where our
standing instructions aic not followed, f
they are brought to our notice, we will take
necessalty action. Now the consumers can
get their requirements from the FCI but
there is no compulsion Moteove, there
are standing instructions that such rice
should not be issued.

Nationalisation of Sugar Industry

+

SHRI MUHAMMED SHERIFF :
PROF. 8. L. SAKSENA :

%95,

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleascd to state :

(a) whether Government have chalked
out any programme to nationalisc the suggr
industry in the country ; and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN THL
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). The
Central Government have already set up a
Commission of Inquiry on the 28th
September, 1970 under the Chairmanship
of a retired Chief Juslice of Calcu ta High
Court to undertake a detailed and com-
prehensive examination of the working
of the sugur industry and the various pro-
blems relating thercto, especially in the
contckt of the demand for nationalisation
of the industry. Government will examine
the matter further on receipt of the report
of the Commission.

SHRI MUHAMMED SHERIFF : May
I know whether the Government expeet,
afier the decontrol of sugar, any upward
trend in the price of Sugar, particularly in
Tamil Nadu where there is a glut of. stocks ?

SHRI SHER SINGH : This question
is about the nationalisation of the industry.

MR. SPEAKER : The upward (rend
of prices too big a queation to be answered
on this very sinaple question. You can ask
another question.
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SHRI MUHAMMED SHERIFF : Does
he want notice ?

MR, SPEAKER : No, this is not within

the scope of this question; it is not
relevant,
SHRI S. M. BANERIJEE : Since the

hon. Minister has mentioned that a com-
mission has been appointed to investigate
into the working and various aspects of
the sugar mills and unless that report is
submitted the Government is unable o
take a decision, I would like to know
whether he is aware that the Chief Minister
of Uttar Pradesh, after a unanimous decision
of the UP Cabinet, has requested the Central
Government to give the green signal to
the Uttar Pradesh Government to nationalise
this industry. Why 1s this matter bemng
delayed ; is this due to the pressurc of
the sugar magnates ? Why is the Central
Gavernment fecling hesitant to nationalise
or to give the green signal to the UP Govern-
ment to nationalise the sugar industry ?

THE MINISTER OF AGRICULTURE
(KRISHI MANTRI) —(SHRI F. A
AHMED) : The hon. Member is aware
that there has been difference of opinion
regarding the competency of the State
Government or the Central Government to
legislate so far as nationalisation is concer-
ned. According to the opinion available
to us, both the State Government and the
Central Government are competent to legis-
late on this matter., We have given that
information to the UP Government. So far
as the Central Government is concerned, we
cannot go in for legislation on a piecemeal
basis because we have to take into considera-
tion all the States concerned and that will
be done after the report of the inquiry
commission is available to us.

SHRI S. M. BANERJEE : Sir, 1 want
to seek a clarification.

MR. SPEAKER : No.

SHR1 ANANTRAO PATIL : May 1
know from the Government whetber coopera-
tive sugkr factories will be exciuded from
the propesal of nationalisation ?
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SHRI SHER SINGH : 1t depends
upon the recommendations that we shall
receive from the Commission,
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Construction of Bokaro Steel Plant

*96. SHRI MANORANJAN HAZRA :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleascd
1o state :

(a) whether the construction work of
Bokaro Steel Plant is being handicapped
at present owing to an acute shortage of stecl
material ; and

(b) the steps taken by Government to
solve the problem ?

THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRT MOHAN KUMARAMANGALAM):
(a) and (b). To a certain extent, the progress
of structural fabrication and erection work
for the Bokaro Steel Plant has been affected
by the shortage of some strategic sebtions
of steel. Necessary steps have been taken
for import of such of the critical require-
ments as canntot be met in time from the
indigenous production.
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SHRI MANORANJAN HAZRA : Sir,
the indigenous production comes from the
Heavy Engineering Corporatior, Ranchi and
the Mining and Metals Corporation, Dur-
gapur. May I know whether during the
last three years, those two Corporations did
not supply indigenous steel and, therefore,
the cause of Bokaro Stecl Plant is going to
be hampered ?

SHRI MOHAN KUMARAMANGA-
LAM ! The hon. Mcmber is not entirely
correct in saying that stcel is coming from
the Heavy Enginee'ing Corporation and
the Mining and Allied Machinery Corpora-
tion. The shortage of stee! has nothing
to do with the shortage of equipment that
is not manufactured in time by the Heavy
Engineering Corporation  Stcel is produced
by the Steel Plants in the country. But in
certain  sections, we have not been able to
producc an adeguate amount of steel, That
is the reason for the shortage.

SHRI MANORANJAN HAZRA : The
hon. Minister has stated in his reply
that the Government is going to import
steel. May I know from which countries
the Government is going to import steel ?

SHRI MOHAN KUMARMANGA-
LAM : We are planning to import steel from
USSR and Japan.

SHRI TRIDIB CHAUDHURI : May
1 know whether as a result of these difficul-
ties and delay in importing the required
steel for strategic construction scctors, the
cost schedule of the first phase of Bokaro
Steel project will be further raised ?

SHRI MOHAN KUMARAMANGA-
LAM : No, Sir,

WRITTEN ANSWERS TO QUESTIONS

Supreme Court Judgement on Appﬂubdlty
of Provident Fund R

%37, SHRI SOMNATH CHATTERIJEE :
Will the Minister of LABOUR AND RE-
HABILITATION (SHRAM AUR PUNAR-
VAS MANTRI) be pleased to State : |,



27 Written Answers

(a) whether the attention of Government
has becn drawn to the judgement given by
the Sup cme Coutt on the Ist Apul, 1971
on the appeal by thc Regional Provident
Fund Commissionei of Andhra Pradesh
about the applicability of Provident Tund
Rules ; and

(b) if so, the 1caction of Government
thereto ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANIR!) (SHRI R. K.
KHADILKAR) : (a) Yes, Sir.

(b) I'he impliations of the judgement
asc being examined.

Measures to Increase Production of
Steel in Poblic Sector Steel Plants

*98. SHRI P GANGADER :
SHRI R. §. PANDEY ;
SHRI SAMINATHAN ;

Wili the MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRIJ) :
be pleased to state :

(a) whether Governiment aic considei-
ing certain immediate measures to increasc
the steel production in the public sector
steel plants to miect the shortage of steel :
and

(b) if so, what are thosc measuics

THE MINISTER OF SILEL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM) :
(a) Yes, Sis.

(b) Hindustan Steel Limited  expect
that, subjoct to satisfactory industrial rela-
tions, production of steel fiom their stcl
plants at Bhilai, Rouikelaand Durgapur in
1971-72 would exceed the actual production
in 1970-71 by nearly 10 million tonnes of
steel ingots. Towards this end, they arc
taking all nccessary measurcs which includ:
organisation of maintcnance programmes
for enhancement of equipment availablity,
speeding up major capital programmes so
a8 to correct existing imbalance in produc-
tion facilities, procurment of raw matsrials,
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essential  spares, refractores, locos and
introduction of technological improvements
cte. For this, a three-year rolling plan
is beng prepaied for cach plant and the
organidation 1» being geared to atwain the
production targets for 1971-72,

A ‘Task Force has been constituted
in thc Ministry to evaluate performance
every month, to deal with problem areas
eflfectively and to cnsurc proper implemen-
tation of the various decisions taken,

strike in Du-gapu- Stecl Plant

*y, SHRI R. R. 5INGil DEO : Wil
the Minister of STLEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
10 state :

(a) whethet there was any strike in the
Durgaput  Steel Plant duting the fast six
months ;

(b) 1f sv, the teasons for the strike ;

(¢) thc man-hours lost durmmg the
stithe period and the financial  loss suffered
consequently ; and

(d) whether any action has been taken
against the employces concerned ?

THL MINISIER OF STEEL AND
MINLS (ISPAT AUR KHAN MANTRD
(SHRI MOHAN KUMARAMANGALAM) :

(a) Yes, Sir.

(b) A statement s laid on the Table
of the House.

(c) Information is being collected and
will be placcd on the Table of the House.

(d) No, Sir,

Stutement

The workers of the Durgapur Stee¢l
Plant observed threv general strikes during
the last six months fiom November, 1970
to April, 1971, On 812.1970, the workers
observed Bangla Bundh for 24 hours' 4n
response to a cali made by some political
parties on the following issues :~
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(i) Soaring prices of comnipdities ;

(ii) Withdrawal of Central Industrial
Security Force and Central
Reserve Police for alleged atioci-
ties committed by police.

(i) Immediate mid-term Flection in
the State.

On 2221971, another Bangla Bundh
was observed as a mark of respeet to the
memory of late Shri Hemantakumar Bose,
President of the All-India Forward Bloch
Party who was fatally siabked in Calcutta
on 202.1971. February 22, 1971 was dec-
lared as a public holiday by the State
Government,

The Third Bangla Bundh was observed
on 313.1971 ona Call giv'n by political
patties in the State against repressive
measures in East Bengal,

Besides the above general strikes, there
weie several instances of stoppage of work
by the workers without notice, to press
their demands regarding manning, upgrada-
tion of posts, etc.

Famin> Areas

*100. SHRI SHYAMNANDAN MISRA :
Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) the States where famine aieas have
been declared recently ; and

(b) the steps taken by Government to

assist them ?

THE MINISYER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI])
(SHRI ANNASAHEB P. SHINDE) : (a)
Only in Bihar State an area covering 20
blocks in 8 districts has been declared famine
affected area. Scarcity conditions have been
reported by the Governments of Andhra
Pradesh, Assam, Bihar, Kerala, Jammu &
Kashmir, Madhya Pradesh, Maharashtra,
Mysore and Rajasthan,

) The Stmte Goversment has deawn
up A-telief programm:, costing about Rs, 12
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crores, which includes provision for hard
manual labour schemes, gratuitous relief,
public health measures, drinking water supply,
cattle relief, energisation of wells and minor
irrigation schemcs. A central tcam of
officers is visiting the state shortly to make
an on the spot assessment of the situation
and the request of the Stale Government
far central assistance will be considered on
receipt of the team's report. Meanwhife, the
State Government has allotted Rs. 1,75
crores for immediate reliel measures,

Survey for Implementation of Master Plan
fr Fisheries «f Kerala

*101. SHRI A K.GOPALAN : Will the
MINISTER OF AGRICULTURE (KRISHI
MANTRI) be pleased to state the steps
taken by Government of the detailed survey
with regard to the implementation of Rs. 306
crores Master Plan for fisheries from the
Kerala Government

TIIF MINISTCR OF STATL IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
{SHRI ANNASAHEB P. SHINDE): The
Master Plan proposes introduction of 555
large stecl-hulled vessels and 8100 mechanised
boats, development of 16 fishing harbours,
creation of capacity for additiona! production
of 950 tonnes of ice per day, provision of
2200 tonnes of cold storage capacity, eastabli-
shment of 14 boat building yards and 22
centtes for the construction of steel-hulled
trawlers, 19 repair and refitting workshops,
4 wire-less stations, 1 net making factory,
6 industrial estates, 10 canning plants, 14
fish meal plants, [ marinc diesel engine
factory ete. The Plan also envisages organi-
sation of 4050 primary cooperative societies,
construction of nearly 35,000° houses for
fishermen, 186 fish markets and 340 fish
stalls. The total outlay envisaged in the Plan
is Rs. 305.92 crores,

The Plan covers a perind of 20 years,
that is, a period which would normally be
covered by four five year plans, A detailed
survey with regard to implementation of the
Plan is, therefore, not practicable at this
stage. The Plan, however, provides a useful
framework with reference to which the five
year plans and detailed pragrammes can be
formulated, The programmes listed ia the
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Master Plan, relate to over-all development
of Frisheries in the State, and concern all
sectors of the economy-~—public, private and
cooperative. It is accordingly necessary to
have a broad assessment of the resources
expected to be mobilised n the various
sectors including the private and cooperative
sectors so that the formulations in the Plan
may be effectively co-related to the total
resources likely 1o be available. This has
ajready been suggested to the State Govern-
ment. The Fourth Five Ycar Plan of the
State envisages an outlay of Rs 11 crores.
‘The programmes under the State Plan have
been examined in detail in consultation with
the State Government. In addition, several
schemes for construction of harbours in the
State, survey of resources and subsidy for
deep sea fishing vessels have been taken up
by the Central Government. Additional
investment is also cxpected in the public and
cooperative sectors  Detarled plans can be
usefully drawn up only in respect of such
programmes for which funds have been
earmarked or are bkely to be available for
development or investment in commercial
ventures, The assessment of resources in
various sectors which the State Government
has been requested to undertake will facilitate
more detailed planning for successive phases
in the period of 20 years covered by the
Master Plan.

Durgapur Steel Plant

*102. SHRI TRIDIB CHAUDHURI :
Will the Minister of STEEL & MINES
(ISPAT AUR KHAN MANTRI) : be
pleased to state :

(a) the increase in steel production
registered in the Durgapur Steel Plant after
the ninth stecl melting shop was commissioned
sometime back ;

(b) the present installed capacity for
steel production in the Plant after the insal-
lation of the ninth steel melting shop ;

(c) the éap between the present in-
stalled capacity aund the actual production
of steel ; and

(d) whether he has personally visited
the site of the plant recently and sought to
temedy the situation by discussion with the
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leaders of the labour unions and the manage-
ment concerned ?

THE MINISTER OF STEEL & MINES
(ISPAT AUR KHAN MANTRI) (SHRI
MOHAN KUMARAMANGALAM) : (a)
The ninth open hearth furnace in Durgapur
Stecl Plant was  commissioned only on
9-4-1971. It is too early to estimate the
increase in production as the furnace avail-
ability in genera! was less due to some of the
furnaces remaining under repair. There was,
therefore, no appreciable increase in product-
1on immediately, However, in comparison the
production of 58, 123 tonnes of steel ingots
m March, 1971, the production in Apri}l was
60,534 tonnes and the present rate of pro-
duction for month of May is around 68,000
tonnes of steel ingots.

(h) The installed capacity of the
Durgapur Steel Plant is 1.6 million tonnes
of stecd ingots. The mninth open hearth
furnace 13 a part of the 16 million tonnes
expansion stage.

(¢) The producuion target for 1971.72
is 1.15 million tonnes of steel ingots. It is,
however, too early to estimate what would be
the gap between the installed capacity and the
production of steel in 1971-72,

(d) Yes, Sir,

Workers® Participation in Management
of Public and Private Undertakings

*103. SHRI M. M. JOSEPH :
SHRI §. M. BANERJEE :

SHRI A. P SHARMA :

Will the Mmister of LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) whether Government have consi-
dered the question of workers® participation
in the management of both public and
private sector undertakings ; and

(b) if so, the decisions arrived at ?

THE MINISTER OF LABOUR &
REHABILITATION  (SHRAM AUR
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PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : {(a) Yes, Sir,

(b) Apart from the statutory Works
Comnmittee, the scheme of Joint Management
Councils has becn in operation on a voluntary
basis both in public and private sector
undertakings since 1958, Government have
also decided to introduce a scheme for the
appointment of a workers® representative on
the Boards of Management of some appro-
priate  public sector undertakings. The
Nationalised Banks (Management and
Miscellaneous  Provisions)  Scheme, 1970
framed under the Banking Companies
(Acquisition and Transfer of Undertakings)
Act 1970 inter alia provides for the
appointment of one Director from among the
cmployees of the Nationalised bank who are
workmen on the Board of Directors, A
scheme for the workers to ho!d some shares
n suitable central public sector undertakings
1s also under consideration of the
Government.

Scheme to form I abour Fools for unprotected
Port snd Dock Workers

*104. SHRI INDRAJIT GUPTA : Will
the  Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

{a) whether the scheme to form labour
pools for unprotected workers in ports and
docks has becn implemented in any of
the ports ;

(b) if so, the salient features thereof ;
and

(¢) what benefits the workers will get
from the pool ?

THE MINISTER OF LABOUR AND

REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR): (a) As far as Dock

Labour Bosrds are concerned, apart from
registered and unregistered Scheme farmed
under the Dock Workers (Regulation of
Employment) Act, 1945 in respect of the
Dock Labour Boards ot Bombay, Caloutta,
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Madras, Cochin, Visakhapatnam, Mormugsao
and Kandla, Government have no such
scheme. However, in Bombay Docks,
engagement of General Purpose Mazdoors
and in Madras engagement of casual workers
is regulated in terms of memoranda of
settlement between the Employers and the
Unions, Further, the Bombay Custom
House Agents have formed a Labour Pool
of clearing and forwarding workers from 4th
May, 1971.

(b) and (c). The General Purpose
Mazdoors including clearing gang workers
and tindels, palawallas and sewingmen in
Bombay Docks get benefits of permanency
and monthly wages and other benefits such
as Provident Fund, Gratuity, Roster off, etc.

In the case of Madras Docks, Casual
Workers in the pool run by the Madras
Stevedores Association, get all the benefits
such as Mirimum  Guaranteed Wages,
Attendance Allowance, Rotational Booking,
Paid Holidays, Medical Facilities  etc.
admissible to the Listed Dock Workers.

In the casc of clearing and forwarding
workers of Bombay Custom House Agents
Labour Pool, workers in ‘A’ category will
get employment by rotation, 15 days Minimum
Guaranteed Wages, Attendance Alowance,
Paid Holidays and Weekly Off. Werkers
in category ‘B’ will be given preference for
employment as and when there is a shortage
of Jabour from list *A’,
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Financial Crisis in Sugar Mills of
Southern States

*106. SHRI M. K. KRISHNAN -
SHRIP K DEO :

Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) whether Government are aware
that the sugar mills in the Southern States
are facing serious financial crisis due to hold-
up of heavy stocks ;

(b) whether Government have received
any memorandum in this regard ; and

(c) the steps taken by Government for
immediate solution of the problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH): (a) The sugar
factories in the Southern States have made
representations in this regard.

(b) Yes, Sir,

() To reduce the difficulties of factories
carrying larger proportion of stocks to pro-
duction, releases of sugar for sale are now
being made in proportion to stocks held
instead of production, Additional releases
of sugar have also been given to such
factories,
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Relay Himger-strike by Workers of Balladila
Iron Ore Project, Madhya Pradesh

*108 SHRIS P BHATTACHARYYA:
Wil the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state

(a) whether the attention of Government
has been drawn to relay hunger-strike by the
workers of the Bailadila Iron Ore Project,
Madhya Pradesh ;

(b) if so, the reasons for the hunger-
strihe , and

(c) the reaction of the Government
thereto ?

THE MINISTFR oF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) (a) Yes, Sir.

(b) and (c). Earlier one of the workers’
unions had submitted a charter of demands
to the Management regarding implementation
of revised pay-scales and other fringe benefits
as recommended by the Wage Structure
Commitiee. The dispute was taken up in
conciliation by the Assistant Labour Come
missioner (Central), Raipur, Even duriog the
pendency of the conciliation proceedings
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some representatives of the union started a
hunger strike, The hunger strike was called
off on the intervention of the officers of the
Control Industcial Relations Machinery. The
negotiations on the demands are in progress.

Benefits avallable to Small ¥Farmers for
Agriculture Development Plans

*109. SHRI H. N. MUKERJEE : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) the latest study, if any, made of the’

appropriation by a small minority of rich
farmers of the lion’s share of total agricul-
tural production ;

(b) the position in respect of thc alleged
near-monopoly of such rich farmers in
1cspect of the allocations to them of irrigation,
cicdit, fertilisers, sceds, implements and other
facilities ;

(c) the extent to which benefits of the
new technology arc available, if at all, to the
small farmers ; and

(d) Government’s present thinking and
performance projects in this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRID)
(SHRI JAGANNATH PAHADIA) : (a)
to (d). The two main objectives of the
Fourth Plan in the agricultural sector are to
increase agricultural production by about
50%, per annum and to enable the maximum
participation of the rural community particu-
larly the weaker sections in development and
share its benefits. I. has been accepted that
in the uneven pattern of distribution of land-
holdings, the mew agricultural technology
making it available the resources and tools
of development has tended to sharpen the
disparity between the more privileged and the
less privileged.

. A number of studies conducted at the
instance of the Planning Commission show
that the small farmers were not less
progressive than the larger in their willingness
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to adopt modern inputs and agricultural
practices, They were, however, handicapped
by such factors as fragmentation of holdings,
inseaurity of tenure, inadequate and untimely
supply of imputs and water, lack of credit
facilities and unsatisfactory arrangements for
marketing and storage. The All India Rural
Credit Review Commitice has also referred
to the fact that the small farmers have not
benefited in proportion cither to the numbers
or their needs through the various programmes
of rural development and that this is parti
cularly true regarding availability of
institutional credit for agriculture. They had,
therefore, rccommended, apart from the
general re-oticntation of loaning policies and
procedurcs, the setting up of special agencies
as a pilot experiment to undertake specific
mcasurcs for helping potentially viable smail
farmers to earn the surplus out of their farm
business and activities.

This recomniendation has been accepted
by the Governmcent and a Central Sector
project for setting up 46 Smali Farmers
Devclopment Agencies in selected districts to
benefit about 50,000 small farmers in cach is
being implemented. These Agencies will
identify the programmes of small farmers in
their areas, prepare appropriate programmes
and ensure availability of inputs, service and
credit, through the existing institutions as far
as possible. A grant of Rs. I'5 crores
approximately will be provided for each such
Agency by the Government of India during
the Fourth Plan,

In addition, another project for the large
class of sub-marginal farmers, agricultural
labourers and landless labourers, a pilot
project for provision of supplementary
occupations and other employment oppor-
tunities has also been drawn up to be
implemented in 41 selected areas all over
the country. Each such project is expected to
cover about 20,000 among this category. A
grant of Rs. | crore roughly has been made
available for each project in the IV Plan, So
far 45 projects in SFDA and 34 projects in
MFAL have been approved by the
Government of India. The experiencs in
these projects is expected to yield results foa
wider application for the development of the
less-privileged section in the rural community,
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Loss Incurred by Hindustan Steel Ltd.

*110. SHRI B.K. DASCHOWDHURY :
SHRI KALYANASUNDARAM :
SHRI CXK. CHANDRAPPAN :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) the loss incurred by Hindustan
Steel Limited during 1969-70 and 1970-71 ;
(b) the reasons therefor ; and
{c) the steps Government propose to

take to improve the working of Hindustan
Steel Limited ?

THE MINISTER OF STELL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM) :
(a) Hindustan Steel Limited incurred a loss
of Rs. 10473 million in 1969-70. The
accounts for the year 1970-71 are being
compiled and the position would be known
only after the accounts for this yecar are
closed and audited. The present indications,
however, are that the Company would incur
a Joss during 1970-71 also, which might be
more or less of the same order as in the
preceding year.

(b) The loss is primarily due to
production during 1970-71 being lower than
that in 19¢9-7¢ in the Durgapur Rourkela
Steel Plants, which, in turn, was due partly
to disturbed industrial relations throughout
the year in Durgapur and during the fiist
half of the year in Rourkela. There were also
certain technical and operational constraints/
deficiencies at these Plants.

(c) Within the limitations imposed by
the industrial relations situation, the
Management of Hindustan Steel Limited is
concentrating on all possible efforts to raise
production to rated capacity levels as rapidly
as possible. These include improved main-
tenance of plant and equipment, procurement
of spares, refractories, locos and other
essential materials, speeding up of capital
programmes required to correct imbalances
in production facilities, intieduction of
technological improvements, elc.
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Development of Basic Forest Resources for
Industrial Requirements

*[11. SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether any plan has been drawn
up for the development of basic forest

resources supplying industrial requirements ;
and

(b) if so, the main fcatures thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KKISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). Yes
Sir. A Centrally-sponsored schemc ‘Planta-
tion of quick-growing Species’ was specially
introduced during the Third Plan period
aiming at plantation of fast growing species
such as Eucalyptus, Bamboos, etc, to meet
the growing demand of 1aw materials for
the forest based industries particularly pulp
and paper. The scheme was introduced
with the object of creating an industrial
bias in the country, to meet the rapidly
growing requirements of these industries.

2,58,460 hectares were planted up with
these specics during 1961-62 to 1968-69.
Ttus scheme is now in the State Sector and
accordingly State Forest Departments pro-
pose to raise 3,02,000 hectares during the
current Five Year Plan. In 1969-70 and
1970-71, about 97,000 hectares have been
planted up with fast-growing species.

The scheme on ‘Raising of Economic
Plantations of Industrial and Commercial
Uses’ in the State Sector also provides for
raising of the economic species suitable for
foresi-based industries such as panel-woods,
matches, etc,

6,'2,300 hectares of Economic Plantations
wete raised duting 1961-62 to 1968-69 and
2,39,170 hectares will be covered during
Fourth Pian period under this scheme.
During 1969-70 and-1970-71 about 1,07,580
hectares have been planted,
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LCAFL suggestions to solve unemployment

*113. DR. RANEN SEN : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the ECAFE Secrefariat in
its report submitted to the recently held
Asian Employers’ Seminar on Population
and Family Planning has expressed its con-
cern over the growing problem of unemp-
loyment and under-employment in the
ECAFE region ;

(b) whether thc ECAFE has made any
suggestions to solve this problem ;

{c) if so, the main points thereof ; and

(d) whether Government propose to
take any action on the basis of these

suggestions 7



43 Written Answers

THE MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) (a) The Guvernment

have not received the ECAFE Secretariat’s
Report referred to in the Question,

(b) to (d). Do not arise

United Nations Experts to Suggest
Employment Schemes

*]14, SHRIMATI BHARGAVI THAN-
KAPPAN : Wil the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state
whether there 1s a proposal to invite a team
of experts fiom the United Nations Deve-
lopment Programme for suggesting concrete
schemes that will lead to generation of new
employment 1n the country ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K. KHADIL-
KAR) : As part of the Asian Manpower
Plan, which is a component of its World
Employment Programme, the LL.O. has
set up an Asian Regional Team for Emp-
loyment Promotion, the main object of
which is to assist countiies in the Asian
Region to ascertain the volume of unemp-
Jloyment and under-employment and to
formulate policies and develop technical
services to combat the same.

The spxcific fields in which the 1.L.O./
U.N.D.P. assistance may be requested aie
under consideration,

Saosfull in Productin of Steel at
Rourkela and Durgapur Plants

*{15 SHRI M. KATHAMUTHU : Wil
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
{0 state :

(a) whacther there had been shortfall

in the proluction of ste:! at Rourkela and
Durgapur Stecl Plants ; and

(b) if so, the reasons for the shortfall ?
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THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI):
(SHRI MOHAN KUMARAMANGLAM) :
(a) Yes, Sir. The production at Rourkela
and Durgapur Steel Plants during 197071
was lower than that in 1969-70.

(b) The shortfall in production was
due to disturbed industrial relations through
out the year in durgapur and during the
first half of the year in Rourkela, as well as
certain technical and operational constraints/
deficiencies at these plants.

Plan for boosting up of Milk supply in Delhi
to avoid Ban on manufacture
of Milk Products

*116. SHRI S (. SAMANTA : will
the Minister of AGRICULTURE (KRISHI
MANTR1) be pleased to state :

(a) whether a large number of people,
engaged in the trade of mulk and milk
products in Delhi and scveral districts of
States situated roundabout Dethi, suffer a
scvere sctback due to the year after year
imposition of the ban on the manufacture
of milk products during the months of May
to Septembet ; and

(b) what plans for boosting up milk
supply so that such a ban may not be neces-
sary in future ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) Yes, sir,

(b) A statement is laid on the Table
of the Sabha,

Statement

Production of milk goes down substanti-
ally during summer months in the Delhi
mitk shed area because of the natural lacta-
tion cycle of buffaloes, This is accentuated
by lack of green fodder, In order to ensure
supply of fluid milk to the consumers, par-
ticularly to children expectant and nursing
mothers, patients, hospitals etc, it becomes
necessary to impose restrictions on ths wuti-
lization of milk for the manufacture of
milk products including khoa, rubree, panser,
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cream, casein, skimmed milk or any kind
of sweets in the preparation of which milk
or any of its products except ghee, is an
ingrediant. Some of these like khoa and
rubree are luxury items.

2. In the interest of maintaining and
increasing supply of milk and for securing
its equitable distribution the Central Gov-
ernment have been promulgating ‘‘ the Delhi,
Mcerut and Bulandshahr Milk and Milk
Products Control Order” every year from
the year 1968 to 1971, This order is pro-
mulgated with the concurrence of U.P.
Government and Delhi Administration.
Similar Orders ate also promulgated by
Punjab and Haryana Governments,

3. The Delhi, Meerut and Bulandshahr
Milk and Milk Products Control Order does
not ban the utilisation of milk for the manu-
facture and sale of ice cream, kulfi or
kulfa, in the preparation of which no khoa,
rubree or cream is used. The Control Order
also does not prohibit the manufacture of
sweets other than those in the preparation
of which milk or any of iis products, except
ghee, is an ingredient. The Control Order
s also limited to a period of 90 days
or less during summer months when the
availability of milk is in short supply. During
the year 1971. the Control Order will be-
applicable only for 70 days from 7th of May
1971 to 1Sth of July, 1971. Thus, while,
some hardship is unavoidable, every effort
1s made to restrict this hardship to as small
a number as possible and for a limited period
only,

4. The following measures are in hand
for increasing milk production in the milk-
shed areas of Delhi Milk Scheme :—

(i) Under Operation Flood, an amount
of Rs. 18 to 20 crores has been
earmarked for expansion of milk
processing facilities in  Delhi
and for increasing milk production
in the milk-shed areas of Delhi
Milk Schemes, located in U.P,
Haryana, Punjub and Rajasthan
Stater. The increase in production
will be achieved amongst others by
provision of technical inputs which
will include production of ready
mixed concentrates and green fod-

JYAISTHA 6, 1893 (SAKA)

Written Answers 46
der, artificial insemination, veteri-
nary services and medicines and calf
rearing assistance,

(ii) Four Intensive Cattle Development
Projects with an outlay of over
Rs. 80 lakhs per project during the
period of five years are being imp-
lemented in the District of Meerut
in U P., Districts of Gurgaon and
Karnal in Haryana and the District
of Bikaner in Rajasthan. These
projects providz for a comprehensive
development programme including,
among other things upgrading of
cattlc by artificial insemination, feed
and fodder development, veterinary
aid and daiiy extension activities.

Central assistance to States for Projects
under Integrated Dry-Land Agricul-
tural Schewe

*117. SHRI BHOLA MANJHI : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether proposals for pilot projects
under the integrated Dry-Land Agricultural
Development Scheme for the current year
have since been received from the States ;

(b) if so, the main points thereof and
the total costs involved ;

(¢) whether the Centre has approved
the proposals ; and

(d) the nature and extent of assistance
to be provided to the States by the Centre
for the implementation of the proposals ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAHEB P. SHINDE): (a)
to (d). During the Fourth Plan period
and starting from 1970-71, there will be
24 Pilot Projects under Dry Land Farming
in 12 States. During 1970-71, 9 projects
were started, one each in Andhra Pradesh,
Gujarat, Haryana, Madhya Pradesh, Mahara-
shtra, Mysore, Rajasthan, Tamil Nada and
Uttar Pradesh and these will continue
during 1971-72 and onwards.
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The remaining 15 pi'ot projects will start
from 197172 onwards, Proposals for
starting 13 new projects have been received
from the State Governments of Andhra
Pradesh, Bihar, Gujarat, Haryana, Jummu
and Kashmir, Madhya Pradesh, Maharashtra,
Mysore, Orissa, Tamil Nadu and Uttar
Pradesh. The proposals for two projects
from Rajasthan are still awaited.

The main points include seil conserva-
tion, land development, uitable tillage
aperations and soil management ; water
harvesting practices ; use of Sprinkler Irriga~
tion ; introduction of new varicties, new
crops and improved implements and training
of farmers. Coordination between the ICAR
Research Centres and the project is an
important feature of these projects.

The total cost of the new projects drawn
up by the State Governments excluding
Rajasthan comes to about Rs. 289 crores
for 1971-72. The Government of India have
approved all the proposals which have so
far been reccived.

Since it is o Centrally sponsored scheme,
besides, technical guidance, the entire cost
of the scheme comprising of loans and
grants will be met by the Centre. The
amount of assistance will vary from project
to project depending upon the actual situation
obtaining in each project.

Increase in supply of Rice to West
Bengal, Assam and Tripura

*118, SHRIMOHAMMED ISMAIL :
SHRI SAMAR GUHA :

Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) whether Government have considered
to raise the ricc supply to West Bengal,
Assam and Tripura in view of the influx
of refugees from Bangla Desh and fall in the
procusement ; and

(b if so, the quantun of additional
supplies of rice made so far to each of these
States ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
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MANTRALAYA MEN RAJYA MANTRD)
(SHRI ANNASAHEB P. SHINDE): (1):
Yes, Sir.

(b) The Government of West Bengal
have asked for additional supplies on
account of low procurement within the State
and because of the influx of refugees from
Bangla Desh. The requirements indicated
are for the entire crop year—November, 1970
to October, 1971, There are adequate stocks
in Food Corporation of India Depots in
West Bengal to mect the present require-
ments of the State Government and pro-
grammes have been laid down for movement
of rice every month to build up adequate
stocks in Food Corporation of India depots
in West Bengal to meet the future require-
ments of the State, In the case of Assam
also additional 1equirements asked for are
against future needs and arrangements have
been made for building up sufficient stocks
of rice in Food Corporation of India depots
i Assam to meet the future requirements
of the State, As regards Tiipura, alloca.
tions have been made to the extent of
requirenients communicated by the Adminis-
tration and movement of rice has been
planned in accordance with the plan formula-
ted by the Administiation

Assistance sought by States for Refugees
from East Bengal

*119, SHRIS. M. KRISHNA :
THE  MIMISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTR!I) be pleased to
state :

will

(2) whether State Governments of
Assam, Tripura and Nagaland have reques-
ted the Union Government to take the
responsibility of refugees who are coming
from Fast Bengal to India ;

(b) if so, what steps have been taken
by the Union Goverament 1o give full relief
to these refugees ;

(¢} whether Union Government has

asked other States to give accommodation to
thesc refugees ; and

(d) what steps in regard to food,

shelter and employment to these refugees
have been taken ?
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THE MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (8) to (d). It is on

humanitarian considerations that the Govern-
ment of India have taken a decision to
provide necessary relief assistance to the
refugees from East Bengal. The Govern-
ments of border States, viz, West Bengal,
Assam, Meghalaya and Tripura, to which
the refugees are trekking from their homes
in Fa.t Bengal, are providing necessary
relief facilities in the shape of Shelter, food
and medical assistance, under instructions
from the Government of India. The cost
of all such relief measures is, however,
borne by the Central Government.

Tt is expected that these refugees will
return to their homes as soon as conditions
become favourable. It is, therefore, the
policy of the Government of India to provide
accommodation for them as far as possible
in border States only, from where repatria-
tion to their homes in East Bengal will be
relatively easier.

For the same reacon, the question of
providing any employment to these refugees
in India does not arise.

No refuges is reported to have entered
Nagaland according to avrilable information.

Distribution of Steel to Actual Consumers

%120, SHRI H. M. PATEL : Wil the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to state :

(a) whether Government have recently
revised their policy for Issuing steel quotas
to actual consumers ;

(b)
and

if so, the main featurcs thereof ;

(c) the reaction of the industry in this
regard ?

THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
{SHRT MOHAN KUMARAMANGALAM) :
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(a) No, Sir.

(b) and {(c), Do not arise.

Enquiry into the problems and costs
of pricing policy for aluminium and
its products

447, SHRI LILADHAR KOTOKI :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
state :

(a) whether Government had appointed
a Working Group to enquire into the
problems and costs of pricing policy for
aluminium and its products ;

(b) if so, whether the Group has sub-
mitted its report ;

(c) the main recommendationsfcon-
clusions of the Group ; and

(d) the action taken or proposed to be
taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAR-
NAWAZ KHAN) : (a) and (b). Yes, Sir.

(c) and (d). A copy of Government
Resolution No. § (118) Met. 1/70 dated the
24th May, 1971, published in the Gazette
of India Extraordinary, containing the
recommendations of the Working group and
the action taken or proposed to be taken
thercon is laid on the Table of the House,
[Placed in Library see No. LT--204/71]

Arrears of unpaid Sugarcane Price

448. PROF.S. L. SAKSENA: Wi
the MINISTER OF AGRICULTURE
(KRISHI MANTRI) be picased to state :

(a) the total arrears of Sugarcane price
unpaid factory-wise in each State as on
the 28th February, 1971 and the 30th April,
1971 ; and

(b) the date of commencement and
if closed, of closing, of each sugar factory,
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Statewise, during the present crushing season
upto 30th April, 1971 and the last crushing
season 1969-70 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) A statement
showing arrears of cane price for the seasons
1970-71, 1969-70 and 1968-69 and carlier
seasons as on 28th February, 1971 and 30th
April, 1971 is Iaid on the Table of the House,
[Placed in Library see No. LT—205/71}

(b) A statement giving factories-wise
dates of commencement and closing of the
factories which closed upto 30th Apri}, 1970,
during 1970-71 season and the crushing
season 1969-70 is laid on the Table of the
House. [Placed in Library See No.
LT—205/71]

Price for Levy Sugar and Free Sugar for
the ycars 1969-70 and 1970-71

449, PROF. S, L. SAKSENA : Will
the MINISTER OF AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) the highest price and lowest price
obtained per quintal for lavy sugar and
for free sugar in each of the crushing
geasons 1969-70 and 1970-7{ (upto 30th
April, 1971) in each sugar factory, Statewise ;
and

(b) the recovery of sugar obtained
in each sugar factory, Statewise, in the years
1969-70 and 1970-71 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRT SHER SINGH) : (a) A statement
showing the lowest and the highest price of
free sale sugar realised by each sugar factory
Statewise and the price of levy sugar fixed
by Government for sugar produced during
the year 1969-70 and 1970-71 s laid on the
Table of the House. [Placed in Library
See No, LT-206/71]

(b} A statement showing the recovery
obtained by each factory during the year
1969-70 and the year 1970-71 upto 30th
April, 1971 is laid on the Tabls of the House,
[Placed g Library. See No. LT—206/71),
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Establishment of E. S. 1. Corporation in
Gujrat

450, SHR1 SOMCHAND SOLANKI :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether Governnient are aware
of the fact the Industrial Labourers of
Gujrat have demanded the establishment of
E. S. 1. Corporation to decentralise to work-
ing of administration ;

(b) whether the industrial labourers
of Gujarat have expressed their deep dissatis-
faction towards the life insurance facilities
under the scheme of E. S. 1. Corporation
to the Shram Mantri of the Central Govern-
ment ; and

(c) the decision of Government in the
matter ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRD (SHRI R.K.
KHADILKAR) (a) Yes,

(b) Yes.

() The Central Government has
explained that a separate Corporation for
Gujarat is not legally permissible. More-
over, it is incompatible with the basic
principle of pooling of risks and resources
underlying the K, S. 1. Scheme, Grievances
of workers are noted and every effort is
made to redress them. The scale of finan-
cial assistance from the E. S. I. Corporation
to the State Government for medical care
has since been increased and in most matters
the prior concurrence of the Corporation
is now no longer necessary, Morcover,
certain additional powers are being delega-
ted to the Regional Boards, These steps
are calculated to secure the advantages
claimed for a State Corporation without
breaking up the nationa! scheme.

Rise in price of Sugar issued at Fair
Price Shops

451. SHRIK. M. MADHUKAR : Wil
the Minister of AGRICULTURE (RRISHI
MANTRI) be pleased {0 state :
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(a) whether Goveinment have increased
the price of sugar to be issued to card hol-
ders from fair price shops in Dethi ;

(b) if so, the reasons therefor and the
extent of increase made ; and

{c) the justification of making a 11ee
in the price of controlled sugar ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJAYA MANTRI)
(SHRI SHER SINGH) : (a) The Delhi
Administration has increased the price of
Jevy sugar issued fiom fair price shops in
Delhi.

(b) and (c¢). The factories m West
Uttar Pradesh from which levy sugar 15
allotted to the Union territory of Delhi
had challenged in the Allahabad High Court
the price of levy sugar fixed by Government
and the High Court has passed interim
otders permitting the said factories to
charge a pricc higher than the notified
price till the writ petitions arc finally
disposed of, provided that the excess price
realised is desposited in a Bank, and is
subject to the orders of the Court as to its
disposal in the light of thc final orders on
the Writ Petitions As a result of these
orders the Delhi Administration increased
the price of levy sugar from fair price shops
in Delhi. The increase varies from Rs. 20 14
per quintal to Rs 25.76} per quintal.

Applications pending for issuc of Milk
tokens on recommendations of
Members of Parliament

452, SHRIK. M. MADHUKAR : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) the number of Applications pending
with the Delhi Milk Scheme for issue of
milk tokens, which were recommended by
Members of Parliament as on the 3ist
March, 1971 ;

(b) when it is proposed to issue these
tokens

. (©) the number of mitkstokens issued
in 197071 ; and
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(d) the time gecerally taken on issue
of milk tokens to persons who are recom-
mended by M.P.s and to ordinary persons ?

THE MINISTER OF STATEL IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRATL.AYA MEN RAJYA MANTRI)
(SHR1 SHER SINGH) : (a) 707.

(b) Milk tokens have been issued
against 170 pending applications. The
remaining 537 applications ars also being
processed by Delhi Milk Scheme for issue
of milk tokens within a fortnight.

(¢) 8536 fresh milk tokens in all were
issued by Delhi Milk Scheme during 1970-71.

(d) Milk tokens agawst applications
reccived fiom general public upto 31-5-1968
have been issued. As icgards applications
recommended by M. Ps, ad hoc quotas ate
carimarked depending upon the milk supply
position from time to time.

Replacement of American Advisers working
in Department of Agriculture

453. SHRI SHASHI BHUSHAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to refer to the reply
given to the Starred Question No. 503 on
the 3rd December, 1970 regarding American
Advisers in the Krishi Vibhag and state :

(@) when Government propose to
replace these American Advisers by Indians ;
and

(b) in case theie 15 no such proposal
the draw-backs in taking such a decision ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
and (b). The Hon'ble Member is referring
to the five Amorican experts in Agriculture
Department mentioned in the reply fto
part (a) of Starred Question No, 503 ans-
wered in the Lok Sabha on the 3rd
December, 1970. The position in regard to
these experts is as under :—

Mr. J. T. Phetan, who was the leader
of the ttam of the American Experts, has
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since loft and been replaced by Mr. E. D.
Butler. Two experts, namely, Mr. F. M.
Roberts, aad Mr., E. L. Ellithorpe, are
expected to leave the country in December,
1971. Another expert, Mr. E J. Pope
will be leaving in February, 1972. There are
o proposals at present for the extension
of the terms of assignment of these three
experts. The fifth expert Mr. R. D.
Vandersypen has b-en here from July 1970
and will stay upto July, 1972,

Cases of all experts are closely scrutini-
zed before extension is given or their services
obtained. Wherever Indian expertise is
built up, foreign experts are not brought in.

Crisis in Coal Industry in West Bengal
and Bihar due to non.availability of
Railway Wagons

454. SHRI ROBIN SEN :
SHRI BHOGENDRA JHA :
SHRI MOHAMMED ISMAIL :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the serious crisis
in the coal industry in West Bengal and
Bibar due to the non-availability of Railway
wagons ;

(b) if so, the approximate value of
coal in stock with these mines upto 30th
April, 1971 ; and

(c) the steps taken by Government to
clear the accumulated stocks ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Yes, Sir,

(b) Rs. 26 55 crores approximately,

{¢) The non-availability of wagons for
movement of coal is generally due to deteri-
orating law and order conditions in West
Bengal-Bihar areas. Govecnment are already
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seized of the situation and are teking all
possible measures.

Payment of
owned

Subsidy to Coal Mines
by Industrial Houses

455. SHR1 INDERAJIT GUPTA
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether a major portion of subsidy
paid by the Coal Board every year goes
to coal mines owned by fourteen Industrial
Houses listed in the Report of Monopolies
Commission ;

(b) the names of coal mines owned
by them and the amount of subsidy for
stowing paid to each onc of them in 1968,
1969, 1970 and upto April 1971 ; and

(c) whether Government propose to
curb this payment to the fourteen Industrial
Houses ; if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Total amount of
assistance paid to Collieries in 1969-70 for
carrying out stowing operations was Rs.
528,58 lakhs, out of which the amount paid
to the Stowing Coal Mines owned by the
fourteen Industrial Houses was Rs. 220.26
lakhs, thus constituting 41.67% of the total
payment in this respect.

(b) Particulars in respect of 1969-70
and Aptil, 1971 aregiven in the Statement
laid on the Table of the House. [Placed in
Library. See No. LT —207/71)], Particulars
in respect of other periods are being collected
and will be laid on the Table of the House.

(c) Eligibility for subsidies is governed
by the provisions of the Coal Mines (Con~
servation, Safety and Development) Act,
1952 and the Rules framed thereunder and
payment of subsidies are made at the rates
prescribed by the Central Government as
provided in the Coal Mines (Conservation
and Safety) Rules, 1954. So lomg as the
Coal Mines fulfil the prescribed requirementsy
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under the Act and Rules and thus qualify
for subsidies, payment of subsidies cannot
be denied to them without violating the
Rules as that will amount to discrimipating
one coal mine from another.

Closure of Coal Mincs

456. SHRI INDRAJIT GUPTA : will
the Minister of STECL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) thec names of coal nunes which
have been closed down in between January,
1970 to March, 197! and the amount of
deposit of coal remaimng underground 1n
cach one of them ;

(b) the reasons of closures by each
one of them as stated by the managemcnts ;

(¢) whether Government independently
tried to ascertain the rcal reasons behind
these closures ; and

(d) if so, the findings thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI]) (SHRI SHAH
NAWAZ KHAN): (a) to (d). Two state-
ments giving the information given in state-
ments A and B, laid on the Table of the
House, [Placed in Library. See No.
LT--208/71].

Stoppage of Subsidy to defaulting Coal
Mines

487, SHRI INDRAJIT GUPTA : Wil
the Minister of STEEL AND MINES
{ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether any decision has been taken
to stop the payment of subsidy by the Coal
Board to those coal mines who arc guilty of
son-payment of wages, thisappropristion of
provident fund, non-payment of royalty and
other gross melpractices ; and

{b) if not, the reasons therefor ?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHR: SHAH-
NAWAZ KHAN) : (a) and (b). The question
of withholding payment of subsidies by the
Coal Board to those coal mines who default
in the payment of royalty, wages and provi-
dent fund, bas been examined by the
Government and it is found that it is not
legally feasible to do so.

Public Holiday on Polling Day in
Collieries under N. C. D

458 SHRI DEVENDRA SATPATHY :
Wil  the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) whether public holidays were
declared in the collieries under National
Coal Development Corporation in order to
allow the Workers to use their franchise in
the last mid-term elections ; and

(b

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN): (a) and (b). No, Sir, However,
the workers were afforded all necessary
facilities to exercisc their franchise.

If not, the reasons therefor ?

Labe«ar Unions in Coal Mines in Talcher,
Orissa

459, SHRI DEVENDRA SATPATHY :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) be pleased to
state :

(a) the
working in
Orissa ;

number of Ilabour Unijons
the coal mmes of Taicher in

(b) the name of the Labour Unjon with
the largest number of membership ; and

(c) whether it has been recognised by
the National Coal Development Corporation 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
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PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) to (c). Information
is being collected and will be olaced on the
Tablc of the House after it is received.

Tojpur Molarband Labour and Construction
Cooperative Society Ltd , Delhi.

460. SHR1S M. KRISHNA :
SHRI K. LAKKAPPA :

Will the Minister of AGRICULTURE
(KRISHI MANTRI} be pleased to state .

(a) the paid-up capital of the Tajpur
Molarband  Labour and Construction
Cooperative Society Ltd, Delhi at the time
of its inception and at present ;

whether Government have audited
the last

(b)
the accounts of the company during
three years ;

(¢) whether any iriegulanities have been
found ; and

(d) if so, the details thercof and the
action taken or proposed to be taken in
regard thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN  UP-MANTRI)
(SHRI JAGANNATII PAHADIA) - (a).
‘There is nc cooperative society titled ‘TAJPUR
MOLARBAND LABOUR AND CONST-
RUCTION COOPERATIVE SOCIETY
LTD., However, a labour and construction
cooperative society titled “BHARAT SEVAK
SAMAJ TAJPUR MOLARBAND PATHAR-
TORA COOPERATIVE LABOUR AND
CONSTRUCTION SOCIETY LTD” which
was registered earlier and renamed later on
as “NAYA NIRMAN COOPERATIVE
LABOUR AND CONSTRUCTION
SOCIETY LTD", had a share capital of Rs.
1,680/« in the beginning. Its present paid up
share capital is Rs. 3,520/-.

(b) Audit for the last three cooperative
years ending June 1968, 1969 and 1970 of
Nava Nirman Cooperative Labour and
Construction Society Ltd., which was defunct
for sometimes has been taken up.
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(¢) The irregularities, if any, will be
known on completion of audit.

(d) Does not arise at this stage.

Appointment of a Commission to survey
the Quantum of Boxite deposits
in Niles-warnm (Kcrala)

461, SHRI M. K. KRISHNAN : will
the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(a) whether Government are considering
to appoint a commission to Survey about
the quantum of Boxite deposits in Nile-
swaram, Cannanore District, Kerala ;

(b) If sv, the details thereof ?
(c) whether Government have received

any representation from Kerala Government
on the issuc ; and

(d) whether Government
any steps on the representation ?

have taken

THE MINISTER OF STATE IN THE
MINISTRY AF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI (SHRI
SHAH NAWAZ KHAN) : (a) and (b).
The Geological Survey of India is already
engaged in a systematic exploration of the
bauxite deposits in the area east of Nileswa-,
run District Cannanore, Kerala. As a result
of the investigation carried out so far, five
bauxite patches have heen demarcated,
aggregating about 4 5q. km. In one of the
patches 96 boreholes were drilled, to talling
about 766 metres. The thickness estimated
fiom the borehole data approximates 3.5
metres. Reserves will be assessed after
completion of drilling.

(c) and (d). A request has recently been
received from the Government of Kerala for
accelerating Bauxite cxploration in the State.
The scope for intensification of operation is
under continuous review by the Geological
Survey of India and further acceleration will
depend upon results obtained from the tests
being carried out in the area.
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Demand of Non-Ferrous Metals
462, SHRI S. R. DAMANI : Wil the

Minister of STEEL. AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(a) the present demand and the demand
estimated at the end of the Fourth Plan for
the various non-ferrous metals ;

(b) how much of it will be met from
mdigenous  production and how much by
imports ; and
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(c) the progress made on the projects
taken up or decided upon already for
manufacture of non-ferrous metals and the
reasons for not speeding up the work on a
priotity basis ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a)and (b) The prasent demand
and the demand estimated at the end of the
Fourth Plan for the various non-ferrous
metals and the shortfall, which is to be met
by imports, are indicated below :

(in tonnes)

Short fall
Demand Estimates  Likely production which is to
Metal 1971-72 1973-74 by 1973-74 be met by
imports
1. Aluminium 233,000 274,000 250,000 24,000
2. Copper 102,751 124,328 47,500 --76,828
3. Zinc 117,100 142,000 76,000 —66,000
4. Lead 80,520 97,430 5,400 -~-92,030
5. Tin 7,000 8,000 Nil — 8,000
6. Nickel 4,500 6,000 Nil — 6,000
(©) A note indicating the progress of the House. [Pleaced in Library. See No.

various projects is laid on the Table of the

Refugees from East Bengal

SHRI DALIP SINGH :
SHRI R, S, PANDEY :
SHRI JHARKHANDE RAI :

463,

Will the Minister of LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) be pleased to
state

(a) the number of displaced persons
(Refugees) who came from East Bengal during
the conftict betwsen the 'people of East Bengal
and Army of Pakistan ; and

(h) the policy of Government of India
in regard to the settiement of thoie refugees ?

LT-209/711

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUNAR-
VAS MANTRI) (SHRI R.K. KHADILKAR):
(a). Upto 24,5.1971, 35.56 lakhs of refugees
have entered India from East Bengal.

(b) There is no question of setilement
of these refugees from East Bengal in Indis ;
it is expected that they will return to their
homes as soon as favourable conditions are
available in East Bengal.

Accumulation of Coal Stacks in West
Bengal and Bihar

464. SHRI CK. CHANDRAPPAN : Will
the Minister of STEEL AND MINES (JSPAT
AUR KHAN MANTRI) be pleased to state :
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(a) whether Government are aware that
huge coal stocks have piled up at the pit-
heads in West Bengal and Bihar in between
November 1970 and April 197] ;

(b) if so, the total amount of coal stocks
which accumulated at pit-hends in these two
States during this period ;

(c) the pit-heads stocks in between

1969 and 1970 ; an|

(d) the reasons for this huge

accumulation ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHR1 SHAH-
NAWAZ KHAN) : (a). Yes, Sir.

(b) and (c). Information is availalle
up to March, 1971 only. As at the end of
March, 1971, the pit-hcad stocks in Bengal-
Bihar coalfields were estimated at 7.58 million
tonnes, as against 7.06 million tonnes at the
beginning of November, 1970. The
pit-head stocks in the corresponding perind
of 1969-70 were 5.22 million tonnes and
4,151 milfion tonnes respectively.

(d) This was due to non-availability of
adequate number of wagons for the move-
ment of coal and poor off-take of coal by
steel plants, Railways and other consumers
whose coal requirements had been affected
by strikes.

Unauthorised Mining by Companies near
Asansel

465, SHRI C.K. CHANDRAPPAN: Will
the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(a) whether Government’s attention has
been drawn to unauthorised mining by some
companies near Barachak Railway Station
and Kalipahari area, near Asansol, seriously
endangering the railway lines :

(b), if 80, the details thereof ;
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(c) the steps taken by the Coal Board
in this direction and the expenses involved
to rectify the situation ; and

(d) the measures Government have
taken or propose to take against this umau-
thorised mining ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) The Coal Board
has come to know about unauthorised
mining of coal due to which the main
railway line between Asansol and Barachak
stations has been threatcned with danger
of subsidence, The Board has also come to
know of some unauthorised mining of coal
in the Kalipahari area near Asansol, which
has, however, not affected any railway line.

(0) (i) Derails of unauthorised mining
near Barachak Railway Sraiion.

Inspection has revealed that in an area
of about 120 m x 100 m, mostly beneath the
railway acquired land, unauthorised mining
was going on recently. Underground coal
pillars were reduced to very small dimensions
causing a dangerous condition which posed
a serious risk of subsidence of the railway
line.

(i) Details of unauthorised mining
in Kalipahari Area.

On investigation it was found that three
small quarries had been opened without
statutory permission from the Coal Board,
in the Kusadanga seam along the Numia
river, in the Ghusick mouza near Kalipahari
in the Asansol sub-division,

©) () Towards unauthorised mining
near Barachak Railway Station.

The Coal Board, in consultation with the
Director-General of Mines Safety took imme-
diat action in erecting fortythree (43) B.G.
sloeper cogs (wooden chocks) in the nndef-
ground galleries in question in order fo
support the roof temporarily to guard against
any possible sollapse of the supface above,
over which the railway line passes.
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Further precautionary measures adopted
included the slowing down of trains by the
Railways, while passing over the area,
regular inspection of underground workings
by the officials of the Coal Board, the
D.GM.S. and the Railways, and the

posting of guards.

To provide for permanent stability of
the area in question, the following measures
have already been adopted by the Coal
Board and work to this end is in progress :

(a) comstruction of cement concrete
pillars ;

(b) cement concrete walls encasing the
weak coal pillars mm the under-
ground workings ; and

(c) the filling up of the temaining voids
with sand.

The estimated expenditure of the pro-
tective measures outlined above is about
Rs. 4-40 lakhs (four lakhs forty thousand

rupees only)

() Towards unauthorised mining
in Kalipahari area.

As these unauthorised mining operations
have not endangered any ncighbouring mine
railway or road, no protective measures and
consequent expenditure are involved,

(d) Action against the offenders has
already been initiated by the Coal Board.

Decline tn production and profits of Nationut
Coal Development Corporation

466, SHRI C, K., CHANDRAPPAN:
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(2) whethet the production and profit
of the National Coal Development Corpo-
ratior have sharply declined in 1970-71 in
compatison to the préevious years and if so,
the figures thereof ; ‘

(b) the factors responsible for it ;
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(c) whether Government propose to
probe into the working of the National Coal
Development Corporation in view of the
serious criticisms of wastage, lack of planning
and general inefficiency and  anti-labour
policy ; and

(d) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH-
NAWAZ KHAN) : (a) The production of
the National Coal Development Corporation
has not declined in 1970-71. The production
during the year 1970-71 was 13.77 million
tonnes as against 13,75 million tonnes in
1969-70.

The annual accounts for the year 1970-71
have not yet been finalised. The provisional
cstimate indicates a loss of about Rs, 42
lakhs as against the profit of Rs, 106.42 lakhs
in 1969-70.

(b) The factors responsible for the
likely loss in 1570-71 are ;
(i) Increase in variable dearness

allowance of the workers, increase
in power tariff, and higher cost of
machinery and equipment without
corresponding increase in the selting
price of coal ;

Inadequate demand for coal in the
first half of the year ; and

(i)

(i) Unsatisfactory transport position,

(c)and (d). The performance of the
National Coal Development Corporation
during the year 1970-71 (which was an
unfavourable one for the entire coal
industry) has been fairly satisfactory, It {s
not correct to say that the Corporation
has been  following an  anti-labour
policy, or that there is wastage, lack of
plansing and general inefficiency. Hence,
Government do not propose to  conduct any
probe into the working of the Corporation
at pretent,
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Coal found in Bankara District
(West Bengal)

467. SHRIMATI BIBHA GHOSH :
SHRI SUBODH HANSDA :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRD)
be pleased to state :

(a) whether the Geological Survey had
discovered a considerable deposit of coal in
Bankura District, West Bengal ;

(b) if s0, the details thereof ; and

(c) the steps likely to be taken to locate
and utilise this coal deposits ?

THE MINISTER OF STATE IN THE
MINISTRY OF STLEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) and (b). As a result
of the investigations carried out by the
Geological Survey of India a small area
called Barjora coalfield was discovered in the
year 1951. This coalfield spreads over an
area of 33 Sq. km. and the total gross
reserves are of about 24.7 m, tonnes including
12 m. tonnes of proved reserves of inferior
grades of non-coking coal.

(c) Prospect of utilisation of the coal
from this field do not seem to be bright, in
view of the coal being non-coking and inferior
in quality. The scams arc generally thin
and the proximity of the large Ramgany
coalfield supplying better quality coal will
also deter utlisation of these coal deposity
at present,

Strike by Workers of Chrestien Mica
fndustrics, Sil qrhgar, Hazaribagh
Ar

468, SHRI DINEN BHATTA-
CHARYYA : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) whether the mica workers of
Chrestien Mica Industries, Sibsagar, Hazari-
bagh, District, Bihar, went on a strike during
March, 1971 ;

(b) the main demands of the workers ;
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(c) whether any steps have ‘beén taken
by Government to meet the demands ; and

{d) if so, the deails thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTR]) (SHRI R.K.
KHADILKAR) (a) to (d). The matter
falls in State sphere.

Scheme for exploitation of Marine
Mineral Resources

469. SHR1 B. NARAYANAN : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether any scheme has been
formulated by Government to exploit marine
mineral resources as an alternative to our
dwindling terrestrial reserves, as it has now
been proved that the sea floor is strewn
over with manganese, iron, nickel, cobalt
and copper ; and

(b) if not, whether Government intend
to do so by getting experts under P. L. 665 ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTR]D (SHRI SHAH
NAWAZ KHAN) : (a) and (b), The Marine
Geology Unit of Geological Survey of India
set up in 1965 is carrying out exploration
work in off-shore areas in Indian ocean and
it has drawn a long term programme for
exploration of the entire continental shelf
of the country. As a result of the work so
far done, sixteen million tonnes of high
grade calcareous sand have been proved in
two lagoons in Laccadive Islands, A Preli-
minary Survey of the reported occurrences
of Phasphorite off North Andamans has
also been taken up by Geological Survey of
India and samples collected from the seh
bottom are being analysed. The question
of exploiting mineral deposits in sea-bed
will be considered after the Survey in the
off shore areas is completed.

Closure of iron and manganes ore Mines

470. SHRI DHANDAPANI : Wil the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state ;
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{a) whether a number of iron and
manganese ore mines are likely to be closed
if effective steps are not immediately taken
to move the ores to the ports of exports ;
and

(b) if so, the steps taken to tackle this
problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL ,AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN): (a) and (b). Govern-
ment is not aware of any iron ore or
manganese mine about to be closed down
for want of wagons to move the ore to the
ports,

However, the Government of India arc
fully aware of the gravity of the situation
arising out of shortage of wagons for the
movement of iron ore, mangenese ore, etc.,
in the Bengal-Bihar area. This is mainly due
to increasing thefts of railway equipment.
Steps are being taken, in consultation with
State Governments, to improve the
position.

Provision of Tube-Wells for Irrigation to
Rural Arcas of Delhi

471, SHRI DALIP SINGH : Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether there is any scheme under
congideration of Government to provide tube-
wells for irrigation purposes in rural areas
of Delhi ;

(b) if so, how much time it will take
to implement this scheme ; and

{c) if the reply to part (a) above be in
the negative, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
and (b). Yes, Sir. During the Fourth Plan,
it is proposed to instal 100 cavity shallow
tubewells in rural areas of Delhi territory.
Out of these 30 tubewslls were installed
during 1969-70 and another 30 tubewells
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taken up during 1970-71 are nearing com-
pletion, The rest of the tubcwells are pro-
posed to be installed in the remaining period
of the Fourth Plan. Besides, there isa
programme for 3600 pumpsets installation
(including about 2000 tubewells and 1600
pumpsets on dugwells) during the Fourth
Plan through institutional and private invest-
ment. About 1800 tubewells/pumpsets were
installed during the pcriod 1969-70 and
1970-71 (upto 31.10.1970).

(c) Does not atise.

Issue of licences for selting up of
Mini Stecl Plants

SHR! GADADHAR SAHA :
SHRI JYOTIRMOY BOSU :

472,

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI])
be pleased to state :

(a) whether a number of licences were
issued by Government to start mini steel
plants in the public and private sectors ;

(b) if so, the details thereof ; and

(c) the total number and details of
applications received from the private sector
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) to (c). A statement
showing the details of all the applications
recently received by Government for indus-
trial licences for the manufacture of steel
billets/ingots from ferrous scrap by con-
ventional or continuous casting processes,
and the present stage of their disposal is
laid on the Table of the House. [ Placed in
Library. See No LT-210/71].
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Paid Holiday on Polling Day

474, SHRI M. RAM GOPAL REDDY .
Will the Mnister of LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the polling day in the
country is not a paid holiday for workers ;
and

(b) if so, whether Government would
consider amending the law to make polling
day a paid holiday for workmen ?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
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KHADILKAR) : {(a) No, Sir. Government
of India however issued instructions to the
effect that in respect of Central Government
Offices and also in respect of Industrial
Establishments under the Central Government
a paid holiday may be granted on the
polling day, if it does not fall on a Sunday
or a paid holiday, provided the State Govern«
ment concerned have declaied that day as
a local holiday in the area,

(b) There is no Central
relating to  llohidays to
general,

cnactment
workmen in

Return of Defective Tractors imported
from East Germany

475 SHRI BISHWANATH JHUN-
JHUNWALA -

SHRI T. § LAKSHMANAN :

SHRI C CHITTIBABU :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government have requested
the LCast German Government to take back
tractors supplied by them which later on
were found to be defective ;

(b) whether the East German Govern-
ment have accedcd to the request ;

(c) ifso, at whose cost and expense
the tractors will be sent back ; and

(d) whether the East German Govern-
ment will take back only the unsold tractors
or all the tractois which have been sold by

them and which, after sale, developed
trouble ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a) to
(d). The GDR Suppliers have agreed to take
back modified RS-09 tractors. A copy of the
Protocol signed between the State Trading
Corporation and the GDR Suppliers: on the
2lst February, 1971 is laid on the Table of
the House. [Placed in Library. See No.
LT-211/71]. Return of thess tractors is to be
arranged by the concerned State Agro-
Industries Corporations according to the
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terms specified in the Protocol, The for-
mula for sharing th: loss as between the
farmers and the Agro-Industries Corpoiations

is under active consideration of the
latter.
T § SO W g W@ § feg ale-

FFGAIY WTHH

476. «ft TrarEATT W
it afto &o grawlyd
&t o o gy ;

& 7 a4 F@ 41 g
4 5 .

(#) 711 mwrr ¥ T w7
A 74 % fan frg 5) 907 oo
T IO FE & {7 A Awar qqrs

&
(=) af e, av g i #r §;

(1) ®r wew gvETQ Y ) g A
¥ oy fa=TT aTw F Y gy
#r

(w) afz g, @ wsa s grw
sgh faardi s @ T T § T W OR
T g #v g Afafwm g ?

wiw dowa & v war (s @
fog) : (%) d= (w). ad 1971-72 % SO
F0¢ To % oo N gm A N
af Qowr gad of @ 3g dwar
i g ¥ wa wfawa faefhr qema
¥ wer g, HF wifgd G467 @ra
wratfra &Y o | sfafow Japrre -
wary qar sl aew w7 qfwmbaai
S w& e fafwer feed Y
afciman & o § A ¥ 9= SO
wrgar 8 9% fa¥ A ww ¥ oww
1,000 wfersf Y ad W ¥ 2w AR ®

JYAISTHA 6, 1893 (SAKA)

Written Answers M

fog 100 o sufemm o AW < Ay-
71 fear arar § 1 A A BT R @
atars & awaT Y afy e a9 99-
woot & o gmew Fft 1| afceay =
wfr 12.50 @@ o wfa foor wfq =of
g

(1) % (). @@ AT VA B
WaT 7§ oY 1 7128 ey averd T g
41 mfaa s oy A 9 §, faad
B AVAAT § SIS ATTEW Y IR AT
3o nfedraars &1 g@va far war
s wSE WX B Fw mfed G@ &
qeATal 1 Fattam w75 & oy Ay
TR ALY A9 I F gAY R i
Frar v & |

Import of Suitable Tracfors in Replace-
ment of Defective RS-09 Tractors
imported from G.D.R.

478, SHRI R. S. PANDEY : Wil the
Mmister of AGRICULTURE (KRISHI
MANTRI) be pleascd to state :

(a) whether all the tiactors imported
from East Germany which were found
defective have since been returned to that
country ;

(b) the arrangemcnts made by the
Government to 1mport better tractor- in
replacement of defective RS-09 tractors for
supply to farmers to whom they were meant
to be supplied ;

{c) when the new tractors are likely to
be procured and supplied to the farmers ;
and

(d) the steps taken to ensure that the
new tractors are found suitable to the require-
roents of the Indian farmers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRD)
(SHRI ANNASAHEB P. SHINDE): (a)
A Protacol about the return of modified
RS-09 tractors was signed between the State
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Trading Corporation and the GDR Suppliers
on the 2lst February, 1271 A copy of the
Protocol 1s laid on the Table of the Housc
L Placed in Library See No LT-212/71)
The concerned State Agro Industries Cor-
porations are taking steps to ariange 1ctuin
of modified RS-09 tractors according to the
terms of that Protocol

(b) to (d). No special arrangements
have been made to import tractors i replace
ment of defeetive RS-09 tiactors However,
the concerned State Agio-Industrics Colpora-
tions have been advised to atiange replace-
ment of RS-09 tractors with popular makes
of tractors such as Zetot, and Ursus to the
extent possible In case whete the farmers do
not wish fo1 any other tractor, the Corpora-
tions could considet the question of
repayment in cash 1 consultation with the
finaneial institution that had advanced the
loan 1n the first instance  Allotment of
these tractors has already been made bv
thtss Mmustiy to the concerned Stalc Agio-
Industries Cotporations out of curient
mmport Moie tiactors will be allotiud to
them according to their availability
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Decline m Coal Production

480 SHRI INDRAJII GUPIA . will
the Mimstar of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state

(4) whether Government propose to
reduce and cut down th: target of coal
production fixed 1n Fourth Plan in view of

the serous decline m coal production n
1970 ,

(b)
decline

if 50, the spectiic rcasons of this

(¢) whethet Crovernment proposc to
build major thermal plants and undertake
other measutes 1n order to prevent further
decine 1n coal production and reach the
anticipated target , and

(d) if not the reasons thereof ?

THE MINISTFR OF STATF IN IHE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) (a) No, Sir The target
of coal production will, however, be reviewed
periodicaily having regard to the trend of
consumption and the progress in the pro-
grammes of the consummg industries

(b) Ihe dechine in the production was
mamlv due to shortage of wagons for the
transport of coal and the reduced off-take
of voal by steel plants etc

(V) and (d) Setting up of many meajor
thermal power stations 1s already envisaged
1n the Fourth Five Year Plan and more may
be taken up 1n the subsequent Plans. There
arc sinilar developmental programmes in
some of the other major coal
sectors, The Government have sét up a
High Powered Committee to recommend a
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Natiobal Fuel Policy and its recommenda-
tions are expected to have considerable
impact on the future development of the
Coal Industry.

Uniformity in Ceiling on Land Holdings
481, SIRI M. KATHAMUTHU :

SHRI DHANDAPANI :
SHRI G. VISWANATHAN :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the question of bringing
about untformity in State laws on ceiling on
land holdings and fix it on the basis of
family has been consideied by Government ;
and

(b) if so, the decisions taken thereon ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB ¢. SHINDE) : (a) and
(b). The matter is under the consideration
of the Central Land Reforms Committee.

Action for Killing Prohibited Bivds

482. SHRI MANORANJAN HAZRA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the prosecution of
two American Importers who had imported
262 neck heckles of Indian grey jungle fowl
from Mudumalai Sanctuary, Tamilnadu ;
and

(b) if so, the action taken by Govern-
ment against the persons responsible for the
killing of the species which are prohibited
in India ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). Yes
Sir. The U.S. Embassy, in New Delhi
bmuﬂutoout notice (n February, 1971 a

of importjng neck feathers of Grey
jum Fowls from Indls into the United
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States under false Customs Declaration, by
Messrs Herters Inc, Waseca, Minnesota.
The number of skins imported and the
source from which they were obtained in
India aré not available. There is no
information to show that these neck heckles
were removed from Mudumalai Sanctuary in
Tamil Nadu. Further investigations regarding
other sources of supply are however in
progress.

Unhealthy Conditions in Refugee Camps
for Displaced Persons from
East Pakistan

483, SHRI BIREN DUTTA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be picased to state :

(a) whether due to heavy influx of
displaced persons from East Pakistan, the
camps of refugees are over-crowded ;

(b) whether the camps are failing to
maintain sanitary conditions for want of
medicine and doctors ; and

(c) if so, the steps Government propose
to check break out of epidemic diseases ?

THE MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI RK.
KHADILKAR) : (a) Yes, Sir,

(b) and (). Due to over-crowding

caused by sudden influx of a large number
of refugees, there has been initially some
difficulty in ensuring the requisite standards
of sanitation. But necessary arrangements
have now been geared up through the Puyblic
Health Departments of the State Govern-
ments for providing medica!l and public
health facilities, including water supply and
sanitation, to meet the requirements of the
refugee population in the camps. Wherever
necessary, the Central Government is pro-
viding medical stores, drugs, disinfectants,
and also, in certain cases, medical personnel
to strengthen the State Governments® depart-
mental organisations. Continued vigilance
is being kept against the outbreak of epidemi>
diseases. The refugees are immunjzed against
Cholera and Smallpox after registration at
the camp, Other preventive measures which
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are being taken include intensification of
immunization campaign in the arcas borde-
ring East Bengal, stockpiling of adequate
quantities of vaccines, disinfectants and
« drugs, improvement of environmental sanita-
tion, pacticularly  disinfection of water
sources, and provision of extra beds for
isolation of infections cases.

qdf gmre & sl qreondt

495. =it gEEY T .
st gww o woAd ¢

aq7 s YT gRate wefy 77 aTR A
wat 73 e qff a7 qiffeaT mET
FIRT AT-AETT Y A & Frvor Ao,
1971 & &y fean o v o 7
wred # ol o W T i 3R
e wrr gxex oy 27

ww ot grate dal (= sreo ®o
wiferme) qrA qEA F ST AT
1971 % (26.3 1971 & 31 13,1971 at)
300 wreoreff aqr srds 1971 & 1251,
224 wroorAt WA sy friy 3041071
% MRA A a1y wroiqdt g
deqr 12,51,544 &t £

AT wvErE ¥ gfvww qare, sman,
Frarey auT AT A T WA A
arg & fagw @ A W), w7 ofven
FMm Y Q97 39 weordf W o 2,
Aot T T IBTH AT 79T ARY
araf ¥ w7 ¥ WgT 3 A feemd 2
& 1 % afafem fafremr gfaursh o
sgaegt ¥ wf § W ggrafol ¥ frdaw
¥ foq aaw e m 2

Scheme for Crash Agriculwral Pro-
gramme in Deolhi

486 SHRI B S BHAURA : Wilt the
Minister of AGRICULTURF (KRISHI
MANTRI) be pleased to state :
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(a) whether the Re. 1 crore schems of
the Delhi Administeation for its crash agti-
cultural programme made no headway during
the last three yeais ;

(b) whether the funds provided by the
UNICEF for the scheme have been spent
for unrelated projects ;

(c) whether Government have made any
probe 1nto the working of the scheme ; if so,
the findings thereof ; and

(d) the action taken thereon ?

THE MINISTIR OF STATE IN THE
MINISTRY OF AGRICUI TURE (KRISH]
MANTRALAYA MEN RAJYA MANTRI)
(SHRT ANNASAHEB P SHINDF) (a) No
such scheme 1s being operated by Delln
Adrmunistration,

(b) to (d) Do not arse

Stiike by Workers of Chasnala
Colliery, Sindri

487. SHRI B. K. MODAK : Will the
Minister of STEEL. AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state *

(a) whether the worhers of the Indian
Iron and Steel Company’s Chasnala Colliery
at Chasnala, Sindr1 went on strilke in the
month of Apul , if so, the details thereof ;

(b) the main demands of the workers ;
() whether Government

any sleps to meet the
workets , and

have taken
demands of the

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RATYA MANTIRI) (SHRI SHAH NAWAZ
KHAN): () to (d). About 79 workers
of East and West Minc of the Chasnala
C‘olhery of M/s. Indian Iron & Steet Co.
Limited, P. O. Patherdih (Dhanbad) re
to tool down strike without notice with
from the first shift of 24 1971, on the ground
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that the workmen previously employed by
contractors for shaft Furnishing Work in
Chasnala Colliery and who were retrenched
but later re-employed by the Management
of IISCO for a temporary period should be
made permanent, on their existing salaries.
The strike spread to all the sections of the
Mine with effect from 3.4.1971, 831 workers
of Chasnala Colliery were directly involved
in the dispute. As a result of this strike,
the work of the Repeway used for transpor-
ting Coal from the Jitpur Colliery to their
Chasnala Coal Washery was also stopped ;
thereby the management was forced to lay
oflf about 2,000 woikers of Jitpur Colliery.
The strike was sponsored by the Mine
Mazdoor Union,

The Assistant Labour Commissioner
(Central) Dhanbad-I1 immediately intervened
and called the parties for discussions on
5.4.1971 and 64,1971 but no settlement
could be reached. While efforts were being
made for calling off the strike, the President
of the Min: Masdoor Union resorted to
hunger strihe with effect from 7 P. M, on
17 4 1971. The strike and the hunger strike
were, however, called off with effect from
the second shift of 20 4.1971 on the basis of
an understanding 1eached between the
parties during the discussions before the
Additional Chief Secretary to the Government
of Bihar, Patna on 1341971 and further
discussions with the Deputy Commissioner,
Dhanbad on 20.4 1971.

The issue regardmg preference in absorp-
tion of workers who were previously
cmployed by contractors against future
vacancies in IISCO as also question of
wages during the strike period ctc, were to
be referrod to the arbitration of the Chief
Labour Commissioner (Central). The arbi-
tration agreement in this regard is awaited
from the parties,

Development of Fishing Harbour at
Neendakara in Kerala

488. SHRI C JANARDHANAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

{(n) whether Government have sanction-
ed the second stage of the fishing harbour
priviect Neendakara in Kerala State ; and
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(b) it not, the reasons for the delay ?
THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUI TURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (a) and
(b). A project report for a fishing harbour in
Neendakara was received in this Munistry in
July, 1970. The total cstimate was for Rs.
762.33 lakhs consisting of (a) harbour con-
struction (Rs. 19597 lakhs) and (b) shore
constructions (Rs. 556 36 lakhs). The report
has been referred to the UN.DP. Project
for  Pre-Investment Survey of fishing
hatbours to be taken nto consideration in
connection with their survey of sites for
additional fishing harbours at minor ports
in Kerala, Current sanction for fishing
harbour facilities at minor ports in Kerala
is about Rs. 220,00 lakhs. The Government
of Kerala have proposed suivey by the U.N.-
D.P. Project of 10 sites for additional
harbours and for extending facilities at
eaisting or sanctioned harbours. Neenda-
kara is included in this list of 10 harbours.
The question of sanctioning a harbour at
Neendahara will be considered after the
U.N.D.P. Project dctermines priorities in
consultation with the Government of Kerala
and fuinishes its report on selected sites.

Suggestions at Sixth Indian Co-
operative Congress

489, SHRI B. N. RFDDY :
SHRI P, GANGADFER :

SHRI ATAIL BIHART
VAJPAYTE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Governiment have received
any suggestions from the Sixth Indian
Cooperative Congress, which was held at
New Delhi ;

(b) if so, the nature of suggestions and
resolutions thereof ; and

() the reaction of Goverament
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
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MANTRALAYA MEN UP MANTRD)
(SHRI JAGANNATH PAHADIA) : (a) and
(b). The 6th Indian Cooperative Congress
was convened by the National Cooperative
Union of India. The National Cooperative
Union of India has sent to the Government
draft resolutions of the Congress. These
cover the following subjects :

(i) General approach to Cooperalive
Movement.

(ii) Cooperative Credit.

Cooperative Marketing, Processing,
Storage and Supplies.

(iii)

(iv) Consumers Cooperatives.
(v) Industrial Cooperatives.

(vi) Uiban Credit.
(vii) Cooperative Housing.
(vin)

Cooperative Insurance,

Cooperative Training and Fduca-
tion.

(ix)

(x) Women’s education.

The National Cooperative Union of
India has further intimated that these resolu-
tions are yet to be considered and finalised
by the Governing Council of the National
Cooperative Unisn of India.

(¢©) Finalised resolutions are awaited.

National Minimum Wage for
Handloom Workers

490, SHRI C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether there is any proposal before
the Centre to enact law for implementing
national minimum wage for the workers in
the handloom industry ; and

(b) if s0, the details thereof ?
THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
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PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) No.

(b) Does not arise,
Expert Committee on Uncmployment

491. SHRI C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the progress madc in the work of
the Experts Committee on Unemployment ;
and

(b) when the said Committee is expec-
ted to submit its rcport ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R, K.
KHADILKAR) : (a) The Committee has
done preliminary work and afier inviting
the views and comments fiom the general
public, crganisations, etec, it has finalised
the questionnaire which is expected to be
issued shortly.

(b) It is not possible to state this at
this stage, though the Committce is doing its
best to submit the rcport as early as
possible,
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Return of Profits as Rebates to Farmers
by Cooperative Cold Storages

493 SHRI MUHAMMED SHERIFF .
Will the Mmister of AGRICLTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government had advised
the co-operative cold storages to plough
back bulk of their profits to farmers in the
form of rebate ; and

(b) if so, the details thercof and the
responge achieved in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA): (a) and
(b). No Formal communication has been
issued by the Government on the utilisation
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of profits of cooperative cold storages.
However, the first All India Conference
of cooporative cold storages convened by
the National Cooperative Development
Corporation on the 15th and 16th April,
1971, recommended that the cooperative
cold storages, after providing for necessary
statutory reserves, should utilise a minimum
of 507 of the remaining surplus for giving
rebate to their members on the basis of
stoige charges paid by them. The Conference
also suggested that this principle should be
tncorporated in the byclaws of the Coopera-
tive Cold Storages. The National Coopera-
tine Development Corporation will  pursue
thz implementation of this recommendation
with State Governments as also the coopeia-
tives concerned.

Lock-out in Victory Collicry (M) Croup
in Raniganj Burdwan

494, SHRI MANORANJAN HAZRA :
Wil the Minnter of LABOUR AND
REHABILITATION {SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the illegal lock-out
of the Victory of Colliery (M) Group in
Raniganj, Burdwan ;

(b) if so, the details thereof ;

(c) the reasons for the lock-out ;

(d) the total number of workers thrown
out of employment due to the lock-out ; and

(e) the steps taken by Government

to lift the lock-out ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KIADILKAR) : (a) to (c). An industrjul
dispute was raised before the Assistant
Labour Commissioncr (Central), Raniganj,
on the 8th February, 1971, over the alleged
illegal lock-out by the management of
Victory Colliery (MJ Group). The manage-
ment denied the Union's ailegation and
stated that the workmen had resorted to
violence as a result of which the managerial
and supervisory staff had refused to work,
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According to the management, it was not
a lock-out but a strike by the mining staff
as well as supetvisory officials.

(d) 700 worhmen were affected by the
work stoppage.

(e) The Officers of the Central Indus-
trial Relations Machinery held a serics of
discussions  with  the parties and  finally
brought about a settlement on the 12th
Apiil, 1971, As a result, work 1 the
Collicry has started fiom the 13th Apud,
1971,

Report of Agiicultural Prices Commission
for the Year 1971-72

495, SHRI DASARATHA DIB :

SHRI1 NIHAR LASKAR :

Will the Mmnnstar of AGRICULTURL
(KRISHI MANTRI) be pleased to state :

(a) whether the Agricultural
Commission has submitted its
the year 1971-72 ;

Prices
report for

(b) if so, the gist of the suggestions
thereof ; and

(¢) the reaction of Government thereto ?

THE MINISTER OF STATL IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRAI AYA MEN RAJYA MANTRD
(SHRI ANNASAHIB P SHINDE) : (a)
to (c). Presumbly, the ieference is to the
Report of Agricultural Prices Commission
for Rabi Foodgrains for 1971-72 scason.
The main suggestions madc in this Report
arc that (a) the target for the procurement
of wheat during the 1971-72 marketing
season be fixed at 4 million tonnes, and (b)
the procucement prices for wheat be fixed
uniformally for all the States at Rs. 68 per
quintal for the indigenous 1cd variety and
Rs. 74 per quintal for the indigenous
common white and the different Maxican
varicies. The Government have accepted
the recommendation at (a). As regards
recommendation (b), it has been decided
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that the procur:ment prices for all varieties
of wheat other than indigenous red will
continue to be at Rs. 76 per qdintal. As
regards the indigenous red variety, it has
bzen decided that the State Government
will fix its price in consultation with the
Central Government provided it is at least
Rs. 2 per quintal lower than the prices of the
standard variety.

The Commission  have also recently
submitted Reports on Pricc Policy for
Sugarcane, Cotton and Jute as also on
Minimum Support Prices for Kharif Cereals
for 1971-72 scason, These¢ Reports arc
under consideration of Government,

Procurement Price of Wheat during Rabi
Scason

496. SHRI P. GANGADER :

SHRIN S BISHT :

Will the Minister of AGRICULTURL
(KRISHI MANTR1) be pleasdd to state :

(a) whether the Union Government
have rejected the 1ecommendation of the
Agncultural Prices Commission for a lower
procurement price for wheat during the
current 1abi season ; and

(b) if so, the rcasons for the rejection ?

THL MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
A statement giving the summary of the
recommendations of the Agricultural Prices
Commission and Government's  decision
thereon 15 attached.

{b) The prices were announced after
consulting the Chief Ministers of State, It
was decided not to reduce the prices as
recommended by Agricultural Prices Com-
mission as this would have adversely affected
procurement and farmer's incentive to
increase production.
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Statement

Procur ement price of wheat recommended by the A P C and the pices fued
by Government for 1971-72 marketing Season

(Rupees per quintal)

Piice as recommended by

Prices as fixed by

APC Government
Indigenous Red Rs, 6800 Rs 7100to 7400
Mexican Indigenous
(Common white) Rs 7400 Rs 7600

Strike by Madras Dock Workers

497 SHRI'P GANGADEB
SHRI S M KRISHNA,
Wil the Mimister of T ABOUR AND

RIHABI ITATION (SHRAM AUR
PUNARVAS MAN1RI) be pleased to state

()  whethet the Madias Dok workers
had gone on an indufintte stuke n April
1971,

(b) 1if so, whether the Sluam Mantu
worked hard to settle the 1ssuc between the
representatives and the authorties

(¢) the main rcasons for the strke ,
and

(d) whether Government have acccpted
then demands ’

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANIRD (S8HRI R, K
KHADILKAR) (a) Thc dock woikers
were on strike from the 8th Apri, 1971 to
the 25th April, 1971,

(b) Due to intervention by the Shram
Mantri, a settlement was icached on
25471 at New Deltu between the partics
according to which the stitke was called off
from 26,4 71,

(¢) TImplementation of the Arbitration
Award and payment of artears by 14471,
full D A for listed workers and 21 days
minunum guaranteed wages for hsted workers
were the more important demands ,

(d) According to the settlement, the
authorities employing the woikmen have
agreed to 1mplement the Award, and pay
the airears to the workmen by May 31, 1971
Beaides, the listed workers of Ore Section
will be given nunimum guranteed wages
for 16 days 1n a month with effect from [st
May, 1971

sctting up of Mum-steel Plants

498 SHRI P GANGADEB
SHRI NIHAR LASKAR
SHRI JYOTIRMOY BOSU
Will  the Minister of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to state

(a) whether thetc 15 a proposal to
set up five mini stecl plants in the public or
private sector

(b) 1t so, the capacity of each of these
plants ,

(¢) how far 1t will reduce the gap
between the demand and production of steel ,
and

* The price in cach State has been fixed as recommended by the State Governments

conceraed.
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(d) when the final deusion n this
regard 1s likely to be taken ’

THLE MINISTER OF STAIE IN IHE
MINISTRY OF STLEL AND MINFS
{(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI) (SHRI SHAH
NAWAZ KHAN) (a) and (d) Presumably,
the Hon'ble Member 1 rifeiring to the
units, recently approved, comprising clectric
are furnaces-cum continuous casting Machi-
nes for the production of Steel bullets discctly
from ferrous scrap Government  hdve
cleared the setting up of six such plants m
the public and the private sectors, which
are expected to comc up fauly early and
meet the present and antivpated shostage of
steel billets

(b) 1Ihe capacitics of the above-men-
troned six umits ar¢ indicated below

Tonnes per

annum

(1) M s Punjab Conast-

sponsored by  the

Punjab State Indus-

tnal  Development
Corporation, 50,000

(1) M/s Modi Indus-
tries 50,000

(n) M/s Andhra Steel
Corporation 50,000

(v) M/s Rathie Alloys
& Steel Ltd. 40 000

(v) M/s  Electro-stecl
Casting Ltd 40,000

(v1) M/s Steel Complex,
Kerala 50,000

(with sharcholding
by Kerala State
Industnial Develop-
ment Corporation),

{¢) The recogmised capauty of billet
re-rcllers 1n the country 18 approximately
3 million tonnes por annum, while the
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production of billets by the Mamn Steel
Plants 1s about 0 6 million tonnes at present.
As the above mentioned six plants are
expected to go nto production during 1972,
it 1s expected that they would contribute
to the reduction of the gap to the extent
of about 280,000 tonnes per annum of billets
thereafter

I ast Pakiwstan Refugees

499  SHRIP GANGADLB
SHRIR V BADL
SHRI SHYAMNANDAN

MISHRA

Will the Minister of LABOUR AND
RLHABILITATION {(SHRAM AUR
PUNARVAS MANTRI) be pleased to
state

(a) whether refugees, including Muslims
ctossed 1to India during the war of Inde-
pendence of Last Pakistan ,

(b) if so, their total number and the
number of those who have been provided
for in refugee camps 1n West Bengal, Assam
and Iripura respectively ,

(o) what stepy have been
rehabilitate them ,

taken to

(d) whether any international assistance
has been sought for the provision and
welfare of the refugecs, f so, with what
tesults  and

(c) the cxpenditute so far incurred on
themn ?

THE MINISTER OF LABOUR AND

RCHABILITATION (SHRAM AUR
PUNARVAS MANTIRI) (SHRI RK,
KHADILKAR) (a) and (b} Yes Refugees

belonging 1o all religions  including Muslims,
have come from East B:ngal following the
atrocities there  Upto 24 § 1971, 35 $6 lakhs
of refugecs have entered India of whom
1819 lakhs have been accomtnodated in
reliel camps m West Bengal, Assam, Megha-
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lays, Tripura and Bihar, The State-wise
distribution is as under :—

JYAISTHA 6, 1893 (SAKA)

(Persons)
West Bengal 1298 lakhs
Assam 049 .
Meghalaya 1.66 ,,
Tripura 303,
Bihar 003 ,,
819

(c) As it is expected that these refugees
will go backh to their homes as soon as
normal conditions are available. Govern-
ment does not propose to take any action
for their rehabilitation in India

(d) Yes. The Government of India have
scnt an appeal to all forcign Governments
secking their help in solving this colossal
human problem, Some assistance both in
cash and in kind has been reccived from
some International Voluntary Organisations
A delegation from UNHCR has also visited
the refugee camps and has made an assess-
ment of the situation and the needs. The
quantum of foreign assistance that may be
forthcoming, is however, still not known.

(e) The actual expenditure incurred is
not available as most of the expenditure
is incurred by the State Governments to
be eventually reimbursed by the Government
of India, A sum of Rs. 6 crores 80 lakhs
has been sanctioned to the concerned State
Governments efc. as ‘on account advances’
upto 2451971 for expenditure on relief
and Rs, 800 lakhs advanced to the Food
Corporation of India for procurement of
food grains for these refugees.

Abolition of Land Revenue in Ststes
500. SHRIR. R. SINGH DEO : Will

the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :
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(@) whether the Punjab Government has
recently abolished land revenue ;

{b) if so, the reaction of Government
in this regard ; and

(c) whether Government propose to
impress upon other States to abolish land
revenue in order to give incentive to farmers
for increasing food production in the
country ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
Government of Punjab have taken a decision
to abolish land revenue. The decision has
not yet beecn implemented.

(b) and (c). Land Rcvenue is a State
subject.

Imyort of Focdgrains

501. SHRIR. R. SINGH DEO :
SHRI R. S, PANDEY :
SHRI K. S. CHAVDA :

Will the Minister of AGRICULTURE
(KRISHI MANTR1) be pleased to state :

(a) the total likely production of wheat
and other food-grains in the country during
the current year, and the steps taken to
boost production of foodgrains ;

(b) the total quantity of foodgrains
imported from U.S.A and other coun-
tries during the last year and likely imports
during the current year ; and

(¢) whether Government have decided
to stop import of foodgrains either from
US.A. or f{romany other country and if
so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE): (a)
Firm estimates of production of wheat and
other food-grains during 1970-71 are not yet
available. According to the available indie
cations, total production of foodgrains
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during 1970-71 may be of the order of 105
to 106 million tonnes.

The principal measures adopted for
increasing food production include introduc-
tion of high-yielding varieties, multi-cropping
programmes, increased use of fertilizers,
larger scale and integrated pest control
measures, improvement of irrigation facilities,
supply of better seeds and agricultural
implements and credit to the farmers and
grant of incentives for better production.

(b) About 3.6 million tonnes of food-
grains were imported from U.S.A. and
other countries during 1970. Foodgrain
imports in 1971 may be about 3.0 to 3.5

- million tonnes.

(¢) Tt is envisaged that concessional
imports of foodgrains would be stopped after
1971.
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Increase in Procurement Price of Wheat

503, SHRI SHYAMNANDAN
MISHRA : Will the Minister of AGRICUL-
TURE(KRISHI MANTRI) be pleased to
State ¢ L

(a) whether Government are contem-
plating to increase the procurement price of
wheat ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a),
No., Sir. 3

(b) Does not arise.

Meeting of Central Land Reforms Committee

504. SHRI ~ SHYAMNANDAN
MISHRA : '
SHRT ATAL BIHARI VAJPAYEE:

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the Central Land Reforms
Committee met in April, 1971 ; and
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(b) if s0, the subjects discussed and the
conclusjons arrived at ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a).
Yes, Sir.

(b) A meeting of the Central Land
Reforms Committee was held on April 16,
1971, Chief Ministers of Bihar, Maharashtra,
Punjab and Revenue Minister of Tamilnadu
{on behalf of the Chief Minister, Tamilnadu)
attended as special invitces The following
points were discussed at the meeting :

1. Level of ceiling

Tt was noted that in a number of States
the level of ceiling was still on the high side,
However, since the data available with the
Committee was considered imadequate it was
decided that before any decision with regard
to lowering of ceiling was taken further
information should be collected from the
various States.

2. Unit of application of ceiling

With regard to the unit of application
of ceiling, it was decided that the manner in
which ceiling should be made applicable to
the aggregate area held by all the members
of a family should be decided after detailed
information has been received about the
working of the provisions of the existing
legislation in the various States.

3. FExemptions

It was agreed that the cxemptions from
ceiling should be curtailed to the minimum
in the light of local condttions,

Chief Ministers Conference for fixing
Foodgrains Prices

50S. SHRI SHYAMNANDAN MISHRA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether a conference of Chief
Ministers was held recently for the fixation
of prices of foodgrains ; and
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(b) if so, the broad results of the
deliberations ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a).
A Chief Ministers’ Conference was held on
17-4-1971 to discuss the price policy for rabi
foodgrains for 1971-72 season.

(b) A statement is attached.

Statement

Recommendations of the Chief Ministers’
Conference held on 17-4-1971.

1, The target of procurement of wheat
for 197172 marketing season,
recommended at 4 million tonnes,
was accepted,

[N

In otdcr to provide continued
mcentive to the farmer, most of the
States felt that there was no justi-
fication for reducing the procure-
ment price.

3. The issue prices should not be
increased in view of the need to
protect the poorer sections of the
society.

4.  The necd for reviewing the function-
ing of public agcncies handling
foodgrains to work on the principle
of minimum costs, was emphasized,

5. It was agreed to eliminate inter-
mediaries as far as possible and
foodgrains procured directly from
the cultivators, The services of the
cooperatives for opening procure-
ment centres in the village to be
utilised to the maximum extent
possible,

6, In view of the rapid build-up of
stochs, thc need for expediting
construction of storage godowns,
was emphasized It was agreed
that the State Governments will
give maximum possible assistance
in acquiring land for the purpose
of storage construction works.
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7. It was agreed that necessary planning
of movement be done in consultation
with the Ministry of Railways to
ensure that procurement and
movement go on smoothly during
the Rab: season.

8. Consideiing the improved avail-
abiliaty of foodgrains, it was felt
that the remaiming restrictions on
the movement of wheat mm the
statutorily rationed areas of Bombay,
Calcutta and the Asansol-Durgapur
industrial complex  should  be
removed.

Jaclusion of Head-Load Workers in Food
Corporation of India within the
Purvicw of Trade Union Act.

506. SHRI AK. GOPALAN: Wil
the Mmister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) : be pleaced to state :

(a) whether Government proposc to
include the hcad-load workets who are
working in the food Corporation of India
within the purview of Trade Union Act ;

(b) if so, the details thereof ;

(c) whether the attention of Government
has been drawn to the appeal made by the
Union leaders in regard to this ; and

(d) if so, when the decision is likely to
be taken 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K,
KHADILKAR) : () to (d). There is nothing
in the Trade Unions Act, 1926, which preclu-
des Head load workers of F.C.I. from forming
a trade union and getting it registered under
the Act subject to the fulfilment of the
conditions prescribed in this behalf. The
question of Government taking action to
inciude the workers within the purview of
the Trade Unions Act does not therefore,
arise. Government is not aware any of
representation,
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Non-payment of Wages to Workers by Coal
Mines Owners In Asansol Coal
Belt, West Bengal

507. SHRI ROBIN SEN: Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the alleged non-
payment of workers’ wage dues by the Coal-
mine owners in Asansol Coal belt, West
Bengal ;

(b) the reasons for the non-payment
of dues ;

(¢) the total number of the coal
companies who have not paid the wage
dues ; and

(d) whether any steps have been taken
by the Government to force the managements
of the coal companies to clear the wage
dues ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a). Yes, Sir,

(b) Reasons for non-payment are stated
to be accummulation of coal stock, financial
stringency, labour trouble etc,

(¢) Complaints have been received in
respect of the following collieries :—

1. Manoharbahal Colliery.

2, South Jayramdanga Colliery.
3. Nimcha Colliery.

4. Victory (MJ) Group Colliery,
5. Mithapur Colliery.

6. Selected Samla Colliery.

7. Radhamadhavpur Colliery.

8, Ghusik Colliery

9. Muslia Colliery.
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10. Victory (GL Group) Colliery.
11, Khas Jambad Colliery.

12. Searsole Colliery,
13, Kalipahari Colliery.

14, New Ghusick Colliery.

(d) Appropriate action under the law
is being taken by the officers of Central
Industrial Relations Machinery to securc
payment of wage and other legal dues to
the workers by the management,

Non-Payment of Wages by new Dimagoria
Conl Company

SAMAR MUKHERIJEE :
Will thec Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

508. SHRI

(a) whether the management of New
Dimagoria Coal Company, Sulanpur Distt.
Burdwan, West Bengal is refusing to pay
the wages of the workers for the last two
moaths ;

(b) if so, the details thereof ;

(c) whether any action has been taken
by Government to insist upon the management
to pay the due wages ; and

@

THE MINISTER OF LABOUR AND

if not, the reasons therefor ?

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) No, Sir.
(b) to (d). Do not arise.
Complaints Re: Supply of Bad Quality of
Rice to West Bengal

509. SHRI SAMAR MUKHERIJEE :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(@) whether his attention has been
drawn to the complaint that Government
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are allocating bad quality of rice to West
Bengal ;

(b) if so, the rcaction of Government
thereto ; and

(¢) whether Government propose to
tahe immediate steps to supply boiled and
good quality rice to West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
A complaint was received from the Govern-
ment of West Bengal relating to the quality
of rice despatched from Orissa.

{(b) A Committec consisting of the
representatives of the West Bengal Govern-
ment and the Food Corporation of India has
becn set up at Calcutta to decide the disputes
about quatity of rice.

(¢) Oaly rice of standard quality is
allotted from the Central pool to the deficit
States including West Bengal. As availability
of boiled ricc in the Central pool is limited,
it is not possible to meet the entire commit-
ment of supply to West Bengal in the shape
of boiled rice.

Steps for increasc in Production of Coconut

510. SHRI M. M. JOSEPH : Will the
Mimister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a2) whether any steps have been taken
by Government to increase the production
of coconut in the country ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
Yes.

(b) With a view to stepping up the coconut
production in the country the following
Centrally-sponsored Schemes have been taken
up by the Government of India during the
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Fourth Five Year Plan at a total cost
of Rs, 30 lakhs —

(1) Package progiammes with a wview
to 1ncreasing the productivity of the
existmg gardens  For this purpose,
the additional staff rcquired by the
States 1s being provided

(n) Production and distribution  of
hybrid coconut seedhings to the
farmers for building up high yielding
pilm plantation

(1) Settng up of Llite Seed Farm with
the object of producing quality
planting matenal

(1v) A special programme for production

and supply of Coconut scedlings at
subsidized rate to  develop  the
potential coastine for development
of coconut gardens

A wER ¥ e 9fd & =W
Qe aweet Jraa
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qg I 97 Fav ¥ 3 fr
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g e,
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Distribution of Iron and Steel in Kerala

514, SHRI M K KRISHNAN will
the Mimistcr of STEEL AND MINES (1SPA1
AUR KHAN MANTRI) be picased to state

(a) whether Government propose to
supply wron and steel to the smali-scale
industries 1n Kerala at contiolled price ,

{b) whe her Government have received
any memorandum from the small scale
industrialists 1n this regard , and

(¢) 1f so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
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KHAN) a) All items of 1ron and steel
are sold by the main producers throughout
the country, including the State of Kerala,
at uniform prices fixed by the Joint Plant
Committee Small quantities of steel mate-
rial-less than a wagon load are distributed
at regulated umform prices through the stock-
yards of the main producers spread over the
country In Kerala there 1s a stockyard each
of HSL and TISCO at Cochin, which cater
to the requirements of the actual consumers
1n Small Scalc Sector 1n that State

(b} No, Su

{c) Does not arise
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Transfer of Officers from Andaman and
Nicobar Islands

516, SHRI JAGANNATHRAO JOSHI:
Will be Minister of AGRICULTURE(KRISHI
MANTRI) be pleased to state :

(a) the number of Forest Officers who
have requested for their transfer from the
Andaman and Nicobar Islands to the
mainland during the last three years ;

(b) the number of Officers already
transferred and position of the other Officers
who have applied for their transfers to the
mainland ;

(¢) whether some transfers have been
made on nedical ady ce ; and

(d) the action taken by Government
on such requests ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) Three.

(b) One II'S Officer has been transferred
from Andaman & Nicobar Islands to NEFA
Forest Depattment. The requests of other
two IFS Officers could not be acceded to on
account of administrative difficulties.

(¢) No.
(d) No request has been received for

the transfer of any officer on grounds of his
ill-health,
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(=) #fy qivg gy yfy 5y gfada
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Discontinuance of supply of 1/4 Litre Bottle
of Milk by Dethi milk Scheme

519. SHRI B. K. DASCHOWDHURY :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Delhi Milk  Scheme has
stopped the supply of 1/4 htre bottie of milk
to the public ;

(b) if so, the reasons therefor ; and
(c) whether any representations have

been received to restore its supply and the
decision taken on 1t ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH): {(a) The supply
of milk in 1/4 litre bottles was temporarily
suspended by Delhi Milk Scheme from
18-1-1971,

(b) 'The change was made for the sake
of operational convenience. The demand for
supply of milk in quarter-litre bottles is much
less as compared to 1/2 litre bottles.
Difficultics arosc in procuring 1/4 litre bottles
Change over of packing from 1/2 litre bottles
to 1/4 Jitre bottles also presented operational
difficulties.

(¢©) Yes  Aftet considering these
representations, il has been decided to restore
supply of milk in quarter-litre boitles.
Necessary arrangements are being made by
Delhi Milk Scheme to purchase additional
auantity of 1/4 litre bottles and supply will be
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resumed as these bottles are

received,

soon as

Strike by Coal Mincrs of National Coal
Development Corporation’s Bhurkunda
Colliery, Bihar

520. SHRI JAGADISH BHATTA-
CHARYYA : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether the coal miners of National
Coal Development Corporation’s Bhurkunda
Colliery in Hazaribagh District (Bihar) went
on a sirke recently, if so, the details
thereof ;

(b)
and

the main demands of the workers ;

(c) whether any measures have been
taken to meet their demands ; if so, the
details thereofl ?

THF MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) to (c). 709 piece-

rated miners of Bhurkunda Colliery of
National Coal Development Corporation Ltd,
went on strike from the first shift of 15-3-71
demandmg immediate supply of miners® safety
boots Following mutual discussions settle-
ment between the parties, the strike ended
from the sccond shift of 18-3-1971, After
scttlement, the inanagement has supplied
1050 pairs of Hunter type boots and 400
pairs of approved types to the underground
workers of the Collicry,

L.oss incurred in Heavy Engineering Corpo=
ration, Ranchi

521. SHRI JAGADISH BHATTA-
CHARYYA : Wil the Minister of STEEL
AND MINLCS (ISPAT AUR KHAN
MANTRI) be pleased to state :

(a) the total loss incurred by the' Heavy
Engincering Corporation, Ranchi till now ;

(b) the rcasons for the same and the
steps taken by Government to avoid the
loss ; and s



113 Written Answers

{c) the total number of officers working
in the Heavy Engineering Corporation,
Ranchi in the scale of more than Rs. 15
per month ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) The cumulative
loss incurred up to the 3ist March, 1970 is
Rs. 58 90 crores. The estimated loss during
1970-71 is Rs. 16.00 crores.

(b) In the initial years of production,
Tosses in a projcct of this sizc and type are
inevitable duc to heavy investments and a
long gestation period. To a certain extent,
the losses incurred by Heavy Enginccring
Corpotation can also be attributed to slow
build-up of production duc to a combination
of factots, including unsatisfactory industrial
relations. The heavy burden of interest,
depreciation and over heads have also contri-
buted to these losses.

A number of stcps have been and are
being taken over a wide front to improve
planning and production control, instal
objective-oriented programmes, improve the
efficiency of management and the produc-
tivity of workers. As a result of these
measures, the performance of Heavy
Engineering Corporation is expected to
improve siguificantly over the next two
years.

(c) 67.

Loss of Cotton Produce Due to Slump in its
Price in Gujarat

522. SHRI D. D. DESAI :
Minister of AGRICULTURE
MANTRI) be pleased to state :

Will the
(KRISHI

(a) whether cotton growers of Gujarat
have lost heavily as cotton prices have
slumped, despite a smaller all-India crop of
about 53 lakhs bales ;

(b) whether it is due to introduction of
a new set of tightened credit restrictions by
the Centtal banking authorities and the
present policy of the Government towards
cotton ; and
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(c) if so, the steps proposed to be taken
by Government to ensure that Gujarat’s
cotton growing farmers are not discriminated
and forced to sell their cotton at Jower
prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASHAHIB P. SHINDE) : (a)
In Gujarat, as well as in other cotton
producing States, prices of cotton (lines)
recorded sharp increases bstween September
1970 (the beginning of the current cotton
season) and January, 1971, From February
1971, howcver, prices showed some fall.
Despite this fall, the present prices are
gencrally higher than those in the beginning of
the season or at the corresponding period last
year, The Economic Adviser’s Index Number
of Wholesale Prices for raw Cotton for the
week ending Ist May, 1971 stood at 223.8,
compared to the corresponding index 188.7
a year ago, thus showing a rise of about
19%.

(b) The fall in prices in recent months
is due mainly to the withdrawal of the
substained demand for cotton by cotton
mills ; actual and prospective arrivals of
imported cotton ; Credit restrictions imposed
by the Reserve Bank of India and other
pricc regulatory measures taken by
Government,

{c) It is not correct to say that there is
any discrimination against Gujarat’s cotton
growing farmers or forcing them to sell their
cotton at lower prices. Wheatever steps are
taken are taken on the national level.

Representation from MPs regarding grie-
vances of workers of Heavy Englaeering
Corporation, Ranchi

523. SHRI DINESH JOARDER :
SHRI A. K. SAHA :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether Government have received
a letter from any Members of Parliament
regarding the grievances of the workers of
the Heavy Engineering Corporation, Ranchi ;
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(b) if so0, the details theieof ;

(c) whether any action has been taken
on the letter , and

(d) if not, the reasons therefor ?

THE MINISTER OF STATF IN THiL
MINISTRY OF STETEL AND MINLS
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (a) to (d)
Recently, some letters have beun recuived
from Members of Paihament rcgaiding the
interpictation  of a clause, clating to
dearncss allowance, in the agreement between
the management and workers of Heavy
Engmeering Corporation, concluded in 1969
This 1ssue has smee been satisfactorily
resolved 1n negotiations between the manage-
ment and representatives of the workers

fagre ¥ wrwiowen aar AvTAvE AN
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Non-Payment of Colliery Workers Wages by
Victory Colliery (M) Group and Nimcha
Colliery Karnari Managements

526, SHRY DINEN BHATTA-
CHARYYA : Wil the Minister of
LABOUR AND REHABILITATION

(SHRAM AUR PUNARVAS MANTRI) be
pleased 10 state :

(a) whether the Victory Colliery (M)
Group and Nimcha Colliery Karnari manage-
ments, Raniganj, Burdwan, are withholding
the workers’ payments for many weeks if 50,
the details thereof ;

(b) whether Government have received
any representation on the subject ; and

(c) whe her any action has been taken
by Government to force the managements of
these collieries 1o clear the due wages to the
workers ; if so, the details thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) to (c). Information
is being collected and will be placed on the
Table of the House.

Increase In Minimum Bonus

527. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a). whether Government are going to
increase minimum bonus from four to eight
per cent ; and

(b) if so, when this decision will be imple~
mented ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K. KHADIL
KAR) : (a). There is no such proposal at
present.

{b). Doss not arise.
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Amendments to Employees Provident
Fund Act to Include Establishments
having only Ten Workers

528. SHRIMATI BHARGAV! THAN-
KAPPAN :
SHRIR. P. YADAV :

Wil the Ministet of LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) be pleased to state :

(a) whether Government are considering
amendments to the Employees Provident
Fund Act in order to cover industrial estab-
lishments having only 10 workers ; and

(b) if so, the details of the decision
taken in the matter ?

THE MINISTER OF LABOUR AND
RFHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R, K KHADIL-
KAR) (a) and (b). The recommendation
of the National Commission on Labour to
extend the Act to establishments employing
between 10 and 20 workers is under consi-
deration. The proposal involves amendment
of the Employees’ Provident Fund and Family
Pension Fund Act, 1952 and it is proposed
to place the malter before the Indian Labour
Conference.

Setting up of Salem Steel Plant

520, SHRI M. KATHAMUTHU :
SHRI SAMINATHAN :
SHRI S. RADHAKRISHNAN
Will the Minister of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) what further progress has been made
in setting up the Salem Steel Plant ; and

(b) the total expenditure incurred in
this respect so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) The work of preparation
of the Techno-economic Feasibility Studies
for the Salem Special Steels Project has been
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entrusted to M/fs. M. N. Dastur & Co,
Private Limited, Calcutta. Their report is
expected by the end of August, 1971. On
the advice of the Consultants, a composite
bloch consisting of about 2,750 acres for
the plant proper has been demarcated. This
falls within the area already notified by
the State Government under Section 4 (i) of
the Land Acquisition Act. It has also been
decided to go ahead with the land acquisi-
tion proceedings in phased manner. The
arca fo1 the development of the township
has also been provisionally demarcated. Hin-
dustan Steel Works Construction Limited
have been entrusted with the work of carry-
ing out exploratory work in connection with
the mining of Kanjumalai iron ore deposits
and prelimmnary site work and soil studies,
Hindustan Steel Works Construction Limited
have also set up an office at Salem.
Negotiations with the concerned agencies,
for the tests to be conducted on various
raw materials are in progress, The Survey
of India have undertaken the detailed topo-
graphical survey work of the project site
and the township area. The printed survey
maps are expecied to be ready in June, 1971.
The Railways have also commenced survey
work for the provision of marshalling and
exchange yards and other railway facili-
ties etc.

(b) The total expenditure incurred so
far on the Sale Project is about Rs, 633
lakhs,

Scheme for Distribution of Sceds, Fertilisers
and Plant Protection Materlals

530. SHRI M. KATHAMUTHU : Will
the Minister of AGRICULTURE (KRISHI
MANTRI ) be pleased to state :

(a) whether a study coaducted by the
U, P. Agricultural University, Pantagar has
shown that the gap between the market
price of high-yielding varieties and the
‘deshi’ seeds is widening ;

(b) whether the study has also shown
that the farmers with limited resources
find it difficult to use improved seeds because
of the high costs of inputs required for the
adoption of such seeds ; and

(c) if so, whether Government have
any proposal to set up a suitable machinery
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for the distribution of tceds, fertilisers and
plant protection materials at reasonable
rates ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHFB P. SHINDE): (a)
No, Sir.

(b) No, Sir. Generally both big and
small farmers use less than the recommen-
ded dosages of inputs.

(¢) The State Governments are res-
ponsible for distribution of all inputs like
seeds, ferlilisers and pesticides through
departmental agencies, cooperatives, agro-
industries corporations and private dealers.
So far as seeds are concerned, there has
been a downward tiend in prices, There
is, however, no statutory con'rol over the
price of seeds and pesticides. Never hless,
in order to bring down the prices of pesti-
ticides, the Government of India have given
reduction in customs duty on 63 essential
items of pesticides when imported in tech-
nically pure form. Moreover, pesticides
which are mostaly dis'ributed by the State
Departments of Agriculture are purchased
on rate contract/tender and sold to farmers
on no-profit-no-loss basis or at subsidised
rates, In case of epidemics pesticides are
supplied to farmers at 50 % cost under
the Calamities Relief Fund of the Central
Government., As regards fertilisers, the mixi-
mum selling price of four important nit-
rogenous fertilisers are statutorily controlled.
Besides, recently the price of urea has been

Schedule
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reduced by Rs. 20/- per ton. The impor-
ted fertilisers are distributed by the Central
Fertiliser Pool at a uniform fixed price
throughout the country upto the nearest
railhead destinations. The Central Ferti-
liser Pool operates on a no-profit-no-loss
basis, The economies made in the import
of feitilisers are generally sought to be
passed on to the farmers by way of price
reduction,

Prices of Bars, Rods and Torsteel

531, SHRI YAMUNA  PRASAD
MANDAL :

SHRI INDER J. MALHOTRA :

Will the Minister of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to refer 1o the reply given to
Starred Question No. 309 on the. 24th
November, 1970 regarding prices of bars,
10ds and torsteel and state :

(a) whether Government have since
taken any decision to fix the prices of bars ;
rods and torsteel manufactpred by re-rollers ;
and

(b) if so, the details thereol ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN : (a) Yes, Sir.

(b) The following table gives the
schedule of piices of or bars & rods from
1.5.1971 :

of Prices

(Effective from midnight of 30-4-71/1-5-71)

Category

Base price in l-luiaees per tonne FOR/FCT
(Free on Truck) Rerollers Works

(a) Bars & Rods (excl. Fiats) 14mm & below

in straight lengths.

(b) Bars & Rods (excl. Flats) 14mm & below

in coils,
(c) Flats not exceeding 10mm in thickness,

(3) Bars, Rods & Flats other than (a),

) and (o).

Standard Commercial Offgrade
18-226 IS-1977
1061 1051 1041
1046 1036 1026
1051 1041 1031
1041 1031 1021
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Bxisting J P C extras for sections wizes,
quality and all other applicable extras will
be i addition to the above base prices

Rise n prices of Stedl

5§32 SHRI  YAMUNA
MANDAL

SHRI SHIVNATH SINGH

PRASAD

Wil the Mmister of STEEL AND
MINFS (ISPAT AUR KHAN MANTRI])
be pleased to state

(a) whether prices of steel have gone
high duimg the last three months

(b) if so, by how much the prices of
steel 1n 1971 have gone up as compdred to
1968 and the last year separately , and

(¢) the steps tahen to bring down the
prices of steel ?

THIL MINISTFR OF STATF IN THF
MINISTRY OF STLEL AND MINES
(ISPAT AUR KHAN MANTRAI AYA
MEN RAJYA MANIRID) (SHRI SHAH-
NAWAZ KHAN) (a) No Sir The OPC
prices and HSL stockyard piices of steel
have remained unchanged since 111970

In order to brng down the ptices of
re rolled products, Government have however,
evolved a scheme to regulate the distribution
and prices of Billet re-rollers’ products The
Scheme came mto ffect triom 151971 In
this connection the announcement by BR C
(No 1 dated April 28, 1971) may be seen
in the Statement laid on the Table of the
House [Placed in Library See Nao
L T-215 71)

(b) Since 1968, there have been two
revisions of OPC prices, other than what has
been mentioned in para (a) above One
1evision was in  July, 1968, resulting in an
average increase 1n price of approximately
Rs 46 per tonne  The second increase was
effective trom Ist January, 1970, raising
prices by about Rs 75 per tonne

(¢) There 1s no proposal at present to
bring down the OPC prices
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Educated Unemployed

535. SHRIR.S. PANDEY :
SHRI P.K. DEO :

SHRI C. CHITTIBABU :

Will the Minister of LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether unemployment among the
highly educated and technically qualified men
in the country is assuming alarming
proportions ;
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(b) if so, what steps are contemplated
to create suitable employment opportunites
for these classes ;

(c) whether consultations have taken
place with the State Governments on this
1ssue and if so, what arc their views ; and

(d} whether Government would evolve
a policy to afford employment to the highly
qualified youngmen on priority basis and
make categories of the unemployed as per
their qualifications ?

THE MINISTER OFF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) Precise information
regarding the number of unemployed
Gncluding the educated) in the country 1s
not available. However, there has becn an
increase m the number of educated un-
employed registeted with the employment
exchanges.

(b) and (c). A statement is attached.

(d) The question of providing employ-
ment to the highly qualified youth is being
constantly examined by the Government,
Unemployed persons are already being
tegistered and categorised by educational
qualifications at the Employ ment Exchanges.

Statement

Continuous efforts are being made to
create more and more employment oppor-
tunities for unemployed persons (including
the educated) through implementation of
various development programmes included
in the Fourth Five Ycar Plan in the field of
agriculture, industry, transport, communica-
tion, irrigation and power, social services
such as education, health and family planning
and social welfare.

Increasing stress on  rural electrification
and diversification of industrial activity in
rural areas and the development of agro-
based industries would require persons with
higher qualifications ; educated youth in
rural areas are likely to benefit by these
developments. Organised industries and
mining are likely to offer a large number of
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openings to engineers, technicians, skilled,
semi-skilled and unskilled workers. The
services sector such as general administration,
education, health and family planning are
also expected to provide considerable employ-
ment opportunities to teachers and doctots
and para-medical personnel.

For certain categories of highly educated
persons like engincers and technicians,
special measures for meeting the situation
have been initiated.

Steps arc also being taken to strengthen
the Career Advising and Vocational Guidance
Services in Universities and  Schools to
channelise the youth into productive employ-
ment/self-employment.  Simultaneously, a
programme for training-in-industry and
reorientation of existing training progirammes
is envisaged with a view to making the
educated  unemployed (particularly the
engineers and craftsmen) better equipped
for self-employment and employment.

A Conference of Chief Secretaiies of all
States and Union Territories was held in
June 1970 where the various special schemes
such as the small farmers’ agencies and
rural works programmes (including schemes
for chronically drought affected areas) weic
discussed with the State Government/Union
Territories to ascertain views and difficulties
in implementing thesc schemes Another
Conference of Chief Secretaries was held in
April, 1971 with a view to discussing the
various aspects of employment generating
schemes,

Bangla Desh Refugees in Tripura

536. SHRI BIREN DUTTA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to State :

(a) the number of displaced persons
who have entered into Tripura since “Swadhin
Bangla” movement statted ;

(b) how many camps have been started
to give them shelter ;

(¢) what amount of food is provided
por individual ;
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(d) whether any central officers have
been appointed for the relief work ; and

(¢) if so, the nature of his work ?
THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) Upto 18-5-1971,
6,17,777 persons had entered Tripura from
East Bengal as per break-up given below :(—

In Camps Outside Camps Total
3,02,777 3,15,000 6,171,777
(b) 15,
() Rice oo 400 Grams
Dal +e. 100 Grams
Vegetable wo 300 Grams

In addition cooking oil, spices and sait
are also supphed.

(d) and (e). A Liaison Officer is being
appoiated by the Department of Rehabilitation
to liaise with the State Government for the
purpose of coordination of work relating to
relief.

Strike by Workers in Office of Food
Corporation of India, Calcutta

537, SHRIMATI BIBHA GHOSH : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state ;

(a) whether the employees who are
engaged in foading and unloading of food
in Food Corporation of India, Calcutta
went on a hunger strike before the office of
Zonal Manager of the Corporation during
April, 1971,

(b) if so, the details thereof ;

(c)
and

the main demands of the workers ;
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(d) whether Government have taken
any measures to redress their grievances ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P. SHINDE) : (a).
Yes, Sir.

(b) From 9th April, 1971 the workers
resorted to relay fasts, demonstrations, gherao
of officers and adopted go-slow tactics.

(c) The main demands of the workers
were :

(i) Departmentalisation of  labour
working at railway sidings at
Calcutta, in the Pandua depot, in
Jagannathghat group of depots in
Calcutta, CWC/SWC depots where
labour has not yet been depart-
mentalised and in the three depots
in Bihar viz, Jamshedpur, Gaya
and Mokameh ;

(ii) Re-employment of about 700
workers alleged to have been
retrenched by the storing agents and
abolition of storing agency system ;

Introduction of monthiy wages for
departmentalised workers,

(iii)

(d) A negotiated settlement had been
reached and the hunger stiike was called off
from the afternoon of 11th May, 1971,

Luss incurred by the Mysore Tron and
Steel Limited

538 SHRIG.Y. KRISHNAN : Wil
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether the Mysore Iron and Steel
Limited has shown heavy losses ;

{b) if so, the details thereof ; and

(c) the steps Government have taken
to improve the working of the Mysore Iron
and Steel Limited ?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) and (b). According
to the information furnished by the Mysore
Iron & Steel Limited which is an Under~
taking of the Government of Mysore, the
Company has been incurring losses since

1967-68, The losses year-wise, are given
below :

Year Net loss in lakhs

of rupees

1967—68 Rs. 206.66

1968—69 Rs. 268.32

1969—70 Rs, 239.37

1970—71 Rs. 151,05 (provisional)

(c) Mysore Iron and Steel Limited are
taking advance action for timely procurement
of essential spares and raw materials to
ensure continuous production and they are
also formulating proposals for reduction of
heavy interest charges by converting part
of the loans into equity. A close watch is
also being kept on the rate of production.

Demand for Compensation due to Defective
RS-09 Tractors Purchased

SHRI G.Y. KRISHNAN :
SHRI PK. DEO :

539.

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether several State Governments
and Associations have demanded compen-
sation for the loss suffered due to the
defective RS-09 tractors ;

(b) if so, the names thereof ; and
(c) the reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P. SHINDE): (u) to
(c). A demand was received from the
Government of Andhra Pradesh and also
the Andhra Pradesh RS-09 Tractor Owner's
Association for compensation for the loss
suffcred due to the defective RS-09 tractors,
A reference about the losses by the farmiers
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on account of defective RS-09 tractors was
also received from the Punjab RS-09 Tractor
Owner's Association, However, the main
demand was about the return of RS-09
tiactors and their replacement with other
tractors. A Protocol about the return of
modified Rs-09 tractors has been signed by
the S.T.C. with the GDR. Supplers on
21-2-1971, The concerned  State Agro-
Industries Corporations have also been
informed to replace these tractors with Zetor
and Ursus tractors to the extent possible,

Workers’ Wage Freeze

540, SHRI S. M. BANFRIJEE : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether Government had no inten-
tion to have wage freeze in respect of
workers ;

(b) whether any final decision has been
taken in this regard ; and

(¢) if not, the reason for the same ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) Government had no
such intention.

(b)and (c). Does not arise.

Abolition of Contract System of Labour

541. SHRI S. M. BANERIJEE : Will
the Minister of LABOUR AND RFHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) where State Governments have
agreed to abolish contract system in accor-
dance with the law passed by the Centre ;

(b) if not, the names of those States
which have not agreed ; and

{c) the reasons for the same ?

THE MINISTER OF LABOUR AND
RBHABILITATION (SHRAM AUR
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PUNARYVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) to (¢). The Central

Government have brought the provisions of
the Contract Labour (Regulation and Aboli-
tion) Act, 1970 and the Rules framed there-
under into force with effect from the 10th
February, 1971, So far as the establishments,
for which the State Governments are the
Appiop 1ate Government, are concerned, the
State Governments have becen requested (o
frame rules and enfoice the Act. They are
taking action accordingly.

Strike by Employees Provident Fund
Organisation Workers

542, SHRI S. M. BANERIJEE : Wil
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the employees of the
Employees Provident Fund Organisation
throughout the country went on a day's
token strike on the 16th April, 1971 ;

(bY if so, their demands;

(c) whether these demands are out-
standing sincc long, despite several assurances
by the Shram Mantri and Mantralaya ;
and

(d) what further steps have been taken
to settle these demands by bi-partite talks ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADIIKAR) : The administration of
the Employees’ Provident Fund is  the
concern of the Central Board of Trustees set
up under the Employees’ Provident Funds
and Family Pension Fund Act, 1952 and
not the direct concern of the Government
of India, The Providant Fund authorities
have intimated as under :--

(a) On the 16th April, 1971, of the 16
offices of the Employees’ Provident Fund
Organisation (including Central Office) a
majority of the employees of the Central
Office and six Regional Offices of Bihar,
Gujarat, Maharashtra, Mysore, Rajasthan
and Uttar Pradesh absented themsetves
from duty without authority,
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(b) A statement containing the 9
demands of the All  India Employees’
Provident Fund  Staff  Federation is
attached.

{(¢) Of the 9 demands, 7 had been
included in the 2nd Charter of demands
submitted by the Federation in June 1969.
These were pending because the Federation
did not furnish the grounds in support of
the demands, for ncarly 16 months, No
assurances have been given by the Shram
Mantri or the Shram Mantralaya about the
aceeptance of these demands.

(d) By-partitc talks on the ¥ demands
had, however, taken place between the
Central Provident Fund Commissioner and
the representatives of the All India Em-
ployees Provident Fund Staff Federation at
New Delhi on 18-1-71 and a report was
submitted to the Central Boatd of Trustees.
The Central Board of Trusees set up a
Committee to examine the demands. The
recommendations of the Central Board of
Trustees on the rcport of the Commiltee
will be referred to Government shortly for
appropriate action, where necessary.

Statement

1. Revision of pay scales to bring the
scales of the pay of the employees with those
available in the Reserve Bank of the ‘A’
Class Banks pending provision of a need
based living minimum wage.

2. Payment of House Rent allowance
at 'he rate of 20% of the pay in respect of
the employees in Andhra Pradesh, Assam,
Bihar, Gujarat, Kerala, Madhya Pradesh,
Mysore, Orissa, Punjab, Rajasthan and
Uttar Pradesh, a1 the rate of 25% in respect
of the employees of West Bengal, Delhi and
Tamil Nadu and at the rate of 30% of the
pay of the Employees of Maharashtra Region
(pay means basic pay plus dearness pay).

3, Sanction of stall in different cadres
as per the existing yardstick to start with
pending creation of adequate posts as
demanded by the Federation.

4. Reduction of workload (i.e) 1000
accounts per Auditor in the Accounts side
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ahd 25 exempted unexempted establishments
per clerk in the enforcement side; the
yardstick in respect of the Central Office
should be prescribed.

5. Amalgamation of the Lower Division
and Upper Division Clerk cadres into a
common clerical cadre.

6. Reservation of 25% of clerical
vacancies for promotion of unqualified Class
IV stafl on completion of 7 years service
and creation of new posts such as Record
Sorters, Record Keeper, Gestetner QOperators,
additional posts of Daftries etc. to increase
the promotional avenues of the Class 1V
cmployees,

7. Grant of recogniion to the All
India Employees' Provident Funds Staff
Federation and its affiliated units, a list of
which has already been furnished.

8. Regulansation of all ad-hoc appoint-
ments in various cadres irrespective of
the length of service put in by the
ad-hoc appointees.

9. Withdrawal of all repressive measures
such as terminations, suspensions, stoppage
of increments, pay cuts etc.
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Setting up of New Steel Plants

544, SHRI SAMAR GUHA : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(8) whether Government have decided
to set up new steel plants ;
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(b) if so, the places where such plants
will be set up ;

(¢c) whether tenders have been floated
fot designing and construction of such steel
plants ;

(d) whether any enginecring concern
recetved order foir designing and constructing
such plants ; and

(e) il s0, the names of the concerning
of such designers and  constructing
conceins ?

THF MINISTER OF STATE IN THE
MINISIRY OF STEFL. AND MINES
(ISPAT AURKIHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) and (b) Yes, Sir The
decision to set up a special steels plants at
Salem m Tamil Nadu ; an integrated mild
steel plant cach a FHospet in Mysore and n
the coastal region of Visakhapatnam in
Andhra Pradesh was announced by the
Prime Minister 1n the Lok Sabha on April,
17, 1970,

(c) to (e). The Cential Engineering
and Design Bureau of Hindustan Steel
Limited have been appointed Consultants
for the preparation of the Techno-economic
Feasibility Report for the Hospet Project
and Mess;ss M N Dastur & Company
Private Ltd. have been appointed Consul-
tants for the preparation of such Reports for
the Salem and Visakhapatnam Projects. It
is only after the Feasibility Reports are
submutted and aporoved that work can
commence on the preparation of Detailed
Project Reports, The question of taking up
the construction work will be considered
after this stage, Certain preliminary site
studies have, however, been entrusted to the
Hindustan Steel Works Construction Limited
(a Public Sector Undertaking).

Working Conditions of Collieries near
Andal, West Bengal

545. SHRI S.A. MURUGANANTHAM:
Will the Minister of LABOUR AND
REHABILITATION {(SHRAM AUR

PUNARVAS MANTRI) be pleased to
state :

(@) whether the underground working
conditions of the proper Kajera Colliery near
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Andal and Madra Colliery (Birlas) near
Anda) have been thoroughly inspected by the
Khan Vibhag in between September, 1370 to
April, 1971 ; if so, when ;

(b) whether numerous violations of
the Mines Act, Rules and Regulations have
been detected, if so, the details thereof ;

{c) what specific steps have been taken
against the managers, agents and directors
of the concern for these violations ; and

(d) whether all the defccts and irrcgu-
larities as pointed out by the Khan Vibhag
have been removed ?

THE MINISIER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a)to (d). A statement

giving thc information in regard to the
Proper Kajora and Moira Collicries is laid
on the Table of thc House. [Placed in
Library. See No. LT-216/71].

Steps to check losses suffered by Con-
sumers Cooperatives

547, SHRI S. A. MURUGAN-
ANTHAM : Will the Minister of AGRI-
CULTURE (KRISHI MANTRI]) be pleased
tostae :

(a) whether a large number of Con-
sumer Cooperatives in the country have
incurred losses in their working ;

(b) if so, the reasons therefor ;

(¢c) whether efforts have been made
to run these Cooperatives economically ; and

(d) if so, the details of the steps taken
in this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA): (a)
Yes, Sir.

(b) The main reasons are : (i) decline
in their sales turnover in recent years due
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to relaxation of controls on food-grains
and sugar, which formed bulk of their
business ; (i) adverse fluctuation in prices
of agricultural commodities ; (ili) high
overhead costs as against low margins of
profit, especially on controlled comm. dities ;
(iv) large over-dues from member societies,
against supplics made on credit ; (v) inju-
dicious purchases and lack of inventory
control ; (vi) comparative inexperience of
management and staff ; and (vii) in some
cases, mismanagement, heavy shortage in
stocks, pilferages, and other mal-practices.

(¢) Yes, Sir.

(d) Through inspections and studies
conducted at Central and State levels, the
rcasons for  uneconomic  working of
Consumer Cooperatives in general, as also
of individual institutions, have been identi-
fied, and measures for improvement in their
working have been spelt out.  General guide-
hines, together with detailed suggestions in
respect of various Cooperative Stores, have
been sent to State Governments, The pro-
blems, and the remedial measures therefor,
are discussed at Conferences, Seminars,
meetings of the Central Advisory Committee
on Consumer Cooperatives, and other
forums, and the decisions and recommenda-
tions circulated to all concerned. A Sub-
Committee of the Central Advisory Com-
mittee on Consumer Cooperatives studied
the working of Consumer Cooperatives in
five States, and its reports, containing its
observations and recommendation  for
improvement have been circulated to State
Governments.

Amendment of Employees Provident
Fund Act

548, SHRI S. A. MURUGANAN-
THAM : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether Government propose to
amend the Employees provident Fund Act ;

(b) if so, the nature of amendments
proposed to be made ; and

(c) when the amending Bill is proposed
0 be brought before Parliament ?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (@) to (c). A proposal to
amened the Employees’ Provident Funds and
Family Pension Fund Act, 1952 to make
inter-alia the penal provisions more stringent
is under consideration,

Threat by Bihar Government to Sugar

Mills
549. SHR{ N. K. SANGHI : Will the
Minister of AGRICULTURE (KRISHI

MANTRI) be pleased to state :

(a) whether the final sugar levy prices
have not been fixed since 1969-70 and that
the deliverics are being continued at the
provisional rates fixed for 1969-70 season ;

(b) whether this has not created finan-
cial crisis in the sugar industry with the
result that large amounts are due from the
mills for their cane purchases ;

(c) whether the Bihar Government
have threatened the mills that the stocks
held by them would be seized and sold to
make payments for their cane purchases ;
and

(d) the steps proposed to be taken to
meet the difficulties faced both by the mills
and the cane growers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) The prices of
levy sugar for 1969-70 season which was
initially fixed on 20th February, 1970 and
renotified without excise duty on 1st March,
1970 were revised on 23rd April, 1970 in
respect of some zones. No further revision
was considered necessary. Control over
price and distribution of sugar has now been
removed.

{b) No, Str.

(¢) The Government of Bihar have
directed the local officers to take legal steps
for enforcing payment of cane price and
instructed them to ensure priority being given
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to the payment of arrears of cane price to the
farmers out of the proceeds of sale of sugar.

The authorities concerned
have been requested to
arrange adequate  credit
facilities by commercial banks

to sugar factories.

@

(ii) To reduce the disparity in
proportion of stocks with
factories, releases of sugar
for sale have been linked to
stocks instead of to produc-
tion. Additional quantities
of sugar have also been
released to such factories for
frec salc.

The State GGovernmentshave
becn asked to arrange for

(1)

prompt payment of cane
dues by factories and to
take  stringent medsures
including  coercive steps
against the deflaulting
factories.

Procurement Target and Supply of Rice
to States

550. SHRI N. K. SANGHI : Will the
Mmister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether the Green Revolution had
the least effect on rice production and if
50, thc steps being taken to increase the
production ;

(b) the procurcment tasget for rice this
year ;

{c) whether West Bengal alone have
requested the Centre for supply of 6.95
lakh tonnes of rice which is 50 per cent
more than the procurcment target for the
State this year ; and

(d) whether other States have made
similar requests and il so, their names ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (8)
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Between 1966-67 and 1969-70, the Green
Revolution has been most pronounced in
the case of wheat production whereas in
the case of rice its impact has been relatively
small. However, the coverage under high
yielding varieties and production during
1969-70 and 1970-71 give hope for consi-
derable progress in rice production in the
coming years. Steps being taken to increase
rice production include trials with several
newly evolved high yiclding varieties,
intensive coordinated research, emphasis
on irrigation and water management, supply
of inputs and credit and farmer’s training.

(b) A statement showing the target of
rice  procurement recommended by the
Agricultural Prices Commission for 1970-71
is enclosed.

(c) The latest assessment of the
Government of West Bengal places their
requirements of rice from the Central pool
during 1971 at 6.25 lakh tonnes for Public
distribution and an additional 2 lakh tonnes
for East Pakistan evacuees.

(d) The only State in the case of
which the requirement of rice from the
Central pool is 50 per cent or more than
the procurement target is Kerala.

Statement

Targets of procurement of rice during 1970-71
marketing season (Ist November, 1970 to
315t October, 1971) recommended by
the Agricultaral Prices Commission

JYAISTHA 6, 1893 (SAKA)

State Target (In "000 tonnes)
L 2
Andhra Pradesh 650
Assam 225
Bihar 100
Gujarat 50
Haryana 275

.
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1 2
Jammu & Kashmir 75
Kerala 150
Madhya Pradesh 425
Maharashtra 250
Mysore 125
Orissa 350
Punjab 400
Rajasthan —
Tamil Nadu 700
Uttar Pradesh 275
West Bengal 600*
Union Territories 50

Total 4700

Rated Capacity and actual Production
of Steel in Public Sector Steel Plants

551, SHRI N. K. SANGHI :
SHRI BHOGENDRA JHA :
SHRI 8. R. DAMANI :

Will the Minister of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether steel output has suffered
a set back and is short of target production
by one million tonnes ;

(b) the rated capacity and actual pro-
duction in each of the public sector steel
plants :

(c) the reasons for the shortfall ; and

(d) the steps being taken to achieve
the target production ?

* The State Government had revised this target to 4.5 lakh tonnes,
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI (SHRI SHAH
NAWAZ KHAN) : (a) and (b) The follow-
ing table shows the rated capacity, target
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and actual production of saleable steel in
the three publie sector steel plants during
the year 1970-71. 1t will be seen from the
table that the actual production of 2.6
million tonnes was short of the target of
3.4 million tonnes by 0.8 million tonnes,

Production of Saleable Steel in 1970-71

(*000 tonnes)

Name of Plant Rated capacity Target Actual
Production
Bhilai 1965 17070 1548.6
Durgapur 1239 695.1 4126
Rourkela 1225 1044.4 683.6
4429 3446 5 2644 8
(©) Production in Bhilai has been Setting up of a Refractory Project at

adversely affected by shortage of refractories
and locos. Industrial relations were distur-
bed throughout the ycar in Durgapur and
during the first half of the year in Rourkela.
There were also certain technical joperational
deficiencies at these Plants.

(d) Hindustan Steel Limited expect
that, subject to satisfactory industrial rela-
tions, production of steel from their steel
plants at Bhilai, Rourkela and Durgapur
in 1971-72 would exceed the actual produc-
tion in 1970-71 by nearly 10 mullion tonnes
of steel ingots, Towards this end, they are
taking all necessary measures which include
organisation of maintenance programmes for
enhancement of equipment availability,
speeding up major capital programmes so as
t> correct existing imbalances in production
facilities, procurement of raw materials,
esiential  spares, refractories, locos and
introduction of technological improvements
etc For this, a three-year rolling plan
is being prepared for each plant. A close
watch is being kept on the rate of production
and the organisation is being geared up to
attain the annual production targets,

Bhilai

552. SHRI SUBODH HANSDA : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) whether a refractory projeci s
proposed to be installed at Bhilai with a
capacity of one lakh tonnes ; and

(b) the plan outlay of the project

and when it is likely to be started and
completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Yes, Sir.

(b) On the basis of the feasibitity
§tudy, the capital outlay for the project
is estimated at Rs. 13.1 crores, The Detai
led Project Report is now under preparation.
The construction of the Plant is likely to
start in the third quarter of 1972 and the
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Plant is expected to be commissioned in
1975,

Prices of Stainless Steel Goods

553. SHRI SUBODH HANSDA : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether the prices of finished goods
of stainless steel are very high, in com-
parison to 1969-70 ;

(b) whether this is due to defective
distribution as well as shortage of steel in
the country ; and

(c¢) if so, whether Government have

any plan to bring down the prices ?

THE MINISTER OF STATE IN THL
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI!) (SHRI SHAH
NAWAZ KHAN): (a) There is no price
or distribution control on finished goods of
stainless steel such as utensils, fountain pen
nibs, watch straps, razor blades, watch parts,
hospital equipment etc. Hence precise
information is not available.

(b) and (¢). Do not arisc,

Financial Aid from United Nations Develop-
ment Programme for Coconut

£54, SHRI R. KADANAPALLI :
SHRI B. NARAYANAN :

will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether recently the Asian Coconut
Comeounity has been assured of technical
help and financial assistance under United
Nationss Development Programme ;

(b) whether the Food and Agriculture
Organisation has also pledged to help in
intensifying research connected with the step-
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ping up of production plant protection and
processing of cocount products ; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHIB P SHINDE) : (a) to
(¢). The observers of the United Nations
Development Programmce and the Food and
Agriculture Organisation who attended the
4th Session of the Asian Coconut Community
held recently in New Delhi indicated that the
two organisations would be willing to give
favourable consideration, within the limits
of their resources, to any specific request
that is made to them particularly with regard
to mutual visits of suitable technical staff of
the countries, exchange of breeding material,
provision of the services of consultants in
certain fields and feasibility studies to deter-
mine marke*ability of coconut products and
the type of plant that would be best suited
for the manufacture of products.

Grants from USA for Research in
Agriculture and Ecology

555. SHRI R. KADANAPALLI : Wwill
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether U, S, Government had ap-
proved to give grants to some Indian insti-
tutions for research on various aspects of
agriculture and ecology; and

(b) if so, the details and extent thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHIB P. SHINDE) : (a)
Yes.

(b) Uptil now grants for research under
PL. 480 funds have been sanctioned to 78
Indian institutions. The total number of
research projects sanctioned so far is 311 with
a total outlay of Rs. 9.78 crores approxima-
tely.
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Closure of East Baraboni Colliery,
Jamuria, Asansol

556. SHRI MADHURYYA HAIDER:
Will the Minister of LABOUR AND RE-
HABILITATION (SHRAM AUR PUNAR-
VAS MANTRI) be pleased to state :

(a) whether the attention of Government
has been drawn to the recent closure of East
Baraboni Colliery, Jamuria, Asanso} ;

(b) 1f 50, the reasons for the same ;

(c) the total number of workers render-
ed jobless;

(d) whether any steps have been taken
by Government to reopen the closed colliery;
and

(e) if not, the reasons thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) (a) Yes.

(b) Non-availability of working faces
and exhaustion of coal.

(c) About 600,
(d) No.

(¢) An indastrial dispute was raised
over the closure of the Colliery before the
Assistant Labour Commissioner (Central) on
the 30th March, 1971, It was withdrawn by
the Union for mutual discussion, Subse-
quently, the parties mutually discussed and
arrived at a bipartite settlement on the 13th
April, 1971 providing for the payment of
legal dues and compensation under the Labour
Laws and also an ex-gratia amount of Rs,
25/— per head to each of the workers, whose
services were terminated due to closure of
the Colliery These payments have been
made,

Supply of Coal to New Steel Plants

$57. SHRI INDER J. MALHOTRA :
Wil the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :
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(a) whether the study team appointed
to study the problem of cval supplied to new
Steel Plants at Visakhapatnam and Hospet by
Government has since submitted its report to
Government ,

(b) if so, the recommendation made by
the study team ; and

(¢) the decision taken by Government
on these recommendations ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) (a) The Committee on Coal appo-
ted in June, 1970 to study the problem of
coal supphies to the proposed integrated steel
plants at Visakhapatnam and Hospet sub-
mutted its Report in August 1970,

{b) The Committe ’s Report indicated
that the requirement of coking coals both for
the Visakhapatanam and Hospet Plants can
be met from indigenous sources, that the
railway transport facilities are largelly avail-
able, and to the extent that they are not,
they can be developed. However, taking note
of the limited reserves, rising ash content,
additional investments required on mining,
washeries and transport, the Committee also
suggested that the economics of importing
low ash coking coals and using them in blend
with indigenous coals in the new steel plants
should be examined by the Consultants and
their views incorporated in the Feasibility
Reports,

(c) Government have accepted, in prin-

ciple, the recommendations made by the Coal
Committee,

Responsibility of Quality Inspectors of Food
Corporation of India for fall in Price of
Bajra in Rajasthan

558, SHRI BISHWANATH JHUNIJ-
HUNWALA - Will the Minister of AGRI-

CULTURE (KRISHI MANTRI) be pleased
to state :

(@) whether there was a steep fall in
the price of Bajra in Rajasthan during the
last procurement season ;
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() whether the fall in the price of
Bajra was due to the apathy shown by the
‘Quality Inspectors’ of the Food Corporation
of India to procure them ;

(c) whether complaints have been lodged
with Government about the activities of these
Inspectors particulary their complicity in the
purchase of Bajra ; and

(d)
made ?

if so, the findings of the cnquiry

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISH1
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a) and
(b). Due to late rains in some parts of
Rajasthan bajra became discoloured. As the
stocks offered were below the prescribed stan-
dard, the FCI could not make purchases and
consequently the prices of rain affected bajra
fell considerably. In the interest of the far-
mers the specifications were relaxed but cven
then some stocks did not come up to the
relaxed standard. The State Government
thercafter decided to purchase below speci-
fication bajra @ Rs. 48.00, with the agency
of the FCI, on State Government account,
The position eascd thereafter.

(c) and (d). Some complaints about
malpractices by the FCI staff have been
received and FZCI is taking suitable action.
In a specific complaint on purchase from
traders instead of purchase from producers
at Alwar & Ramgarh an enquiry was con-
ducted. The complaint was also associated
with the enquiry. Complicity of the FCI
officials was not established.

Assessment of Stock of Foodgrains kecping
in view the Influx of Refugees from East
Pakistan

559. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of AGRI-
CULTURE (KRISH1 MANTRI) be pleased
to state :

(a) whether considering the heavy influx
of refugees from Bangla Desh, Government
have assessed the stock of food-grains in the
counttry to ensure that it would be adequate
snough to meet the growing needs ; and
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(b) if not, whether Government propose
to resort to imports ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
Yes, sir.

(b) While no additional commercial or
concessional imports are contemplated spe-
cifically to meet the additional requirements
of foodgrains as a result of the heavy influx
of evacuees from East Pakistan, cfforts are
being made to obtain some additional food-
grains from other countries as aid for feeding
the evacuees.

Fall in Capacity Utilization in
Durgapur Steel Plant

560. SHRI BISWANATH JHUNJHUN-
WALA : Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether the working conditions of
Durgapur Steel Plant are fast deteriorating
and since January 1971 the Plant is producing
at 25 to 30 percent of its rated capacity
of 1.6 million tonnes ;

(b) whether during 1969-70, the capa-
city utilizatian was 50 per cent of its rated
capacity ; and

(c) if so, the reasons for the fall in
capacity utilization ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Production during
the period January 1971 to April 1971 was
232,132 tonnes of ingots. This rate of pro-
duction was about 44%; of the rated capacity.

(b) During 1969-70 production was to
the extent of 818,000 tonnes of ingots which
in relation to rated capacity was about 50%,

(c) The fall in capacity utilisation
during the period January 1971 to April
1971 was mainly due to unsatisfactory indus-
trial relations and certain  technological
constraints,
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Woerking of Public Sector Steel Plants and
Heavy Engineering Corporation, Ranchi

561. SHRI BISWANATH
JHUNJHUNWALA

SHRI 8. R. DAMANI

Will the Minister of STEET AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether Government have ordercd
a study m depth into the working of the
public sector steel plants and Heavy Engincer-
g Corporation, Ranchi ,

(b) if so, when the
expected to be ready , and

study 1eport 1s

(c) whether a copy of each of the repoit
will be laid on the Table ?

THE MINISTER OF STATL IN THE
MINISTRY OF STLCEL AND MINLS
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI) (SHRI SHAH
NAWAZ KHAN) (a). No, Sir.

(b)and (c). Do not arise

Procurement and Handling of Foodgrains

562. SHRI S. R. DAMANI. Will the
Minister of AGRICULTURE (KRISHHI
MANTRI) be pleased to state :

(a) the quantities of wheat and rice pro-
cuted during 1970-71 and the cost thereof ;

{b) the present position of buffer stocks
and the demands to be met from States ;

(¢) the profit or loss on account of pro-
cutement and handiing of foodgrains and
how it compares with the previous two years’
working figures ; and

(d) in case of loss, the reasons for the
same and whether they are similar to the
readons in previous years and if so, why
they were not rectified ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE): (a). The
quantitics and values of wheat and rice pro-
cured by the Food Corporation of Indua
during 1970-71 are given below :-

Grain Quantity procurcd Value in
(in lakh tonnes) crores of
rupees

Indigenous procurement

Wheat 31.36 272,85
Rice 2579 265.59
Imports

Wheat 2285 140 44
Rice 315 23.82

The procurement of wheat and rice by
State Governments and other agencies on
then behalt was *

Figures in

lakh tonnes
Wheat 056
Rice 5.95

Information about the cost of procure-
ment by the State Governments and other
agencies 1s not available,

(b) The total stock of foodgrains both
with the Central and the State Governments
at the end of Apnil 1971 amounted to sbout
5.5 mullion tonnes  Of this, about 2 million
tonnes can be considered as operational stock

and the balance of 3 5 million tonnes as buffer
stock.

The demands of the States for foodgrains
from the Central pool keep varying from
month to month depending upon the open
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market availability in the State, the level of
ptices in the open market etc. The average
monthly demand from the State Governments
for foodgrains from the Central pool is, how-
ever, not cxpected to exceed 5.8 lakh tonnes.

(c)and (d). The loss on account of
procuement and handling of foodgrains during
the three years 1968-69 to 1970-71 is as
follows :

JYAISTHA 6, 1893 (SAKA)

Year Amount of loss
1968-69 16 71 crores
1964-70 3108,
1970-71  (estimated) 8.52 .

with effect from 1.4,1969 all operations
relating to import/procurement, storage and
distribution of foodgrains were transferrcd to
the F.C.I. So far as 1968-69 in concerned,
the port operations were handed over to the
F.C.I. in stages~in December 1968 and
March 1969. Therefore, the loss indicated
for 1968-69 also takes into account the
resul of operations handied by I‘cod Depart-
ment. As the payments booked ina year
take also into account some of the payments
relating to earlier years, the loss mentioned
above does not all relate to the operations
of the same year.

The loss in the food supply operations is
due to issue of foodgrains at subsidised prices
i.e. at a price less than the economic cost,
in the interest of the consumer, cspecially the
vulnerable sections of the people. So long as
such subsidy is necessary in the interest of
the valnerable sections, loss in food supply
operations is inevitable.

Intensive Cultivation Programme for Raising
Yield of Cottun, Jute and Oilsceds

563, SHRI S.R. DAMANI: Will the
Minister of AGRICULTURE (KRISHI
MANTRI)  be pleased to statc :

(a) whether any programmes have been
drawn up for intensive cultivation and
raising the per acre yields of cash crops like
cotton, jute, oilseeds, etc. ; and
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(b) if so, the details and funds
earmarked ?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAHEB P. SHINDE): (a)
Yes, Sir.

(b) The main features of
grammes are :—

these pro-

1. To increase production by adopting
package of practices, such as use of
improved seeds, secd treatment,
application of chcmical fertilisers,
extension of irrigation wherever
feasible, adoption of plant protec-

tion measures and cultural
practices.

2.  Making available the required
inputs and tcchnical advice in
time.

3. Laying out demonstration plots o
convince the farmers of the benefits
of package practices.

4.  Extending subsidy on plant protec-
tion chemicals and hand operated
equipment.

5. Organisation of ground;aerial plant
protection mcasures on a campaign
basis.

6. Demonstrations on foliar application
(aerial/ground sprayiogs) of urea on
jute, mesta and cotton. An amount
of Rs. 483.63 lakh has been provided
for these programmes during
1971-72, 1In addition, research work
on cash crops has also been taken
up under the All India Coordinated
Research Projects on these crops for
which an outlay of Rs. 113.96 lakhs
has been made during 71-72.

Survey Conducted to Ascertain the Cest of
Production of Agricultural Products

564. SHRI 8. R. DAMANI : Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state ;

(a) whether in view of the wide
adoption of intensive agricultural practices
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and the very high yields thereby Government
have conducted a country-wide survey to
ascertain the costs of agricultural production
in different regions of the country specially
for cereals ; and

(b) how long bach this was cairied out
and what are its findings ?

THE MINISTER OF STATE IN THL
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRY)
(SHR1 ANNASAHEB P. SHINDE) : (a)
and (b). The Government of India have
approved a compiehensive scheme for
studying the cost of Cultivation of Principal
Crops, including cereals, in a phased manner,
in different regions of the country. The
required information will be collected from a
sample of cultivators systcmatically for the
study. Necessa1y sanctions for the implemen-
tation of the Scheme in fiftecn States have
been 1ssued 1ecently. In some of these¢ States,
the agencies cnirusted with the implementa-
tion of thc Scheme have alieady started
collection of data while in others they are
undertaking the pielimsnaries connected with
the selection of sample cultivators.

E-ast Pakistan Refugees Settled in Purnca
(Bihar}

565. SHRI D. K. PANDA : Wil the
MINISTER OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to statc :

(a) whether the East Pakistan rcfugees
scttled in Purnea District of Bihai had
recently come to New Dclhi to represent
their case to the Government ;

(b)
and

if so, what arc their grievances ;

(¢) the action tahen to redress those
gricvances ?

THE MINISIER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTR}) (SHR1 R.K.
KHADILKAR) : (a) VYes, Sir,

{b) 56 families fiom Kishanganj and 6
families from Madhubani, in Purnca District

MAY 27, 1971

Written Answers 156

of Bihar, came to Delhi on 7.4-1371. All
these families have been re-settled in small
trade.

The families from Kishanganj represented
that they should be given further loans for
running their business. They also said that
the homestead plots allotted to them had
many pits and holes, on account of which
they had to spend more money on the
levelling of the area before building the
houses.

The main grievance of the families from
Madhubani was that, because of a ‘nala’ in
between the colony and the Purnea town,
they were facing difficulty of communication.
It was also represented that 10 families of
this colony were not being allowed to do
business in thc Maranga (Purnea) camp
prcmises and that they had been served with
notices (o vacate the business plots in the
camp.

(¢) An officer of this Department
vistted these colonies in the last week of
April, 1971, and discussed the problems of
these settlers with the officers of the State
Governmeat.

The following action has been taken for
the rehabilitation of these families :—

Kishanganj Colony.

The Government of Bihar had sent 67
families of East Pakistan migrants for
resettlement in small trade/business in this
Colony in March, 1969. A sum of Rs.
1,30,542.70 has been spent on the develop-
ment of the residential area, on such items
as the levelling of the ground, sinking of
nine tube-wells, construction of road, drains
and 36 septic latrines etc, Details of further

assistance given to these families are as
under :—

Nature of assistance

No. of
families
- ! 2

(i) Business loan varying
fiom Rs. 1,200/- to  Rs.

2,000/- per family,
depending on the nature
of trade.

67



157 Written Answers

(ii) House construction loan
@ Rs. 2,000 por
family. 67

(iii) Loan for construction of
business premises (@ Rs.
500/- per family. 59

The families were also given maintenance
assistance, as admissible to small trade
families,

Five families deserted, after getting the
first instalment of loan. Thiec families, being
milkmen, did not need loan for the construc-
tion of stalls,

The Government of Bihar has not
recommended the grant of any additional
loans to the families settled at Kishangan).

Madhubani Colony.

The Government of Bihar have recently
forwarded the estimates for the construction
of a road with hume pipe culverts to facilitate
communication between the colony and the
town. The proposal is receiving attention,

It has been reported that these families
were carrying on business at the Purnea
Camp in an unauthorized manner.

Coal Mines Provident Fund
ce, Asansol

5§66, SHRI D. K PANDA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the attention of Government
has been drawn to the serious corruption
and other malpractices in the Coal Mines
Provident Fund Office at Asansol ;

(b) whether any enquiry has been made
regarding the functioning of that office ;

{c) if so, when and by whom ; and
(d) the results thereof ?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K KHADIL-
KAR) : The administration of the Coal
Mines Provident Fund is the concern of the
Board of Trustces, Coal Mines Provident
Fund, set up under the Coal Mines Provi-
dent Fund, Family Pension and Bonus
Schemes, Act, 1948 and is not the di-
rect concern of Central Government The
Coal Mines Provident Fund Authorities have
reported as follows :—

(a) Some cases of wrong payment have
been detected in the Rcegional Office, Asan-
sol. A general complaint of corruption in
that office has also come to notice.

(b) to (d). The question of a probe
into the matter of wrong payments has
already been taken up with the appropriate
apency. Steps have also been taken to
minimise cases of corruption which emanates
mainly from cash payments. A proposal
to restrict the system of cash payments is
under consideration of a Sub-Committee set
up by the Board of Trustees. In the mean-
time, some members of the staff have been
transferred from the Asansol ofice.

Expansion of Bhilai Steel Plant

567. SHRI D. K. PANDA : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRYI) be pleased to state :

(a) whether the expansion plan for the
Bhilai Steel Plant has been finalised ;

(b) if so, the details thereof ; and
(c) the estimated cost of the plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (IS-
PAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN): (a) to (c). A feasibility study on
the expansion of the Bhilai Steel Plant
prepared by the Central Engineering and
Design Bureau of Hindustan Steel Limited
indicated that the Plant could be expanded
from its existing capacity of 2.5 million
of steel ingots to 4.2 million tonnes steel
ingots per anum, at an estimated cost of
Rs, 227 crores,
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The Feasibihity Report has been consi-
dered and 1t has been deeided to undertake
the preparation of a Detailed Project Report
for the expansion of the Bhilai Steel Plant
on the bass of optimum utihsation of
available hot metil, and the Cential Engi
neering and Design Bureau (of HSL) have
been advised to take up the work of pre
parning the Detailcd Project Report

Non-Payment of Wages in Coal Mincs

568 SHRI D K PANDA Wil
the Minnter of LABOUR AND REH-
BILITATION (S5HRAM AUR PUNAR-
VAS MANTRI) be pleased to state

(@) whethet Govetnment ue awire of
serious discontent among workers n coal
mines because of non payment of weckly
wages, monthly salaties and other legal dues
by the mine owners

of coal mines where
have

(b) the names
serious complunts of non piyment
been received and

(¢) what step> Government have taken
to compel these mine owners to pay wages
etc 1 time ?

TIF MINISTIR Ol LABOUR AND
RFHABII ITATION (SHRAM AUR PUN
ARVAS MANTRI) (SHRI R K KHADIL-
KAR) (@) Yes

(b) The names of coal mines In respect

of which complaints of non-payment have
been received are given below —

W cst Beng |l Region
1 Manoharbahal Colliery

2 South Jayramdanga Colliery.

3 Nimcha Colliery
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8 Ghusick Colliery
9  Musha Colliery
10 Victory (GI Group) Collery
11  Khas Jambad Colliery
12 Searsole Colliery
13 Kalipahaii Collicty
14 New Ghusick Colhiery

Bihar Region :

1

Kedln Colliciy

2 Jharkhand Collwcry
1 Bansdeopur Colliery
4  New Hintodth Collicry
5 Bemdih Colliery
6 Nudhkhurkee Colhery
7 Diamond Tsra Colliery
&  South Jharia Colliery
9 North Kujama Colliery
10 Topsa Colliery
11 Toera Colliery and
12-  New Standard I odna Colliery

150

(c) Appropuate action under the law
1s bemng taken by the officers of Central

Industrial Relations

Machinery to secure

4 Victory (MJ) Group Colliery
§  Mithapur Colliery

6 Selected Samla Collierv

7 Radhamadhavpur Colliery

payment of wage and other legal dues to the
workers by the management

Bombay Customs House Agents Labour
Pool Scheme

569 SHRI D K PANDA wall
the Minister of LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRYI) be pleased to state
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(a) whether Bombay Customs House
Agents would set up a Labour Pool for
unprotected workers from 1st May, 1971 ;

(b) whether this labour pool will benefit
the workers ; and

(¢) if so, whether Government propose
to introduce ‘Labour Pool’ scheme in other
parts of the country ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R K. KHADIL-
KAR) : (a) A pool has been set up from
4 h May, 1971,

(b) Yes Sir.

(c) Thisis a private bipartite arrange-
ment and is not part of any scheme which
the Government has framed under the Dock
Workers (Regulation of Employment) Act,
1948,

Appointment of a Committec to test
prototype RS-09 Tractor

§70. SHRI T. S. LAKSHMANAN :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government appointed a
Committce to test the prototype of RS- 09
Tractor ;

(b) if so, whether a copy of their
Report will be placed on the Table of the
House ;

(¢) In view of the fact that all the
RS-09 tractors supplied by East Germany
are being taken back by them, what action
Government have taken to bring the guilty
responsible for the import of these defective
tractors to book ; and

(d) whether the case will be handed
over to C.BI. for an impartial enquiry ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRD
(SHRI ANNASAHEB P. SHINDE): (a)
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and (b). Yes, Sir. A Committee of Tech~
nical Experts was appointed by the Gov-
ernment on 4th November, 1970 with a view
to verifying and inspecting the records
relating to the tests conducted on RS-09
tractors at Budni in 1965 and other related
matters. The Committee has since submit-
ted its Report and it is under consideration
of the Government.

(c) and (d). This question will be con-
sidered after the report of the Technical
Committee has been fully examined by
Government,

Assistance from United Nations International
Children’s Emergency Fund for Dairy
Industry

571, SHRI T. S LAKSHMANAN :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the Lxccutive Board of
UNICEF has recently approved of fresh
assistance for the development of our dairy
industry ; and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRD
(SHRI SHER SINGH) : (a) and (b). To-
wards implementation of the World Food
Programme Project 618--Milk Marketing
and Dairy Development—the UNICEF were
requested to provide an assistance of $ 2.5
million for the import of daity processing
cquipment, components and stainless steel ma-
terials for meeting the requirements of first
phase during the years 1970-71 and 1971-72,
The Executive Board of the UNICEF have
already agreed to provide, free of cost,
equipment and stainless steel of the value
of US $ 1.5 million including freight ; and
a formal Plan of Operation between Gov-
ernment of India and the UNICEF has
already been signed. The Plan of Opera-
tion provides for the supply of dairy pro-
cessing equipment, components and stainless
steel of the value of $ 1.5 million (including
freight) for expansion of the installed capa-
cities of the Public Sector Milk Plants in
the four metropolitan cities of Bombay*
Calcutta, Delhi and Madras, The UNICEF
equipment of India have requested for the
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supply of additional .9 million dollar worth
of dairy equipment and stainless stcel
during 1971-72 in addition to the commut-
ment made by the UNICEF for supply
of § 1.5 million worth of equipment during
1970-71. The requests had been sent by
the local UNICEF office to the Executive
Board. The approval of the Fxecutive Buard
has not yet formally been communicated to
the Government of India,

Estimated demand for Steel during the
4th Plan

§72. SHRI T.S. LAKSIIMANAN :
Will the Minuster of STEEL AND MINES
(ISPAT AUR KIIAN MANTRI) be pleased
to state :

(a) the estimated demand for steel in
the country during the Fourth Five Year
Plan period ;

(b) whether the steel plants can meet
the demand , and

(¢) if not, how the shortfall 1s proposed
to be met ?

THE MINISTER OF STATE IN THF
MINISTRY OF STEEL ANI) MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAII
NAWAZ KHAN) : (a) The Steering
Group on Iron and Steel set up by Ministry
of Steel & Heavy Engineering, whose report
was submutted in Februry 1969, had estimated
the domestic demand for steel in 1973-74 at
7.12 million tonnes, Farlier 1n 1968 the
National Council of Applied Economic
Research had estimated the demand for steel
at 7.401 million tonnes in 1970-71 and at
11.934 mithion tonnes in 1975-76. Since both
these studies have become somewhat out of
date, fresh estimates of demand for steel
are being attempted now.

(b) and (c). The rated capacity of the
five main steel plants in the country is at
present 6.7 million tonnes of saleable steel,
In addition, there are a large number of
electric furnaces using scrap and they are
also expected to produce substantial amount
of steel by 1973-74, By the end of the 4th
Plan, first stage of Bokaro with capacity of
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2 5 million ingot tonnes will also be ready.
Production from all these sources will largely
meet the domeslic demand.

Cancellation of Licence of M/s. Indian Agro-
Machines for Mannfacture of RS-09

Tractors
573. SHRI CHITTIBABU : Will the
Minister of AGRICULTURF (KRISHI

MANTRI) be pleased to state :

(a) whether in view of intransic defects
in RS-09 tractors, Government propose to
1evoke the licence given to M/s, Indian Agro-
Machines for the manufacture of these
tractors m Hyderabad ; and

(b) if so, the final action taken in this
regard ?

THF. MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MFN RAJYA MANTRI)
(SHRI ANNASAHEB P SHINDE)
(a) and (b). M s Indian Agro-Machines,
New Dclhi have not so far been 1ssued an
industrial licence for the manufacture of
RS-09 agricultural tractors and as such the
question of revohing the same does not
arise,

Demand of Tiactors at the end of Fourth
Five Ycar Plan

574. SHRI C CHITTIBABU : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether an estimate of the demand
of tiactors required by agriculturists by the
end of the Fourth Five Year Plan has been
evaluated ;

(b) if so, the number and horse power
of the tractors required ; and

(c) the steps
demand ?

taken to meet the

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAIYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a) to
(c). The Working Group on Agricultural



165 Written Answers

Machinery and Implements had assessed the
requirement of tractors in different horse
power ranges during the Fourth Five Year
Plan and the demand estimated by it by the
end of the Plan is as under :—

JYAISTHA 6, 1893 (S4KA4)

H. P, range Number (1973-74)
12-20 DBHP 25,000
21-35 DBHP 45,000
36-50 DBHP 18,000
51 and above 2,000
Total : 90,000

With a view to mecting the ovcrall

demand of tractors, efforts are being made
to step up indigenous production as far as
practicable. Units have been lhicenced for
the production of 56,000 tractors per annum.
Besides, Letters of Intent have been issued
for the production of 1,18,800 tractors per
anpum. Schemes for the manufacture of
33,000 tractors per annum are also under
consideration. As the indegenous production
has not been able to keep pace with the
increasing demand, import of tractors is
being allowed to the extent necessary.
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Production of Steel in Steel Plants

SHRI C, CHITTIBABU :
SHRI MARTAND SINGH :
DR. KARNI SINGH :

575,

Will the Ministet of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) the total tonnage of steel produced
during 197071  vis-a-vis the target of
production and the rated capacity of the
steel plants in India ;

(b) the rcasons for the shortfull in
production in the various steel plants ; and

(c) the steps taken to increase pro-
duction to the rated capacity of the steel
plants ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) The following table shows the
rated capacity, target and actual production
in 1970-71,

Production of Saleable Steel in 1970-71

) - ('000 tonnes)

Name of the Plant Rated Target Actual
Capacity Production

Bhilai 1965 1707.0 1548.6

Dargapur 1239 695.1 412.6

Rourkela 1225 1044.4 683.6
4429 3446.5 2644.8

Tata [ron & Steel

Co, Limited 1500 Figures are 1374.6

not
Indian Iron & Steel available
Co. Limited 800 §23,2
Grand Total 6729 45:2-.;—
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(b) Production in Bhilar has been
adversely affected by shoitage of refractories
and locos Industial relations were disturbed
throughout the year in Durgapur and during
the first half of the year ;mm Rourkela Theie
were alwo certain  technical/operational
deficicncies at these Plants

In TISCO, the reduction in output of
saleable steel during the year 1970-71, as
compared to that i 1969-70 was prumanly
due to reduced tonnage of purchased ingots
available for 1olling The Plant had also
operational troublcs at the Coke Ovens and
blast furnaces, non-availabiity of adequate
quantities of purchased cokhe, shortage of
furnance o1, etc

The production in HISCO was aftected
by disturbed industal relations

() Hindustan Steel 1 imited expect that,
subject to satsfactory industrial 1clations,
production of steel from their steel plants
at Bhilai, Rourkela and Durgapur 1 19/1-72
would exceed the actual production 1n 1970-71
by nearly 1 0 mithion tonnes of steel tngots
Towards this end, they aie taking all
necessary measures which include organisation
of matntenance programmes for enhancement
of equipment availability, speeding up major
capital programme so as to correct existing
imbalances 1n production facilities, procure-
ment of raw materials, essential spares,
retractories, locos and introduction of
technological 1mprovements etc  For this,
a three-year rolling plan 1s being prepared
for each plant A close watch 15 being kept
on the rate of production and the o1ganisation
1s bemng geared up to attain the annual
production targets

Sumilar steps are also being taken by
the managements of TISCO

Industrial Relations Commission

576 SHRI B NARAYANAN Wil
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state

(a) whether the proposal to set up
Industrial Relations Commussion has been

finalised , and
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(b) the reasons for the delay and
whether Government have any alternative
proposal in mind to remove the crisis of
confideucc between management and labour ?

THE MINISTER OF LABOUR AND
RIHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R K.
KHADILKAR) (a) No, Sir

(b) Though the Standing Labour

Commuttce had favoured the pioposal 1n
July 1970, some central orgamsations of
workers which did not attcnd the Commuttee’s
meeting had  expressed reservations on the
subject, The question of having the most
suitable dispute settlement machinery came
up again betore the Conference of repiesenta-
tives of Irade Union Orgamsations held
on May 20-21, 1971 and the Conference of
the representatives of Employers’ Organi-
sations held on May 22, 1971 This and
other aspeuts of industrial relations policy
are (o be discussed further at a tripartite
meeting

World Bank Loan for Purchase of Agricultural
Spraying Aircraft

577 SHRI B NARAYANAN Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state

(a) whether there 15 any plan to utihse
the agricultural spraying aiwrcraft for pro-
tecting food-crops, as the recent World
Bank Loan has enabled various compames
to buy these aircraft , and

(b) the amount of loan sanctioned by
the World Bank for this purpose and the
number of aircraft purchased and the names
of companies which bought them ?

THE MINISTER OF STATE IN THE
MINISTRY O AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P SHINDE) : (a)
Yes, Sir

(b) The World Bank has offered a
credit of # million dollars to be utihised for
the import of 82 agricultural aircrafts. An
agreement has been signed with the world
Bank and the credit 1s still to become effective
after which the funds for the mmport of
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these agricultural aircraft will be released by
the Bank.

Popularisation of Cooperative Movement

578. SHRI SAMINATHAN: Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether Government have drawn
out any scheme of action for universalizing
the co-opcrative movement for activizing its
membership and for cutting down the
deadwood of a defunct unit ;

(b) whcther any inquiry is proposed
at national level in order to fostct people’s
faith in the movement ; and

(c) the details of the steps taken in
this direction ?

THE DFPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN  UP MANTRI)
(SHRI JAGANNATH PAHADIA): (a)
Growth with stability being the key note of
the Fourth Plan, agiicultural cooperatives
on the one hand and consumer cooperatives
on the other occupy a central position in
the strategy of cooperative development in
the Country. It has been recognised that
it is important for planned development to
bring about the growth of cooperatives in
all parts of the country and to ensure the
coordinated operations of various types of
cooperative organisations including activisation
of existing  societics by increasing
their resources and membership and by
weeding out units which have no chances of
rehabilitation or revival. The Plan includes
various programmes towards this end.

(b) Thercis no such proposal under
consideration of Government at persent.

(c) Does not arise.

Membership of Trade Union Organisation

$79. SHRI A. P. SHARMA : Will the
Minister of LABOUR AND REHABILITA-
TION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) which national trade union organi-
sation has the largest membership in the
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country and what is the method to ascertain
this membership ; and

(b) whether Government are in a
position to state the membership of the
various national trade unions as on the 31st
March, 1971 ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) The Indian National
Trade Union Congress has the largest
membership in the country in terms of the
varified membership as on the 31st December
1968, The membership of trade unions
affiliated to the four Central Trade Union
Organisations, namely, the Indian National
Trade Union Congress; the All India
Trade Union Congress ; the Hind Mazdoor
Sabha ; and the United Trades Union
Congress, is verified in accordance with the
precedure for  verification adopted in pur-
suance of decision taken at the 16th Session
of the Indian Labour Conference held
in 1958,

(b) No, Sir. The verification of member-
ship is undertaken once in two years on
calendar year basis instead of financial year.

Assessment of Unemployment Position

580. SHRI A. P. SHARMA :
SHRI SEZHIYAN :

Will the Minister of LABOUR
REHABILITATION (SHRAM
PUNARVAS MANTRID)
state :

AND
AUR
be pleased to

(a) the number of unemployed persons
(both educated and uneducated) in the
country as on the 31st March, 1971 ;

(b) the steps Government propose to
take to provide employment to these persons ;
and

(c) whether they are going to be
employed in phases or whether Government
have chalked out some scheme for their
employment, State-wise and District-wise ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
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PUNARVAS MANIRI) (S5HRI R K
KHADII KAR) (a) The only information
available on the subject relates to the number
of job seekers on the live rcgister of emply-
ment exchanges which was 42 21 lakhs  The
number of educated job-secktis (matriculates
and above) among them was 18 22 fakhs

(b) and ()
programmes 1ncluded

Various  devclopment
m the Tourth Inc

Year Plan sn the fidds  of agiicultuse,
industiy, transpott and communications,
ngation  and power and social services

which are expected Lo cicate more and more
cmployment opporiunitics lot the uncmploycd
(ncluding the educited), hine been spelt
out 1n detail in the Jourth Tine Yuar Plan
(19¢9-74) ducument

Apait fiom the progianmes mcuded
m the ITourth I 1ve Year Plan, some specidl
schemes designed  for the benchit  of the
weaker sections of the souety, particularhy
in the 1u1al sector have alse been taken up
for creating ncieastng number of employ-
ment oppoitumtics  The details of thuse
w«hemes have been spedt out m the document
“fowairds Growth with  Socal  Tustice
distnibuted to  the Honourable Membeis
along with Budget papeis fur 17071 Some
of the moie important ol these schemes aie
setting up of small tarmets development
dgencies , scheme for marginal farmers and
agucultural labour  scheme for d.ovelopment
of dry farming , rural worhs programme.
area development schemes  Special emphasis
1s also being laid on  the promotion of
medium and small scale industiies A
scheme for providing technical and mana
gerial “know-how” as well as necessary
credit through the State Bank of India,
nationalised Banks and othet institutions
Iike the National Small Industries Corporation
to techmically qualified persons to come
forward as  entrepreneurs, 1s being
implemented

Moie recently, a ciash programme for
rural employment has been ntioduced with
effect (rom April, 1971 The progtamme,
which has a provision of Rs 50 crores per
year during the lourth Plan, envisages cmploy-
ment of 8 mmmum of 1,000 persons in
each district of the country on works of
an nfra-structure nature which would
ultimately dovetall into area development
plans of the Dustrict,

MAY 27, 1971

Written Answers 172

Necessary steps are also being  taken for
strengthening the  Carcer  Advke and
Yowationil  Guidance pl ogrdmmes n
Unnercitics and Schouls to channelise the
youth 1nto productive  e.nployment/self-
employment Simultaneouslv, the existing
training programmes are  being  re-orgamised
and re onented with a4 view to making the
parsons with technical  qualifications, parti-
cularly engincers and crattsmen  better
equipped  for  suf cmployment  and
employment

Import and } xport Prices of Steel

581  SHRIJYOTIRMOY BOSU Wil
the Mmster of STHIT  AND MINIES
(IS'A] AUR KIIAN MANIRI) be pleased
t tefar to the reply given to Unstatied
Question No 60 on the 0th March, 1971
regarding import and export prices of  steel
and state

(@) the reasons for the vast difterence
between the average tob  Induan export
ptices on  actual  cxpotts  duning  April-
Deember 1970 and the average price at
which four categories of steel was imported,
particularly fiom the US A, and the UK ,

(b) the total lows, 1f any
India on this account during
petiod ,

incurred by
the same

(¢) the average production
cach category of steel 1n
197071 ,

cost for
India during

(d) the difference between the produc-
tion cost and average fo b export prices on
actual exports during 1970-71 , and

(¢} the loss o1 gan on this account ?

THF MINISTLR OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI) (SHRI SHAH
NAWAZ KHAN) (1) As mentioned n
reply to Unstarred Question No 60 on 30th
March 1971, none of the categories of steel
exported were imported 1n significant quaa-
tites A meanmgful comparison of prices
15, therefore, not possible

(b) Does not arise, as there was no
tmport of these categories,
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(c) to (¢). Detailed data relating to
cost of production are not available ina
form to make a meaningful comparison,

Production, procurement and price of
Cereals in West Bengal

582, SIIRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to stale :

(a) the ‘otal production of rice, wheat
and other cereals in West Bengal in 1969-70
and 1970-71 and the anticipated production
in 1971-72 ;

(b) the total procurement of rice by
the Food Corporation of India in 1969-70
and 1970-71 and the target of procurcment
for the year 1971-72 ;

(¢) whether in spite of rise in produc-
tion, prices of rice in West Bengal, outside
the area under rationing, have increased in
the recent period ; if so, the causes thereof ;
and

(d) the steps, if any, taken to stabilise
prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MLN RAJYA MANTRD
(SHRI ANNASAHEB P. SHINDE) : (a)
The total production of rice, wheat and other
cereals in West Bengal during 1469-70 was
estimated at 68.6 lakh tonnes. Estimates of
production during the year 1970-71 will be
available only in July or August 1971, It is
to early too make any estimate of production
during the agricultural year 1971-72 which
will commence only in July 1971,

(b)

IYAISTHA 6, 1893 (SAK 4)

J—

Year Quantity procured by

FCI in West Bengal

e s ki, e et ey i o e

1969-70
(Nov., 69 to Oct., 70) 4.11 lakh tonnes
1970-71

(Nov., 70 to 6,5.71) 2,42 lakh tonnes

1t is too early to fix a procurement target
for 1971.72,
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(¢) In the absence of final estimates of
production during 1970-71, the rise in produc-
tion cannot be confirmed. Some seasonal
rise in prices of rice during this part of
the year is a normal phenomenon. Other
factors responsible for the rise in prices this
year are :~—

(1Y Lower pioduction of Aman rice
this year (according to preliminary
cstimates),

(2) Serious luw and order situation in
the State,

(3) Mid-term clection which kept the
Distt. Administiation and the
Police busy.

(4) Pre-election uncertainty disturbing
the market.

(5§) Heavy influx of people from East
Bengal.

(d) Supplies of foodgrains from the

Central pool to West Bengal have been
increased. Larger number of people parti-
cularly poorer sections have been brought
under modified rationing coverage and
progressively greater allotments of rice are
being made by the State Government, for
deficit districts and deficit pockets of surplus
districts. Arrangements have also been made
by the State Ciovernment, for open market
supply of levy free portion of rice mills’ produ-
ction. As a result of all these measures the rice
prices in West Bengal have shown a steady
(o easy trend from the beginning of May,
1971.

Amendments of State Cooperative Acts
to Provide Loans for Agricultwal
and Landless Labourers

583. SHRI BHOGENDRA JHA : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether the State Cooperative Act
at present provides for giving loans to land-
less peasants, share croppers and agricultural
labourers ;

(b) whether this excludes about two-
thirds of the rural population from getting
any benefits from the Co-operatives and
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bars them from getting any
credit ;

institutional

(c) whether it is proposed to immedia-
tely amend the Cooperative Acts and Rules
or to provide for and ensure separate co-
operatives of agricultural labourers and
Jandless peasants in each panchayat of the
country ; and

(d) if so, the details thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY Of AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA) : (a) and
(b). The Cooperative Societies Acts and
1ules framed thereunder do not preclude
landless peasants, share-croppcrs and agricul-
tural labourers from enlisting themselves as
members of cooperatives and getting credit
facilities and other services.

(c) and (d) In view of reply to parts
(a) and (b) above, the question of amend-
men of the cooperative Socicties Acts
and  Rules does not arise. Amend-
ments of these laws is a continuous process
which is being attended to by State Govern-
ments sinte the subject matter falls within
the State list under the Constitution
of India.

Under the Crop loan system all possible
steps are being taken to make the loaning
policies and procedures of cooperatives
production-oriented instead of being security
based and thus be of benefit to landless
peasants, share-croppers and agricultural
labourers etc.

Government has also set up 41 Small
Farmers Development Agencies and 34
Marginal  Farmers and Agricultural
Labourers’ Projects. These institutions are
expected to increase the availability of credut,
inputs and other services to small farmers,
landless peasants and agricultural labourcrs
through institutional agencies like Coopera-
tives and Commercial Banks.

Rehabllitation of Muslim Employees of
Hesavy Engineering Corporation, Ranchi

584 SHRI BHOGENDRA JHA : Will
the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :
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(a) whether hundreds of Muslim em-
ployees of the Heavy Engineering Corpora-
tion, Ranchi uprooted during the communal

riots of 1967 have not yet been rehabilitaied
and

(b) 1f so, the steps taken for their
immediate rehabilitation ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) About 500 Muslim
employees who weie affccted n the 1iots, were
temporanly accommodated in two hostels
of the company. Sixty-one of these emplo-
yees returned in 1970 to the quarters in the
township allotted to them. Out of these, 26
have since surrendered their quarters and
made their own arrangements. It has not
been possible so far to persuade more
employees to accept allotment of quartery
in the township ;

(b} This 1s a delicate social pioblem
1equiting the willing cooperation of all con-
cerncd. Earnest efforts in this regard are
being continued by the Management of the
Corporation.

Production and Demand of Sugar and
Payment of Dues to Canc-Growers

585, SHRI SEZHIYAN :

SHRI BISHWANATH ROY :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) the position of production and
demand of sugar for the past two years in
the country ; and

(b) the steps taken by Government to
pay the cane-growers their dues and to
clear the surplus stocks of sugar in the
market and with the mills ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRAYALAY MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) The production
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and off-take of sugar during the two years
1968-69 and 1969-70 was as under :

(Lakh tonnes)
Off-take

Year Production

RN

1968-69 26.09

3559

1969-70 42.62 32.61

(b) (i) The State Governments have
been asked from time to time to
arrange for prompt payment of
cane dues by factories and to take
stringent measure  agamst the
defaulting factories.

The authorities concerned have
been requested to allow increased
bank credit to sugar factories.

@ii)

In order to reduce disparity in
proportion of stocks with factories,
releases of sugar for sale are now
Iinked to stocks instead of produc-
tion. Additional quantities of
sugar have also bzen released for
sale in the open market to factories
having larger proportion of stocks.

(1i)

Restrictions on price and distribu-

(v)
tion of sugar have been removed.

Creation of Special Ageney to Tackle
Fast Bengal Refugees Problem

s86. SHRI TRIDIB CHAUDHRI :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) whether Government are consider-
ing the necessity of creating any special
agency to tackle the problem of new refugees
from Rast Bengal who have crossed the
border to seek shelter and safety from
military oppression perpetrated in  Bast
Bengal sinoe the 25th March, 1971 ;

() whether Government ate also
considering to treat the responsibility of

JYAISTHA 6, 1893 (SAKA)
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looking after these new refugees as an
entirely Central responsibility under items
10, 12, 17, and 19 of the Union List of
subjects and item 27 of Concurrent List of
subjects under the Seventh Schedule of the
Constitution ; and

(c) if so, what is the structure and
nature of such specalised organisation ?

THE MINISTER OF LABOUR AND

REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) and (b). No, Sir.

The Union Department of Rehabilitation,
with the assistance of the State Governments,
are providing necessary relief facilities to
the refugees coming from East Bengal ; all
expenditure incurred in this connection is
being borne by the Central Government.

(c) Does not arise, as no special agency
outside the existing Department of Rehabili-
tation has been created.

Additional supply of Foodgrains
to West Bengal

587, SHRI TRIDIB CHAUDHURI :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) what are the additional supplies of
foodgrains in terms of rice and wheat that
the Government of West Bengal have asked
for this year (1970-71) over and above the
promised quota of central supplies on account
of the shortages in the food procurement
programme in the State ; and

(b) whether the Food Minister of West
Bengal had any discussion with him recently
in New Delhi in this regard ; and if so, the
outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISH]
MANTRALAYA MEN RAJYA MANTRI)
(SHRT ANNASAHEB P. SHINDE) : (a).
Demands for rlce are received from the
Government of West Bengal on the basis of
calendar year and those for wheat on a
monthly basis. For the calendar year 1971,
the State’s original demand for rice as com-
municated in  Qctober 1970 was 4 lakh
tonnes. This was raised to S lakh tonnes in
March 1971 and again to 6.2 lakh tonnes
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in April 1971, In addition, they have now
communicated a requirement of 2 lakh
tonnes of rice for Fast Bengal evacuees,

As regards wheat, the monthly demands
received from the State Government during
the financial year 1970-71 totalled up to
12.45 lakh tonnes. Thcir demand for April
1971 was 125 th, tonnes and for each of the
months of May and June was 135 th,
tonnes.

(b) The increased demand for 6.25
lakh tonnes of rice was communicated by
the State Government after their Food
Minister’s discussion with the Union Agricul-
ture Minister on 17 4,1971, The Government
of West Bengal have been told that their
revised requirement of rice has been noted
and that efforts would be made to meet
their full reasonable requirements, Adequate
stocks of rice arc held by FCI on behalf of
the Central Government in their godowns
in West Bengal, More rice from other States
18 being moved to these godowns and releases
trom stocks in these godowns are made to
the State Government every month according
to their requirements, The State Govern-
ment’s demands for wheat are already being
met in full,

Damage of Foodgrains by Rats

588. SHRI K.S. CHAVDA : Will the
Mimster of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether the attention of Government
has been drawn to the news appearing in a
section of the Press that there are about,
2,400 million rats—an average of over four
rats to a person in the country—and they eat
away as much as 2 4 million tonnes of food-
grains annually ; and

(b) if so, the steps Government propose
to take to stop the eating away of food-
grains either by reducing rat population or
by other adequate measures ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
{SHRI ANNASAHEB P. SHINDE): (a) Yes
Sir. The news item has been noticed by
Government.
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(b) The Central Government and the
State Governments have taken up rat control
work Until the year 1969-70, a scheme to
ciadicate iats by the use of Rodenticides
was beoing implemented by the Government
of India as a Centrally-sponsored scheme
through the State Governments, which has
been transferred to the State Sector from
1969-70. The various methods of rat control
such as tiapping, baiting, gassing of burrows
are uscd to control the rat population. The
Central Food Department has also intensified
the extension work for making improved
type of receptacles popular at the farmers’
level. Storage of foodgrains is also being
modernised by the application of the Jatest
scientific techniques of storage and pest
control in order to minimisc the damage
to foodgrains on account of rats.

w1} fawl ot st = EY gew
Tey ufey

589. =it Wiga Taww
ikl qdo L) fﬂz :

FaT Wiy wel a8 TAN A FAT FA
-

(F) 77 avFr Fwra g 5 ake
T AHTT 1A 9T W I q3w W A
fast #t s 7% & ger & w9 ¥ @}
w0 &1 T aFmr§ foawr g
I AT forar £

(@) afz g, AY #a7 gooTe & wwd
FTT AT 77 a6 foear §; s

() framt 2 1 & gea o e
ifw faord & foq war qwrdt wrdady
TRE?

wfr saren Werem sioft (oft Ve feg) ¢
(%) 1970-71 % 30 st 1971 aw g
Tg TR & gew & 9257.82 oy At * A
I ariE 7% 7282.41 vt wqY W G-
T TR TR WY w3 fagr v €
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#oq & e ¥ fred daw (1969-70) &
TR & geq & 812.31 srE TC A qwTAT
ofe & & =@ waw (1970-71) & Sruw
30 Ffw, 1971 a& 619,59 W TIT &7
g T faar qar 9t | 5 11 F g
HT AT qoraar w67 wdY a7 § |

(@) o=t & gem & arfuwa< s
fa gexa: 1969-70 ¥ A forré aT-
A T & it 71w gFeEr frae
o fae® AYaw ¥ afus e & a9 a=
& 1o 7T g A A

() WA AT {9 AET A
Tz g 5 3 gwwat N S & faeg
e 4 we 9yt F¢ afw o F geg
N gwmr afw T AT 9T g
W I5as, 1971 &1 R EF e
ot awar feufg & st v wWR
Sqg ¥ 26 FFET AT FR@ED &
faeg agat swmor wa S feg g )
15 it FreEmt A Foftafog & @
BTAT AT § | FHFEQ 7 5 0 FTe@r
Hrordly #¥ Ngor A § 1 oF AN faw &
arfew &Y T ¥ geq 1 afw w1 g
YA & FTO ASTATD gHUaE A @
gt a1 | N w7 qawar afw
#1 feat & gram s & oy oy w=-
¢ F w frar &

wiy eyl & gea ¥ qfy

590. it eiige ex®q: Fav wiw Wt
ag Tam # T FOY fw

(%) v gfg aegsil & gor § 47
vt o Y § A Fraret g @ ddy o
arelt aepell & ger Ay 1 R

() = g, & ¥ iy TwgE R
st aegall & geai & srqorer earfer
wk %1 9k aw g
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(w) =t wfy & foir orawus wraw
ot aga Ay &y ¥ §; R

(=) afz gi, & TR TaT T
sfafwar & ?

wfw sawn ¥ weg wel (o s
atfga dto freg) : (F) 1 Ty (1961-
62 & 1970-71) # wafy &, sfw fowa¥
FT geq g AT G aar §, o e g
I # 1 9 A o & fafae awqd,
wfas, ararg, I qqT W G aga
A aegel & gedi & ¥4@ 15 & 60 wlqwa
an arafg gl &

1970-71 % wafy &, wfy fael &
Teat § 1969-70 Y srafa 3 gwar ¥, 3.4
sfaore 1 afagd, faeg FaFt grar ey
A AT TH awgEl, a9 o ¥ fafag
TEIH, AT AGT A9F F qEA1 § g Ay
afg & sfgs srafq 9.2 sfawa & e
29.7 sfoma @ ov 1 avamg qur w§
ot (qa0) & geai § go g A,
fiveg T & qeat & 1970-71 oy sy
# 1969-70 #Y o1 & feawar @Y1 wfy
faedi & arata @ & geal § g9
qfg dad # orrd, foeg @l & o §
1970-71 # srafy & g w4t arf )

(=) st =&t

(i) weeagw Flw srraml srafy aony
faareht, frore, e, @iz afrereft siYfua)
AT qaT I, Fgw I, WY a4
geara fafeer aege & gqoal § 196162 &
1970-71 &% aafg H, Fa= 21 A< 64
sfawa & wor gfg g, o fr oo arafr
# oy foeil & gl § o shma &
whaw gfa g€ &

(%) 7 7o ant o afu & sfipw
Jeraaedrs fredt &Y faeqe dwd
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FIATH F FHCAET §1 AT Hiuw IJARA
qur gty Senel & et § §F A qfg
§ enmdt ¥ weat ¥ gk qfe® g
oy sy frar g1 wgl W A H
qraey § oz s & B srgaa awee &
e qT wqifag fawre 9dTE FTCEHL
#Y TIYAT F, IR SET F AL,
EH F gew F Yy FAY AT 1A )

feari A g v sfea gea

591, oft sitgn ereq a7 Wl A
ag TaT #r $ar FO e e

(%) Far aTFIT G AF T AGS A
76 vy ufy feaew fraifen el e &
arayE ¥ el A A & e 70
araar 72 wqn wfa feaes & fwe @,

(@) =t wredvn a1 fa=me
g Y 3 F Ao A et A Frart
ygedza w1 §; aR

(n) frardi #t ¢ & sfar e
fewr & fod T Far FEATE TR X7
faae @ ?

wha swren § Tow wely (st s
aifgn dto k) : (¥F) fopmrrat ) If=a
st frew & g & fouw 76wy wfa
faaee 5 g ¥ uaw fear o wWr i
afay sitaa foren Fufear 0 Fgea #0
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Procurement of Rice

592. SHRIMATI! JYOTSNA CHANDA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether procurement of rice has
been made upto the target, State-wise ;

(b) whether target has not been reached ;
if so, the reasons for the same ; and

(¢) whether Government propose to
supply rice to those State where refugees
from East Pakistan have settled ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MAN-
TRI) (SHRI ANNASAHEB P, SHINDE) :
(a) and (b). As kharif procurement season
in most of the States is from November
to October, procurement of rice in the States
is still going on. While the targets recom-
mended by the Agricultural Prices Com-
mission for Madhya Pradesh and Punjab
have already been exceeded, the target is
likely to be achieved or nearly achieved
in Andhra Pradesh, Haryana, Maharashtra
and Uttar Pradesh before the season is over. -
On the basis of present indications, the
targets may not be achieved in the State of
Assam, Bihar, Jammu and Kashmir, Kerala,
Mysore, Orissa, Tamil Nadu. and West:
Bengal. In Gujarat, no procurement is being
made this year as the State Governments ‘aré -
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holding substantial stocks carried over from
iast year and the offtake from fair price
shops is wvery poor on account of easy
availability in the open market. Some of
the reasons for non-achievement of targets
of procurcment recommended by the Agri-
cultural Prices Commission are lower pro-
duction in certain States than that anticipated
at the time of the APC's recommendations,
high prices and law and order problems
(in the case of West Bengal).

(¢) Yes, Sir.
Recommendations of € oal Wage Board

593, SHRI R. N. SHARMA : will
the Minister of LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the Wage Board for Coal
Mming Industry recommended in February,
1967 for coal mine workers piovisions for
gratuity, incicased quantum of earncd Icave
with wages, inttoduction of casual leave
with pay, House rent, minimum wages for
the apprentices and deletion of attendance
qualification from the quaiterly bonus
scheme ;

(b)
dations have not been accepted by
Government so far ; and

the reasons why these i1ccommen-
the

(¢) when Government proposc to ac-
cept them ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) SHRI R. K. HADIL-
KAR) : (a) to (¢). The need for a gratuity
scheme has been accepted in principle. The
proposal involves legislation and is being
processed in consultation with the con-
cerned Ministries/Departments. The question
of deleting the minimum attendance quali-
fication from the Quarterly Bonus Schcme
is also being examined. Recommendation
regarding increase in the quantum of earned
leave, introduction of casual leave with pay
and house rent allowance have not been
accepled because of the additional financial
burden involved, The recommendation re-
garding remuneration to apprentices and
learners is being examined in all its impli-
cations.
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Tmplimentation of Recommendations of
Wage Board for Coal Mining Industry

594, SHRI R. N. SHARMA :
SHRI ROBIN SEN :

Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) be pleased to state :

(a) whether a large number of collieries
have not implemented the Recommendations

of the Wage Board for Coal Mining
Industry ;
(b) the number of collieries which have

paid the variablc Dcarness Allowance at
the rate of Rs. 1.86 pcr day with effect from
the 1st April, 1971 ;

(c) whether public sector undertakings
were ashed to purchasc coal from such
collicries which have implemented the recom-
mendations of the Wage Board in full ;

(d) whether the Variable Dearncss allow-
al the rate of Rs. 186 pet day has been
paid only by the collieries of the National
Coal Developmert Corporation and M/s.
Tata Iron and Steel Co. Ltd ; and

() whether Government will consider
making the recommendations of the Wage
Boards statutory and their violation punish-
able with imprisonment ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHR1 R. K.
KHADILKAR : (a) to (e). Information
is being collected,

Displaced Persons in Tripura

395, SHRI DASARATHA DEB :
Will the Minister of LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether any stops are being taken
to settle the displaced persons, who entered
Tripura during 1970-71, outside Tripura ;
and

(b) if so, the progress made so far ?
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THE MINISTLR OF 1ABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R K KHADIL
KAR) (a) and (b) Rehabilitation of
famthes who entered Tripura during the year
1970-71 forms part of the over-all prog-
ramme of rehabilitation of new migrants who
had entered the border States The fam:
lies are moved to transit camps at Mana
and elsewhere and from there to rehabili
tation sites 1n a phased progiamme corre
lated to the piogress of the Rehabilitation
Projects  Agriculturist families are resettled
on land in the existing rehabilitation projects
Mabharashtra, Madhya Pradesh, Mysore cic
They are also resettled in Dandakaranya
Various State Governments havc also been
requested to provide additional land to cope
with the increased 1equirements  The non
agricultural families are resettled under
vartous schemes, including the grant of
business loans and emplovment 1 industrial
schemes

Out of 58i8 peisons who entered
Trpura duning 1970 71, 5 305 puisuns were
admitted to camps in I'mpura  Out of the
5,305 persons admitted to camps in Tripura,
3,846 persons have alrcady been slufted
from Tripura m the process indicated above
1,000 persons are being shifted shortly
The balance consists mainly of persons of
Long Term Liability Categoiles who will be
provided accommodation 1n thc Permanent
Liabiity Homes 1n Tripura

Resettlement of Landless Agricultural
Labour in Tripura

596 SHRI DASARATHA DEB Wil
the Minister of 1 ABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state

(a) whether there s any schemc for
the resettiement of landless dagriculiural
labourers 1n Tupura

(b) 1f so, the details therecof and

() how fai
implemented ?

the Scheme has been

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHR] R K. KHADIL-
KAR) f{a) Yes
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(b) The scheme was taken up for the
first time during the Third Plan period and
relates to resettlement of landless agricul-
tural laboureis other than Scheduled Castes,
Tribes and Retugecs

During the Fourth Plan period 1t 15
mtended to resettle 1500 families (@ 300
families per year at a cost of Rs 29 00 lakhs

(.) During the Third Plan period 840
familics were rehabilitated

Supply of Foodgrams to 1ripura

597 SHRI DASARATHA DEB Wil
the Minnter of AGRICUI IURE (KRISHI
MANTRI) be pleased to state

(a) thc total amount of foodgrains
(1ice and wheat separately) allotted to Tri
pura during 1970 71 and Apiil 1971

(b) whether 1n view of the recent deve
lopment mn ‘Bangla Desh and 1n view
of heavy influx of displaced persons this
allotment will be increased ,

(¢) the total amount of Ricc and Atta
alieady despatched to Tripura from Centre
during this period and

(d) whether
1s inadequate /

THL MINISTER OF STATE IN
THL MINISIRY OF AGRICULTURE
(KRISHI MANTRAI AYA MEN RAJYA
MANTRI) SHRI ANNASAHEB P SHIN-
DL (a) While the allotments of rie
from Cential pool to Triputa ate made for
the whole of a calcndar year those of wheat
are made on a monthly basis For the
calendar year 1971, allotments amounting to
22 S thousand tonnes have so far been made
to Tripura For the calendar year 1970,
the quantity of rice actually supplied to
Trpuia from the Central pool was 155
thousand tonnes

this despatched quantity

The total quantity of wheat allotted to
Trpura during the financial year 1970-71
was 3,000 tonnes The allotment of wheat
made to them for April 1971 18 2 th tonnes

(b) The additional requirements of
Tripura Goverament for East Pakistan eva-
cuees also be met,
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(c) Against the allotments of 22.5 th.
tonnes of rice made for the calendar year
1971, 13.3 th, tonnes has already been des-
patched. The quantity of wheat despatched
to Tripura during the financial year 1970-71
was 2.2 th, tonnes, The quantity des-
patched during April 1971 was 205 tonnes.
Further despatches are in progress.

(d) No, Sir.

uwwa § e ga wwt | Qe
fipar wman

59°. »it ferzarg fag : Far wfw w&T
T8 TATH &7 FAT F4

(F) #17 TToRTA & 3T @1 BT |
¥ yaw 7 fad gst oo™ qg® F Fvew
fager garm AmaAT AT § 99T HHTS WA
wrat A g1 777 & faq @) Fewy N
oA A ¥ DA E

(@) afz gf & 37% q9F F71 0
R g,

() Far aTEre &7 faa qE ok
a7 e F oy a9r anf 74, o
a7 dal & wfqed swwRE @ R A
feafs #Y eot7 & <@ gu A o= A
a5 v & mfas svA AT

() forr Py a0 dvsrar grar wgman
5T TR & fou gar var & e
g, ot Y grow s e g
L H LS

(%) =% w wrew ¢ 7

wfie siarea ¥ voa sl (o < V)
(%) froae gur g gt & fol qm
formior e & sreftar, oy faard, of
wTErr, AAraae #T dwT ghad &
gal ¥ 5w a1 afix FeareAgRY Aoy
garé ol § | TwedT OegH 1| w-

JYAISTHA 6, 1893 (SAKA)

Written Answers 190

w9 & wraieae & fod duedT, It
qrEY, WO, HFHT, TF, ANag, Iwarer
AR, @Y7 Sage amw 10 fay 97 13
&1 77 1 9w fa¥ & feg, Stdt Roar
F1& F ST 2 FATTIY 7 ofisg 99-
@ Frar s 1 gafy, Frdww o S
YR S(ATH UG FTAT T g0 FC TEY
2, aurfy afz swa @F O Y &F A Ay
Frit ®Y srafawar & s

(&) am frafor Fwdsw faef @
A A qar g da ¥ dw fag g,
Tzt ¥ gR Y feafq o< form orar g1 7w
feafy agi framt a1 s @41 asf O
&, fradt srafy o7 femr fir aw garr
qgat &, f9% § g5 w9% anw o7 &
fems gfrora wmr & frard A § sk
wey AFafrgd qeqt S avatas watfedi
q wrely et &4

() o =
(=) o 74

(%) "%t 7 dar

wfy geawl & geat 4 fremz W Qe
¥ fol erial

599. it fwamafag : w1 why =
ag aqTH T T FO v

(%) 1970 ad ) goar & 1971 a6 &
YO A, A0, ATAT qAqT AT Ay wly
IR F §w | froae A sfagaar sar
4t o1 2 A ¥ fod g g v
FTeaTe #Y o1 W g

(&) Far vt ary fow grarEY
% geal § froee &Y Qe § qwew @
YT wredta @ famm & afgenrfieal i
wwfedl & fang ¥l faremad s g,



191 Written Answers
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Arrears of Employees Provident Fund
contributions with Employers

+ 601, SHRIR, P. YADAV : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the steps being taken by Government
to reduce the mounting arrears of Employees
Provident Fund contributions not being paid
by the defaulting cmployers ; and

(b) the number of cases pending under
the E. P. F. Act in Bihar at present and in
other States and the reasons why they are
not being disposed of quickly ?

TIIE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI]) (SHRI R. K. KHADIL-
KAR) : The administration of the Fmp-
loyces’ Provident Fund is the concern of the
Central Boaid of Trustees, appointed under
the Fmployees’ Provident Funds and Family
Pension Fund Act, 1952 and not the direct
concerd of the Central Government. The
Provident Fund authorities have reported as
under :

(a) The following steps are taken aganist
the defaulting un-exempted establishments
which default in the payment of provident
fund dues -

(i) Prosecution is launched under section
14 of the Employees’ Provident
Funds and Family Pension Fund
Act, 1952,

(i) Revenue recovery proceedings are
initiated under section 8 of the
Employees’ Provident Funds and
Family Pension Fund Act, 1952.

In suitable cases, complaints are
filed with the Police/Courts under
section 406/409 of the Indian Penal
Code.

(i)

(iv) Penal damages are fevied under
section 14 B of the Employees’
Provident Funds and Family Pen-
sion Fund Act, 1952,
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(v) The default is brought to the notice
of the Employers' and the Workers’
Organisations including the Trade

Unions,

(vi) Insome cases, the establishments
are afforded a chance to pay the
dues in suitable instalments subject
to production of adequate guarantee,
surety etc.

(vii) In the case of Textile Mills which

have gone into liquidation, recons-
truction schemes drawn up by them
(to which the State Governments
usually are paity) aie examined on
merits,

(b) As on 31-12-1970, there were 429
recovery cates and 2210 prosecution cases
pending in Bihar State, as against 14,841
recovery cases and 21,262 prosecution cases
pending in other States. Prosecution cases
are pending as adjournments are frequently
sought by the employers and generally allowed
by the Magistrates,

Establishment of Grape Rescarch
Station at Hyderabad

602. SHRI GANGA REDDY : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether grapes have become cheaper
than brinjals and tamatoes in Hyderabad ;

(b) whether Hyderabad {produces more
than rupees 10 crores worth of grapes every
year and there is a great difficulty of market-
ing the grapes ;

(c) whether Government propose to
arrange for export of grapes ; and

(d) whether Government propose to
establish 2 grape research station at Hydera-
bad on the lines of Bangalore and Delhi to
solve the problems of grape growers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISK{
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P. SHINDE) : (a).
No, Sir,
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(b) The value of grapes produced in the
vicinity of Hyderabad is estimated at about
Rs. 5 crores.

The main difficulty in marketing of grapes
produced 1n Hyderabad 1s declining prices,
which 1s duc to rapid increasc in areas under
grapes in Hyderabad as well as in areas
surrounding the main markets to which Hy-
derabad grapes are  despatched for sale.

(¢) Yes The State Trading Corporation
is sending tnial consignments of grapes (o
diffetent countiies to explore the export
market. There 18 also a cash incentive lor
export of fresh fruts and vegetables which
ncludes grapes as an iten.

(d) No, Sir.
Sctting up of Steel Plants in Scuthern States

604. SHRIM RAJANGAM * Wili the
Minister of STFET AND MINES (ISPAT
AUR KHAN MANTRED) be pleased to
state :

(a) whether Government have taken any
further steps in developing the steel plants to
be located in the Southern States ; and

(b) if so, the details of the same and
when they are likely to be put into commus-
sion ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINLS(ISPAT
AUR KHAN MANTRALAYA MEN RAJYA
MANTRI) (SHRI SHAH NAWAZ KHAN).
(a) and (b). Consequent to Government
decision to set up three new stcel plantsin
the Southern States (viz. Mysorc, Tamil Nadu
and Andhra Pradesh), a number of Commit-
tees for selection of sites and linking sources
of raw meterials to the steel plants were ap-
pointed. On the recommendations of the Site
Selection Commuttee, sites for the three new
steel plants have been selected, The Salem
Plant wil] be located in the Northern flank of
Kanjamalai hill, 14 km west of Salem town ;
the Hospet plant at Tonagalu, midway bet-
ween  Bellary-Hospet railway line ; and the
Visakhapatnam plant at Balacheruvu about
25 km south of Visakhapatnam along the
coast, On the joint recommendations of the
Consultants and the Hindustan Steclworks
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Construction Ltd, (a Public Sector Under-
taking), the project areas have been earmar-
cated. Land acquisition proceedings have
commsnced. The Committees on coal and
on raw materals other than iron ore and
coal have also submitted their reports. The
Committec on Iron Ore will be submitting
its report shortly but the linkage of Visa-
khapatnam plant to Bailadilia ore and that
of Hospet plant to Bellary-Hospet ore  depo-
stts has been decided, The Consultants for
the preparation of the Techno-economic
Feastbility Reports for all the three plants
were appointed in February 1971  The Cen-
tral Lngineering and Design Bureau of
Hindustan Steel Iimited are the Consultants
for the Hospet project, and Messrs M. N,
Dastur & Co., Private Ltd for the Salem and
Visakhapatnam plants. It is expected that
the I'easibility 1eport for Salem plant will be
ready by the end of August, 1971, while those
for the Visakhapatnam and Hospet plants
are expected to be ready in November 1971.
The Survey of India are undeitaking detailed
topographical sutvey woik for all the plant
sites.  The piinted survey maps are expected
10 be ready by the end of June 1971. Hin-
dustan Steelworks Construction Ltd., have
been entrusted with the soil investigation
studies. In the case of Salem project, HSCL
will also undertake the exploratory work in
respect of Kanjamalaj iron ore deposits. The
proposals of the State Governments for supply
of water to all the thiee plants are being
examined. The Railways have commenced
theit survey work for the provision of mar-
shalling and exchange yards and railway
stdings facilities ctc, for the plants,

At this stage when the Feasibility Reports
are still under preparation, it is too early to
indicate when the plants will be commissioned.

Central Assistance for Dry Farming in Orissa.

605. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of AGRI.
CULTURE (KRISHI MANTRI) be pleased
to state :

(a) the places selected in Otissa for dry
farming ; and

(b) whether Government has extend:d
any financial assistance to Orissa in 1970-71
and 1971-72 for this purpose ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
Bahalda P, S. area in Bamanghaty Sub-Divi-
sion of district Mayurbhanj has becn selected
by the State Government for the establi-
shment of a Dry Farming Point Project.

(®) Yes, Sir. During 1971-72 a sum of
Rs. 11.95 lakhs (including short-term loan
of Rs. 1.55 lakhs to be arranged through
institutional sources) has been sanctioned to
the Government of Qrissa, for the implemen-
tation of the Dry Farming Pilot Project.

One main Research Centre has also been
located at the Orissa University of Agricul-
ture and Technology, Bhubancswar, and
during 1970-71 a sum of Rs. 54,000/— had
been remitted to the University. A sum of
Rs, 1.83 lakhs is proposed to be sanctioned
to the Orissa University of Agriculture and
Technology during 1971-72,

Capacity of the kHeavy Lngincering
Corporation, Ranchi

606. SHRI S. RADHAKRISHAN :
Will the Minister of STEEL AND MINLS
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) the total capacity of the Heavy
Engineering Corporation, Ranchi  at
present ;

(b) whether the full capacity of the Cor-
poration has been utilised so far ; and

(c) if not, the reasons for the unsatis-
factory progress ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRA-
LAYA MEN RAJYA MANTRI) (SHRI
SHAH NAWAZ KHAN): (a) Of the three
plants of Heavy Engineering Corporation, the
Heavy Machine Building Plant and the
Heavy Machine Tools Plant have been com-
pleted whereas the Foundry Forge Plant is
stiif to be completed. The present capa-
cities of the Plants are as under :
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Heavy Machine Buiiding Plant :
Mechanical cquipment : 30,000 tonnes

Structural items : 25,000 ,,

Heavy Machine Tools Plant : 278 units,

Foundry Forge Plant :

Grey Iron Foundry : 39,060 tonnes

Non-Ferrous Foundry : 700 tonnes
Steel Foundry : 66,000 tonnes

27,700 tonnes

R

Forge shop.

1,33,460 tonncs

(b) No, Sir.

(¢) Build-up of production in a complex
like that of the Heavy Engincering Corporation
is incvitably a slow process and depends on
a number of factors such as developments
of adequate skills to master technological
problem, efficient managerial control and
harmonious industrial relations,
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() wsa Ffa o dfgra &

for Fe qTF &7 4917 UsT AT
F1 sifgey ¥ 057 gew17 £ qg@Ear 93
FIA FT g 7

wfa g & wer w31 (s spom
arfga dio fsd ) : (%) sfaws wrediy

1969-70 & A, TF, FI17 #1T T35 *
ST AT {367 7F:T & 1 —

W12, 216.0 g M d =7

Fq oo 313.7 7 mid (afq s
180 o wra7)
qEe 3, 2006 7 WEdy e

g9 1970-71 & T & 1w T oy 39-
wsy TE

(@) HET GIFIR T UST G H
TRATT AFHAT T TAT ¥ ¥ -
qAT # TEAFTD & A =T FHST F forg
% agftat s ¥ ga#r agmar
®1 | 59% afafaa, #1E) qqr Qi s9ar
o § #7379 amfrs frgao ganr
LT H AT FEATT A | U 970 7
AT fowar war 7 FAAD T qar
feardt & foq afaan argr-=7 sfaa
FE H AT agraar 1 15 F F gEAA
fadost aua-aaT 9T ST ¥ A0 1 A7
STF @l ¥ grElad gz gaersdt 51 go
FLA H TAST AR AT G047 R |

(1) STXAT TEHAYEY FFIAAT ¥ eafA-
fa, Tsn e #Y A, ITF qqr
FrzATrE Aafaai A draFae £ qu
FTX H GEOIAT FAT QU T@r stw |
AT aqT FrEATTF Aafadt 1 @z F
faq otz 39wt aifs & faguT qur fa9-
T Y AUFEA ® Y @ frg
SO | ag9E vy 9SG AAT qrfy ey
fafws  &efr gfas dsme afo
FTET FEIT H UST ALHRT Fv qgAar
F]AT 1
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12.01 brs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

PAKISTANI MILITARY SHELLING
ON THE EASTERN BORDER

SHRI MUKHTIAR SINGH MALIK
(Rohtak) : I call the attention of the Minister
of HOME AFFAIRS (GRIH MANTRI) to
the following matter of urgent pubic impor-
tance and 1 request that hc may make a
statement thercon :

‘The reported heavy shelling by Pakistani
soldiers in Dalu Sector of Meghalaya’s
Garo Huis District on 25-5-197] as a
resuft of which 22 persons including 9
Indian Border Sccurity Force personnel
were killed.’

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (GRIH
MANTRALAYA MEN RAJYA MANTRI)
(SHRI K. C. PANT) : M, Speaker, Sir.

On 25th May, 1971, at 4-30 A. M. Pakis-
tani troops in strength supported by heavy
mortars attacked the BSI° CHECKPOST at
Kilapara situated about 500 yards away from
Dalu. The Border Security Force detachment
fought back the attack gallantly but they were
over-whelmed by the superior numbers of the
Pakistani troops and the post was over-run.

1 regret to inform the House that as a
result of this attack, 9 BSF personnel were
killed and 2 are missing. According to the
information received from the Assam Govern-
ment, 13 civilians were also killed and 11
injured in this attack.

However, the Border Security Force
contingenit at Dalu stemmed the advance of
the Pakistani troops and beat them back
from Indian territory.

o glerar Ty wfow : afiw T,
qE ATTeT w1 adreTE e frang
gEaT | gTY TR ¥ Wl ¥
qarfaw oY srERTT-AAE 1 IF qa_
— 24 gto &Y 11 aX AT ATAR ¥ 47
o dvex & aTe} I gAEeE § afivear,
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arel ¥ guar frar | gal 13 strady gt
9¢ 4 97 g% WITET Sy @, foAw &
TF A 747 HR 6-7 oWy go i TN
=30 & QT aANT A7 wax N, feT
TR &1 arq § fr 3T ArE aohg A
wot v ST gw wANY w1 Afqr ag
gar & Aro 25 #Y Az & g "HweT
3T, AT W T 99T 7w A1 @
g1 §-—59% w3 fafafaqen Y "
T T franfeY o ¥ Wt 9 et
I w7 3T F & Ay fafan §

offF T qrga, AT ag FHATQ A frars
ST S gATD qIAIT TWAvE & qurarg
Y qeg ¥ A g W@ av 9z advar G5
fags q5am 91 | gAR FRET I AT AN
armd & @ 2, faw avg #t sredd=
frgf W §—gnar o gwaem
QAT g @r & T grod ag dar g
g fF—ad % 9 o9g gn ), a9
AT 74T FAT-590 TAT FY | ANTAT g9 47T
9T 3T 33 @A §, dfFT w1 gifae
AR AT IF T aOF F 7 fopan

w67 qrgE, §% W agr 9T FAwr
a1 arad T fewgarr R wer war
f ag FwF™ A Formrg # gwR
arAfaw auT ggr grgw 7 A Aga o
fear e gw ew AT wgg &€ q @
ged g & fF gat aaw anés wgww
7t &, g MoqHoTHo ¥ AW WEEN
agi & # o1 28 aF F&m % Physician
heal thyself”. g% 9g& o+t fawraa #1
TN A FT | I gard BT 16 A
gardy el 1 39T T qFr ¢ R
fraeft awr 9% sl gEt R 9w
AT § 1 37 A N F qrayg oy aw
Fard AT TR garay ¥ fog garfae
TS A& wC awY |

& fafree argw & agqo amgar
fr war S v N & gl w7 §
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[ =t ferare {7z

fis aro 24 Y 4 g AF N AT FaATA
4T I BTF @ AT a1y WA ATH ¥
W@, I9F qEYE g ARG IATT 4y A
&

gardy TaRaE F AEmyA q FA F
§ s wifs=ma any qrges =eer 47 9T7®
48 Tea, 77 fvzn ga) fgaz & wewa
FTAT =T & 1 F19 48 F@T e arfa-
AT FAFIFA T AT A FEAT,
@AY ¥ A FT0 A qIEATATS TE oy
g F #0 zwdY wxdne a4 ™ I AT
18 zearm frar & 07 AroeIr 3T avE W
fro 7o Who AT Hag 3 {77 ydY w¥an
Y FY 47T AT 7T AT gF o 3
FETA 9T A FAA BT IAFT LA
7% qrffzam 3 feen w wrrg 9w &7
fror #7 AT IAFT IA qrA A WG g,
form acE & arer ¥ gurd @i fagy ST W

g1

off oo A=y T e A, AF qGH
arar & e w9 981 qdfav wng w-
qrara, Yareg T g A HEH aF
aararrr feafa § W 57 oo ety
¥ qgd oY wEAF FRIR AT AT AT
faqadk mraeg ¥ =amarfas @ fr we s
T Y farar & 13m0 F a1Y 7 ger avagw
WY g% & 9 wvEr A ATE F oFaE WY
AT

o g qAF qAGVa W AN o g
¥ ondt w9i awolis wew I N R
FIeifE ag OF T gzar oY | fag gear
A Frw TAT 71 W, TAY IAHT AT
A HfFT o G e e A &
¥ qi} B A ) ger weAr wqraay §
sifd g gaaT AT AT § L.,

ot wzw fagrdt oy (FifsgT)
qeqy wEew, AV & aR} W &Y 0w
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fogdry S foar g—fewr fafreee
oY fauf mrga & fasre | w7 a1 &) o
IALY € AFT FT A1 A 9y ¥ 75 5
S AT IAF TG AL @1, TWH TR
# gaf 7 %3 | g7 T WA A7 faug
g

AW R AT F JFAT { IO
fors o &, a7 7 F34 aw ag gAY
afFr a7 A fas frar § & s
faar st AT g1

ot Es Wy mwAdt g ¥
fqaas daq & 3¢ ¥ fna 77 Qg
7 F foa am & Fr1 93 1 vy amar
g FH AR AP AT q a7 AN 7
HEG

nae Az aTfEeTid aug g
et ar foe faass |7 o sman

Wt g WA TH oA TG, GATS
By A e g & @ qare T aver
AT gger 7 vt 37 war fr Qoewnt-
AZ 7T 97 A qg<Ar | § FAwAT ATRAT
2 qEardl ¥ G-orreiez gt o, @3-
foaT & off Famd § § g7 d-gmmAe
¥ | 77T ag ¥ ST &Y wen gy g,
39 feafr o R #1g wmr e S
FIIEL ATEFAT THA T Qg AW @
qe frm, ot F1 afar @ froarse
fezdifedt @y & gv aré< ez av fa
& waar 77 foa | qrfsears wft ¥ oF
Frefaw ®1 of @AY aeT awer | Tl
WA FAAOT Y ar el Ay
o T | Ao Fer g s
?ﬁ%ﬂ&mﬂ#’r T gAY 77 AT @
i oo ee

% AwAe wrer 3 faA wee
g, o fow ady g
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weuw RPN ;. o wTrE e g A
T ¥ nF Ay § 1 vw fo e ww
FE ¥ N9 Wa¥w Awmaad ST & ae
gl g gnt |

oY weomsy ave : srexer off, AR AT
AT g R, AT wATT K 7 W E
gt fasr % =v @ wifpemer st
Fgt & war forr

Tt & @ geAr weArg fr
g7 framifedy 18 & < @ 2, o
feratdy & S=Eiv AT s=ur w0 agt @
fomr g A A ag Aew @ =iy
fr 37dm wga west w7 frar § AW Azl
a7 wE W JA { FE [uAr wEd
qrfer foay Fyv w9 adme a7 a7 W
FHAT EY |

SHRI SAMAR GUHA (Contai) : I do
not know when the present timid posture of
the Government of India against persistent
Pak aggression will end because 1 do not
know when the mouthing of the virtuous
plautudes of peace, patience and toleration
against Pak aggression will come to a stop.
1t is really a sickening scene for a nation of
55 crores to witness the ritual of sending
bundies of protest notes to Pakistan and of
issuing flamboyant warnings by our Defence
Minister...

MR. SPEAKER : It appears he is setting
himself far a long speech. I wanted him
to be precise and concise in his question.

SHRI SAMAR GUHA : Please be u bit
tolerant to me., I do not know if you area
bit allergic to me.

MR. SPEAKER : Not everyday, some-
times he might do it.

SHRI SAMAR GUIIA : Itis really a
sickening soene for & nation of 35 grores to
to see that it has almost become a ritual to
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send bundles of protest notes to Pakistan and
to witness our Defence Minister issuing flam-
boyant statements giving warnings to Pakistan
that serious consequences would follow if Pak
aggression or incursion into our boiders
continued. These warnings are being ans-
wered not only by repeated aggression but by
fresh aggression the next day.

These border incidents should be viewed
not as isolated border skirmishes but as part
of a pattern of Pakistan aggression agamst
Bangla Desh as well as India. Ido not
know who was the official who was respon-
stble for briefing the press yesterday when
referring to this border incursion he said that
the influx of refugees had diminished by
10,000, that is, from 60,000, it had come
down 50,000 a day. That gentleman does not
know the pattern of Pakistani atrocities; they
are creating trouble and killing people with
the result that millions arc on the run, both
munotities as well as those belonging to the
Awami League. They are preventing these
people from crossing the border ; as soon as
they get an opportunity to do so, they will
enter India in millions again,

In view of thess fucts, will Government
take a total perspective of the pattern of
Pakistani aggression or incursions against our
border, and call it aggression by Pakistan
against our security ? if so, despite continued
and calculated violation of the ground rules
by the Pak army, why are our defence forces
observing these rules unilaterally ?

Secondly, instead of entrusting the task
of meeting the reguiar Pak army to the BSF,
which is equipped with only limited supplies
of live arms for a limited purpose and there-
fore cannot adequately meet the Pak army
equipped with much superior equipment and
superior fire-power, will the regular Indian
army be asked to meet the aggression of the
regular Pak army ? if not, why not ?

Lastly, will Government issue a time-
bound ultimatum to the Government of
Pakistan, as was done by the late Pandit
Nehru in 1950 in a situation of much lesser
danger, to stop killing of the Indian citizens
in Bangla Desh, stop the brutal uprooting of
the people of Bangla Desh and pushing them
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to India and also to stop the barbarous geno-
cide of the people of Bangla Desh, and failing
that, whether the Government of India will
undertake dircct action against the Pak army
to defend Indian national security and save
the lives, honour and properties of the Banga-
lis in Bangla Desh; if not, what are the
alternative means of the Government to
defend Indian national security as also the
lives and properties of the people of Bangla
Desh ?

SHRI K. C. PANT : There were two
questions raised by the hon, Member, One
was why the BSF is only there and why they
have only light arms. The BSF is there
because of the arrangements that were made
and have persisted over a number of years,
by which the BSF is on the berder and the
Army is a little bechind. My hon, friend
knows this arrangement.

SHRI INDRAJIT GUPTA (Aliporc) :
That is to be unilatcrally observed by us only?

SHRI K. C. PANT : In this case they
are armed with ammunition and mortars. So,
the remarks that they were left here without
adequate arms is not correct, and that is why
in spite of the strength of the Pakistani
forces, which according to my information
as much more than the BSF, the BSF was
able to halt them and repulse them effecti-
vely and send them back. I would request
him not to question me too closely and draw
his conclusions from the result,

Secondly he asked whether we would be
prepared to use the Army in case our secu-
rity needs it, Naturally, depending on the
nature of the situation we face on the border,
by the Pakistan Army.

SHRI SAMAR GUHA : I wanted to
know about the ground rules, why our border
forces are observing unilaterally the ground
rules when they are being persistently violated
by the Pakistan Army.

MR. SPEAKER : You take him to the
Control Room sometime.

SHRI SAMAR GUHA : Thatisa very
important question because a ten mile gap
hps been maintained between our  security

- forces and their security forces, and they
- are pergistently. violating the ground rules. I
| .want $9 know why no'steps have been taken
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by our Government, That is an: important
question and it should be replied. .

MR. SPEAKER : That was asked yes-
terday also.

SHRI INDRAJIT GUPTA : The ques-
tion was asked yesterday also, but he has
avoided answering it.

SHRI K. C. PANT: If my hon. friend
gives some thought to the matter, he will
realise that his question is better unanswered.

sit sz fagrdt Al : sreae T,
Yo FTAE F U Huq wT gy
dUET R A JAQT 4Y AGEAAT FAT Y
AT T, W HaAY ArAr Ay e off 7l
FLAT IR E | MW FFST H AT AT
g

“The Border Security Force detachment

fought back gallantly, but they were

overwhelmed by the superior numbers of

the Pakistani troops and the post was

over-run,”
ATyt WY g4 @rEr &I q€r g ag
gy FY 98 & S @ wed g6y
# od & ger qH F qR7ST IGA FLAT
wigar § Bd weEl, gwa @ ey
"y Y, THaT garer faar €1 gey WAy
T wEr g, § 3N 9gq FXGE .

“The Chief Minister said that the Pakis-

tani troops had captured the Indian border

outpost of Sutarkandi and Jerapet'a in

Karimganj sector yesterday afternoon,”

gardy A€ faanfedt oy et 3
T A AR Wy g gerd st
gl # 91 v &1 e fewifeh
B & & ark w1 @ §, TImfor Mfedy
¥ fose v wr ) § ¥few g
AW WY og SE w3 F fog Sare af)
¢ fewrer mifswam & e F geaehfen
A feafrdar @ o g g@d
wrewr v 7 gd & AT g wr
&1 & st e § f e wed
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T g oAl g9 @ 7 qfes
AT 9T g AT A avar § < g A
T §¢ 7@ § wafE gurd O A
£ | T e o & s el
o agrgd & oF A AW aw wwaR ¥
swewy § 6 gach aar & A fur 9w
AMEE?

qemer wANEA, 23 ATAE FY AR Y
rorard arees gd ok 24 ardE 9w
Metard o W@y faw qwdee 97
FeA1 fFar mar & q® 25 ATA™ B AQ
4 g geon gar € | & qor AT 6
71 24 v 71 fam W st Fratfedy
B & S agh A of=d o AT q 7
% 5@ W % § fR A s TS gwen
gar &1 AR fergeAmT w@ere Ay 0w
frdtE & 1 g7 TG formar £ -

“*Pakistani troops armed with rifles,
machine guns, and mortars had intruded
into Tali Bazar on the Garo Hills border
of Meghalaya at about 7 a. m. today.
They numbered about 100 and resorted
to indiscriminate firing for about hour.”

darRETar 1 GEEd Nt §H AT 9%
R | I9%T FgAT € {6 A 7 A gweT
gaT | gRWT F A FAw 100 @
M Al AR aEx ¥ 5 Aw
4 I BT W | ¥ ¥F O
qT AR WA W A & Yy 100
S FT GETEST FAFA 7 TR A
q% S8 4T § AR Helr wEmw A oY
&9 ¥ At @ fvar @ fe 23 A
N wa N Ned § @ 4, 23
NamIa@ A st S @ O §
qer g g fe 24 ardw W gl
e fawinfer a1 st @Y &
N fertfedt oY & faors g9 s
afY wrge § 1 e et wier § foy
e Y ag or W Afew e

fegfct & #y oY qafe agraar &
st =rfegm ag 9o A & o1 @ &) 24
ardm &t a7 gad @Y faar ) 24 arde
FY og AT H 7T HeAr AT AT g7
it & ggavl fagf St W sv @ § 99
TR gaewdy (7)) IFIPT QT qifeer
FT FAT 4T ATFT 30 F IR ¥ g@R
BT AR FY AT T v AT AT g
famm # 8 foo wam | e o e
afw +ft afs fa2foaY & 725 & I am
Al =7 AT T JTFT FT JASAT ENIT
AT 3 A F oA ¥ ww a@ ¥
At | v &7 A g F Aty qfeew
TgE § 7g T 1Y o o SR e
HIX & THAT AT AR N A ¥ ITHY WY
qiadY oFt O | T FUFoT sEww @Y
WA gl T FFNFT 9 qifsea
F=AT 77 § A9 AT AT ITA T Y qav
gt wdy st fada /Y ¥y aqr 98 waar
g R g H 2 F gm afsmam
AT HT4AEET &1 fa7 w=4re &) awar
& 7% o7 gfar sy g f6 ewrdr wfw
9T gAST A T, THT AT AR AY 7Y
& gaR AmfvEt F1 Feeaa @Y @ e, B
IAHT A 3T @ 1 Tfww v gy
Az & Acar 1 foarel § | R o Aaw
#Y fazam # SA7 78 919 & 1 marfuay
& dwagqe afvfeafq & frged & fon adte
A1 TE R, 3Ty @ g qferw w9
Y afye 1 o @ § AfET iy o T4
T 8 ) 9T I AT H2F AR AW Y
gt Fara Y Aor wT AAAA Y T *HYC
grx § 7

sewm wgrem, & wg awgAr g fr
welt wEvea W & Ay "t waq W) AR
¥ @ § fog o ag amama € B ow
Wt fegea™ &t @ qx o 9
wet 7O A ey wraar o s e
¥ agd & IR qT AT v fear A



211 Pak. Military Shelling on MAY 27, 1971 Eastern Border (C.A.) 212
[s sze farrdt aTwidefy | Y TT-qrT i Frodr ff & w7 @
g% fog sef ar ay e M A dwr o, A L (saawim)...

qEA T ATY { ATHETT FY QI ARET 7 A

ot wEoEs g SFT WA AR
Y ez Y ggam e § f
qiffear ot ¥ gw {5dee #1 ANTTA
fivar 1 & ag fev aqerm S §
gz 7 Y G 9T IAN Faw 11 WIA
yair Y IgeliT Ay TR E IR
feq ag diee vEY v Y 1 ggr § 500
# g 97 T FTFHT AT0GWE 4T
gweaT 500 ast A7 g A% A A |
qry Y W SFa ¥ agt 97 Faw 11
st & 37 9 gifearA et & gwer
faar o I 97 FT A7 ) TF gASTA
T afy® aEmE ¥ am ¥ e v
Frqrer & 1 anfan & o s 3%
quAT FFRg T 47 | & guaar ¢ f5 Aw
ag B9 & @A a1 A frifsd e %
7 g a2t arATE § gwATAT S Y 97
11 sedy A Yiv 9wy ¥ fex f B
qeg® @ 7z o¥ 9 & fou & ol oAy
arfYs w71 =g § W Agwfe afew
gvar wgar ¢ fr s aga aggd &
qifreT S 11 gerEer fEar ) s
g w7 @ e S ar
‘wiedz 9T T gHeTAT X 500 19 s
Ay ag7 fear o mfvearelt o A
wITAYg @AY A @ge F7 AET A7

ET AF ATIT € T W § AT 47
e feafa & sa¥t sre gATy I AR
gt T wEY M wod S 1 G9Er
qedt "M W @ g o St
ST IY AW gAR qE a8
g1 N W feafy @vft 2R g
for afF ¥ WAt s
g e fFmromm . W@ @ O
w0 i & T g arodey ot #Y e
& oY & g wyse v fr el off s Am

it g T WO (YRAT) ¢ AN
& [t 97 Fear $T foar § 1 7@ 9
FRIWA 97 Tw@ WE) wEAd
A1 fazarram frar s 2. (sqwsA)

e REY : AN 7T A AT
FT A T

M ey @ & 3@ fAIEE W
g a1 fF T dw & qfa g¥ el & ww
Tt A § st gAY g F foy o
FTW IS 9N A gH IITAN | THIT HAY
oY & Faaen ¥ WY oft A A d) o v
& 3% wm o5 e A arwrwAr @
A9 § L., (zaaata)...

Y gEw AT ®OAT AW A FET A
TqET AT 787 § | 9 A fram der &%
F 37 1 F19 7Ey frar §... (vqmene)

weam Agen & ost % 1 fF wrady
7577 Mg ¥ $17 1 Do you think that

by shouting you gam some hing ? Why do
you lose yow temper ?

ot wew fagd ARt g
WERT AT I qof &Y mr ! At wgaw
¥ v & g7 un § g 4 @ gwer
g wafe s qeee Y fed g e 7
XY g [E guAr | oo wgaw, &
aarffrem & ot ¥ aew fed o
T AT ATFT ) AHFY q&T § 3T

A ¥ AR & qmerd s
29

ot WS wx G - o AT o W
AT & T e & Y€ o any v
o g8 o e § e & st
9T & &% qwar g 1 R orw o S
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EonH o day o g ifF & s &
| ¥ T § A=A oy wE R e
Frmwgg) & sgr fo & weq
FNEY W g | & AR FT ARY
Fwar ¢ s o AR A FHer §
fFaNaF RN A agdagdad
T & gram g AR Ay 7 fear o g

wft waw fast wywe (Fafor) o a=
ot 7 9 qar7 fear o ag www AT
¢t oifsrarfoll @1 <dor fam ow fam
fegra & afs maar o swAw A
far ar vgr & wafs gara vAvAr et
qs 0F egad AT @A aver frarf R
T@T§ | AT & qAT9 g a8 W WA gar
& f& wiffeatdt @t gmid atrey fame-
f@ B F S a1 ST M@ R
1T gw ot srreff 1 o Ay I W@
21 FE9 A ™ @R A ATH g
yawm wg fear wrar & fF g9 stramas
FrAT FO HfFT awe gar fegrd 7
ggar &1 & quAr =Ear ¢ fF wr A
§ agft B Ay Fgooae g war g fo
ag o gremad 7Y Wiy @ §
¥ @i T age Ny a¥e €7 anfax
R ¥ F gOTF qran qur werd
¢ faa¥ fr wroor gfeam onff &1 w=A-
e adf e 1 3 7 9=y 7 angfe
gl ¥ e famadlfed) i w1 a4
Srafifemrar g P R A @
wfsargnt § | HedY wEea g2q A ISy
s i 7Y ag sweh ol &y wgh o
AT TR TR 27 AW gAY Ayl
W Al W @ & | AT A SRR FT9AT
Qe ? wr wifeerd gEy Y @ A
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gATY 4T dH AT QT W 7
1T R0 & TATTAHTT FY ST ST Q@
YT s AT &3 @Y P A angar § e
HY Y wyeT qEerd fF FAv gz @l H
arev gw o1 @ & fr wifreard gwer
g1 17 SR UF-uF &9 qfw «Y ggar
o AT THT FT 0y 7

&It ¥ WX OFF ;ST INT a1 R
T HF avowr A A &
ghrare arsv faaaifed v & a0 &)
# ng wxv wg waxar g v oqUe wgh
yrff i A gEerEAT gE M oag
TIHAY | (SqEMIA) ST AW ATAETR
g7 1977w fr srasaEAr gl g
At AT af gulv) wgr o sEwwAT
gy ag Y 1 Ao TE AT SaY o
e asa & 1 39r o SRy & fw &
g7 @ At Azt vy o ¥ qw o A
®FE G Zar !

SHRI P. VENKATASUBBAIAH (Nand-
yal) : Do Government fecl that these are
only border skirmishes and tactics adopted by
Pakistan to mislead woild opinion that they
are in complete possession of Bangla Desh
or it is a large-scale war attempted by vio-
lating our internativnal border ? If 50, are
Government aware of the fact that the
Pakistan Government is massing its troops
on the 620 miile border between Bangla Desh
and our country ? Will Government treat
this matter seriously and sec that our troops
are moved to the borders of Assam, Megha-
laya and Tripura ?

SHRI K. C. PANT: I cannot say
definitely that Pakistani troops are massing
on the border. The Defcnce Ministry may
b in a better position to give information
on that, But T do not know generally
speaking that because of the activities of the
Mukti Pauj, inside Bangla Desh, it is not
easy for the Pakistani army to disperse its
troops in small aumbers. When they move,
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they move 1n large columns It 1s difficult for
them to spread themstlves all over the border
That 1s thc general position About the
specific question, 1 cannot give the answer

RE NOTICL UNDER RULL 377 AND
CALLING ATTFN1ION

MR SPLAKLR Papers to be laid

SHRI JYOIIRMOY BOSU (Diamond
Harbour) S I have wintien to you for
permission to  raise an important mattel
during zero hour today It 1s about the press
report stauing thit an Lnquiry Commission
his bern sot up by Bihat Goveinment under
the Commussion of Inquuy Act against 8
Central Minster for muisappropuiation of
lakhs

MR SPLAKER  You sent the lcttur
to me while I am sittmg hcre and you get
up without mv permission I am not gomng
to allow st  You must give me a chance
to study 1t and sec whether 1t 1s possible
under the rules

SHRI N OTIRMOY BOSU
rule 377, L have sought your
to raise 1t during zero hout

Undct
petmission

MR SPLAKIR I have not allowed 1t

SHRI S A SHAMIM (Sunagar) May
1 know what would constitute advance notice
in this patticular case ?

SHRI JYOTIRMOY BOSU
1t ovet before 10 o clock

1 handed

MR SPEAKLR
Just now

1 have 1eceived 1t
SHRI JYO1IRMOY BOSU That 15
upto the Secretarint

MR SPEAKER
my permission

1 have not yet given

SHRI JYOTIRMOY BOSU You did
not inform me that you have not permitted
It That 1s the usual practice

MAY 27, 1971

Rule 377 ete, 216

SHRI S A SHAMIM At least for
the guidance of the new membets, we should
know what constitutes advance notice

MR SPEAKLR I eapect you to know
the rules 1 cannot tell you ev rything
T'here 1s a procedure laid down for 1t

SHRI JYOTIRMOY BOSU
acled according to the procedure
given a regular notice

1 have
I have

MR SPFAKLR
you

1 have not permitted

SHRI JYOIIRMOY BOSU T was
not informed of that This 15 a serious
matter mnvolving misapproptiation

MR SPLAKER Anything said without
my pernnssion will not be recorded

SHRI ATAl BIHARI VAIPAYEL
(Gwalior) Aic we to understand that the
matter 1s undet consideration ?

MR SPLAKER 1Iam yct to go into

SHRI PILOO MODY (Godhia) May 1
make a4 submissson ’ If something has been
sent to you before 10 O Clock 1n the morn-
ing, at least thc member should consider
that 1t has been delivered to you 1n proper
time  Thereafter 1f the Secretariat does
not give 1t to you till 10 minutes after 12 O’
Clock, 1t cannot be our fault

MR SPLAKER 1 have already said
that 1 will enquire about 1t

SHRI § M BANERJEL (Kanpur)
Sir, we have given notice of a Calling At-
tention on the firing 1n Ishapur

MR SPLAKER If hon Members
abruptly raise matters hke this in the House
my only alternative i1s to see that 1t 15 not
roworded  Anything said without my pre-
mussion will not be recorded

SHR! JYOTIRMOY BOSU . Under
rule 377 I have given the notice 1n writing.
It 1s a very simple submission The matter
has appeared 1n the press The prestige
of the House 18 at stake The Minister
should respect the House I am not asking
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him to come and say “I plead guilty”., Let
the Minister make a statement. Why should
you prevent him from making a statement ?

MR. SPLAKER : Anything said with-
out my permission will not go on rccord,

SHRI PILOO MODY : You arc treat-
ing him like a school boy.

SHR1 S. M. BANERIJEL :
given notice.

Sir, I have

MR. SPLAKLR : I am not allowing
Shri Banerjee cither.

SHRI DINLN BHATTACHARYA
(Serampore) :  What are we here for if you
are not allowing us to raisc matters of
importance

SHRI JYO'TIRMQY BOSU : Sir, if you
do not want us to function as members,
I cannot help it.

MR. SPEAKER : 1 have rcceived about
35 Calling Attention Notices, 1 can admit
only one,

SHR] S. M., BANERJEE: I do not

want the Calling Attention to be admitted.
Let the Minister make a statement. When
a person has been killed and so many
injured, should tho Minister not make a
statement ?

MR. SPEAKLR : For that he should
give some regular notice. Calling Attention
Notice is not a notice. Every day 1 :eceive
10 to 15 Calling Attention Notices. Today
I have received 20. I cannot admit more
than one. So they cannot be treated as
notices...(interrupiions) So, unless you give
me advance notice in the regular form, I will
not allow it to be raised.

SHR1 JYOTIRMOY BOSU : We have
sent notices...(Interruption)

MR- SPEAKER : The calling-attention
motion is not a notice, There are so many
of them and I have to admit only one...
(Interruption). Nothing can be raised unless
I have a notice. I am not going to tolerate
it.
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SHRI 8. M. BANERJEE : Sir, 1 rise
on a point of order on what you have
said just now. You have said that a calling-
attention notice is not a notice. We, the
Moembers of Parliament, without knowing
your mind and in anticipation of your
order, table so many calling-attention notices.
On every form, not only on one, it is written
“Notice”. We submitted a notice on Isha-
pore firing where one death took place.
It is for you to accept it or reject it. But
I submitted the Ishapore firing notice yester-
day with an original telegram from the
workers’ union...(Interruption)

MR. SPEAKER : When a calimg-atten-
tion motion comes to the Speaker, he
sclects one out of the many and that is
put on the agenda paper, but the Speaker
does not mention anything about the others
which were rejected.  But it is not a regular
notice like the one under rule 377 or
rule 193,

SHRI JYOTIRMOY BOSU : Sir, 1
want to make a submission arising out of
your decision. As required by the Rules,
I had given you a duly written notice under
rule 377 before 10 O'Clock today secking
your permission to raise the matter.

MR. SPEAKLER :
tioned about it.

I have already men-

SHRI JYOTIRMOY BOSU: I want
your ruling about that. Are you going
to ask the Minister to make a statement ?

MR. SPEAKER : 1 will study it and
let you know. I have just now received
it, while 1 have been sitting here.

SHRI JYOTIRMOY BOSU : Thank
you, Sir. I am much obliged.
SHRI S. M. BANERJEE : Should I

take it that my notice is pending ?

MR. SPEAKER : It is a very bad
practice that you get up every day without
any notice and disturb the House. Kindly
do not do it, unless you receive my per-
mission.

SHRI S. M, BANERJEE : [ am asking
a question. What has happened to my notice
ultimately ?
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MR SPEAKER I did not select it
There 18 no question of rejecting it There
were 80 many of them for today and 1
stlected only one The others were not
selected

SHRI 8§ M BANERIJFI Not for
today, but what about tomorrow o1 the
day alter tomorrow ’

MR SPFAKLR It all depends on
the merits every day Someumes therc
are calling attention  notices much more
important than the previous ones

SHRI S M BANFRILT I do not
wont you to admit my calling attention
notice I only want that you kindly ask
the Defence Mmister and the [fome Minister
to make a statement because there 1s going
to be a strike 1n the factory

MR SPELAKER | am not gomng to
do that unles ] sec thc calling attention
motion 1 will look into 1t

st Wi W (SrFUT) aew
gy qsgT AR A oAt @ W@ o#
@y ¥ dxer anefmar at g A
& w9 ew ¢ fr oAwgy s
T 7 AT F ST W FT AT J&ATT
7t ? swifat g N wsAT At AR
fagd g7 agr ¥ g 91 4% |

SHRI IYOTIRMOY BOSU  In Keiala
there are  (Interruption)

MR SPEAKER  Are you not fed up
of talking ’

SHRI JYOTIRMOY BOSU I do not

want to use rude words because that is not
done, nor would 1 like vou to use rude
words I am making a submussion

MR SPEAKER 1[I wil have to invite
the attention of the House towards the
misbehaviour of this hon gentleman and
1 will have to seek your advice on 1t

AN HON MEMBER He should be
named,

MAY 27 1971

Re Notfn on Ministers'
designations
MR SPEAKER He 18 persistently
doing 1t In the last session he did it and
tn this session he 1s doing it I am going
to warn him I warn you, I will not
tolerate it

220

12 45 hrs

RE NOTIFICATION ON DESIGNATION
OF MINISTERS

SHRI KALYANASUNDARAM (Tnu-
chirapalh) Sir, I am on a different
matter concerning the dignity and indepen-
dence of the House 1 have given notice
of a privilege motion on the 24th itsclf
That 1s regarding the notsfication 1ssued by
the President concerming the functioning
of the Government and connected with the
designations of Mimistries and theirr nomen
clature T have gone thiough thc [egal
position of it  That notification can relate
only to the functioning of the Government
and not to the functioning of this House I
do not know how 1t happencd that automa-
matically, as soon as the notification was
1ssued, the Hindi varsion was printed here
(Interruption)

MR SPEAKER
tion yesterday
us

I made the observa-
They should have consulted

SHRI KALYANASUNDARAM It 15
a matter of privilege of this House Is
there an 1nvisible hand which 15 giving
instructions to the Lok Sabha Secictariat
and pulling wires (Interruption) The Lok
Sabha Secretariat must function under your
gurdance

MR SPEAKER After all, I have to

work with certain formula (Interruption)
1 am not allowing 1t

SHRI KALYANASUNDARAM  The
Lok Sabha Secretartat cannot function as
a wimg of any Ministzty or the Cabinet
Secretariat It should function independently

MR SPEAKER  Yes

SHRI KALYANASUNDARAM  How
did 1t happen * Who printed the question

Lists hke that This House 1s entitled to
know,
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Can the Lok Sabha Secretariat take
instructions from any Ministry ? I want to
know,

MR. SPEAKER : On important matters
like language, etc., we have to take due
notice of it...(Interruptions)

SHRI H.N. MUKERIJEE (Calcutta-
North-East) : Do I take it that the issue
of a Presidential Order means that without
reference to the Speaker, the executive
implementation follows automatically by the
Lok Sabha Secretariat ?

MR. SPEAKER : You raised it yesterday.
I agree with you that on such matters, they
should consult us.

SHRI KALYANASUNDARAN : They
have not consulted you. What is the remedy
now ?

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : If the Government comes forward
and says that the Prime Minister should
be known as Pradhan Mantri how can the
Lok Sabha Secretariat object to it ? I do not
know if any question of privilege is involved.
(Interruption).

MR. SPEAKER :
laid,

The papers to be

PAPERS LAID ON THE TABLE

CONTRACT LABOUR (REGULATION AND
ABOLITION) CENTRAL RuULES, 1971

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRALAYA MEN UP-MANTRI)
(SHRI BALGOVIND VERMA) On
behalf of Shri R. K. Khadilkar : I beg to
lay on the Table ¢

() A copy of the Contract Labour
{Regulation and Abolition) Central
Rules, 1971 (Hindi and English
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versions) published in Notification
No. GS.R. 191 in Gazette of
India dated the 10th February, 1971
under sub-section (3) of section
35 of the Contract Labour (Regula-
tion and Abolition) Act, 1970.
[Placed in Library. See No.
LT—195/71.]

(2) A copy of the Apprenticesh’p
(Amendment) Rules, 1971, (Hindi
and English versions) published in
Notification No. G.S.R. 383 in
Gazette of India dated the 20th
March, 1971, under sub-section (3)
of section 37 of the Apprentices
Act, 1961, [Placed in Library.
See No. LT—196/71.]

NoOTIFICATION UNDER MINES AND
MINBRALS (REGULATION AND
DeVELOPMENT) AcT, 1957

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH-
NAWAZ KHAN} :

I begto lay on the Table a copy of
Notification No. G.S.R. 466 (Hindi and
English Versions) published in Gazette
of India dated the 3rd April, 1971,
under sub-scction (1) of section 28 of
the Mines and Minerals. (Regulation
and Development) Act, 1957. [Placed
in Library. See No. LT—197/71]

ANNUAL REPORT OF NATIONAL
COOPERATIVE DEVELOPMENT COR-
PORATION FOR 1969-70

THE MINISTER GF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) :

I begto lay on the Table a copy of
the Annual Report (Hindi and English
versions) of the National Cooperative
Development Corporation for the year
1969-70, under sub-section (3) of section
14 of the National Cooperative Develop-
ment Corporation Act, 1962, [Placed
in Library. See No. LT—198/71.]
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NOTIFICATION UNDER MINBS ACT,
ANNUAL Rrro «r OF COA1 MINES
LAPOUR WiIFARE ORGANISA-
TION, FTC

SHRI BALGOVIND VFRMA
to lay on the Table—

1 beg

(1) A copy cach of the following
Notifications (Hindi and English
versions) under sub section (7), of
wection 59 of the Mines Act,
1952 —

(1) The Coal Mines (Amendment)
Regulations, 1971, publised
in Notification No G SR
568 1n Gasette of India dated
the 17th Aprit 1971

() The Coal Mines (Second
Amendment) Regulations
1971 published 1n Notifica
tion No GSR 631 in
Garsette of Indin  dated the
Ist May 1971 [Placed mn
Ithary See No L1~
199 714

A copy of the Annual Report
(Hind1 and Inghsh versions)
on the activities of the Coal
Mines [ abour Welfare Organi
sation for the year 1968 69
|Placed 1 Library See
No IT 20071}

@ o

(1) A statement (Hmdi and
Enghsh  versions) showing
reasons for delay in laying
the above Report [Placed
in Library See No 1T~
201711

(3 A copv of the Annual Report of
the Employees’ State Insurance
Corporation for the year 1969-70,
under section 36 of the Emplovees
State Insurance Corporation Act,
1948 | Placed in Library See No
1T—~202/71]

(4 A copy of the Apprenticeship
(Amendment) Rules, 1971 (Hindi
and Englsh versions) published
in Notification No G.SR 570:n

MAY 27, 1971
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Gazette of India dated the 17th
April, 1971 under sub-section (3)
of section 317 of the Apprentices
Act, 1961 [Placed in Library
See No LT—203/71]

1248 hrs
ELFCTION TO COMMIITEFS

() PosT-GRADUATT  INSTITUTF OF
Mt pIicAL EDUCATION AND
RFESTARCH, CHANDIGARH

THEF DEPUTY MINISTER IN THE
MINISTRY Ol HFAITH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRAI AYA MEN UP-
MANTRI) (SHRI A K KISKU) Sir,
on behalf of Shrt Uma Shankar Dikshit,
I beg to move

*That in pursuance of Section 5 (g)
ol the Post Graduate Institute  of
Mcdial  Lducation  and  Research
Chandigath Act, 1966, the members of
this  House do proceed to elect, n
such manner as the Speaker may direct,
two members from among themselves
to serve as members of the  Post-
Graduate Institute of Medical Educa-
tion and Rescarch, Chandigarh, for a
termm  of five veats, subyct to the
other provisions of the said Act °

MR SPFAKIR The question 1s

“That 1 pursuance of Section 5 (g) of
the Post-Graduate Institute of Medical
Education and Research, Chandigarh
Act, 1966, the members of this House
do procced to elect, in such manner
as the Speaker may direct, two members
from among themselves to serve as
members of the Post-Graduate Insti-
tute of Medical Education and Research,
Chandigarh, for a term of five years,
subject to the other provisions of the
said Act.’

The motion was adopted

(1) ALL-INDIA INSTITUTF OF MEDICAL
Scirners

SHRI A K KISKU On behalf of
Shry Uma Shankar Dikshit, I beg to move
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Conduct during President’s Add
“That in pursuance of Section 4 (g) of
the All India Institute of Medical
Sciences Act, 1956, the members of
this House do proceed to elect, in such
manner as the Speaker may direct, two
members from among themsclves to
serve as members of the All India
Institute of Medical Sciences for a term
of five years, subject to the other provi-
sions of the said Act.”

MR. SPEAKER : The question is :
“That is pursuance of Section 4 (g) of
the Al India Institute of Medical
Sciences Act, 1956, the members of this
House do proceed to clect, in such
manner as the Speaker may direct, two
members from among themselves to serve
as members of the Al India Institute
of Medical Sciences for a term of five
years, subject to the other provisions of
the said Act.”

The motion was adopied

COMMITTEE ON THE CONDUCT
OF A MEMBER DURING
PRESIDENT'S ADDRESS

EXTENSION OF TIME FOR PRESEN-
TATION OF RIPORT

SHRI R. D, BHANDARF (Bombay
Central) : 1 beg to move :

“That this House do extend the time
for the presentation of the Report of
the Committee on the Conduct of a
Member during President’s Address,
upto the last day of the current session,”

MR. SPEAKER : Motion moved :

“That this House do extend the time
for the Presentation of the Report
of the Committee on the Conduct of
a Member during President's Address,
upto the last day of the current session.”

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Sir, I have given notice of
an amendment. I beg to move :

That in place of “upto the last day
of the current session™ the following be
inserted—
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“upto the first day of the next session,”

I think Mr. Bhandare will not object to
this amendment,

SHRI R. D. BHANDARE : 1 will not
object. If the House agrees, I have no guarrel.

MR. SPEAKER : All right. I will now
put the Amendment of Shri Vajpayee to
Shri Bhandare’s motion at item 9 to the vote
of the House.

The question is :

That in place of “upto the last day of
the current session” the following be
inserted—

“upto the first day of the next session.”
The motion was adepted

MR. SPEAKFR : 1 will now put the
Motion as amended to the votc of the House.
The question is :

“That this Housc do extend the time
for the presentation of the Report of
the Committce on the Conduct of a
Member during President’s Address
upto the first day of the next session.”

The morion was adopted

12,52 hrs.

RAILWAY BUDGET, 1971-72—
GENERAL DISCUSSION—
Contd.

MR. SPEAKER : The House will now
take up further discussion on the Railway
Budget.

st aw augw et (gTEe) ¢ Asw
AR, AT @ A=Y A A N @ 0
AiT goga #7 & 39N 36 ¥OT 12 ww
T F7 e feawrar T & AT Oy TRy
¥ araye e nar § R feRfor
Frefres & & ¥ 36 917wy feg wg §
w2 7Y T gerde ¥ v H 33 50w
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[#f% v AreTHT MRS
o faw 7g ¥ 1 fov o ag A 3 fr
&Hoet 39 F 397 59 FIVT T WTLT ghr
§ o qem feT ¥ 3O a2 FOT A
HTeT €17 & | 5 AT WEr F arayE &)
T ogel ¥ gz & a7 Y v awe
fag; 3312 991¢ ¥ aE 77 awe & fAy
fr 37 zw & T A7 dA9E ¥ I
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§ oY g o7 AR FRW F AT R W
TEAT T AT FIAT 1

Bfra ~w |19 St A @A ¥ A
7z wrogw At ¢ fr ag fed A wed
Far mI R ? gw G Hfew F suw
a1 @At # 59 e a1 7 A Ay
& FUT WIeT gYaT # 52 FYIE T X g
TR ST Gaw AT T Y T ¢ At g
TN T & F9 T AT E W 49
F7IE FT g/ A € ¥ Oq7 N AT qF FT
faear?Y &7 ot g8 @q W gaq sfer
g9 A IT YR AT RgA FH AT
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T d? gmu e § & oamAg qe
ot A wATE &N Ay T aeen F I
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MAY 17, 1971

Ruilway Budget—Gen Diy. 228

AR E F oy TWAN
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SES & ATHT | g0 IIAA AHESAT N
7 FT THA |

MR SPEAKER .
after the lunch recess

He may continue

1301 hrs

The Lok Sabha adjourned for
Lunch till Fourteen of the
Clock

The Lok Subha reassembled afier
Lunch at Fourteen of the
Clock

IMR. Diruty-SPTAKLR in the Chair}

oy va A oAl SuTeqer WIS,
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| T i)
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Y ¥ *T @TIT A T g1 A7 0y
% & e grAaqd Y fRmr 7o FE
glaur Y | 3@ T FAm ¥ AR ¥
FGA GARAT g1 AAA AT FLET AW
3o fagiv v gfalt fage v e
qgATAT ST AT |

¥ FYEIT OF A a1 98 fgw
gams Y ¥ o 7@ avw gwle §
FOT 59 FrE ¥9T FT GFAN ISAT E |
War At ¥eETfEAY & siraewrafaw  veAl
g &y fgm wan ¥ fog on v 9 fewe
# frormae 37 g & fog Sreamge 28
P AR fF e g A A TAd
fewz gt fzm Rorw g7 Sy A G
Frar £7 ? uq fge Rgn qv g@ &
wrx & forw fr e W go vl & o
o foo Ao faae fog ifge
FEAT ATAVAF ) ITHT gH 399 FL IR
foggn fewe #t g aer % @) oy Fg
% &P @ wlgo Swmoedw
W & foq agrey ) &< fear FO @
IET gW A% w0 fge wd9T Y ™y
wifge s zan s faar oAt wfgg )
WA & N AT oy s g IR
ot o7 #3 T Mgy
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FGSET FURT FT TET I% Jeraeg§ I
FICH vgm frar & f5 g a9w §w=d
e fred A A 5500 et e AW
fage A Fre Aega 7 wfafer 33 &)
wgr g0 e fagm & Smer ga W
z7 6500 mer sfafer faar F@& ¥ fred
Fu A S00aw S fear & g@ N
a7 w77 fear & & faw & 79
# gT Fg@ F E | & avHT w1
T gvw grafaq s angar § frag
ghre oY @ frg® 1970 a1 #1 ga% 97-
mrgnT 22 wfafza & fgma &
e gu fard . og uw FE gt gy
FTTR A T T AT @ Avay g efi%
qradtr welt 7 gang faar & v o7 aXg
g 4z AN S WY KA T AT qgr q7
& g~ § & Faer a3 ¥ w aR
¥ o 30 gA BT JUAT FT wAT F
FTON FHIT @ AL & | FAS FT FeqRA
ST TR oF T 8 FIE Ew F gaAr F@r
q1 98 frow aq 1970 & T & 7 F0¢
9 @ T MT AZ UF FOE T AN
F1 rarae 9 gt & formy oy g
F ARAT W IFTL U 2 | TAfoT 1A HY
T famrr ¥ v 70§ BF gy gew WY
WEWTE FedY AT WY @) 7g I iy
A TG E? dewEm F
fera & Fm siywfor off sfes g
arfze afew ag dwfor s ) @ &
T T 1AW Ay sqT 3T Wiy

sfeaw arifan sriifalgs & ercnr
Faaamn & fr feed e dme e
fagre & swer g6 & Oio fw W
srwfar 1222 Fia sfafza & fgars ¥ a9
gs e

I i oo ot § qafey & A
Now ) guty IHT AqAr IO @AY
FE A\ e IO F ool ol gy
1 12 v dorez Sfen et § TR 4
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@ Y ¥ ¥\ Arfgw 1 A o wimm
g Sfer gt & 5 au # oy g
“fewr st Sl & og w1 FT A 4 goR
oA 1 gmag N g5 o
Wt garR o uffa & 9= afsd &1 ad
Tt gu SUNT FT gwq & A QY fagnd
TS §T INIT ST & g AFTH FIC-
AT ¥ ST & 1 et o Aars oy e
] &t g 7% & THY AT A% FTAE
wafw IuT Tas 7Y gEET § Ay wv
AFATT qyrgyr R owedt Wt 9 fafeas
T AT FTE FT FAF KAST  GIHI
Woag gt £ 1 Ag T ATE U
" FT FEIG IRH AT GITEATE )
A% & dwq F Py 7 newe 1A §
e gt az & fw S Syoed A1 §u
7 fam &7 ug, o woed ¥ T fzi
Ty g fo 0w 70-80 JwA Wm F
AT & 1 37 AR § ST ot F7 sraey § S
T AT FogAT § AT T G FIFWT AT
& g i w7 oY oF &Y faw ® 80 gare
a1 Mar & ) zafer & gww Er oW
£ ST arwina e AT w1gAT ¢ i ag qav
BT ¥ FIF OF a7 AT 193 F FFATT
q3T gaAT § T AN aTH FAS FT AN
gaTt ger & A WiyE § A7 xw g
g FE & (U LRI ATATF FH
sy I3

SHRI A. P. SHARMA (Buxar) Mr. De-
puty-Speaker, Sir, I rise to support the budget
proposals brought in this house by the Rail-
way Minister. I have a definite reasion to do
that. It is only in this year, unlike the previ-
ous year, that the Railway Minister has per-
haps realised that unless and until the rise in
costs and the increase in the working expen-
ses of the railway are met by increasing the
rates and fares on passenger tickets the
railways are bound to run in a loss,

‘Fhe running of the railways in a loss has
been @ very controversial matter. The
railway is bound to run in a loss if the prives
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of coal on the one hand, the prices of steel on
the other and the prices of such commodities
which arc required for the running of railways
are increased day by day, and the rates and
fares on the railways arc kept as they were
three or four years back. The railways are
bound to run in a loss. Therefore, this is
perhaps the first time that the Railway
Minister has realiscd this aspect of the
working and has come out with a sound
business proposition in this house by
making a slight increase n the rates and
freight of the railways so that the railways
could be run neithe: in a loss nor in a
profit.

It is always said that the railway is a
public utility service, If it is a public utility
service, then the question of loss or gain
should not be taken into account. Even if it
runs in a loss, since it is a public utility ser-
vice, we have to run the railways ; we cannot
close them. But, if the railway’s commercial
aspect taken into account, then the earlier
factors that 1 have stated have to be kept
in mind. The fact is that most of the railways
in the world today are running in a loss.
Only ina vety few countries do the railway
make a profit. Therefore, if we are concerned
about the loss and gain so far as the railways
are concerned, we have, always to take all
these factors into account,

1 would like to dcal with another aspect,
the financial aspect, of the railways which is
mostly responsible for indicating or giving an
impression that the railways are running in a
loss. Here, you will find a very uniquc thing,
A very unique financial arrangement is always
placed before us. We pay a certain  amount
of dividend out of the earnings of the rail-
ways, irrespective of the fact that particular
sections on the Indian railways always run in
a loss and they are never going to make
any profit. For example, I can say that
some of the railways in India like the North-
eastern Frontier Railway, the Northeastern
Railway, the Northern Railway and also
the Southern Railway are not making profit.
But when the question of payment of dividend
comes, according to the present financial
arrangements of the railways, dividend is
calculated on the Indian railways as a whole.

‘The Railway Minister himself said that
they have run into a loss of Rs. 8 or 9 crores
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but on that also the dividend has been
caleulated 1 do not know whether the
Minister wiil apply his mind to this problem
and sec that this faulty financial airangement
changed 1 can understand if railways arc
asked to pay dividends on carnings wheie
they make a piofit In this connection, I
suggested that the following recommendaions
of Transport Committee should be nnplemen
ted

‘(1) In the plannng of transport m
future the necd for cnsunng finan
c1al solvency of the railways should
be kept 1n view

(2) In all cascs of lines which ate ¢xjc
cted to be untemuncrative cyven after
a foew years of therr opemng  prowi
sion should be made to compensate
the ratlways for the losses

(3) Concessions given by the 1ailways
1n fares aud freight rates have to be
considered on ments To the extent
that these concessions are granted
in the laiger public interest and
involve losses to the railways, the
Josses should be taken off them n
determuning the railways commut
ments to the gencial finances

If these 1ccommendations atc  nnplementud,
a lot of worries of the mumster about losses
m railways will be removed

S0 fai as economy m ratlways s (on-
ceined, we have had a4 very sad eaperience
We always start from the wiong end In thy
name of economy, the number ol class IV
employees gangmen, porters et who are in
the lower giade 1s reduced and the number
of higher grade people is tncreased 1 his 1s my
experience about economy Thereflore, although
It 1¢ necessary to curtail unnecessary expen
diture m rallway working  this type of
economy 1 just mentioned should be avosded

Coming to my State of Bihar, if you look
at the railway map of India, a large portion
of the Indian Railways tuns through that
State Apart from givimg us more hnes,
even for recruitment through the sérvice
commussion, there 15 no arrangement
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Al members, irrespective of party affilia-
tions from Brhar have been demanding
the location of the hzadquaiters of the
service commission 1n Bihar somewhere at
Danapur or Patna In this House, all succes~
sive munsters have given assurance, but
nothing has been done Theic 1s one Assistant
Secretary who has been posted there It 1s
just Like a post office no work of the service
commussion 1s carricd on there It 15 a
meaningless expendhture If it has been deui-
ded not to have the headquartess of the service
commusston there, 1t 1s better not to have 1t

If there 1s a full fledged Railway Service
Commission theic are many advantages to
the people of both Bihar and UP  Itis very
necessary and we have been demanding 1t
for a very long time I am surc the Rarlway
Minister will sce the genmneness of this
demand of the people of the arca and agree
to the establishment of 4 full-fledped Rallway
Service Comnussion at Patna or Danapur

Ihen there has beun a demand that the
divisional headquarters of thc Noith Lastern
Railways should be located at Soncpur In
fact, there were cven some agitations for 1t
The previous Railway Minister had given the
mmpiession that he 1s going to decide this
question in our fasvour I referred to this
demand when I spoke on the railway budget
last year in the other louse My ferling is that
politics are 1ntroduced even m the working
of the rallways 1or instance, the former
Railway Munuster decided o locate the head-
quaiteis of a 1ailway diviston at Rangiapara
m Assam I do not know what justi-
fication 1s there for that Similarly, Banaras
has becn selected for location of another
headquarters I do not know how Banaras
15 better than Sonepur I am not say-
ing that Banaras or Rangiapara should not
have railway headquarters butlfeel politis,
plays a greater part than justihcation n
the location of headquarteis

Comng to De lux trains, Shr1 Dinen was
against the junning of De Jux trains But I am
in Bhattacharya favour of them 1 say that after
the intioduction of the Rajdham Express
there 15 enough justification for the diversion
of the weehly De-fux service to Patna Now
1t 1s done once a week 1 say that 1t should
be done twice It 18 a convenent train for
people going to North Bihar and Assam.
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Then I come to a very important part of
the speech of the Railway Minister where he
casually quoted fiom the address of the
President where he has referred to consul-
tation with trade union leaders in evolving a
sound industrial policy. 1 take it that be
meant workers’ participation because other-
wise consultation with trade union leaders in
cvolving a sound industrial policy has no
meaning. The raiiways havc done some work
in this direction and a team of railway officers
and labour rcpiesentalives were sent to
Yugoslavia and some other countries to study
this system in 1965.

They have submitted a report also, but since
1956 this report has not seen the light of the
day. If the Railway Minister wants to asso-
ciate the representatives of railway woikers
with increasing the production, decision
making and running of the raiiways, it is
absolutely necessary that right from the plant
level up to the Railway Beard the represen-
tatives of the railway trade unions and wor-
kers should be associated It is not that a di-
rector is appointed at the level of the Railway
Board and we are very happy. That will
serve no purpose. The association of railway
representatives right from the plant level up
to the Railway Board is absolutely necessary.

Regarding distumibances caused in the
running of the railways, itis a very sad
commentary on people who, for serving their,
political interests in seasen and out of season,
attack railway property and railway employees.
They squat on the railway lines. Not only
that, in the north eastern part of the country
it has become absolutely impossible
for to run the Railways. railway employees
are assaulted. Sometimes people are
killed also. If that is the situation
continuing in certain areas of the country,
is it possible for railway employees to run the
railways ?

The employees are expected to run the
railways under normal conditions. They are
not supposed to fight with the hooligans and
people who indulge in violence. If the emw
ployees keep away from work, they are
treated as strikers and their setvice is broken.
1 want not only to inform the Railway Minis-
ter but also to sound a note of warning that
we had a meeting of the National Raiflway-
men's Federation where we have takena
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decision to give a directive to our workers
that, if such a situation continues in certain
parts of the country and if the people for
whom railwaymen render loyal services start
beating and killing them, they should stop
the running of railways under all circums-
tances till such time as normal conditions of
working are restored.

My hon. friend, Shri Dinen Bhatta-
charyya, said yesterday that by increasing the
fieight and fares the Railway Minister is
now goirg to hatao the garibi instead of
garibi hatao He made a reference to our
Prime Minister’s assurance given to the people.
I want to assure that so far as railwaymen, as
a class, are concerned, they have given enough
proof of their patiiotism and of their loyal
services to the country and the nation and
they will continue to do that. I want, on
the other hand, that the Railway Minister
must take severe steps to see that such people
are dealt with a heavy hand so that normal
conditions of working exist in these areas.
Then only the railwaymen can be held
responsible for not doing eflicient work.

Only one sentence and 1 finish, I am
very happy that the present Railway
Minister has dealt in his speech with certain
things as a practical man. He has not
talked about corruption or eruption of so
many things on the Railways. 1 want to
inform him that as a trade union we have
decided that we are not going to support the
wrong people. There are wrong people in
every sphere of life and, therefore, it is no
use making propaganda about that. Tasked
a question about the eleven-point programme
of the formar Railway Minister. I have not
got an answer. I would like the Railway
Minister to see to that aspect of railway
working where a parallel body has been intro-
duced for a certain purpose, where employees
are made a special target of attack by certain
officials and non-officials associated with that
organisation, I would like to know how much
money has been spent on that account and
how much profit the railway has made. T would
like the Railway Minister to examine this
aspect and see that as a practical man he
should see that the working of the railways
improves by associating the representatives of
the workers, as I suggested carlier.

SHRI KALYANASUNDARAM (Tiru-
chirapaili) ¢ Mr. Deputy-Speaker, Sir, at the
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outset, I have to say that the sprech read out
by the Ratlway Minister was not only dis-
appointing but even provocative I have to
take veiy strong objection to many of the
points that he has brought into lis speech

No doubt, he s aware that therc 1s
mtense cnticism  and discontent not only
from the Raillwaymen but also from the
public in regard to the way in which the
rallways have bcen mismanaged He wanted
to comc out with an explanation So,
pethaps, the Railway Mimister  was adwised
to be on the ofiensive rather than on the
defensive  He was on the offenstve against
ridlwaymen, aganst the public  agamst poli

tical partics, against «veiyone That seems
to be hts attitude
In hus speech, there 1s an impression

created as 1if the railwaymen are very gieedy
and they arc ashing for more ind more 1
do not know whether the Railway Minuister
goes through the Reports that are plaed
here and  distributed to the Members from
the Railway Ministry 1tsell 1t he goes
through them he will find that the percen
tage of e xpenditure incurted 1n respect of
stalf m the Indian Raiways 15 the lowest as
compared to other Westetn countries In
Britain, 64 per cent of the total expenditure
19 ncurred 1n respect of stafl and that means
only 36 per cent 1s tncurred 1n tespect of
other operational costs, fuel, et¢  In Japan,
which 1s nearer to us, 1n Asia, the expendi~
ture 1n tespeet of stafl 15 59 por cent and
that maans the expcnditute 1n respect of
other operational costs, luel, ete, 1s 41 per
cent Heie, 1n India, the expendituie on
staff 1s 50 per cent and the expenditure on
other operation costs, fuel, etc 1s also 50 per
cent  So, that 1» what 1s tahing away more
1t he dispassionately examines this question,
he will see that the working expenditure in
other respects, that 1s, what 13 spent on
workshops, what 1s spent on contracts and
other things, 1s very high and out of pro-
portiop I wish his spsech were a litile
more humble and he ought to have tried to
find out the truth

No doubt, the performance of railways
i the past three vears has deteriorated even
1n respect of operational efficiency and punc-
tuality, As regards operational efficiency,
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so far as 1t relates to the workers, 1t has not
deteuiorated  On the contrary the Report
itself savs that the worker has done his best
and has given lus maximum 1 do not want
to bother the House with figures

Why this grudge against the workers ? 1
endoise one aspect of the statement made by
Mr A P Sharma that our workers aie not
wanting 1n patrioism I endorse that  But
don’t put their sense of patriotism to too
much of strun  They have borne all these
difficulties far too long.

How do th¢ Railways tncur loss ? First
of all, T want to remove the idea that the
Railways are incurring a loss The figures
arc so manipulated as to present a picture
that the Railways are incurring losses If you
concede that the Railways should work as a
public unihity service, in the interest of the
ralwaymen, 1 the interest of the tiavelling
pub 1. and for the speeding up of the econo-
mic activities of the country, what 1s 1t that
you find in the Iinancial Statement ? TFhe
Financid Statement does not show any loss,
and that 1s, m spite of these mismanagements
I will come to this aspect of the matter later
on

Here we find Depreciation to the extent
of Rs 105 crores and they show it as ex-
penditure  Certain amoun{ under ‘Allo-
cation for Rallway Development’ 1s shown
as expenditute And what 1s worse,~Mr
Sharma missed this point,— interest 1s being
paid for the arrears of contuibution on the
General Revenues In other words, the
I'inance Ministry 1s squeezing the Railways
like anything 1 do not hnow whether the
Railway Munistry 1s independent, whether
it 1s able to act independently I do not
know whethe:r the Financial Comnussioner in
the Railway Board 1s acting in the interest
of the Railway Board or acting as an Agent
of the Finance Ministry 1 want to have
his pomnt cleared up when the Minister
rephes to the debate The Finance Mmustry
wants to squeeze as much as possible for the
general revenues

SHRI M RAM GOPAL REDDY
(Nizamabad) Some money 1§ invested by the
Government in the Railways, Towards the
interest on that, dividend 1s paid,
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SHRI KALYANASUNDARAM : Even
in private enterprise, they get dividend only
when there is profit ; not otherwisc. Nobody
has paid interest for their failure to pay
dividend.

We have listened to the speech of the
hon. Minister where he mentioned about
thefts, in spite of interruptions from this side.
No doubt thefts have been there not only
now, but ever since the Railways have start-
cd. Perhaps the problem is becoming very
acute now. But, who is responsible for this ?
He referred to this problem 1n three places
in his speech, He said, it is a menacing
thing ; It is a very scrious thingand particula-
rly he was mentioning one¢ thing— that is,
overhead wires. 1 think the Railway Minister
knows something about electricity, If he
does not know, let him say so.

The overhead line is always alive ; it is
live wire with encrgy with great tension.
What is the tension ? 25,000 volts, There
is no question of goitig near it. Nobody
can go anywhere ncar even upto a distance
of 3 feet. If he goes he will be finished. Ile
is gone.

From his speech, I learn that these thefts
of copper wires occurred not during the con-
struction period, or when they were stored in
the storage yard, or they were under custody
of the contractors, but after the line has been
energisrd and handed over to the Railways.
Then only these thefts have happended. Can
it be done so easily ? Can a thief go and take
away copper wire like this, which is liyng
overhead ? Even the worst dacoit of our
country cannot do it, taking away a line
which is energised at such a high tension,
Whom does the Railway Board want to fool ?
Anyone who has knowledge of electrical
engineering will admit that. Here the thicves
aro those who are clothed as big officials and
big Contractors, A metre length of
copper wire weights more than n kilogram
in weight. How to carry these things ? If
the hon. Railway Minister is willing to listen
to the voice of truth from the 13 lakhs of
railwaymen and the public, he will be bene-
fited. But his Railway Board will not listen,
and he is guided only by his Railway Board.
Solong as he is guided by his Railway
Board, he is not going to contribute anything
for the betterment of the railways and the
railways will continue in the same old way,
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Electrification and dieselisation are no
doubt an advancement, although they create
problems regarding staff. They lead to
retrenchment and loss of employment poten«
tial, and so, some of us are only cautioning
them to do it in the proper way without its
resulting in  unemployment,

We know that electrification has taken
place. In 1958, a separate organisation
calied the Railway Llectrification Organi-
sation was constituted, and a general manager
was put in charge of it. For what purpose ?
It had a bunch of well trained engineers and
technicians, But was this organisation
entrusted with the construction of all this
railway linc under the new clectrification
scheme ? Whete was the need to give all
these works to the contractors ? It was
given to three big contract firms, two British
and onc Italian, It will be difficult for me
to pronounce the Italian name, and, therefore,
I shall mention only the names of the British
firms ; these are the BICC, London and the
Cromptons. The Cromptons are very well
known. These three companies have formed
a club.

There was no open tender and no open
competition. When they form themselves
into a club, you can understand what will
happen. Thoy dictate their terms. If the
han. Railway Minister wants to know the
truth, I would request him to get all the ten.
der documents and place them before the
Housc. 1 shall show to him that they have
not spent even half the amount that was paid
to the contractors, and they have swallowed
more than half of the amount intended for
these projects. If the hon. Minister is inter-
csted, let him please get the documents. I
do not want to give him the details
now. Let him get all the tender
documents in regard to the contracts
that were ecntered into between  the
Railway Electrification Organisation and the
three firms whose names I have mentioned.
If h: wants my help, Iam prepared to give
him the correct details to show how these
three companies have swindled to the extent
of nearly 50 per cent of the amount that was
allotted for these projects.

1 shall give just one instance regarding
the Rourkela-Bilaspur section. Let the hon,

’
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Minister verify. The amount of the tender
agreement was Rs 257 lakhs. The details
are : Supply of spare parts : Rs 90 lakhs ;
Erection charges : Rs 80 lakhs, and Estab-
lishment charges : Rs. 87 lakhs. In regard
to the Rs. 90 lakhs which 1s said to have
been paid to the contractor for the materials,
that is, the overhead equipment purchased
from a supplicr, he must producc a voucher
for that, Kindly ask him to produce the
sales tax account which he has submutted to
the State Government IMe has mentioned
only Rs 45 lakhs in respect of the materials
purchased, to the sales tax officers. But hete
he has given the amount of Rs 90 lakhs
and has drawn the amount of Rs 90 lakhs,
Let the hon  Minister examine these things
and produce them before us, In the name
of this House, I ask the hon. Ralway
Minister to get all these documents and sub-
mit them to sciutiny by a committce of this
House, Then, he will know how much
money has been wasted. If he wants eco-
nomy, we arec all for economy, but not for
retrenchment of a casual labourc: or a gang-
man or a porter or a peon, Thisis how
you should economise Crores of 1upees are
wasted like this, swindled by private contrac-
tors and corrupt officials. Not that all our
officials are corrupt ; we have fine engineers,
the best engineers, the cheapest engineers and
the most efficient engineers, That is why
there is 50 much demand for our technicians
in capitalist countries like America. Our
labour is the cheapest and most efficient, I
am proud of our labour. But our Railway
Minister does not admit that., He 1s angry
with our iabour. He thinks that the failure
of punctuality is due partly to inefficiency of
labour. Will he kindly give me the breakup,
to what extent failure of punctuality was due
to political agitations, theft of overheap
copper wires and to what extent 1t is due to
labour inefficiency.

Cordon off the eastern portion. What is
happening in the rest of India. Are the
trains running to time ? If any foreigner
reads the budget speach of the Railway Minis-
ter, he will think that India is passing through
a big turmoil, everywhere there is unrest,
agitation, theft of wires, theft of everything.
What will others think of our country ? Did
any of them opposite think about it ? Is this
the reality in our country ? For the sake of
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concealing--1 do not want to use harsh words--
corruption and inefficiency of he adminis-
tration, these charges ate levelled against the
workers and the public 1 request the
Minuster to inquire into these matters which
1 have raised.

There is an engineer who was Chief
Engineer in the railway electrification organi-
sation. It will not be fair for me to give
his name in the House. But he was awaided
a Padma Shei  For what ? he had been in
service for ten years and he has helped these
contractors a great deal. Today he is in the
service of one of the contraclor firms on a
monthly salary of Rs. 10,000 or so
(Interruption). Such an engineer was
awarded a Padma Shri  If | am wrong, let
the Mimnuster deny it

AN TION. MEMBFR : Was it after
retirement ?

SHRYI KALYANASUNDARAM : During
service. Two years later he joined that firm,
He is such an attractive peison that so many
officialy in service are also after him, because
he has got the power of inducement. He can
get any son of any official employed anywhere
through these pivate firms. So he is a
most sought after person, Perhaps it is be-
cause of that that he was given a Padma
Shrt  This 15 how the so-called big officials
are swindiing the railways, being hand in
glove with contractors. And the Minister
has the courage, the guts, to charge the
workers, who are sweating for the railways,
with all these things.

Then what about the incentive scheme ?
Last time I rased it. I do not have the time
to go in detail. If I had to do full justice to
all the points raised in the Minister's speech,
I would require not less than two hours. I
have got enough material to occupy that much
of time I am basing myself on facts, not on
gossip. But I know I do not have that time
and I will not be able to do full justice to the
subject.

About the incentive scheme, they have
realised that it has not been fully implemented.
Why ? In the name of incentive scheme, they
have created posts of the higher category
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while retrenching and surrendering posts of
semi-gkilled and skilled workers in the work-
shops. How docs the Minister expect the
workers to be very happy about this scheme ?
It has been in force for some time now.
Appoint a high-power committce to assess the
advantages and disadvantages.

One should know the merit or demerit of
the scheme and should know whether it has
been successful or otherwise. As it works at
present, it is just decciving oneself to have
this incentive scheme, Figures on paper look
wonderfuly so many units have been turned
out. But in such a hurry, in such a hapharard
manner. Wagons and engines which are
sent out of workshops in the name of incen-
tive scheme increase our expenditure on
maintenance twofold. 1 am not opposing the
incentive scheme as such. If it can be worked
with the co-operation of the workers it can
achieve the rcsults desired, But the way it is
implemented in several workshops is a
damage to the scheme itself. 1 am speaking
with personal knowledge.

The Railway Minister says that the rise
in freights and fares are marginal-one rupec
for a journey from Madras to Delhi. But the
Railway Ministry has no moral right for
demanding this from the nation. That is my
objection. The increase asked for may be
trtvial. He has misled the House by saying
that the railway fare in our country is the
cheapest. Maybe, the railway fare may be
low, But compare it with the purcbasing power
of our masses. The masses have no houses
near their working places. Is it not the duty
of the Goverment to provide food and shel-
ter and clothing for all its citizens ? Next to
food, shelter and clothing comes traval facilli-
ties. Cheap travel facilities should be provided.
Even if you cannot make it pleasant, at least
make it cheap.

Catering establishment in the railways is
miserable, I have listened to criticisms made
in the earlier Houses that it was worked by
the Railways and so it was miserable. It is
not true, Wherever you bring the contractors,
you are swindled. That is what happened
under the Railway Electrification scheme. In
some places this is done by the contractor,
while some stations are worked by the depart-
ment. Both are now going down in standard.
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Let them institute a committee to enquire
into it, It is costlier than outside,

SHRI A. P. SHARMA : What is your
suggestion ? (Interruptions.) 1 am talking
about improvement of railway canteens.

SHRI KALYANASUNDARAM : Per-
haps he is agreeing with some of the critici-
sms I have made. I come from the south.
1 know that outside the station a meal costs 80
paisc where as a mecal, which is bad in quality,
costs Rs. 1.55 on the railway platforms and
five paise for sales tax. If it is served on the
trains, it costs Rs. 2.05. I am referring toa
vegetarian mean; I am a vegetarian and I do
not know about the quality of non-vegetarian
food on the railways. Perhaps it is worse, The
catering establishments have become bad
after they were given to the contractors. I
can inform the House that the contractor
boys purchase edibles from outside and bring
them in. There are places where the selling
side is left to the contractor.

Even where the refreshment rooms are run
by the railways, the selling alone is given to the
contractor. The contractor employs boys. He
does not take the edibles from the refresh-
ment rooms. He gets them from outside and
sells them to the deteriment of the health of
the passengers. Rotten Pstuff is brought and
sold, If an enquiry is made, it is not very
difficult to find out all these things.

15.00 hrs.

So, I want to make some suggestions.
With regard to the working of the catering
establishment, I wish the Railway Ministry
appoints a Committee to enquire into the
conditions and to make suggestions as to how
to improve the quality of food and the ser-
vice to the passengers.

SHRI A. P. SHARMA : There was a
Committee, (/nterruption)

SHRIKALYANASUNDARAM : Rever-
ting to railway electrification organization
and its functioning, there is the 70th report
of the Estimates Committee which I happened
to go through. It had made some recommen-
dations about reorganisation. In 1968,it has been
reorganised or decentralised. The Estimates
Committee had said that the expenditure
incurred as a result of the reorganisation is
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more and they have also sugpusted (o the
Ratlway Ministry that they should submit a
report on that, whether 1t has 1esulted in an
economy or has resulted 1n  greatet eapendi-
ture, after two years, to this House I'wo
years are over and I do not yet see any
report, or 1 do not know whethcr any atte-
mpt has been made to subnut the report

With regard to the railway budget sprech
of the Minuster, 1 am oppsed totally to all
the increase 1n rates proposed by lim, and I
take stiong objcction to the cutiism that he
made about the workers

To Mfawx g8 (FFo5g7)  ITeA
oY, 9 T wFy AR AT T O
aag wfera www gar &7 a7 zafar fr
& wrgar g fr ot 17 & 7, & w=h oY
IR A & & T g IV i § adrfy
¥ agd AV A F AT oA T
are 7Y qE ea @ foar @ a1
1 R wEw o1 3w A I @
formr mur a1 g ¥ agT DA TIW AR
aT oft gt 7€ & W

FAEamgL A AMATG | AV FT
T AW & dalm w0 AN ¥ N agw
gET AT S 1wy AW A F 1 FqramaE
¥ grge 9gq AT § A fwe
wgeqR NfE Fe7 S]W A THATY FATIT
FAMA qT 4T FAR O AY 78 arT o) A
SqTaT A7 AwT FR T HAA 1 @ @A
@Y A ared AT, ST AR vy orow
F7T 9ET WA W T@AN ARATE A7 H
s & § fr 9w 9 TETE N0
M | AgeYT ¥ qrad G go ) A
o qear & Iwr W faAd ) A
s ma & & ¥few swn wwifor gfe
§ TaT werE § | MEWYY A AET € G-
) daeh gufrar § & wtat 07 gy
e ¥ AGA AT AT AW AOAT €
ey a1 gy § i wufrr 9% ag
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At fad (2 917 &, Tt @ Awe
gafar ag v gafor § Gy e
AFUE W HS AR F GRS S5S
WEY FFTE qI0 ) g g ot o O
fagl g€ # ok 37 Y 9% AT amr-
I 1T 1 7 TrEY T qAr wf Ay
qeT a7 ¥q9 8 Aifrgy ot & gfar Ay
FETITal LTSS qri &k AN §
977 & St Y aga ghaar & s

T A7 9g & fF qawgr ¥ qrad
T wET g Ferar A 9@ T s
=Ir-Tifear AT @ 9T v ow weamTT
FY AN T OF-1E 9 W A T
ant s Frfeo ooy T4 A o &
M7 FH A HATA * | 77 TgGT BT @
art g | 47 sty faw 397 7F mieq
TR o T ¥ Y OF-UF SN ST aEr
& | 715 Ffears 47 ama 78y gnir |

= a1 g @ 5 qaeqT & faest
a1 § for o qrada 9 A aga am-
TITAT ¥ | A€ AT FE A FG AT qHY
tafra o7 vr adra@ &) ww aw Og
AT GFTE e AL &Y Tl a9 A% O
% FBTq AT an) @7 uF 9% sery
wHT T, JIBYL Y TDREAE AT 1w
mE WA & gy @t & Ay @R A
aYfrat zorgrarg § FTewT AT givear
AT A AT L R ¥ T A AW SR
#r ¢ Tafon a oo o wr AW ¥ E
faara 78 &1 wifge

XY arT 7g ¥ oweqR & afgar
WeT A9 F | gy & difzar o ma A
me S § 3AN oF 9 s wieT
avfy wadt wfew | ag Fr€ aga o aa
A 21T AT @ & gR e ¥
Tearg ¥ FEgAT O |
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OF a1 gH We< 3 & weaeg § AT
Fghr & 1 T Ao § fomy w*wT § oA
'/uAl & drwd e difen T8 §
foaas aog ¥ wff # aga awdvw g
£ Y afafom AT ew & o aoew
2y ag7 @muw gea HE) T W Ed
BIA-B a1 g9 i aga snarht & g0
FT AT FHAT E 1

oF q Aty g/ A7 FgAr g WifE
qAWYT § Araeq AGH @A 1 ot ag ug
fo v ¥ TF7 av oF @ g Afee)
ag AIEY agA & ATAvAF § | TS Ay
§ qgd W 1T g1 A § wfET ool aw
FO gar & 1

&t S &9 amd wr av, § oo 39
s iy AT w1 e gay wfaed
wIyor 2 g7 ¢ S ag dfaer wievgafea
fear & fom® O A ard w8 & fF g%
i@ AwdlY ot &7 afas enrT T aqifE aga
WaF s A qv o wE vEaT 1 T
awt #v gver qer F% faar amr ife
T AT agT & anana g )

SHRI1 DINESH CHANDRA GOSWAMI
(Gauhati) : Sir, while congratulating the
Railway Minister for injecting a sense of
urgency in his Budget speech for eradicating
the evils prevailing in the railway administra-
tion today, we the members coming from
the north-east frontier region of this country
particularly from Assam, cannot but accept
this budget with a sense of regret and
resentment for the failure of the railway
administration to take note of the most
urgent problems concerning the railways in
that part of the country, Ours is a strategic
State and we are connected with the rest of
India by only a small strip of rail line, which
can be called the life-line of the State.
Unforiunately, in spite of this fact, the
raftway ‘administration has shown utter
neglect for the improvement of this line. For
along time there was a demand for the
extension of the broadgauge line to Assam
anl then it was extended to Bengmrigaon a
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border Station of Assam. I do mot know
why it was extended only up to Bongaigaon.
Was it only to give & psychological satisfac-
tion to the people of Assam ? Thereafter,
we have demanded times without number
for extension of the broadgauge line from
Bongaigaon in Pancharaina, Joggigoppa to
Tinsukia. As early as on 31-7-55 a resolution
was passed by the Assam Pradesh Congress
Committee, which was reiterated by the
Assam State Assembly in 1969 for making
this demand but the railway administration
is absolutely silent over jt. The late revered
Prime Minister, Lal Bahadur Shastri had
assured the people of Assam that he would
give adequatc consideration to this demand.
But, unfortunately, before he could take a
deep interest in the matter he passed away.
A memorandum was submitted on behalf of
15 lakhs of people, signed by 5 Jakhs of
people, to the hon. Prime Minister but we
are in such a position that till now we do
not even know what has happened to this
mcmorandum. In the Railway budget discus-
sion of last year also, this point was raised
and an answer was given by the Railway
Minister that it is not economically viable,
Those upon whose advice it has been said
that it is not economically viable have either
no knowledge about the potentiality of the
economic development in this State of Assam
or they have done so with an absolute sensc
of indifference to the healthy development of
this State. It is absolutely ecconomically
viable and 1 will put some points, to subs-
tantiate this contention and be glad if the
minister will refer to these points when he
replies.

The people in the south bank, parti-
cularly in the districts of Goalpara were
absolutely dependent upon trade and
commerce with East Bengal for their livelis
hood before partition. After partition their
economic condition has become extremely
poor. But the paradox is that according
to a report of the Geological Survey of
India Goalpara is abundant with minerals
like sulphur, coal, siliminite, lime stone,
china clay and cement and also there is an
abundance of forest wealth, But these
resources have not been tapped till today
because of the absence of good communica-
tion system. If alf these industries have to
be developed and other industrics have to
come into being the broad-gauge line has to
be extended vig the south bank in the State
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of Assam. This 1s the first economic con-
sideration which should weigh with the
railway administration.

Secondly, in spite of the fact that this is
the only life hne with the rest of the country,
this railway line is under heavy stresses and
strains from natural culamities like floods and
it remains out of operation for a considerable
number of days almost cvery year. A line by
the south bank has no such probability
because the south bank does not have any
turbulent river. Obviously, if a line is con-
structed through the south bank 1t will have
more stability. As the Railway Mimster
himself said, if a railway line remains out of
operation for quite some time, the loss 1s
very heavy. To a great extent this loss can
be cut down by the extension of broad
gange line through the south bank. Apart
from it each year we have to pay huge sums
as compensation for claims arising out of
loss, damagc and deterioration of goods
transmitted through Railway. I have some
personal experience of cases relating Lo loss,
damage and deterioration because I happened
to be the counsel for some tume on behalf of
the railways. Now, 1n most of the cases
the loss, damage or deterioration takes place
because of the transhipment. It theie is a
duect broad-gauge line to Assam much of
these losses, which 1un to ciores of rupees,
can be avoided, keeping astde the tranship-
ment cost. The Railway Miister should
consider this also when he is thinking of
economic viability.

Apart from it, from the defence point
of view also therc should be two lines because
railway line 1s the only line through which
there can be actual movement of troops to
Assam and Meghalaya. Lastly, should only
economic consideration guide the administra-
tion in such matters. After all, the rarlways are
public utility concern. And the considera-
tion of public utility also demands the
extension of the broad-gauge line and even
on the basis of economic consideration the
1ailways will be economically viable.

Then Assam abounds in natural resour-
ces. We have some extremely beautiful natural
spots and some of the best game sanctuaries
of the world and a golf course which is one
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of the best in the east. But, unfortunately,
the number of tourists who come to our
State is probably the lowest and that is
because of want of good communication. If
there is proper communication, fourism will
be developed in the stable along with other
allied developments,

Thercfore, from all these points 1 feel
that there should be an extension of the
broad gauge line thiough the south bank
and 1 hope the Hon'ble Railway Minister,
instead of giving a curt reply this time, at
least will try to consider these points and
give a reply which may be satisfactory to us.
I will request that the Railway Mimister
should take into account this peisistent
demand from the peoplc of Assam for the
extension of the broad gauge, In fact, ] may
tell you, sir, a sense of isolation is growing
in this most strategic rcgion of Goalpara,
which 1s on the border of the border State
of Assam, and they have developed a fecling
that they have been neglected by the Centre.
Such a sense of isolation 1n such a region iy
extremely dangerous to the integrity and
security of the countiy. In order to end
this sense of isolation also 1 feel that this
long standing demand should be fulfilled im-
medrately,

Having laid stress on these points I now
pass on to some other points to which I
hope adequate attention will be given. So
far as employment, appointment and transfer
in the Northeast Frontier Railway is concern-
ed, we often sec that it has become an
“ajab duniya.”  Corruption,  bribery,
nepotism and arbitrary  highhandedness
always play their part. The local youth are
are getting a very raw deal in the matter of
appointment in the Northeast Fronticr
Railway. 1 do not know if I will be called
parochial, but, after all, this is the demand
from every State that in matters of employ-
mant the aspirations of the local youth should
be given due consideration. But unfortena-
tely in N. F. Railway not only preference
has not been given to local youth but their
aspirations have been denied.

I will cite only one example which the
hon Railway Minister may pursue. Last
January nine doctors were appointed by the
Northeast Frontier Railway without any adver-
tisement in the newspapers, What prompted
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the administration to appoint ihese doctors
without advertisement, I do not know, But
out of these nine doctors, there was none
from the local community though there are
hundreds of doctors in the State awaiting
avenues of employment, Ican give dozens
of such examples but the time at my disposal
will not permit me to do so,

Not only in matters of employment
but even in the case of patronage to local
industry a raw deal is given by the Northeast
Frontier Railway administration, 1 will give
an example A booklet of only 193 pages
on the administrative aspect of the railways
was printed a few months back though there
are a number of printing presses in Gauhati,
the order was placed with a press outside the
State of Assam. The only ground was that
the rate quoted in the tender from the prin-
ter outside the State of Assam was Rs, 27
compared to Rs. 30 given by the presses at
Gauhati. A very reasonable argument, it
seems ; but subsequently it was found out
that after adding TA and DA, which had
to be given to the officers of the railway
administration for looking to the proof-
reading job and other things, this book
cost the administration Rs. 6,821 whereas it
could have been printed at Gauhati for only
Rs. 5,990. This is only a specific instance
which I have given and if the Hon'ble
Minister so wants I will be able to multiply
it,

In matters of appointment, I will give
two specific instances for being pursued by
the Railway Minister. Recently an appoint-
ment has been made in the Northeast
Frontier Railway for the post of some wel-
fare officers. Surprisingly, two persons have
been appointed to these posts whose positions
in the seniority list are 200 and odd and 460
and-odd. After all, the Constitution guaran-
tees equal opportunity to all in matters of
employment, Was there none who could be
found suitable among those persons who
were on top of these two persons occupying
260 and odd and 460 and-odd position ?

1 will give another curious example. A
few years back in the matter of selection of
some posts an examination was held and
some of corrupt officials of the Northeast
Frontier Railway by giving grace marks to
some of their favourite candidates made
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them pass and the other candidates were
shown as having failed in the examination,
Some of those persons who were shown to
have failed having come to know of the
irregularities, approached the General
Manager, some approached the Railway
Board and some went to the court. The
General Manager rejected the memorandum
on the ground that there was no irregularity.
In the court, affidavit with solemn affirmation
was filed by the administration of the
Northeast Frontier Railway that there was
no irregularity. When the matter came to
the Railway Board, the Railway Board
found that in this case thc allegation of the
pcsons were correct and the favouritism
was shown and a number of persons were
madc to pass this examinition by giving
grace marks. I do not think any action has
becn  taken  against these  delinquent
officers.

Now the situation has developed that after
the Railway Board set aside that examination,
those persons who were promoted approached
the Court. The railway administration had
to swallow a bitter pill as they had to take
a stand absolutely contradictory to their
carlier stand.

We do not want these things to happen.
Such typc of affairs demoralise the entire
administration. [ hope, the hon. Minister,
who has introduced a sense of urgency in
his Budget speech, will follow these instances
and will try to root out all corruption which
could be found out with a certain amount
of probing.

Sir, it has been the most uufortunate
experience of our State that in many cases
without any agitation, our State is not given
their due share, I do not want to cross
swords with my hon. friend Shri A. P.
Sharma because of the way he referred to
Rangia Division. After the Divisionalisation
Scheme was introduced, the people of Assam
made a demand for a Division in Rangia
and the Railway Administration agreed that
the Division would be established. The
ex-Railway Minister, Shri Nandaji, made a
promise that this Division will operate from
the auspicious day of 2nd October, 1971.
The only condition was that the State
Government was to give free land to the
Railway for estab lishment of the Division.
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The State Government has given land. But
nothing has heppened so far. The Railway
Adminlstration is saying that thcy have not
been able to carry on wilh this project
because the land requires filing up.  Thosc
persons in the Railway Administration who
are saying that the project cannot be
exccuted because the land s 1equited to be
filled up have exhibitcd an utter sensc of
ignorance, i I may say, so of the topographical
conditions of the State of Assam  In Assam,
even an individua! cannot construct a small
house without filling up hiv land, not to
spcak of such big projects, The Railway
Administration think that they would be
able to build up the headquarters of the
Division on the top of the Kamakhya hills.
The land has been given  The promises
were given to the people of Assam by the
Railway Admunistration, by the c¢x-Railway
Minister, Shri Nandwji, by the Cential
Government, that it will come into operation
on 2nd October, 1971. But nothing has
happened so far.

Now, there is a limit to the elasticity of
patience of an individual or a community,
and it seems we have rcached the biecaking
point, T hope the Railway Admumistiation by
their negligence, by their callousness, will not
allow our paticnce to run out.

Before T conclude, I would like to make
one or two more points. The employees of
the North-East Frontier Railway are
demanding certain frontier railway allowance
because the cost of living 1n our State is
extremely high. These employees have to
face the hasards of floods, influx of refugees
and also other conscquential hazaids. Also.
certain amcnitics which arc given to
employees in other Railways are not given to
the employces of the North-Fast Frontier
Railway. I would like to make a very humble
request to the Railway Administration,
through you, Sir, 1o consider seriously the
legitimate demand of the employces of the
North-East frontier Railway.

Now, it has been said that the North-
East Fiontier Railway is a losing concern.
It seems to me that there is some foul-play
in regard to this and this foul-play has been
prompted by certain persons who are in the
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road (ransport business. Often, the wagons
of the North-East Frontier Railway are shown
to have returned empty. But the irony of
fate is that often merchants, and businessmen
of Assam fail in their demand for wagons
for transportation of goods, including jute,
from different stations of Assam. They are
not given the wagons on the ground that
wagons are not available, whereas one of the
reasons for which the North-East Frontier
Railway is running at a loss is that the
wagons are ‘0 come empty from Assam. This
should be taken into consideration by the
Railway Administration.

Then, we have seen that the prices of
essentia! commodities in our State are 1ising
very high, In fact, the most essential
commodity, salt, is now being suld at a very
high price of 50 paise per Kg. in some places.
If somc direct wagons arc allowed to run
from western coast 10 Assam as a special
measure, 1t will give relicf to the people of
Assam, This demand has come from the
people of my State recently and 1 urge upon
the Railway Administration to consider it, I
hope, as in the past, our demand will not be
brushed aside with a curt reply and due
consideratjon will be given.

Lastly, the ncw Railway Minister has
given a new outlook to his budget proposals
by saying in his speech that economic drag
on the progress of India because of these
metre-guage and narrow-guage lines should
bc done away with. I hope, he will fulfil his
piomise by tiying to implement it first in
our State because of its strategic and other
importance,

SHRI THA KIRUTTINAN (Sivaganja) :
Mr. Deputy-Speaker, Sir, I am not ina
position to congratulate the Railway Minister.
1 would call his Railway Budget as a conven-
tional and 2 conservative budget.

The hon. Minister has taken much pain
to follow the footsteps of his predecessors
and submitted a deficit budget. He has tried
to fill up the fiscal gap by increasing fares
and freights, But in more advanced
countries the Railways cannot enhance fares
and freights just to 6l upa fiscal gap.
Before they make enhancements they take
into account all the aspocts, including what
the public, the customers, and the common



257 Railway Budget—

man have got to say, whereas in India, every
year a new Minister comes and places the
proposals to increase fares and freights. But,
Sir, who is going to be affected ?—We all
know, “the common man”.

The increase in freight charges announced
by the Railway Minister wifl result in higher
costs of production of steel, cement, caustic,
soda ash and Iron and Steel castings, as the
freight charges on the movement of raw
materials like iron ore, limestone, coal, salt
and other items have been increased. There
would have been adjustments in selling prices
as costs in other directions also have been
rising steadily.

Sir, the increase in fares and freights
will fetch Rs. 26'25 crores this year. Since
the Railways are faced with a shortfall of
Rs. 3312 crores, our hon. Railway Minuster
proposes this increase.

But the real question is whether this is
a real shortfall, and whether this shortfall
is to be filled with this increased rate. Kindly
look at the present levels of fares and
freights.

The total gross receipts have been kept
at Rs. 1044 crores—that is, about Rs. 42
crores more than the approximates for
1970-71. Similarly, the estimates of working
expenses had been Rs 90335 crores which
gives Rs, 140°65 crores as a surplus, So, from
the Jayman’s point of view, nearly Rs 141
crores are being contributed by the Railways
towards their investment requirements both
directly and indirectly. But, to suit their
convenience, with conventional financial
calculations and certain accounting formali-
ties, they have shown the required deficits.

All over the world the Railways are
receiving subsidies from the Government,
But, here, in the name of dividend payable
to the General Revenues, the Railways have
to pay Rs. 173.77 crores leaving a revenue
deficit of Rs, 33°12 crores.

1 feel this and also this House asa
whole is of the opinion that the rate of
dividend is too high and there has been &
repeated demand that we should review the
ate of dividend,
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I would iike to come to the next point ;
that is about the working of the Railways.
The Railways constitute the nation’s largest
commercial cym industrial undertaking with
the capital-at-charge of about Rs. 3250 crores
and an estimated revenue budget of about
Rs. 1000 crores, The Railways operate daily
about 1200 trains to serve about 7000 stations
and 2500 million passengers and 200 million
tonnes of goods. The total strength of the
railway staft is about 13'5 lakhs. The
Railways are a public utility of national
importance and the largest public undertaking
in thc country. But the working of the
railvays is far from satisfactory. The
Railway Board with its chairman and
members who sit on the ivory tower deliver
nothing but the frequent orders and circulars
which affect mostly the low-paid employees.

Much was spoken and is being spoken
about economy, for which purpose, a ban on
recruitment was effected. I would like to
take the House into confidence in regard to
this matter. Where was the ban on recruit-
ment ? In 1961, the number of class I and
IT officers was about 3000 while that of class
11 and IV employees was about 11 lakhs,
but in the year 1969, the number of class I
and II officers was increased to 8000, whereas
that of the class TIT and IV employees was
increased to about 13 lakhs, The total
number of employees has registered an
increase at the rate of about 2'3 per cent per
annum during 1961-69, though the rate of
increase of the staff in class 1 and I
categories appears to be higher than in the
other categories, being of the order of 147
per cent. So, I do not know whether the
ban on recruitment was effectively
implemented and economy was effected. But
due to this ban on recruitment, there was
and is a tremendous stagnation in the
promotion of the class II and IV employees.
Even in some categories like those of
commercial clerks, a number of posts were
and are being surrendered. But at the same
time, a number of people are officiating in
the higher posts without getting due promo~
tion and salary. Even the casual labourers,
after having rendered five or ten years’ of
service are still without confirmation and
they are officiating as clerks and firemen. In
place of skilled labourers, casual labourers
are now officiating and are being designated
as unskilled labourers. Thousands of
vacancies are still to be filled up, This is
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the position as far as the class III and IV
employees are concerned. There is a large
amount of discontentment among the railway
employees, and they are working under even
frustration.

How can you expect co-operation from
the low-paid emplovees, without looking into
their grievances ? So, 1 had pleaded for a
separatc Pay Commission for the ralway
employees who constitute nearly 50 per cent
of the Central Government employees, so
that we can get a clear picture of the
pay-scales and service conditions of about
14 lakhs of employees. Even now, it is not
too late. I would plead with the hon.
Minister to arrange and request the present
Pay Commission to prepare a scparatc repoit
for the rarlway employees.

Then, what is economy ? I could undei-
stand the dictionary meaning of the word,
but not the iailway mcaning of the term.
Whenever economy is effected, the axe falls
generally upon the poor employees only.
When I visited the Tanjore PWD office on
the Southern Railway during the last month,
1 could see a shirt supplicd to an employee
who was going for night patrolling on the
line. 1t was a slceveless or armless shirt. It
seems, therefore, that the Railway Board
saves crores of rupees by cutting the sleeves.
Is it not a ridiculous thing really ?

Then, they have supplied only one
whistle. You can see how much economy 1s
achieved by not supplying one whistle each
for two persons.

Then, 1 visited the yard at Trichy,
where I could see only three pointsmen
working, whereas a minimum of four points-
men was essential there.

In the name of economy, the Southern
Railway Admunistration is shifting the loco-
shed at Tanjore by dismantling the buildings
and lincs and shifling the families of the
employees. 1 strongly protest against this
move.

Then, the Southern Railway Administra-
tion has decided toshift the present stores
depot from Nagapattinam to Golden Rock
by stages in the name of economy. I
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strongly protest against this move also,
since no useful purpose will be served by
such shifting except that it will make about
300 families suffer, and an existing model
depot would be dismantled and a lot of
money would be spent in erecting now
sheds and stores at Golden Rock, a place
which is already over-congested. So Instead
of finding fault with the raiiway employees,
you can easily get then co-opeiation by
simply hearing their long-pending grievances
and trying to pacify their frusiratjon

In this connection, 1 would like to stress
the following and request the hon. Mimster
to see that the neew ul 15 done immediately.
Firstly, 1 would hke to impress on the
Railway Minister and also the Prime
Minister the crucial and historical necessity
for an early announcement of the recommen-
dations of the Third Pay Commission
embodying redical changes in the pay
structure and setvice conditions commen-
surale with the expectations of the Cential
Government employees. Secondly, I strongly
feel that in a nationalised undeitaking like
the railways, the practice of engaging labour
on a daily-rated basis, utilising them as
substitutes  for  unspecified  time-himits
against regular vacancies should be dis-
pensed with and those casual labour
employces who have put in more than six
months  continuous  service should be
absorbed against existing vacancies accord-
ing them temporary status forthwith and
on completion of three years continuous
service as casual labour on CPC scale with
temporary status, should be confirmed so
as to enable them to derive the benefit of
pension etc, Thirdly, the anomalous denial
of legitimate monetary benefits of HRA
and CCA to such of those railway employees
residing in and working at stations like
Tambaram which are declared contiguous
to Madras City in terms of the Order of
the Government of Tamil Nadu should
be reconsidered. Further in terms of Ministry
of Finance (Expenditure Department) Memo
No. 2(22) 1 (B)/60 dated 2-8-60 read with
GOMS No. 206 (Finance) dated 13-3-68 of
the Government of Tamil Nadu, the benefits
of HRA and CCA as admissible in the
case of Madras City be extended to those
railway employees residing and working at
places like Tambaram. Fourthly, immediate
steps should be taken to fill up the class
1V _(khalasies) posts which remain unfilled
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for a long period so as to provide long
awaited promotional outlets for existing
staff at the Southern Railway Press. Fifthly,
the RPF staff should be given night duty
allowance. Sixthly, even after repeated
attempts, nothing has been done by the
administration to chart out a roster for
loco running staff with train links for a
minimum distance of 100 kms and also
cnforcing a rest for & hours at outstations
and rest for 24 hours at headquarters. This
should be done. Seventhly, clearance
work in the docks and in the Customs at
Calcuita port is done only by the supervi-
sory staff under the control of COS whereas
the same kind of woitk in the Madras
harbour is extracted from a few inadequate
stal in the scales of 130-300 and 110-180.
This should be remedied. Eighthly, many
categories of railwaymen do not have the
required statutory limit of leave reserve.
A thorough study of the leave reserve posis
tion of each category has to be done and
arrangements made to provide for leave
reserve. Ninthly, most of the running
rooms do not have proper amenities to the
staffs particularly in AC traction. This
should be attended to. Tenthly, occupants of
1ailway quarters are charged electric instalia-
tions, water tax, conservancy efc. besides
the abnormal assessed rent Since several
quarters were built many years ago, they
would have already fetched several times
more than the actual value. Electrical
charges etc. form part of the rent; such
recoveries should be discontinued and increas-
ing of the assessed rent of quarters every
year be stopped. Lastly, industries keep pace
with the railways and the fatter act as the
pace-setter for the former. If certain areas
are not developed in our country, it is
not because entrepreneurs were not available
nor because State Government lack the
initiative, but because the railways did not
provide for it. The road engineers had a
better sense of perspective planning
--.(Interruptions.) They tried to connect all
important centres, major ports and state capi-
tals and they prepared a plan of a national
high way system in this country and today we
have almost fulfilled that programme. Unfor-
tunately the railway Engineers and the Railway
Board have not cared to draft such perspec-
tive planning, In the South we have been
pleading for a circular railway and rapid
transport system. I shoult ask the Railway
Minister to look into the grievances of the
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people of Madras. Nothing has been done
to take up electrification work between
Madras and Arkonam, Madras and
Yijayawada, Madras and Trichy. The pro-
posal for forming broad-gauge line between
Karur and Dindigal, Madura and Tuticorin
is still in cold storage. Construction of
railway line between Tinnevelly and Cape
Comerin has not been considered at ail. In
the matter of construction of railway lines
Tamil Nadu as well as the whole of south
is neglected. Every year the Members
of Parliament make a hue and cry about
the Railway Board. Our demand is that
the Railway Board should go and regional
Boards should come in ; the zonal managers
should be given more powers. Even for
small disputes the customers have to come
to the board which means delay and more
expenditure,

With these words 1 complete my speech
and hope that the hon. Minister would
take all these things into consideration.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) © The hon. Ministe. Hanu-
manthaiyaji has highlighted some of the
most urgent and immediate problems facing
the Railway Administiation in his Budget
speech. As head of the Administrative
Reforms Commission he has made some
recommendations and we can expect that
as minister in charge of Railways he will
give immediate attention to the recommenda-
tions he has made so that they could be
implemented. Some persons are so much
wedded to the traditional way of thinking
that even for acute maladies they always
prescribe fraditional medicines, Here is the
case of the Railway budget which is prapared
in this kind of a simple, traditional mathe-
matical formula, Find out how much
resources are there and cut down the expen-
diture accordingly We have been told that
earnings are falling and that expenses are
mounting, Therefore, the plan expenditure
has been cut and to meet the still existing
deficit the fares and freights have been
increased. Even then there is some deficit
which is left uncovered. That is the line
of least resistance. This is not the way of
accepting a challenge of a new developing
economy. From the Himalayas to Cape
Comerin, the land and its people cry for
development to meet the rising aspirations
of the people every day. We want more
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amenities. But this is like accepting a defeat.
Because of the line of least 1esistance, you
have decided to scale down the physical
targets from 265 mullion topnes to 2405
million tonnes, So also, the Plan outlay for the
year has been reduced from the otiginal
sum of Rs. 308 crores to Rs. 208, crores,
and the total fourth Plan outlay has been
reduced from Rs. 1,525 crores to Rs 1,275
crores. One who understands the simple
economics of devclopment and hkeeps in
mind the commitments that we have made
to the pcople knows that the coming four
years are most crucial moments n the
history of India, kither we fight the poverty
or we go down ; either we provide employ-
ment to the unemployed millions or we go
down, When this is the challenge before
the country and the people and Parliament
such a huge cut in .hc Plan outlay cannot
he understood. What does it mean ? It
means simply a halt and a suspension of
economic activities in many spheres, when
the declared objective of the of the Govern-
ment is to ensure more and more economic
activities for providing employment to the
millions of unemployed people.

The result or the natural corollary of
the increased rates af passenger fares and
freight rates is that it puts the economy
in the spiral of rising prices. 1 know therc
is a Financial Commissioner of Railways
I do not know which part of the finance
he deals with, but everytime a budget 15
put forward in this House, he addresses
a press confeience, and he says
that there would be no price rise ; nothing ;
and that the prices will remain as they are.
I do not know what kind of cconomics is
this and wherefrom he has learnt it.

Now there has been a hike in the freight
rates on cement, coal, salt, orgamc and
chemical manures and on steel. Are they
not essential commodities ? Will the traders
absorb it in their profits ? I do not know
if they agrec with the Financial Com-
missioner’s views. If they assure it, it is
all right. But I have never scen in the
past, in my experience, any traders who
have said, *All right, T will abso:b it in my
profit.” If they arc essential commodities,
I tell you they are going to increase the
prices of those commodities by 10 per cent.
There is nobody who can deny it  If any-
body denies it, he is misleading himself
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and is fooling himself. The traders will
seize this opportunity to increase the prices.
They will try to pass it on to the consumers.
They will do it. There is no way out for
them. Is this the understanding of the
Financial Commissioner ? Does he think
that after this freight rise in essential com-
modities, the whole economy will not be
caught up in the spiral of rising prices ?

Now I must congratulate the Govern-
ment on one thing : the price rise which
had soared to an all-time high, of eight per
cent late last year, has been finaily brought
down to the most managzable level of 3.5
per cent in recent months, thanks to the
Government's strick fiscal and monetary
measures. It is a commendable thing to
bring down the price rise from eight per
cent towards the end of last year to 3.5
per cent, and it has been a commondable
thing which arrested the price increase.
But alas, what I find from thesc proposals
is that 1t reverses the trend and once again
the economy will be caught up in the spiral
of rising prices

Sir, the hon. Minister, Shri Hanumath-
atya, is a very practical man; he is a
pragmatist, and he 1s a good administrator,
I plead before him, because his whole budget
speech 1s businesslike. I like it, It is very
frank, jorthright and businesslike. There-
fore, may I try to persuade him—I know
he i1s subject to persuasion—with as much
power of emphasis as I have got along with
the Members on this side, that he should
at least consider the question of excluding
some commodities like cement, salt, organic
and chemical manures from the purview
of the freight rise at this stage when
we declare to the world that we have had
a green revolution. We have produced so
much that wheat and cereals worth Rs. 250
ciores have been damaged because the rail-
s\lr‘ays could not provide the wagons to lift
them.

The Financial Commissioner may ask,
“You say, reduce the freight. Where from
are we to find the resources 7" Sir, I do not
have that much time at my disposal. The
Chair has the right to oppoint some com~
mittee to look into these things. If you
appoint a committee tomorrow and give me
that task, if nobody else takes it uvp, I
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will do it. 1f you economijse in the use
of coal and diesel and ensure better pro-
tection of the goods carried by the railways
and settle the claims which are due—I
do not know how many millions of cases are
still unsettled—if only you could do these
few things, you can make up the deficit.

One of the most curious and puzzling
things in railway finance which is being
advanced to this House is the capital at
charge. Today it is more than Rs. 3000 crores.
It was about Rs. 900 crores in 1950-51.
There should not be any conventional think-
ing on these matters. One should break
new ground. I will just give one or two
instances to show that there is too much
of over-capitalisation in this kind of moun-
ting capital at charge. The Railway Ministry
has no control over it. If the Ministry
of Petroleum and Chemicals says, “We want
this complex to come up in another ten
years. Please invest Rs. 100 crores here”,
Mr. Hanumanthiya has no option. If the
Ministry of Mines says, “Japan will import
200 million tonncs of iron orc in 20 years ;
please double this line of 500 KM or
electrify it”, Mr. Hanumanthaiya will have
to find another Rs. 300 crores for it, even
though that much iron ore may not be
available in that place. 1 am just giving one
or two instances. The Minstries of the
Government of India are having perspective
planning for their respective ministries
and putting it before the Railway Board.
The Chairman of Railway Board and the
Railway Minister have to provide for
20 years perspective planning, investing
Rs. 3000 crores, having a return of 3.5 per
cent. I do not know what kind of economics
and planning it is !

I know the ministor has deep knowledge
and understanding, because he was Chair-
man of the A R.C. Let him be bold enough.
A railway convention committee was ap-
pointed, but becauss the Lok Sabha
dissolved, it did not recommend anything. A
new committee is going to be formed. Let
this committee look at this question of
capital at charge. Let the minister give his
views forthrightly,. Even the little study I
have made shows that even today Rs. 300
crores arg over-capitalised. It may be more.
If I am called as a witness, I will give
svidence before the committee. What is
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this kind of calculation of the rate of divi-
dend to general revenue ? You are making
no profit. Therefore, we have to adopt
better methods. For example, take the case
of Yugoslavia, Whenever they want to ex-
tend their railway lines they will call for
debentures or loans. In that way, they will
be independent of the general revenue and
they will motilise their own resources.
Capital formation is sound when it is from
its own sources. Now you are paying
Rs. 160 crores as dividend when you have
no profit. This method of accounting
should be throughly gone into.

Then, if you look into the budget you
will find one thing which is perturbing. In
1961 the number of Class I officers was
1,067. In 1967 it went up to 3,003 and
in 1969 the number was 7,601. At the same
time, if you look at the strength of
Class 11l in 1961 the figure was 4,58,024,
In 1967 it went up to 5,54,424, a marginal
increase. So also inthe case of Class 1V
which went up from 6,84,326 to 7,97,416
during the period 1961 to 1967. In the
case of Class I the increase is 248 per cent,
For what ? We have been told that they
have to supervise. If in this country
everybody gocs on supervising the other
then who is going to work ? By supervision
alone we cannot bring about a socialist
cconomy. We will not  be able to gear
our economy Dby increasing only the
strength of supervisors and thercby we will
not be able to achieve anything. I hope
serious attention will be paid to this problem.

Here I will cite one or two instances
to show the working of the railways. Take
the case of the Varanasi Diesel Locomotive
Works on which you have invested heavy
capital. Though its rated capacity is 150
locomotives per year in 1969-70 it has pro-
duced only 82 locomotives. So, how much
of in-built capacity is being wasted ? You
are trying to collect Rs. 26 crores by adi-
ditional fares and freights when so much
of money is being wasted by under utilisation.

Then again, what is the performance of
the Chittaranjan Locomotive Works, I
would request the Minister to set up an
enquiry committee to find out what is the
wastage at Chittaranjan, It is not doing
well. A foreign expert who came and saw
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the working of the Chittaranjan locomo-
tives has submitted a report to government.
1 would request the Minister to go through
the report and act on it and also lay
it on the Table.

Coming to the increase in fares, Rs. 11.60
crores are to be collected from third class
passangers and Rs. 1.60 crores from the
first class passengers. What is the expla-
nation ? The explanation is that there 1»
a lmit to which first class fares can bc
increased. But is therc no such limit for
third class fares ?

As the Chairman of A.R.C. Shri Hanu-
manthaiya had recommended that as the
electrification programme of the Indian
Railway has increased—now it is 24 per cent
and it may be 38 per cent in the coming
year, which is good progress for which 1
compliment thc Railway Ministry—they
should stick to six members of the Railway
Board and have a member in charge of
clectrification on works. 1 hope they will
stick to that.

Then, 1 have not been able to under-
stand one remark which the Railway Minis-
ter has made in his budget speech when
he says @

“Much of the cxpenditure on develop-
ment has s0 far been incurtcd on the
castern coal-stcel belt arca but the
traffic pattern had changed and wc have
now to develop north-south routes
covering threc zones, the Delhi-Bomby
and the Bombay-Ahmedabad routes
of the Western Railways and another
section of the Southcrn Railway.”

This must be explained.

16.00 hrs

You have been submitting figures of
the capital at charge and the revenue that
you are getting, What do you find ? You
find that the best return is coming from
the South Eastern Railway, which is 7.95,
whereas on all other sections of the railways
it is 6, 5, 4, 3 or 2. What does it mean ?
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You talk of the entire South Eastern
Railway. But let this not be confused with
Hawrah to Kharagpur. Howrah to Kha-
ragpur is not South Eastern Railway. What
about Khurda Diviion ? Then, there is
Bihar and major portions of Orissa There-
fore, the investment is not much in that
section of the South Easiern Railway.
When you develop this portion, you should
see that ncw po lentialities arc growing
up  Paradip 1s coming and a new rail link
is being laid. Routkcla is being evpanded
and a new steel plant will be coming up.
We have demanded it and it should come.
Naturally, the whole belt is coming up on
that sidc and attention should be paid
to that also.

Then there are three or four points
about Khurda Road Division. Somctimes
one has to take the trouble of gong and
getting the figures from the Division Hcad-
quarters I find from the table of work-
load vis-g-vis the staff strength in the
civil engineering dcpartment of the South
Eastern Railway that in 1966 thc plinth
area was 28,41,410 cft and in 1970 it had
gonc up to 62,68,180 cft, an increasec of
225 per cent. Similarly, in the pipelinc
sector the work has gone up from 2,72,880
rft. to 7,31,610 rft., an increasc of 225 per
cent.  Similar is in  the casc of roads,
bridges and tracks. This workload is in-
creasing likc anything. It is commendable.
But what is the stafl strength ? It has
increased from about 8,000 in 1966 to only
12,000 in 1970 in this section.

Now perhaps hcaven, which is the
Rallway Board, has sent to Orissa, which
is a peaceful zone, a divisional superinten-
dent. I do not want to name him but
T am told that this godly man has super-
seded 42 seniors—1 do not knmow how it
could be posuble—and has become the
divisional superintendent. He must be véry,
very cfficient ! We arc so fortunate that the

Railway Board has sent us so efficient
a man !

Now, what iy his efficiency ?
His efficiency is that such a godiy!
man, in collaboration with the Assistant
Engincer (Mcchanical), Berhampur and
Bhadrak, has decided to implement the
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socialist policies of the Prime Minister and
Shri Hanumanthaiya by retrenching hund-
reds of people. Therefore 1 say that so-
cialism and all our efforts are going to be
nullified by a handful or half a dozen—
1 do not say, all -of uncommitted burcau-
crats. They are not committed to this
ideology or programme ; they are deter-
mined, in collusion with others, to sabotage
all the efforts that thc Government of India,
the Railway Ministry and the Prime Minister
is pledged to make. I hope, the time has
come when the Government should be
carcful about these people who are not
commited (o the 1deals of the Congress
Party, the Government and the nation.
They are thcie to sabotage it. Thercfore,
1 think, Government should be carcful in
watching these people. | must pray to
the hon. Minisier if he could take such a
godly man to some other division.

Then. there 1 a railway high school in
Khurda Road. 1t 15 a railway responsibility.

MR. DEPUTY-SPEAKER : Do not
come to details.  You can send the details
to him in wtiting.

SHRI CHINTAMANI PANIGRAHI :
There is lack of accommodation, lack of fur-
niture and shortage of teachers.

Then wec have submitted many times
before that the progress of the Paradip rail
link is not very satisfactory. The rail link
to Pradip is being delayed. It is not coming
up according to schedule. The rail yard
at Pradip has not yet been sanctioned.

I wanted to bring these points to the
notice of the hon. Minister so that we get
justice. I know the hon. Minister is always
sympathetic to the right cause and will give
justice to us. I hope, he will consider all
these things.

There is dissatisfaction amongst the
railway poriers, the gangman, the Class IV
labour, etc. I think, the Committee looking
into their grievances have submitted their
grievances have submitted their recommen-
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dations to the Government and, 1 hope, they
will be given due consideration.

The railway line from Khurda Road
to Phulbani vig Daspalla is a viable one
and I hope he will look into it.

With these words, I support the Railway
Budget and I hope the hon. Railway Minister
will look into all the demands that I have
made,

=t diw sw & (FE)
JUTENT HETET, TT FaT o & AT F Y
SN UF TW AT FTeww 91 fran ar
AT 9 IF gAY FIOw gER 9E a
F % ¥ fear 1 o7 g¥ aar 7E ggwdar
ot ¥ Y gAT FTORR S qq BEY
WIAE Y shaawa & 1 gfmu A &
TAG g F A ¥ Vgy wvvAr @ f
THETE A & H dFC v aar oK
T doTTEr ¥ dzwT wAdr | QA &7
o @ g @ gfews ww g @
A g Y W@ § J5HT To AT
THAY qemEr F J@mIowr wWr ¥ ..
(za7r)...

w3 a9z @y ¥ Vv www @
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faedt w1 #1€ @™ A @) fed &
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afFa @i feesht o1 N @arer W)
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F o gg g gver a1 WY faread fran
oA § ANfeat aga ey EaR sy @Y
€ 91 gor 7Y § 1 oF oF O e
2 Fored fog wgr omar @ e ag mifee &
ferafi § afer SN T WA &
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[#ft sheremmes dar |

foq sord arft &1 gAR w0 AERA
et ¥y & Afrw s aTm ¥ fag
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gEa ¥ gr 91 fr 91 @ @ AR,
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16 06 hrs
{SuR1 K. N TiwARY 1 the Chair]

o7 & Fear wgan § e ag SEw Y
R dzar g ? o 39 agr & dw Ay
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Todt & 7 ag v gEl faw ST
qguat & ofv feemr o W 30-40
wqgr 39T o3aT & A< AT ot W fhEr
YT gare FETe &1 QA quT w1 framn
FAT FUq quac g Jar | foeer ¥
Feas #1 ¥ &1 fewar wag 10420 s
1 7w grar grr o fF 2% oy ¥ g
T F1 AT | wg o fgw v owdw
gwr gre dge @r qfY Newm AN
ST FIAT AT ATEHY FAAT FFrAr TFT
TITE e W FAT AEY 3W ? AT IHHT
feamr @vg @1 wr ST FE AN
fremr av7 W W far fam s gen
iy fam ag=at AR ? A o fawdw
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aarafr mgen wde Te T
QIFRAT WA FL | A qEET BT 9

*¥Not recorded
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o gratwT § ag I qx A o fean
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAY (RAIL MAN-
TRALAYA MEN UP MANTRI) (SHRI
MOHD. SHAFI QURESHI) : 1 would
suggest o the hon. member that he
address the Chair and not the officials in
the Official Gallery.

=it sfee & Far ;. mfed @)
JSTY q197 A1 T8 2, I A9 F AFAT &

awmfa wgRa : vF G wEAE
AT GH | TE AT Y VFW FY aqwq
g, A0 F 93 gg s & 8
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e ¥ @ FgT | nfER I 1 A
63 @@, 11 g9 w0 &Y Wit § A
fF ag g7 A AT & | a1k F Iy 4@
Fgmr A fawd wg oag  favere
g A wEEw W g WY ar
U o wren, AW g gt &
WY iomA= @1 af 1 wien W
qIE F JFT & I & A g wfgd
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2 & ag fafaedt #1039 & &, wwad
F1 78 | A B AT T FAT § AG A
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g @ TG §, A1 F G Ay

=t 3{iwTC WS aan : gETY WX A%
¥t wgA 9T | agE W gm
garg & fova & g F ard wae
wgat § 1| A WA § uw qfeww e
e @@T GAT & | T EW AT F@
gra® T N R 7 A §
fafrec s BT A A F Ao & Feed
W N oF fraw fawed §1 & wam
wrgar § i o afsew g anfieere
Y fammaw 3% ae} & o ot Y oy ?
N Sl § oA W o
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SHRI K. SURYANARAYANA (Eluru) :
After hearing the members of the Opposition,
I want to say something in particular about
increasing the freight, and rates and the
amenities for passengers and the service
rendered by the railways On the one side
they say there is no need for increasing the
rates and freights. On the other side they
want to support the labourers. Then again
they want to give more facilities to I, II and
III class passengers without increasing the
fares or freights, 1t appears that their
approach is politically motivated and they
want to take this occasion to publicise their
views, though they must concede that the
rise in the rate is small and is intended to
meet the demands from the passengers for
more amenities.

Ido not want to blame the Railway
Board or the officers for the defects that we
find in the Railway department. Mr. Berwa
said that Ministers are changed for the
convenience of the Government but the
Railway Board remained the same.l want
to make one specific request to the Members
of the Railway Board and other top ranking
officers. Instcad of using the railways, they
are travelling by air quite often. If they
travelled by the railways they will know what
the difficulties of the passengers are. I make
this rcquest to Mr. Hanumanthaiya ; he
should ask them to consider these points so
that passengers may have more amenities,

If you travel from Delhi to Nagpur, you
will be covered with dust even though you,
may travel first class, One could imagine the
fate of 11 and Il class passengers. Some
ways should be found out to make them
dustproof. At the time of discussion on the
railway budget during the last four years we
have been saying these things ; unfortunately
that has not been considered. Between
Vijayawada and Delhi and in some
intermediate stations the old bogies, BG type
bogies are attached to the Express Trains to
Delhi ; that should be changed.

The State Government of Andhra
Pradesh have made certain proposals and
the previous Railway Minister himself had
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been to Andhra Pradesh. In spite of all that
there is no reference in the Railway Budget
to the proposals made by the Government
of Andhra Pradesh, not only to benefit that
part of the country but other parts as well.
Take for instance the export of surplus
paddy to deficit States.

In the morning, question arose that the
Kcrala Government wanted to get rice, but
there are no export facilities from Andhra to
help them. No facilities are being given for
that purpose, except at the request of somc
merchants who arc trying to manage this
work with the railway people. Proper
facilities must be given by the Railway Board
to the Government of Andhra Pradesh for
such purposes.

Then, there is the question of conversion
of the metre gauge linc from Guntur to
Macherla to broad gauge. We have
requested the Central Government many
a time. They have not indicated anything
about it in the railway budget. 1 request
that this work also should bc taken up
soon.

Then, about the electrification from
Madras to Vijayawada. They wanted to
complete it by the cnd of the fourth Five
Year Plan. Three years have already passed
since the beginning of the fourth Plan. I do
not know how they will be able to implement
it in the remaining two years. The Andhra
Pradesh Government have installed and
completed the project to supply electric
power to the railways for electrifying the
track from Madras to Vijayawada. But there
is no specific time as to when the railways
will take electric energy from the Andhra
Pradesh Electricity Board. I request the
Railway Board to complete the elcctrification
from Madras to Vijayawada without any
more delay.

Last year, Sir, about 30 Members of
Parliament had given a memorandum to
the Railway Board, to the Railway Minister,
about a separate train from Delhi to Waltair.
They have introduced only one mixed bogie
twice in a week, which is being attached to
the GT express and detached at Vijayawada.
People are waiting to see that a separate
train is given from Delhi to Waltalr, If
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there is any possibility, they must divert the
Link Express to Waltair. There are so many
trains to Madras. We are not grudging it.
We only want the samc facilities to be
extended to Andhra Pradesh.

Then, there is the Dakshin Express.
Formerly, it was the understanding that it
should run direct to Hyderabad and other
centres in Andhra Pradesh. Now, they have
arranged in such a way that only 50 per cent
of the bogies are going to Hyderabad and
the other 50 per cent to Madras. What
about the Waltair people coming from
Delhi ? It is only a legitimate request of the
Andhra Members, the Andhra people
especially from the northern districts of
Andhra Pradesh, that if not the entire train,
while 50 per cent of Dakshin Express may
go to Hyderabad, the remaining 50 per cent,
the Link Express should be diverted to
Waltair. 1If there is no availability for an
extra train, at least 50 per cent should be
diverted to Waltair. I am not trying to
deprive others of their rights, to dcprive the
facilities that are given to people going to
Madras city and elsewhere. But they have
already got two trains from Delhi to
Madras ; the Grand Trunk Express and the
Janata Express. There are also three to four
bogies for cochin and other places attached
to the GT express.

Lastly, Sir, they say that they have no
capacity or they have no bogics. But I am
told that after Shri Hanumanthaiya became
the Railway Minister, a through third-class
bogic was introduced to carry passengers
from hcre to Bangalore. This request had
been made several times in the past, but
only after Shri Hanumanthaiya became the
Minister of Railways, such a facility has
been given. They want to favour the top
people. We are not suspecting the bona
fides of anybody. But to satisfy somebody at
the top, they do this ; they do not want to
satisfy the people who are suffering, and who
are contributing to the major portion of
railway earnings. So, I request that to cater
to the needs of the Andhra people from the
north to the south and vice versa, the Link
Express may be diverted from Vijayawada to
Waltair. That is my last request. I think
our Railway Minister will certminly give his
best attention to this legitimate request of
ours and accept it.
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SHRI PILOO MODY (Godhra) : Mr.
Chairman, to begin with I must stress my
sense of disappointment at reading this
speech of the Railway Minister on the
Railway Budgets, I feel that fiom cvery
point of view it is a very defeatist Budget .
It is defeatist in the sense that it has given
up all hope of ever being able to run the
railways as a profitable proposttion for the
nation

Since the year 1964-65 there has been
a deficit in the railways, Year after year,
the Railway Minister has tried to fill the gap
by increasing a little fair little tariff there,
thinking that he can go on in perpetuty
increasing fares and tariffs and hoping thereby
to mend he fence in one way or the other*
This is an entirely backward look at the
railways. You cannot meet deficits by con-
tinuously increasing fares. You have finally
to come to grips with the real problem and
realise why the railways are making losses.
You cannot dismiss it or explain it away and
provide alibis for yourself by saying that
thefts have gone up, people arc pulling chains
law and order situation is bad.

When we complain about the law and
order situation in this country, the Govern-
ment blandly turns round and tells us not to
forget that this is a socio-economic problem
So, for us it becomes a socio-economic pro-
blem ; for him it cannot remain a law and
order problem, If it is a socio-cconomic
problem, it certainly is outside the scope of
the Railway Budget.

So, I do not think that these excuses
should be used in order to explain away large
deficits, which generally arise because there
is a basic inefficiency in the railways, there
is a basic backward thinking in the railways
and there is a basic lethargy in the railways
to move it in keeping with other modes of
transport.

Has the Railway Minister in this entire
specch made any reference that he wants to
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appoint certain independent efficiency experts?
Has he said anything about getting some
management consultancy firms to advise
him ? Has he said anything about making
time and motion studies ? Has he mentioned
anything about using modern technology ?
Modern technology does not merely depend
upon your getting bigger locomotives and
faster trains or for that matter, if he goes
from coal to diesel and from diescl to
clectricity. That is not using modern techno-
logy. That is not the essencc of it. Yet,
this is what onc reads throught the Budget
specch, that is, how to patch up. And, cven
so, at the end, he leaves a deficit ! Having
exhausted all means of trying to collect more
revenues from the Railways, at the end he
leaves the deficit. How does he explan
away the deficit ? If you look at p. 10, para
23, he says

‘‘The efforts [ propose to make along
with the railwaymen of all classes from
the Chairmun, Railway Board, to the
last gangman..,

-1 want to see really what efforts he is
going to make with the gangman —

“...to effect economy and improve
efficicney will be directed to wipe out
this deficit.”

1 really congratulate him on his courage,
not perhaps on his wisdom, but certainly on
his courage. But this is no way of filling
deficits by saying that I intend to approach
the gangman and the Chairman of the
Railway Board !

As regards thefts, he has blamed a great
deal of incfficiency of the railways thefts,
Of course, thefts will take place. Thefts
take place because the actual management of
the railways is so sprawling and so comple-
tely disorganised. Take, for instance, the
question of adopting modern techniques, Do
the Railways have a computer, a simple
thing like a computer which small companies
use ? An enormous undertaking, the
largest undertaking of the public sector, that
is going to usher in sociaism, does not even
have a computer., Do they computerise
their inventories ? Small companies have
managed to bring down their inventories to
one~third of what they were stocking by
computerising them. Take a company like
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TELCO. They used to have Rs. 6 crores
worth of stocks. By computerising, they
brought it down to Rs. 2 crores. In your
case, I am informed by the hon. Minister,
you have Rs. 136 crores worth of inventories
and stocks, They can be brought down to
something like Rs. 50 crores or Rs. 40 crorcs
worth of inventories and stocks. Think of
what the Railways can save  When it comes
to a matter of thefts, you will find rhat
thefts come down if your stocks come down
and your sccurity improves, and everything
will improve, all dependent on the compute:.

As regards the law and order situation
n the eastern belt of the country, it is consi-
derably worse.  But this gocs on all over
the country, There is an absolute sloppi-
ness about railway security, In many place
there is  connivance between the local police
and the railway police. I cannot imagine
how without this connivance this sort of
thefts take place. Take any railway yard.
It is a play-ground for every criminal, cvery
night, and they drive in with impunity and
they drive out with impunity. They take
away whatever they can, in cars, in vehicles,
in trucks. I know it from my personal
knowledge. They drive in with a truck or a
jeep and they drive out after having filled it
up with impunity. I think, just bemoaning
the fact does not do anything. Wc have
to do something in order to get down to the
bottom of it.

Coming to inefficiency in respect of avai-
lability of wagons, there is a large surplus of
wagons in the country. I think, the Rail-
way Minister will admit it. But for some
strange reason, they do not happen to be
where they should be. If they are required
in one place, they are in som: other place.
There again, it is so because it has not been
computerised. The Railways do it by some
sort of a sixth sense. There¢ are scasonal
demuands. We heard just recently that the
Minister of Agriculturc or the Chief Minister
of Punjab, I think, wanted 6 lakh tonnes of
wheat that is rotling over there to be moved
out of the Punjab and with their best efforts,
they have only bsen able to handle some-
thing like 2 lakh tonnes.

Then, take the case of timru leaves at
Piplod. [ do not know how many hundreds
of lctters I have written to the Railway
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Administration. At a particular time, just
before the monsoons, you need to move
timru leaves to the south where they utilise
them for making bidis. There are no wagons
availablc. Thcre are wagons available 50
miles away on this side or 30 miles on that
side. But no wagons are available where
they are needed. That is primarily because
of the lack of a computerised movement of
your wagons. Wc talk about third-class
passehgers.  We cry about how much we
feel for the poor or oppressed people of
this country. But just look at the condi-
tion of travel of the third-class passengers.

THE MINISTER OF RAILWAYS
(RAJI. MANTRI) (SHRI HANUMAN-
THAIYA) : Have you travelied ?

SHRI PILOO MODY : Occasionally
I don't doitout of choice I assure you,
nor do 1 do it out of hypocricy, If
can, Iwil never doit. But look at the
condition of the third class compartments.
You can imagine a certain amount of
over-crowding.  But there is no excuse for
fans not working. lights not burning,
windows not working, doors not locking.
How can you continuc like this ?  You are
talking about socialism on the one side and
taking no action to remedy this kind of
situation on the other.

The Railway Minister says that heis
subsidising suburban travel. But have you
looked at the condition of the suburban
railway passengers, in Bombay, for instance 7
In Bombay, comsidered to be better than
elsewhere, people are just hanging out of
the windows. They are paying two or
three feet out of the windows. They are
paying full fares to you. They are not
cheating you. They are hanging you full
fares for the privileg: of hanging out of
windows and they do it only because if they
do not hang like that they will losc their
jobs. What other facilities are you provid-
ing them ? How can you say, you are
subsidising them. It is the other way about.
It is the passengers who are subsidising
the Government of India.

The mo;t unfortunate and indeed the
saddest part of this statement is where he
says that because of the difficulties that
we are exp:rincing the Railway Minlster
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proposes to do away with all development—
practically all development ; this is the
most retrograde of all the steps that I can
think of. If development works arc properly
oriented and completed, that 1s the thing
which is going to make your Railways pro-
fitable. If you say, becausc of financial
stringency, we are going to do away with
development, you may as well do away
with the Railways How long do you think
the Railways can go on in this way, —going
on making up the deficit by increasing
fares ?

You talk about labour. There 1s a great
deal sard about labour Do you know that
you have 38,000 commercial cleths in your
organisation whose conditions of scrvice
have not been improved for the last 21
years ? I have not said 1t once , but I
have said about it half-a-dozen times over
here. I must have written dozens of letters
Even their Union is not recognised. There
are 38,000 such employecs and yet their
Union is not recognised For the last 21
years, thcre has been no change in the
conditions of their service. 1 recommend
that you look into it, and bring it on a par
with the other employecs you have.,

The trouble with the Railways is this,
that when an Organisation gets so big, it
becomes very insensitive to human suffering
In 3or 4years I must have come across
a 100 cases and now I am talking about
individual cases of injustic being done to
your own employees, where the poor fellow
has got to go through 24 channels before
he can get his grievance looked into and
in the end he does not get justice. You
have Personnel Managers ; they act only
like Managers instead of Personnel Managers.
They must be moving from station to station,
from colony to colony, but instead they
just sit at headquarters, trying to dispose of
cases through files.

Ultimately, there is a chapter in this
document which is titled —‘Instant employ-
ment’. Instant Coffee, yes; Instant Tea,
may be ; but here 1t is ‘Instant employment’.
Instant employment can only come about
during election time. How can instant
employment be created ? Yesterday you
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made a brilliant suggestion. You said, a
great deal of employment can be created
if only we turn our narrow gauge railway
lines into broad gauge lines. I think that
is a very good idea. You will be employing
more people in this way. It would be even
bet.er if you build pew lines. Such new lines
are very imperative for the naiion’s economy.
Take the port of Paradeep It is the largest
deep draft port that we have in India. There is
no raillway connection to it, and no hope
of secing one in the near futuie. There
must be a raillway line from Rourkela to
Paradcep You have contracted to move
that steel ; but you have contracted to build
that railway ? If so, 1 would appreciate
it if he signs that contract here and now
and turns it into an assurance on the
floor of this Parliament.

17 hrs.

Similarly, there is a great deal that can
be done. There are two paragraphs in the
budget speech regarding punctuality and
passenger amenities. All this has been
dismissed in  just two brief paragraphs.
Punctuality and passenger amenities should
be the bulk of his nightmares, The Railway
Minister should be thinking of this, morn-
ing, noon and night. 1 hope that he
does it.

Ultimately, he ends like all good Con-
gressmen with a homage to the Prime
Minister and an offering to socialism after
paying lip service to employment. I hope
that whatever else he may do, he does not
listento one of his colleagues, namely Shri
Chintamani Panigrahi and turn the Railway
Board and the employees of the railways into
committed Government servants.

SHRI RAMSHEKHAR PRASAD
SINGH (Chapra) : Before 1 offer my
comments on the railway budget, I want
to extend my thanks and gratitude to the
Railway Minister Shri Hanumanthaiya for
his sympathetic attitude and democratic
approach in accepting the demand of the
people of my constituency for opening a
new train halt betwe:n Baragopal and
QGoldenganj, in my constituency. This
demand had been voiced in this House and
outside since long, and all the Ministers
including Dr. Ram Subhag Singh while he
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was the Minister of State for Railways,
promised, but this could not be done. But
it is to the credit of Shri Hanumanthaiya
that this has been done now. 1 hope that
the Railway Administration in NE Railway
will rise to the occasion and expedite the
matter and the opening of this halt will
start soon.

17.03 hrs.
ISHR1 R. D. BHANDARE in the Chair.)

1 fear that in spite of the order of the
Railway Minister, probably the stoppage of
trains may not start immediately. There-
fore, I urge that this should be opened
immediately.

Then, I would like to draw the attention
of this popular Railway Minister towards
the step-motherly treatment accorded to the
State of Bihar at the time of the creation of
the divisiona! system in NE Railway. In
1969, the divisional scheme was introduced
in the NE and NF Railways, There were
four divisional district headquarters in the
NF Railway and five in the NE Railway.
All the four district heaquarters on the NF
railway were given the status of divisional
headquarters, but in the NE Railway, out
of five, only three got promotion and got
the status of divisional headquarters, namely
lzatnagar, Samastipur and  Varanasi,
Under political pressure, the fourth one at
Gonda was replaced by Lucknow. But the
case of the remaining one, namely Sonepur
had been hopelessly ignored.

The whole range of operation of the
NF Railway is about 3000 k.m. There are
already four divisional headquarters for this.
As regards the fifth one, my hon. friend
from Gauhati was speaking about Rangia.
But that is yet to start, since the Govern-
ment of Assam have not been able to
provide the necessary land or other equip-
ment for the puspose, But in the case of
Sonepur, nothing is required ; only a simple
order is necessary. 900 quarters are lying
vacant, and about two hundred acres of
land are lying idle, and a large number of
people are also unemployed, because this
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place has not been given the status of
divisional hecadquarters. I do not know
why the casc of Sonepur has been ignored.
Since the days of thce BNWR and also the
OTR, Sonepur was considered to be the
best place for the Railway Administration,
and all the offices of the railways were
located there and it was running efficiently.
But at present, we find from experience that
the working of the office at Samastipur has
become very difficult. The Samastipur
officc was unable to do justice to the trading
community. The purpose of creating this
system was to provide efficient service to
the trading community and the passengers
and also improve the condition of the
workers on the railways, None of these
aims has becn fulfilled, Trains run late
even by as much as four hours, Passengers
are put to troublc and inconvenience. The
trading community also suffers. Some of
them have to go to Banaras to setile some
matters and some have to go to Samastipur,
So the time has come to give a rethinking
on this matter. You will have to take a
portion of Samastipur and some portion of
Banaras and form a divisional headquarters
at Sonepur whose claims have been ignored
so far, 1 hope our popular Railway
Minister, who has an attitude of appreciat-
ing the public demand, will respond to this
request favourably. This has been a long-
standing demand. As I said just now, in
the case of Rangia on NF railway, where
the length is only 3,000 kms. you are having
five divisional headquarters ; so what is the
difficulty in crea'ing two divisional head-
quarters in an area of operation of
2,000 kms. in Bihar. 1 hope the Railway
Minister will consider this case sympatheti-
cally and announce this decision very soon.
If a decision is announced, there will be no
difficulty in starting this officc even on
2nd October, as is being done in the case of
Rangiya.

Coming to the condition of third class
passengers, a ot of murmur hais been raised
about the proposed increase in freights and
fares, as it affects the users, It is true the
Railway Minister is justifizd in proposing
this increase, but on the other hand, the
passengsrs also expect a corresponding
improvemant in their amenities. Go to
third-class compartment.  You will find the
fans are not working, light is off, there is
no water available in the wash-basin or in
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the bathroom. What to talk of third
class compartments ?  Even in first class
compartments in the Howrah-Delhi Express,
the Assam Mail, the Toofan etc. you will
see that the fans are not properly working.
So when they are increasing the fares, they
are not improving the amenities. People
are not grudging the enhancement of the
rate of fare, but they complain rightly when
they do not get what they expect in return
for what is being taken from them.

Another complaint concerns the two-
and three-tier compartments. When
passengers go to the counter to purchase
tickets, they find there is no place. Even
when they get the tickets, only with the
help of coollies and other agencies can they
enter their compartment. This is the
position even at bigger stations like Delhi,
Howrah and Bombay where you find the
names not properly written in the list pasted
outside the compartment. Even when a
passenger’s name is there on the list, out-
siders are allowed to enter the compartment,
with the result that the bona fide passengers
find trouble in occupying their own seats or
berths.

Another point is that the enquiry offices
do not work properly. 1 am referring
specially to the enquiry office at Patna. 1
made a complaint last year. I was told
by D. S., Dinapur that the enquiry clerk
could not reply on the ’phone because there
is only one telephone line and it remains
busy always so that he gets little time to
respond to telephone callers. He said they
are trying for another telephone connection
and as soon as that connection came, they
will be able to attend to telephone callers.
The position that was there last year at the
enquiry office at Patna is still continuing
and people arc not getting reply on
telephone. They are not getting informa-
tion even when they go to the counter.
Indications of late running of trains are not
given correctly. This statc of affairs conti-
nues and passengers arc facing trouble.
One of the members from the Jan Sangh
spoke that he was not in favour of de luxe

trains. He may not be in favour of it but
the de luxe train is patronised in. our
State. If he is not in favour of de luxe
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train, kindly change it from that side.
Shri A. P. Sharma also referred to the
twice running of de Juxe trains through
Patna. If you cannot run de luxe between
Howrah and Delhi, make it at least twice
in Patna, as this is the only good train
passing from Delhi to the capital town of
Bihar, Patna. I hope the Railway Minister
will consider this demand and introduce
at least bi-weekly de luxe train for which he
will get much appreciation from the people
of Bihar.

There are two or three local matters.
Pahlezaghat connects North Bihar and
South Bihar ; it is just opposite Patna.
If you come from that side to catch any
train at Patna you have to go to Pahleza-
ghat. There is no big market there and
you cannot get food there. He should at
least order the opening of a janta meal
restaurant at Pahlezaghat.

Just now there was reference to the late
running of trains. The Railway Minister
himself admitted. I do not want to
comment more about that. But that is not
the only defect in the working of the
railway administration. The = life and
property of persons going to the northern
side, between Motihari and Bhagha from
Pahlezaghat is in danger and within fifteen
days there had been five or six murders in
the compartments. If you do not take care
not only the railway properties but even the
life of the passengers will be endangered,
especially of the upper class passengers.

Before concluding T once more fervently
appeal to the Railway Minister to undo the
wrong done to the people of Bihar by
creating one divisional office at Sonepur
which is the fittest place because of the
geographical position but which was not
done by the former Railway Minister for
reasons which I do not want to state just
now.

Y Fosito ANy (FrTradt): qwmfa
#grd, S| (& qqar 7 qE DT 7
I TF U & FA F & § gATL A
FwgAr g T@E 3302 FUT ®o AT
gfrfqz agors af 21 t@aw § Sfpfae
AT § AT T ATSYT A a1q ATGH Gt
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t afewr § A w7 foe® 10 9 ¥ R
g i s0aw g7 e & WIw W
qOE QF YT FT FME TETE 1 AR FT
¥ gAE AW ¥ g F Sur R v E@
FYT AT & O GEqq Fow @t {77 Wy
a1 §B we ATere aer 7y sy o s
YT T FF gH WE QA FEA A
Afor ey & ofwT Joeye ag & f
Yot #7% ¥ Yoaw 1 1 fF g adi oF
Fufoas uf ¥ Fo7 W@ & 9F FOT AN
qT &Y g AT AR FT AT qAF I
T@F T THG AT AT | WG FIH AAF
oIS U AT AN § A9 S9W 9%
T2 oY A @Y7 ot Jumw T 4 sy &)
1T Y «Td  } R AFAT 97 U7 AT
T e &1 aar g9 sfrfrar & e g
wfeiifoar @ #v% & am g oot a|
F7qT qedt 2 f999 gw g1er AgF #%
grd 3o gHaET @Y AR ) ;S
WIAT T gWr HAET g A8 Hlges
oGS 1T o A &A@ F ) fHan
ATET & 48 HAW H AT WEHOST 2
gdY Y oY wTdE A EW AW
Jor FY FgulT T |W Eag gwrd
[WAN W AR FT AT Y G A ALY
st & 1 & gfeg @ v g 5 s gag
armat @ fr ew sw AT Y v &
faae w2 3a1fF walv suinge qf ¥
ST Y WIAT ) FHG F AW A
™ aXg § g7 99 9IS qgT A AT 76
T { g1 A W W g AFIATEF
@7 AR GAT AT gH WA ALY F@r
AFT TEF X AT T gA FRAT § S0
s g5z & Fgr WY mar § 5 gamd Awe
W g ag Tev 2fes Y S%T g0
@AW A qeF Ifew & wEu N Ew
® & & ur aga gy wfrwdww ande
w97 difs ag 299 a> § W TN
Faqa ¥ & 1 e angd G dad @ar
fadr 31 @ smmg &Y AFOS § 0 ag B
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arsie war afad ¥fET g @ Ay
#' 03T HY TEA 2T T AT qFM
o ong &Y AT =fge |

ag 3% & i g #fws ol st w7
W ¢, ofrer agA IS ST 9@ @Y
offm fam av ¥ ag awlt =Tifem @R
forer arare & ag se =wifgy @ amam
Yaga@ ag @ 1 avw T 7T 98 §
f& g% grevie & gurdt Wodw w7 qeA
& & da ¥ +19) shdmT Qwar &)
FHETT T F IO qg TH A4S
qafed F1 9t Tt a7 v QA ¢, faer
B AT 57 @17 & i am =X W
fetaft Y & & o7 foe oedy o 27
g1 o¥W A9 97 sv oew F ey faar
gar @ ¥ ens e @ e qew dfew
97 AT S} §W FE ATHA F@T v & W
Ay gEE A fgemm 1 w7 & wre
Fwar § f& 9% e Hew o1 oY ordde
¢ a8 W+ &) A1 AT Wiz g
Feafaar #fadmd #7% A7 N aga
& 139 $few o )

wad faw & av ¥ qF g7 fa¥ew
Frar & fF gurted & ¥ feoy agiy
T ¥ wwAHl aE 913 Hawdr oy §
afFT ag foomd sz SR Y ot anfaEx
o fafar gnft & =aifr s et o @
7g AT Faw fear qar @Y gr smawr
X I AG R A T a@ ¥ AW
THANS FT STEAE TQT ATLHT ? I GEG
srq F4t1 wtvaar ? gufew et T A
# qEARATET LA FT § SR e
T a2 arfz & frw Y v wAT @
7 Ymaw #Y wwlrgs Afew g wwwr
¢ 1| 7 TR TR F A wgizw ¥ A
& FOT AU awe iy i fay § 4g
TN BH FO @7 AT FIA 1 Ay
g T Foarey 2, A wrw
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yaory &1 uw wrew fRfAe aww
¥ agerar 8 fr dRwd wifde gw &
aga it &1 U Fw g faar & R
AW ¥ &I a) qaeargy, WAy anfe ¥
T & & 3 AT Frew A 9T
t fr A% fesy grA oToH RoBUE
QST 21 FTFY AT § g9 BEA 9T
B ¢ 1 I aue whw Fafg A &
gz @ Frv femr ¥ @ g1 AT ETS
oM adR s arag g @
g Af ¢ wfy afgr ¥ v s oA
e o & @t ag AT oFmTAT Y &
Y § fEod wiEfRde M fraedr & At
ag =€ @ @ gy # 1 Afe @ @
AGWF FBG I SATM LW E Y aF
zafor & f&F a0 Y seF oo Fe
femrz 21

sar fF gwR W wgd & WA
gzedy 7 agr q7 gaemar & f5 fmy qd
& qarfedl F qrowS ¥4 EEA § v &Y
A z@ awg N grea gfaar & fry o
qw oY (AW 7 oAd ¥/ AR g &
agT ¥ 2w A WAT W} 3fFT awr
9 oY grod gAIR 98 o GHew A 2
ag groa gfar & fedl off doag A
@AW A it AR T X A AwAr
& g8+ YT smder anfx v a2 rearee
FOT § T ITY g7 997 W AT garaST
Ay s aFa § fFw T i £
AR L T WY g AW F 93 Form
& fesd) %) sur g% fesdl o) wfuw
=g §, wifady =Y wdr afusr gfaar &
agr 9v wfedy ® o fewe fad o
& IF qEr F @AY J OF aA )
faw ot & sfFr o AW ¥ gw fowe-
gred IR AR ® 37 g
g & Fur f& gmt aga & fey i
qaern § faar a7 = ey gu fr fomr
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grarr ¥ fere qog fAdr o @ & S
& forg YJomifeay A fafady ¥ & av ad,
geTgE frwe g 79 @ § R gred
77 g & fF N o s 9¥ e W
frac s B I Iw T faFe 3 8 a9 o
#F o @ st § e e
Y T A G5 AT I S FH Y FW
fle@igm I frr T d ® 9
T & g7 d4 Y sz o Ay faedy,
gg MY W STH K A% § | 9€ TG W
FE qv q@r @At oo, ofad & fodr
Fg M F a1 gaE 7 fa,
e 39 Y 91w T8 W anfAd amE
g1 g@r Y grem ag @idr @ fy
5y & 9 A8 AeA &, O A gueT
fasar & w78 fawar | o€ o™ &
arfad §Y gred ag @ 1 W 9E FOE
# Sy & T T qT A qT JAT FITHRET
¥ #g & o wrE avga wrer orzE AdY, A
ag F31 & & & Fa1 7% | qeq NG FT
Tar, qa@ R st A1 @) erad
HqFAT | FETAT AT ¥ A | € FoTH IV
ag grea @Y vEY  faw #Y oy anfad
WHMamsgn g1 dvemag & &
T a1 &) AV qHRT EY FT G Ay=T
w1fge | agT agd A I A gured A
TEYg |

W A% A IFTN T qATS &, A
FaEr & 7 ag sarer A @@ gw)
H T FNE FTuer d, o &Y o
¥ swas oYe faar & o) W WY
a9 WA qUIT FA@TE a1 § gAEar
g it ggwedar o BT ey &1 M
FE 917 ITH Aty wHY frar 8 Ag AW
AN NI A AH & § 9w
AT FAT g ST IT agwT W §fE
WA v ¥ gl s fwd
ATl §— FF a2 goa s @) W
¥ foq 3 91 W A qaw qaedr gl
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g A7 delY o1y §, A Wi A A A
g & fou 97 %Y 9ga §8 FTTERT |
wEs & WY qg 78 § v T fesar @
fzar, aar g =7 fear av o= o'fow
a1 foar a1 eefrfwdaT w faar) &
WFT qgON F AN 9% Ay AwAAT § |
za ¥ ufefgodt 3@ 3fFT wo a@t
FEHA | a7 NFT qFSAT & A AT AT
S oAy g TET @ 3T AT AV eqT Ay
2t AT IT FY G HIAT 0T

¥ 7Y § faar FvouT & gaAr
oy faefy o g ferede # Adr &
FYOF 87 9E 2gH a7 fawar & Shea
A 7 faaar svnw & a1 WIRg 9
& falY gaR fawrr & 78 2 1 sfv 3w
g AN AH ? N ¥ N go
T a1 gy & fFom e ad I
2, o0l 7 FTomA & Tor § @A §
ag WIgHE AT & | AfE o & w1 q=w
et A &1 X FHCUT AT 9% &Y
oy @ daT ¥ N DA B AN B
woy o, forr & o feed ot €, 71
adt st | oS Aifat @
g rroT g AN wF§ S
1 AF FT WY HN AW @@ )
ofefact Y s feufe § oo ot oo
@ qeedr fri arr ¥ gt A
qg® 9 ufefurg 'y 4 ag o s 7€ &
W FIFRT JTT Y TN A ES 97 4
yror o IW T Y FW FLT R oA
q® Y€ F FL@T AT AT T} WF WY
uftefirg & =Y sz @ o F oo A
Fuw dur @ w9 AT qfew I ¥ fog
oy & fas ¥ g3 it @
i

q& aid aY aga @ wgn o, e
qfF arr age w7 ¢ @ foq g o
et wifeezg ot & foq weft § ongt a¢
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§7o ¥ vt 1 anft N g frt 3
FaeEr f5 At WIN Ao WA S
gwES ¥ fywiq fagr amar &1 g9 =@
2 e qvat ¥ faeel Y dona A9 aram
W ogwE e Hard o gur ady gan
21z N G e frar mar S
¥ gy aw ¥ fog | mdt fet aw
gt @ Hfew Qwe faw g o &
frat o & 1 gER dome ¥ e ageR
7% F gtg 7T A1 9RO dgw WA
HAGr o v &\ 9 ¥ FH 0F A
W@ gor wifge 91§ w5 A @
¥ W wifae & a1 s wgar a1 e
FA A FH 0F a1 ME Ay &, AfwT
agy faar | g7l A7 oA qvas, FowAT
T AGL AT ] | 9T ¥ wrar gl
WA & o AR A F aAaT W W=
W e AT gt § feer Mt
FFHTT SIEAT I AT G TwdY | 74
g aod ! s AT wmw aft & @
gAY STEAT 9T AN 4w W E

fad aw § ag soo & § -
TREH AWM & oF mgrg
R R A gl 1 D ad
T §—gAT AR AR | AfHT I F
forq #t€ ot FaawT A § | gH @ g
9 @ FF@A TFA & | OF TR 3
¥ for amqr & g aw 9 feaiw qw
el § ) @, afeT ot aw g A
gam i

T el FY ITH AT FY AT AAC
afgr 1 Yoo i fr dzo o7 A oF
& mfgat A rg # A€ 7t At A
ot 7€ § 1 =@ foq 17 A agy oA
A A yraewar § o

amy 9y 7% mfgni Iwmr Tk £ o
A% At ¥ & sl g wgay wgan ¢
FguEAE Qe wew & fafew o
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[+ &o SfTo 2ugH | ‘

¥ gaa W & 99 &1 qH 97, Mg A
1943 % | 98 @137 AT ULT F T2
¥ e g | Fg e faedt W ST @
< Fowar € T g, afsw z@w fou
TS F=or o15q A3 & fow F g o=
AT FY AT AT EFH | FHATEAT  AET
FTET FATST 9IRS ST & fFFedr g
SfF IS A oAgd  STedl qgAAI A
2, safeu 59 @rg™ Y aga SATEr S
2 g T 99 N QU AR, AT T
qrew #4139 F Y @ T g OH
geafeq &= fF 39 @Ed AT T
qrer F qwTa § e F5T )

oY AR At (2Ar) gt
wEYET, 7 33 FUT ®GY F AL AT A0
@A WAl T I F gea 4 g ow
BT & < = 71 qfd & 9 9% SN
ey 3w 3 fFuy € i@ afg #@ #
off sygorT #Y & | & 37 gy &r |y
#7 Ay FLAT 1| AF WL FHT AN
gAG & ®T A AIT AT qwAC AT A
=9 & foq damAardy & @t TR 39
S | FE WEAT GEEAT T F & Fal
2 fr W@ a1 aT ST 1 F90%, 68 9,
11 gL %o @ 7 9T @ & a8 aF
g ST TS AT@d A g, afew @R
A F1 I9E F AT AT 7N A WX
2\ Far mar § % ag ofwfoedy @,
#fee ofwforady feT wfa femr wedt s
T 8, W@F § ggd a3 1 g agdr
ST @Y &, Arwenfead agdr s W@ o2,
g qur fafeag wa & fF 99-§7 A
FLA 7RG 47 SATAT &, T AT oY
FqEAT ST § I IWA & L HATET
qEar Sl g | 3T AT UE FIXOT AZ AT
2 fr T & geT qwud #1 §err agd
SUTET FEdr o @I & | Al A1 HEAr
AT &Y "= @Y g a1 (6T @ 1 agt 2 )
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¥ 93 @ 2, g9 AT ag T §, A
qsrgdl #Y HeAr HT WEr §, AE ar a@l
#T agl oS g% & T qATH AHAL A
qear 93 @l g |

zaar & J&F & faoe ImE®
for avg & AT FE@HT il g | WX
¢ AOGT AIGH AFAT E, S
HETIT WETAT g Ay Fwar Sar g w5 far
agr 2, afe aefr gy grATgR fediwd
¥ uF Urae € o oy &, faaa feu
AT - F 57T FAW ad W g | &
qATE UAT-F (LT FHIT FAAT, TAA ATH
TSFIA FY AT ATT ALY AT AT A
T FTE AT ATT SATT FLA, qq AT Tl
BITT &Y F9T YATHT 2107 7

Y@y § agT as 99 9T ¥z gl
2o AU oy frem A W@AF
a3-33 ywaT € wmfae gy & = fou
gronfaai iy & Sifear iy & #w
FY ALY FIEAT &, AL AAIT A1 AT v
2, W A% #2 fay o € siT 9 § Ay
T @ fgedar g & | oy S § R
FTAGYL | Ggq AT @A F FTLEAT
21 gt Afaat &y £ daw F9q &
FUT T I gE 7, Afww daw W@
foF 9 § A1 1T F@T a1 § R
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AT AT 2, AT ATT ATE A AHT q

F1 2@ GFA & | T ALE ¥ WEITAR 99
gr 8 W ag @ 2, f5a A aw
Yoq A1 FT AT Al STar F 1 A
AR AZ ATAT AT TGEA AT AT
WA ASTIT AT FHIT AATST  AFTAT
g, TA0 WE AT ANIL TINFE A
qETAT &, AT FT qAFFL FATIT AT
g @ 39 ¥ T g 5 e &, g
FFTA AW &, ST FI AF T ZEAT JAT
2 T sa #Y wfaw ® §% fear swan
2 wfET N Y mew v & fou A
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g 4§ fear war 1 & oF STIgor
T owgar g fame ¥ sy ¥ fou
Tl & wft §, Afew Maer A &
Aifod qTRe A HiE) ¥ g HiF F
srer 49 @ E g § o o o
(®), go Ao qEe (&), e Hro uWo
T o qo (&) aaife 7 7 AHwT
Wmfas &1 & zq9 avaw § gfean
M, Swf, ¥ oY guTAR A 99 T
GATAT =TT § ¢

“While the number of rail wagons for
coal movement is restricted, there is
no such restriction on the movement of
stone chips. Taking advantage of this,
now some of the merchants and colliery
owners have started dcspatching coal
to diflerent destinations in the name of
black stone. They pack coal in bags
and put them as black stones with the
help of the railway authorities. Several
wagon-loads of coal have already been
despatched in this way and now more
and more merchants and colliery owners
have been adopting this method for the
disposal of their huge accumulation of
coal.”

T et &1 oF g g, faw #
Wi ¥ wi-a¥ spaw ft wfas §)
FTT WA wHETT AR ¥ a9 T yEEA
FAT 18T §, 99 e w g F qfe-
afed #TAT AIEY § AT ¥ A W I
T F) 7 FOU IRY § A A W9
N F qurw T AT IW AN VA
Fa ¥ off W ) T §, 99 I AF,
7T IAT Aqr-wfaw ghERY & g
N T e gh wX §f 7o a, WY
sy whfaaf, spa) A Srd A
T |

aewrT v qg oF weq fraw § fe
gt ATXT w1 WA ¥ Q@ §, A I
TR @ gy o e qerew  fear
a¥ ) o frar & ergaTe Hrade, W,
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gfemr, worm, agfear, ¥ 06, mgw,
wEw, gETEE, gagg, ageaw &R
s oI FW Ay I A W
Wt s weee faem wifgy, Ffsw
IAET FEY foggr wmar &1 T AW wY AW
TN TegT ¥ @ wogd ¥ 33 faw aw
WA gTATS &Y | ORI A FOOAY
M o gfradl N ggmar & Sw
gTAT %Y Atex & wifww | g F
ey ¥ Jwwwl  agrgafa § e
o< fafret 9t @ oo o< s geae
a3 ardl & faeg #E srdang)
g A sdft, 37 v A gEAe W
fazgr famar | FfE stror oft 2wr 307 o
o= THHAT & agT 40 wogR Yo H §
WX dFeY Aogd T gwEd A @ §)
W A 7 9g araw far v v
fafremres aff @, ST 99 ame-
T At QU ag fear wm & sl
£ J9E THISY A ¥ W I
g F AT T W & ady feufa
grarE A W &1 s & fadgw s
1Ea § i a<we 99 e % A,
AR ¥ AT 3 afaw 1 o@w R,
Fogd W AW Y gHEN A & oK
ITY gdeeT vy fager £3

wgt an BT WrgAl & qvaew §,
gt 7 feedt-agrorgr oTe WY A
w< fer & foa & 1400 worgR W
HE R dae § W arg-
wAUH €F wgaT Teerayl Fify e
oTeH § 1 39 ®Y W FATEATET  wTe
AT T O A7 w0 wEgdr §
g Y @ fify w1 giw T wifge
gEagi g gm ¥ ¥ § i
9 ¥ W19 w AT wOgd F a9 qgf
Frawrd w2, 1 Q) e At Wl
FFR & 30 & At ¥ MG
W
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[t Trmraare et |

Wa owet ¥ ouE Sm A ward fy
ed ¥ q1F 71 @ woy s Nfear w2y
TR ¥ fou gam frar s e
Yod gt T ATH A W I weR
W Ffogdmr d, amd fr oo 99
@R g #1 aoateT ¥ AW 48
7 3@ fr g o gfew W R
i @Y o YerAEsT Ad ¥ AET A
are-sfear 399 g7 FEwT o7 Fuee
GO v sfeaw ¥wART A wrewar
} @ g, sfr 2w 9 Aegr W
ITF MY AT ¥ SATIET _OGT T
gfadt & arg ¥ @ew T Afee fr
T AT WF Fww ghrw, qEtae
@a wIg AAT A sfvar v A
e, sfeqm ¥o8 {§fwe
mifadea, W e ontfadem, s
gfear faftfrrs were omifadma o
e Ffae s gt &1 @A
I ¥ | 99 aF var 7Y fear s,
ag a% S F 7 T 0 AT GH
g FW A ATHTT FT ACE FAT A@Y ¥
YT 3 AV ST T AFAT AR § )

g o oA 3 fawma AR § fw
T@ER Y arw gfem Jogde R
WM Aowe FARW e sfeaw TeE-
f= ® a WA fen @ gwrd
fwrra ae & f 393 § Y s aga @
werg gHaT & ATRT IT A S -
A1 w4y A A ¥ ) AT wY o
wrarar A wfeg | o A gfeaw od-
g FEGAET o &, fqw ¥ qeg
fmfers gfay mfvs § ot fag @
A oY @ wfge A o1 W ) g
Y ¥ Y TS FeAr Afgw ) aeEw
w9 & AT ¥ Freraew o, wey
fayht, anfs 39 o g A g2 fem
o7 &N, W1 F7 GH AT 9O 9%, WY A
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&% avg & o oy 7% AT mfedr #
¥z 7 g frar o

A T iR IoF A9 sareg-amre
FEFA 1 FRAT rar @, v o g
afrT g% ogat oF TehiTe &
T A Ay, o el o ey
BN W AY T e o § ST TR
I BT WEADTH § JrAT FIX L A
T 9EF THE 7 Sw FS FTw o
HEE AR T E | qVETT Y 3 qrey
71 faggt w71 Wfgw 1 Ay Aww W
W7 JaT QAT F AT I ) 99 B
FIT H AR wwEr dear ¥ §
S AT Y Gar B R, A o e
¥ s wifer @ wmw T AR
SHaY & IAfEA) Y wer av S
grilgaTT AT fawrg qAT F, FHry

TeT (FrTgT) T o wHo ¥ TN AT FyaT
fear

?ﬁ'ﬂ‘g‘( ¥ o uHo 7T 29T GreT
T Wifge | qeA-rar S€t swEA A
& faar s wifen ) g wee A
ATIY N qFAINA € TET & ) W AT UF
T gier afew @or @ s afer
afET & arg ovdt a1 Agefaer E’:TNT
M, @fE gfe 7 arv-omy i gl
& 1 AT & gor w0 w0y | wEw
IR T =1 Fpar o

=41 A TP T gy &) Faw
T3 A @ I A wwe a7 wwar g
W TET AFAT FT aOg HT @y
ar a7F! 51 ff @t yeew ¥ ) fo TaFgo
Ao AT To ‘ﬁo?ﬁ‘qo arrfo ﬂgm‘
TR 1% foy o5 w7 @
AN | 7 fow amwt &7 awre W sy
|

T dgee e, e,
AN arfy AR WY arr ww @
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AT € T FIH FAT qEam g, A7
g% T F197 & SR 97 ¥ 905 69
& savar w18 AE fodr o gwar g g9
qg #1 arat a1 QFr qrE7 A0fEe |

Tro THo F FFX I79 A1 & ARG
Far ¥ ag wig awg oy fFosw &
are frady geafa € i A 7oA
& qge 3FET Fun gfgag o ofiT 3w aww
sy Fr gfaaa g @ifs g Amm &
g% fF 39% o 3w ¥adl qEd a6
dar & a1yt #iT gE-age A1 G
& | IRgIT ’W M F=TF |

At ey ma (dage) o ol
wEE, T ¥ AU T AT Wy
Tq adT 99 g1 AT I H arar faaran
TAT | HEAT AT T I AT HT A FIA
& fou st aww gra uig o £ uw
qALEF v IFEA JIE-91S AT WIT-H18 &1
g H AW A g AT gg avE
i ar =T Iy ASEr @ @
¥ aydr &7 & | ST aF Sgiaar &7 2|r
ST AT AT WK U IS & GEST 9T
gear & | 11 U3 w7 #1 gfa 39 § 9¥
g g o agTan S@oEw W oA
A E ) T & gErd HIN( & A9 ag
@ g aw STMET S | § A agr
A, 3T H GH AT FIE AU AEF @ |
i wet wgtar feaar sgm™ ¥ ugs
gz @iy for &Y frerar 8 & 10 % 1S
frardiay aF agmar § 77 ST ad49
arfeal & ST ST FT GTAT & ST g9 G
uta 15 fravfieT a5 & 9 v 2uq
¥ O AT F A9 FALY F FET &
fou ar 0T wEl F (50 ISTET A@ Ty
Wy d AU gz Mz g fFewar oy
AT FT BT AAT ATCY AT S % aqrr &
A & 2 gz ar fwuar ssty A A
ge |
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17.43 hrs.

[Surt K. N. TIWARY in the Cheir

gOq GXF U197 797 57z F Fagiaa:
a1 T\ F wAr g B owew S ay
qrE AT § Fgeqr wifze ) o awr @y
de¥ § fagida: 7z aw w8 wrow gs
W g AfFw Tm oA eme st Ay
T T AMZ T g F a9z q AL
AT gMIT 3T AW F qff Iew
g9 & S 14 fy § e fazm ar
S frear St agg & s, fargear
§ a4y SAR AFGS WEAT S@T oAy
T EHEAAT GHS 9 ¥ S o,
Hew I wHdY T @ | qF g Fv
ST EW *@d § Ay a¥ fawrw ger gear
g wfer fF g a1f ovfle ad
frar 0 <& & f5 v a9 oftaw
i owgt fF fier A & gwar i
areg SEErl R oagt 0% s A orE
g aFdl & Aa) wdwr ¥ @ uF g
A AT @TET I AT are FAY L | APwer
=T g9 ufear ¥ w5t B aeae Wav
AST @I T a7 Y & A am ze
T FTN ¥ A fower & ), ww ¥ awr
RO I F BT N T ztamE &
glagr &1 T gAr § | FeX st o7 e
&I &1 I8 § 37 T@ | R avg A
TTELT SATT ZIN & ST AT &Y a7,
g @ WF 91T Fd § IANIEAT
W GFY @ ol § F ¥ daas
uferrs §; 5T 1 A oA A ¥ fag
TT ©HET FAYE TgT ST v IT FY
T A G A3 TG 97 AT E PR i
qr {reT A 8, g|aE &1 w8 foprar
T &, 5T FRO gW A50 wFT A @
WEA | F AT WEIET ¥ AS FAT =vgar
tfmagemam @1 3 &7 ot zemw
d%as g o7 agi M2 A% & 99 7 AU
ISt ¥ gg@y ¥ qufedy o ¥ o qr
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[ wrgaTe ]
oo™ & 5 o7 wEt 7 oagw W
AT HT ST ;AAT P

A FieAgEET o 8 I I U
7, AN BTEA § | 77 & TAGR ¥ AL
¥ H¥T AMfegrr g% o1 vx agq I
aw & 1 93t o7 uw Y Y swfev
e fragracisg N aw ¥ A
myw 78 &, #f favw qfagr a7 )
qrg € G TF @7 AT YT F H6T
sfegre g ot F o F A w A
A qagy (guter) F @rx 47 gAY
Hi» &1 %% a7 oo for Far mn, foar
@Y Wt g§ ¥ v g wmw gan 3 fr
gz fearndm ¢ B sww fw T
gree qTaT 9 |/ wer " § et
ws fr Qe o aq@vd (gder) &
AT A T FH N AT G OF BT
Y fEmOeA 9 97 R A SR
fvig F74 #Y 0 T

aF T ST & ot FIAT AFT | OF
aE A o7l fweray @5y ¥, SWAr 39
#Y i a0 | wat AT ¥ gend A
foawrar qam & for #2121 Sfew A
avE ted ¥ e o d2fer # 9w
oA AT 3 A7 S Ff 0 q@m A
gl 9w wr MW A qer A
ST ag WY 7 v Aw ¥ SN A
fasgrdag g & W AR WA §
FUTE | AT X gAT BT FT ;ET E
77T o W @Y B A . omer a%w
& oF & T ¥ o A7 ¥ g fadoax
¥ WY A1 GeA W FH AW qEar §
o @ 1 srew ag @ fF wmaT fam
T FT I oY g F e W grAv
|1 &Y 8 @ G | 7Y AT F q
i § ag X @ 3@ A AA qdar
afae 7r o § 5 ogwdAreir
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#x ga Fr g 3w fAw ? gArd
Jgq F 919 T @ ¥ A9w fear w9
7g &F 7€ ¢ AR A @A N Iw®A
g gara Ty g B frgawr w2 ¥ W
1Y & 17w AT fear 91 w@r g

FYTAFE BTUT AET T qare &
UF AR ¥ FEFH G AT @ AT 9 AT
2T A 1 A7 T 6 wAY ¥ fpd
ot 2T QY uE & 79 e Al @AY | www
TEE TEW AT FF AW A AT
g 7 AR T T g Al Teww A
W @ 9T A9 gfew g o A A
St &9 g R, for & g AT § 9@
AW 79 o a0%F | fare e
qar w1 fF 9< fesqt & yaarfar 57
gfew o6 get fagrelt i wEf &
fam ar 1 G 9t T ¥ gEe ¥
77 sra £ anfaw mw qeg A fasue
MITH @A AT FWE ¥ fog
T gura fovat Sowr ar = G § qg
77 agATieat IWF F A9 W oSy A o7
@ ¢ ag Todt F | OF qTe @ 8w
fermr smar &, A w48, A @
aFa ¥ R T« ¥fFw A @ ae Y
g7 71 gfaard faot =ifgr a8 7 faw
arg e GeEfafreduT & oa A
Az § AT fragw A A Fawmg ¥ @
Iz Wy A ¥ 1 A welt whaw ¥ AW
fr 4=:3 03 wgr 5 =R @A T
Fara g AT gd 4 wwar ¢
werEAE q% T wew qear § fw
aret A faeslt Y v A 3,
ATETTT A M 1Y I FAE  qHH
q¥aT § 5 g7 I & fosiy ¥ 43 8, sy
@ 0T AW qear & fF qar wf wgt
3 § A% %9 71 v 3g 78 T A,
Y @ FFAL F Arq AR g aw &
a1 gETfaer wear wrfgg | By qeiTw
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R} ag Feelt oft 0% ¥ ff, TR 7@ wQ
¥ oY o T @Y, & S F A A v
wqrgan, Sfeq 37 d A wErd ¥ AR
worgdt ¥ €t frar o, @Y Ay w
Tgw fAe awd &1

g fad &1 IR gwEE T R
Ag AEH o9 9T qgar & | 39 faw agd
aft qgr F GIT Fo afer wW AR
UF G ¥ qfET ©F 4T 1 AGH A8
wgi ¥ wq@ g gRATH w1 & fr e
a4 o9 gl ©x 91 3gf ¥ e far
T AT Agw W qem afer wW @
wat | &7 gwt OF ar wreer @ gawr @)
agt F ®2ow F w5 ¥ gAvm fy qfw
5T o9 & (U agi ¥ sw gea g
wafen g %1 avg fRar aar & g
sgifrt e fere ¥ 957 & fom
A F1g § T T 9@, T 9} 9w qF
AR g fhT A A d5 77 4 ok
o 4w ¥ NG T A 57 & fow
3firer e Dy Wiy Sy & @9 FoT Sfer
AT IFEFREE @ q® ¥
W T 30 & % agf av fE sred
AN wogee g, w98 @ s fewe
ThE § 99 7 #37 ¥ Fy swer A
i I A g s ag @
fatre et 3 4

& I N WF § aragT A
g gy e @t aET qoEe,
gwigfa wdlaw, 3F ¥z = &) 9
wres ¢ 6 9 arw gl ¥ sl ¥ 7g
W s § e s efoear aag & ad
Frefy 1 afy w93 THAw F qor
ity fr MY fray ot ST B, w9 aw
sraefy, & 39T & s fawar § e o
wow §, A aw A e a1 @ &,
wWlogqarafi § v wgi &1 *7
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fear wmar & f& w=le swEww ¥
afcorm a7 grar §—fF g I At s
&, = fog &wa 9 gug § qgeT ggar
tar @i s dar g f5 & w0
3R, st w4 9 ST 9 AT ImaT
2193 W Ig AT wumEe 12-332 9%
feqrsiz 12-39 &, Sfew o1 s a% a@%
T FY A ¥ 3 wAr qgar g &
1 wdmm § sgw fF R sumedr
ygrg wX A w9 fF s Fwag A
qar fear sy o Y fpay v S &,
TX ATAAT | 1T A ST TR @ W
A BT X gl 9Es qgEd & sy
it §, wgi g o 1 w5 fewn
74 g, &7 & fswAr Agr &, IT & v
ST 6T & | afr wet wEew 3@ a<E
e & &Y g & arfadi #1 wrer glaar
fae awad &1

¥ 9 wei & Wi § Ny w1 iwar
AA FET § & qqe H WA
W |

sitnet swwrare (avw) : gwr-
afd wgaa, ga@ 93 § soer FreATU
* $B A AT g 7} A E

gufa AgRa, & W@ AP W
sefifarer & fog ofqeht & Ao g, @
#F foq oz ¥ areR wtwehi g o

1 would like, first, to highlight the
difficultics felt by the pcople of my consti-
tuency in some areas, then I will come to
the needs of my State and then I will come
to problems at the national lcvel,

There is a station by name Nagulavansa
between Vijaywada and Secunderabad, It
has been there since 35 years. It is not
yet a permanent station ; there is no per-
manent booking office to issue tickets. For
this reason, the peoplc there suffer a lot.
Originetly they used to take the passengers
into the compartment and then collect the
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{Shr1 Lakshmikanthamma|

money after 1ssuing ticket  This went on
till 1963  Then they changed 1t to 6-1/4
per cent commission  basis Then they
fixed 1t at Rs 80 per month So the person
in charge therc of issuing tickets just does
not bother because he gets hus Rs 80 all
right anyway  Thus passcngers are put to
a lot of inconvenience When the tram
comes, they have to run to the TTE and
othcis and ask them to issue the tickets
There 15 aimmal harassment of these people
This station 1s not only fctcluing now Rs
5,000 per month, but this will increase
manyfold if thete 15 a regular booking
office The raiway department  should
realise the need of making 1t a purmancnt
station Some material was brought m and
they thought that something would be
constructed but ultimately nothing happened
and we do not know why I request the
Ministcr to hasten the construction of a
1egular station there This 1sa big village
where they grow agricultural products which
they tiansport by bullock caits to Khammam
22 kms away There aie about fifteen villages
neaiby Theie 1s also another station called
Alakampet 1in Warrangal district where also
the same difficulty exists When they want
to buy a ticket, they ash them to pay Rs 10 01
so and then only 1ssuc the tickets A petition
has been given by a number of willagers and
I request the hon  Minister to look 1ato
this matter

Lherc 1s  another place—Mahbubabad
Because of the doubling of the line they aie
constructing a footbridge from platform to
platform for the use of passengets This 1s
a big village with 15,000 people o1 moie
and there are about 2,000 students in different
schools and colleges The railway station
almost divides the city into two halves and
if you want to go from the old city to the
new mohalla you have to cross the railway
hae and even little kids have to go across
the lines, whith 1s 1llegal according to the
railway rules Every day almost 10,000
persons cro.s these lines So they have
requested that a pedestran footbridge be
constructed from road to road It will not
be diffict it The other day the Minister said
that the municipaliity would have to
vontribute something But there 15 no
municipality there though 1t 15 a big business
entre with many schools The Railways are
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already constructing an overbridge from
platform to platform and if the request
made by the people of that locality 1s
conceded, 1t would mean only the extenston
of that bridge on both sides to touch down
on the road There should also be a tap
provided there (/nterruptions) Drinking
water 1s needed by everybodsy.

Theie 15 another place called Madira
which 1s 1 very busy centiz 1 think Andhra
Pradesh 1 the most  neglected State i the
matter of provision of rtallways [ do not
know why (heie should be this step-motherly
ticatment  People used to say that unless
it 1s 1ncvitable to take some line thiough
Andhra Pradesh, say, to connect Madias,
they will not consider the construction of
any line  If you could take a line over the
skhy, they would have done so but because
1t has not been possible, they laid some lines
1in Andhida Pradesh

18 00 hrs

Certain proposals had becen made by
Andhra Pradesh  We have been requesting
for a broad gauge hine beiween Nadikude and
Secunderabad  The Nagarjunasagar 1s
almost complete and we are going to produce
more rice and you have to carry the food
grains  There 1s nced to get this grain to
the capital and then distribute it At the

earliest time you should have the broadgauge
Iine

There has been the rcquest for the
conversion of Guntur-Macherla line Macherla
15 an tmpottant place , cement and other
industrics arc there

This would also be helpful

MR CHAIRMAN How many more
minutes will you take from now ?

SHRIMATI LAKSHMIKANTHAMMA:

Another five to six minutes 1 will complete
my speech

MR CHAIRMAN
continue tomorrow
18 01 hrs

The Lok Sabha then adjourned till

I'leven of the Clock on Friday, May 28,
1971{Jyaistha 7, 1893 (Saka).

No, please





